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LOK SABHA DEBATES 

LOKSABHA 

Thursday, August 22, 19911 Sravana 31, 
1913 (Saka) 

The Lok Sabha met at Eleven of 
the Clock 

[MR. SPEAKER in the Chair] 
ORAL ANSWERS TO QUESTIONS 

(English] 
Solution of Punjab Problem 

+ 
*508. SHRI ASHOK ANANDRAO 

DESHMUKH: 
DR. SUDHIR RAY: 

Will the Minister-<» HOME AFFAIRS be 
pleased to state : 

(a) whether any fresh initiative has 
been taken by the Union Governnllent for 
the solution of the Punjab problem; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF. STATE 
IN THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) and (b). The 
Government is committed to make 
sincere efforts to solve the Punjab 
problem and is willing for this purpose to 
take whatever new initiatives that are 
required to find a solution. tt is also 
committed to striving for a 
comprehensive settlement on all 
~tstanding issues. ~ requ#r.eQ .efforts 
Will also be made to ensure. that the 
misguided youths present in the ranks of 
'the militants return to the main stream of 
SOCio-economic activity and eschew 
VIOlence and terrorism. The Govt. offers 
to hold negotiations with all those who 

are prepared to accept the frame-work of 
the Constitution of India and not 
endanger the territorial integrity and 
sovereignty of the a:runtry. 
[Translation] 

SHRI ASHOK ANANDRAO 
. DESHMUKH: Mr. Speaker, Sir, the 
Punjab problem was raised by many hon. 
Members during the Ninth Lok Sabha 
also. The Members of Ninth lok Sabha 
or the Tenth Lok Sabha have been 
drawing the attention of this House. It 
hardly matters as to which party was in 
power. Whether it was Congress or 
anyone else. But the problem is still 
vexed. When we raise the issue we 
receive a stereo-type reply. The 
Government says that steps are being 
taken and they are committed to solve it 
but all these things remain on paper and 
when it comes to implementation, nothing 
is done. I want the hon. Home Minister to 
give a reply in this regard. I would like to 
know whether there is any proposal to 
destroy the training camps of militants 
and their hideouts which have been 
established by Pakistan across the 
border? If so, the time by which it would 
be done. Another question relates to the 
one kilometre long security belt in the 
"no man's land" on the border. What is 
the latest position in this regard? 
(English] 

SHRI M.M. JACOB: Regarding the 
training centres across the border. the 
Government is aware of the train•ng 
centres across the border and 
discussions were held at various levels to 
see that these camps are destroyed 
Even a special emissary of the previous 
Prime Minister of Pakistan Ms. Benazir 
Bhutto came here and had discussion on 
this. And the Home Secretaries of both 
the States had also discussion on tnts 
. Regarding the second P,art of t"le 
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question which he has asked, efforts are 
continuing to see that no training centre 
ftourishes across the bol'der to endanger 
1he security and safety of this country. 
[Translation] 

SHRI ASHOK ANANDRAO 
DESHMUKH: I want to ask another 
question in this connection. Is there any 
proposal to rehabilitate Ex-servicemen in 
these border areas and If so, 1he details 
1heraof? 

Secondly, I would like to ask whether 
those, who have been displaced and 
have miglaled from Punjab to Delhi and 
OCher states, would be provided security 
oover If they are asked to return to their 
homes· in Punjab. If a detailed statement 
is made in this regard it would be helpful 
to us because generally things remain on 
paper only. 

MR. SPEAKER: Not like that Shri 
Desti1Uch: You are. making a speech. 
You please put your question. 

SHRI ASHOK ANANDRAO 
OESHMUKH: My question is whether 
1here is any scheme to rehabilitate Ex-
Servicemen in the border areas. 

MR. SPEAKER: AR right. 
SHRI ASHOK ANANORAO 

DESHMUKH: My second supplementary 
is wtl8llw any security arrangement has 
been made tor the migranls m Punjab 
who have 88llled in Delhi and in OCher 
...... but want to return to 1heir homes? 

{English} 
StH M.M. JACOB: This Govenwnent 

is ..... to provide 88tllement for 
._ ._,. men. But 1he question which 
1he hon. Member has asked is whether 
• can l8llle them along 1he border. At 
._ mam~~~ 1hent is no particular 
8dlem8. where 1he •-Amrt men .,.. 
..... im. 1he force, along 1he border. 
1'hent Ia only one ccxnry in 1he wortd, as 
I know, where a secunty bell was cr8lll8d 
... trained people - poated and that 
Ia llfall. Such a emal ccxnry can 
pl'ldice thiL But, tor a large ccxnry like 
India. allhough il Is ~ a ma111r to be 
ol -- CDI1C8111. I do not 1**, 1hent Ia q .....,.., now. But, .,._,., the 
~- ... not 1aken any final view 
onllie. 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): May I aupplemant to 
this. It Is about the photo ldentily card system 
that has been inlroduced in 210 vlagae along 
the border of Punjab and Pakistan. 

DR. SUDHIR RAY: I would like to 
know from the hon. Minister, what steps 
they have taken to implement the Rajlv-
Longowal accord of 1985. This august 
House welcomed Rajiv-Longowal Aa:ortl 
but, not- a single Item has • been 
implemented. I would like to know from 
the Minister, what steps they have taken 
to tr8n$fer Chandigarh to Punjab? What 
steps they have taken, for the solution of . 
Sutlej-Yamuna-Unk canal, which is a 
dispute, and what steps they have taken 
for the prosecution of those, who 
engineered the riots against the Sikhs in 
1984? What steps have you taken ·to 
give compensation to the riot victims? 

SHRI S.B .. CHAVAN: So far as the 
Rajiv-longowal accord is concerned, now 
it is a problem as to whom we should 
talk to in Punjab. I think, the whole 
matter will be considered when a popular 
Government comes in Punjab and.-1hent-
after, all these issues can be i181118d. 
(Interruptions) 

DR. SUDHIR RAY: You have to win 
CNer the eo~tftcMia of the 
people.(lnterruptions) 

MR. SPEAKER: Shri kharia, not like 
this. He has asked a question and 1he 
Minister is replytng.(tnterruptions) 

MR. SPEAKER: When 1he Mi:later is 
raptying, it is not correct to gel up and 
ask queatlona. Mr. Minialel. have you 
c:ompleled? 

SHRI S.B. CHAVAN: The staeernent 
that .. W8l just making Is that it Is rlllher 
difficult to dilcW8 ~ 
8CCORI. (Interruptions) 

SHRI BASU DEB ACHARIA: Wllh 
whom you want to dilcW8 il? 

SHRI S.B. CHAVAN: If you go on 
interrupting me like thla. then, I wll not 
be able to ~~·· "'' .......... Ill ... You mutt t.. the pdanoe, to Ill .._ 
1at11n to what 1 have to ._ 1n the maaer. 
You cannot ~ your vlewa 9ft me. H 

· Ia a WfY IIIW'Ige llluallon, that you .., 
do not a1ow me to make a .....-.nt. 
Whllt 1 am saying it that we .. 
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committed to Rajiv-Longowal accord. We 
propose to implement the same. But. the 
present position is, in order to implement 
this accord, I must have some parties 
with whom I can talk to. (Interruptions; 

1 SHRI BASU DEB ACHARIA: What 
partieS? 

SHRI S.B. CHAVAN: You can ask a 
separate question on this. Why do you 
intervene in between? I do not know. 
why, for everything that is being said 
here, you go on commenting uoon it. I 
cannot possibly say anything. My only 
point is ....... (lnterruptions) 

MR. SPEAKER: He thinks that you are 
addressing him. If you address the Chair, 
then it will be all right. 

SHRI S.B. CHAVAN: I am sorry, Sir. 
We are committed to Rajiv-Longowal 
accord and we certainly want to 
implement the same. But the present 
position is, unilaterally at this stage, even 
about this SYL canal or other pending 
cases, certainly we have to have some 
kind of representative Government there. 
S!O that we will be able to make them 
responsible for the implementation of the 
same. Rest of the things will definitely be 
1implemented provided we have a 
representative Government there. 

SHRI CHITI A BASU: May I know from 
the hon. Minister whether he wants to 
take fresh initiative in the matter of 
finding a solution to the Punjab problem? 
He has referred to the fresh initiative. I 
believe the Government is interested to 
take fresh initiative. May I know from the 
hon. Minister in this context whether the 
transfer of Chandigarh to Punjab. 
referring the water dispute to the 
Supreme Court, evolving a suitable 
mechanism to solve the territorial dispute 
between Haryana and Punjab and 
convening of a meeting of the inter-State 
Council which has been constituted will 
be done as one of the ways of taking 
fresh initiative, as has been referred to in 
his reply? 

SHRI S.B. CHAVAN: Though the 
Government is prepared to take fresh 
initiative in the matter, yet these are very 
controversial things. In the Ra,iv· 
l.ongowaJ Accord, something was stated 
about Chandigarh and in lieu of 
Chandigath something was to be given 

to Haryana. Now the whole thing 1s in 
such a situation that unless we have a 
representative Government. we cannot 
possrbly negotiate with the Governor of 
PunJab. We will have to have some one 
who has a specific responsibility and 
thereafter all these pending rssues w111 
have to be discussed and an amicable 
solution will have to be found. Mere1v 
going to the inter-State Counc11 at th1s 
stage is not going to help. 

SHRI CHANDRA JEET YAOAV I thrnK 
the Minister has rightly emphasiZed trrrre 
and again that there has to be some o<rnc 
of a representative Government-not 
some kind of. but a real representative 
Government. a popular Government I 
am asking a positive question whether 
the Government feels that in the normal 
course of time--may be in another two· 
three months, by November or 
December-the Government will make 
every possible effort. talking to all the 
political parties and other parties. so that 
the elections can be held in Punjab. Can 
the Home Minister give a deftnite 
assurance that in the next two-three 
months there will be a possibility of 
holding elections and having a popular 
Government? 

Secondly, when the emissary of the 
former Prime Minister of Pakistan Mrs 
Benazir Bhutto came here and had a 
talk. was there any positive response? 
After that negotiation with Pakistan has 
there been any positive response from 
them that no more new training camps 
will be opened there and they will not 
help the militants? 

MR. SPEAKER: I think the last part of 
the question is a little different; it may not 
be answered. 

SHRI S.B. CHAVAN: About the first 
part. eve_ry effort is going to be .made to 
see that a popular Government comes to 
Punjab. The Government will definitely 
discuss all these issues with the 
Members of the Opposition parties and 
thereafter come to a conclusion. But as 
thtngs stand today. the entire matter •s 
under consideration. 

SHRI SAIFUDDIN CHOUDHURY • 
Even to ensure that the democratic 
pr~ to instal a popular Government 
succeeds, you have to unilaterally 
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reiterate that you aie committed to the 
irnplemelltalion ~ RajiY-l.ongowal 
Accold. Even for the peaceful hoking of 
eteclions, you have to create the 
congenial atmosphere Met win over the 
oonfidence of the people. For that we all 
along have been· suggesting Met you 
have no objection to that, that at the 
village level the people's vigilance 
committees should be formed and they 
will have interaction and coordinatiOn 
with the administration' also, so that the 
attack of the terrorists can be countered. 
There are people in Punjab who are 
ready to undertake that work. I· want to 
know what concrete actions have been 
taken on the ground in this regard. 

SHRI S.B. CHAVAN: Sir, my 
Government is more interested in having 
elections in Punjab as early as possible. 
About the Committett& and 'Other things, 
it can take some more time. But, 
immvdiatety we will have to discuss with 
the Leaders of the Opposition and tell 
them as to on what line the Government 
is thinking in the matter. We will start this 
initiative very soon. discuss matters and 
oome to a definite conclusion. 

KUMARI UMA BHARATI: Thank you, 
Mr. Speaker, Sir, for giving me an 
opportunity to speak. My question has 
three parts. FtrSt is, the amount of 
monthly pension that has been provided 
to the widows of those who were killed 
by the militants and seoond is the 
amount of monthly pension that is 
provided to the widows of 1984 riot 
victims. 

MR. SPEAKER: No, No. Not this. 
KUMARI UMA BHARATI: Mr. Speaker, 

Sir. please listen to me. Has there been 
any increase in the monthly pension of 
Widows in Punjab. If so, the amount of 
•ncrease that has been made. 1 have 
been told that the increase has been 
made on paper alone and they have not 
got it. Besides, 5 per cent market tax 
was imposed on carpenters who worked 
'" the border districts. before the 
electiOns. 
!Engttsll) 

MR. SPEAKER: You are coning from 
.general to specific. • will c:ti8allow you, if 
'IOU continue like this. 

[Translation) 
KUMARt·UMA 8HARATI: Mr. Speaker, 

Sir, ttis has badly affected two and a haH 
lakb carpenters. Many delegations from 
Punjab have met-
[Eng/ish) 

MR. SPEAKER: No, the question is 
disallowed. Both parts of the question are 
disallowed. I have disallowed that. Now, 
Shri Reddaiah. 
[Translation] 

SHRI ANNA JOSHI: Mr. Speaker Sir, 
you had allowed the first auestion. Let 
the reply come. 
[English) 

MR. SPEAKER: Please do not do like 
that. There are other Ma11bers who want 
to ask questions. I specifically allowed 
her to ask a question.(lnterruptions) 

MR. ;;pEAKER: Not like this. I have 
disallowed this question. Shri Reddaiah. 

SHRI K.P. REOOAIAH YADAV: Sir, to 
solve the Punjab problem, we have 
experimented so many trial and error 
methods. To win over the Sikh brothers. 
as a first step-without any negotiation 
with any party-will the Goverriment of 
India hand over Chandigarh to Punjab, 
so that the Sikh brothers ..... 

MR. SPEAKER: Please aSk some 
other question. Th~ question is asked 
already. There are other Members who 
want to ask questions. I have to allow 
them. 

SHRI K.P. REODAIAH YADAV: Will 
the hon. Home Minister consider the 
proposal and is lhe Government prepared-
without going into negotiations with any 
party-to hand over Chandlgarh to 
Pun;ab, so that the first step is started tor 
solving the Punjab problem? 

MR. SPEAKER: That question haS 
already been asked. Now, Shri Jena. 

SHRI SRIKANTA JENA: Mr. Speaker, 
Sir. yesterday. the Prime ........ had 
announced that the CongtWis party 
would participa1e in the electiOnl in 
Punjab. In view of that, I WOUld tlke to 
know whether the Oovemlnent II thinking 
of canceling the eleclion ·,pn:10118 and 
initiating a fnleh ellction pnJCIII . 

SHRI S.B. CHAVAN: Aa I stated 
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earlier, the entire matter is under the 
consideration Of the Government. 

SHRI OIGVIJAYA SINGH: As the hon. 
Minister rightly pointed out, there has to 
be a representative Government to have 
a dialogue as per the Punjab accord. The 
Congress- party has boycotted the last 
election and until and unless the 
Congress party participates in the 
election process, there cannot be a 
representative Government in Punjab. 

MR. SPEAKER: Are you asking this 
question to the party or the Government? 

SHRI DfGVIJAYA SINGH: The 
Congress party always had a very strong 
representation in Punjab. That is why 1 
would like to ask the hon. Minister. 
through you, Sir, that in the absence of 
participation of the Congress party in the 
last election, would the hon. Minister 
examine and decide whether the whole 
process has to be cancelled and fresh 
election ordered? 

SHRI S.B. CHAVAN: Sir, the Congress 
party had boycotted the elections on the 
issue of secessionism. 

That is why we are thinking in terms of 
having a dialogue with the leaders of the 
Opposition as to whether we can 
possibly think in terms of introducing a 
new factor in the Representation of 
People Act either by amendment to the 
Constitution or by amending the 
provisions of the Representation of 
People Act to see that secessionism is 
also one of the conditions. In fact, every 
candidate will have to announce that he 
does not believe in secessionism. So, 
that is one of the issues which is 
receiving the attention of the 
Government. We propose to discuss this 
issue also with the leaders of the 
Opposition. 

SHRI ANNA JOSHI: Sir, there was a 
talk of etec:ting barbed wire fencing along 
the border. creating no man's land-
one ldlometre wide-along the border 
and de8troying the centres along the 
Pakistan border where these militants get 
training, anna and ammunition. I would 
like to know about these three irnpoltMI 
points. 

SHRI M.M. JACOB: Regarding the first 
part of your question about the barbed 
Wire fencing, the fencing of 356 

kilometres is complete and ftood-lights on 
382 kilometres have been provided to 
protect the broder. 

Regarding no man's land, at the 
moment, Government has not created no 
man's land as such. 

SHRI ANNA JOSHI: The third point 
was about destroying the centres along 
the Pakistan border. 

MR. SPEAKER: The Minister has 
already~· 

SHRI M.A. KADAMBER 
JANARTHANAN: The Minister has 
mentioned in the written answer that 
efforts will be made to ensure that the 
misguided youths present in the ranks of 
the militants return to the mainstream of 
socio-economic activity and eschew 
violence and terrorism. But contrary to 
the answer. today, I find a headline 
'Many Hindu boys join militants'. Easy 
money is one of the attractiolas for that. 

MR. SPEAKER: Mr. Janarthanail 
please ask the question. • 

SHRI M.A. KADAMBER 
JANARTHANAN: What are the n&W 
programmes of employment for the 
Punjab youths with adequate payment so 
that easy money cannot be an attraction 
to them to indulge in terrolism? 
[lnte"uptions) 

SHRI M.M. JACOB: Recently, the new 
Governor has taken charge. The new 
Governor is chalking out a programme to 
provide employment for youths in Punjab. 

MR. SPEAKER: Question No. 509. 
Shri Atal Bihari Vaj)ayee and Or. 

Laxminarayan Pandeya. They have 
written a latter saying that they will not 
put the question. 

Then, Question No. 510. ' 
[Translation) 

Plllllnunl ~ ln .......... 
*510. SHRI MOHANI.AL Jtii(RAM: 

Will the Mlnilter of MINES be p:lllaa ad to 
state: 

(a) whether there are huge depcl8its of 
Platinum near Nainpur In ·Madhya 
Pradesh; '',': • 

(b) the stepS taken fOr .. expoilalion; 
(c) whether any team of Mlneral 

expertS has been .... ttwe: 
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(d) • nat, 1he time by which it is likely 
ID be • .-1; Md 

(e) whelher the Govarrvnent have 
...... 1his ... as l8ltricled area? 

THE MINISTER OF STA~ OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) No, Sir. 

(b) 1D (d) Does not arise. 

(e) No, Sir. 

SHRI ~ JHIKRAM: Sir, I 
aaek your ~:o In reply to my 
(JJBIIiDn the hon. Minister said that tt)e 
CJJ a a lion does not aise. I 1WC)Uid like tb 
lcnowothe basis for this reply. Was there 
_., surwy or was any team sent there 
or has the hon. Minister simply said that 
such a q1..eion does not .-: 

StR BALRAM SINGtt YADAV: Jhe 
Geological Swvey .- India condud8d a 
...,.., in Nainpur ., Mandla dislrict 
during 1987-88 ... 1989-90 and foUnd 
only granile d8posif:s there. There -
no plalinum daposils at that time in the .... 

SHRI MOHANLAL JHIKRAM: Sir, wil 
analher .SUNey be conducted through 
experts?. The nearby Balaghat dislrict 
- al:u1danl deposits of copp8r, ..._,aaa and rriica. May I know which. 
01tw milwall are fotmd in that area. 

• 
SHRIBALRAM SINGH YADAV: As far 

- platinum is COiamed. the Indian 
....... of ...... - informed that 1here 
il no pG8Iibilily of finding platinum 
dlpaJII ... Atomic Minerals 
..... II ttwa Ma alsO done WOft( in 
ltil diNclion and come to the c:onclusion 
... lhlnt are no platinum . daposils in 
thllpMlcutar .... 

aR DIGVIJAYA SINGH: Sir. I would 
.. 1D tcnow from the hon. Minister 
...._. plllinum deposits were found at 
.. """ place in ·~ Pradesh dudng .. uwer. ., 

sM IWA\M aNatt YADAV: Sir. 
.. ...... - time becall88 inbn-. ._ to be eougbt fram the 
Alallic: ..... ~ 

Armed Bllttallona of Statea working 
under Union GovernmMt 

•511. SHRI RAM NARAIN BERWA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of Armed Battalions of 
various States working under the Union 
Government; 

(b) whether some Stales Governments 
have apprised the U•ion Government of 
the difficulties being faced by them due 
to such deployment; and 

(c) if so, the details thereof and the 
time by which those Battalions are likely 
to be sent back to their respective 
States? 
[English) 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARUAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HQME AFFAIRS 
(SHRI M.M. JACOB): (a) Union 
Govemment has aent 28 cays. of certain 
State · · Aimed Police Battalions on 
deployment to various Stales/UTs in the 
Union. 

(b) No, Sir . 
(c) Does not arise. 

[Translation] 
SHRI RAM NARAIN BERWA: Sir. the 

police forces in the Stales are facing an 
acute shortage of manpower. Till when 
will the Central Govemment go on 
borrowing manpower to meet this 
shortage and why are the battalions of 
C.R.P.F. and B.S.F. not being increased? 

MR. SPEAKER: Is your question 
directed al the Central Government? 

SHRI RAM NARAIN BERWA: Till when 
will the Central Government go on 
borrowing manpower from the States to 
meet the shortage of manpower in the 
police forces? This creates a problem in 
the States because they are not able to 
mobilise enough manpowef when the 
need arises. Why are the more battalions 
of C.R.P.F. and B.S.F. not being raised? 
[English] 

SHRI M.M. JACOB: Sir, the hon. 
Member must have slightly 
milunderwtood the mechanilm of 
providing forces to various States. " 
forces are f'8CIUinld in a paf1icular State. 
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then the Central Government usually 
suggests to the neighbouring State or to 
some other State to provide battalions to 
the respective State. So, it is not a 
permanent borrowing from the State 
Govemment to absorb all the forces out 
of the State. Any State requiring 
additional forces are provided from the 
CRPF also as and when they are 
required. 
[Translation] 

SHRI BRISHIN PATEL: Sir, I am on a 
point of order; 

MR. SPEAKER: There is no point of 
order during the question hour. 

SHRI BRISHIN PATEL: Sir, the reply 
to this question is not correct. 

MR. SPEAKER: You can ask a 
supplementary. 

SHRI RAM NARAIN BERWA: Sir, the 
reply is not correct. The hon. Minister is 
not differentiating between battalions and 
companies. My question was on the 
number of battalionS but the hon. 
Minister has given the figure of 28 
companies in his reply. Further it has 
not been stated as to the number of 
battalionS of Rajasthan on deputation to 
the Centre. 

I say this from personal experience as 
D.I.G. of police in Jalpur when 
communal riots occured m November, 
1988. Two battalions of the Rajasthan 
Police were on deputation to the Centre 
and their presence would have 
Immensely helped in controlling the riots. 
As it is the State of Rajasthan . . . 

MR. SPEAKER: Please ask your 
question. 

SHRI RAM NARAIN BERWA: In this 
wtlft battalionS from Rajasthan are seat 
on deputation on a number of 
occasionS. There have been many 
C8l88 where the members of such 
battalions have lost their lines and no 
compensation has been paid tiH now. 

MR. SPEAKER: So will compensation 
be paid? 
(English] 

Thoee who have died In action will be 
paid compensation or not is the 
question. 

SHRI M.M. JACOB: It is up to the 

Rajasthan Govemment to decide about 
the compensation to be paid in action. 
[Translation] 1 

SHRI BRISHIN PATEL: Sir,. think the 
concept of the original question has 
changed. The hon. Member is asking 
about the number of armed battalionS in 
various States ........ 

MR. SPEAKER: If he has no 
complaints why are you worried? 

SHRI BRISHIN PATEL: Is it true that 
some battalions of the State 
Government have been deputed to the 
Centre for the latter's needs? 
[English] 

SHRI M.M. JACOB: Sir, if the hon. 
Member is wanting to know about a 
particular State, then probably the 
qeStion should be as to how many 
battalions are taken out of the State by 
a particular State and how many are 
given to the State. 

MR. SPEAKER: No. He wants to 
know whether the Central Government 
has taken any battalions from the State 
for Central Government's purposes. 

SHRI M.M. JACOB: No Sir, It is not 
for the purposes of the Central 
GcMtmmenl 
[Translation] 

PROF. RASA SINGH RAWAT: Sir, 
may I know from the hon. Minister the 
number of battalions from each State 
deputed to· the Centre? (Interruptions) 
..... What is the amount due from the 
Centre to 1he States in this respect? 

MR. SPEAKER: The reply to that 
question has been given just rrJII? 

PROF. RASA SINGH RAWAT: The 
reply has not been given. There is a lot 
of money due to the RAC? 
(English} 

SHRI M.M. JACOB: Central 
Gcwemment has provided the battalions 
to vartous States. Four battalions have 
been taken out from India Reserves in 
Madhya Pradesh. In Chandigarh, six 
battalions have been taken out. 20 PAC 
battalions have been taken from Uttar 
Pradesh .... (lnte"uptions) 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): I may make it 
clear that it is not for purposes of 
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Cenlral Govamrnent. Theee battalions 
.. provided to other Slates. 

MR. SPEAKER: That Is what I 
mlldiall8d earlier. This exactly is the 
confuaion. 
[Translation] 

PROF. RASA SINGH RAWAT: Mr. 
Speaker, Sir, may I know the number of 
battalions demanded by the Central 
GoY8mment from State Governments for 
its own purposes and the names of the 
states? ...... (lnterruptions). .... There is a 
large amount of money of R.A.C. 
outstallding against Central Government. 
May I know the reasons thereof? 

MR. SPEAKER: He has replied the 
question in negative. 

(Interruptions) 
{English] 

OR. KANITHI VISWANATHAM: Sir. In 
Andhra Pradesh, we have not so far 
been able to control the extremist 
movement. I would like to know whether 
there is any demand from the State 
GoY8mment of Andhra Pradesh for 
installing the Central Forces to control 
the extremist movement in Andhra 
Pradesh. 

SHRJ S.B. CHAVAN: We require notice 
Sir. 
[Translation] 

SHRJ RAM VILAS PASWAN: Mr. 
Spaala I believe that the question asked 
by the hon. Member ..... 

MR. SPEAKER: Paswan;l, if he does 
not complain, why do you? 

SHRI RAM VILAS PASWAN: He has. 
MR. SPEAKER: No he doesn't have 

My complaint 
SHRJ RAM VILAS PASWAN: If he 

does not have any complaint. 1 have one. 
He has asked the question- the number 
of armed battaliOnS of State 
GovemrneiiiS are WOI'kirwg under the 
Central Government? It has been replied 
ae-Centraf Government has despatched 
28 companies of Armed Police Battalions 
of scr::. .:.-• to be posted in various 
Slates/Union Tenilolies. Question is 
eomelhil.g elae and the reply is 
allog8lher differellt. 80, may I know from 
the han. Minisler ..... (lnterruptions) ... . 

[English) 
MR. SPEAKER: Please do not make it 

a court where arguments are advanced. 
Please ask a question. Anyway, the 
Central Government has not taken 
anything for its purpose. 
[Translation] 

SHRI RAM VILAS PASWAN: ·The 
question is, whether it is a fact that the 
Central Government has taken some 
police battalions from States under its 
own control? It has been replied as-
Central Government has taken some. 
That is why I say that.... (Interruptions) ... 
[English] 

MR. SPEAKER: Paswanji, the hon. 
Member Who asked the question has no 
objection. Please do not argue. Put a 
question. 
[Translation] 

SHRI RAM VILAS PASWAN: Mr. 
Speaker, Sir, may I know whether the 
question that I have asked is correct or 
not? The Hon. Minister may please reply 
whether the basic question is based on 
truth? 

SHRI S.B. CHAVAN: Whatever has 
been said in reply, is correct. 

SHRI DAU DAYAL JOSHI: Mr. 
Speaker, Sir, whether it is not a fact that 
compensation has not been paid to the 
personnel of the companies or R.A.C. 
deputed by the Central Government to 
Chandigarh and Tripura, desPite of the 
casualties suffered by them? If so. the 
time by which the compensation would 
be paid? 
[English} 

MR. SPEAKER: I suppose you need 
notice for this. 

SHRI M.M. JACOB: Yes Sir. We have 
to look into it. (Interruptions) 
[Translation] 

SHRI DAU DAYAL JOSHI: Mr. 
Speaker, Sir. most of the personnel Who 
have killed in Punjab were from 
R.A.C ..... {Interruptions). .. but no compen-
sation is given .. .. (Interruptions). 

MR. SPEAKER: No, Not like this. 
[Interruptions] 

SHRI DAU DAYAL JOSHI: Whether 
the batallions of R.A.C. are destitute? 
Please make it clear',' In Punjab many 
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persoM8I of R.A.C have been killed, but 
the Govemment does not give any 
compensation ..... (Interruptions) 

MR. SPEAKER: Please take your seat. 
You need not speak for each other. 

(Interruptions) 
SHRI OAU DAYAL JOSHI: Are you 

satisfied with the reply given by the hon. 
Minister? (Interruptions) 
(English] 

MR. SPEAKER: Let us understand that 
every Member is wise enough, intelligent 
enough, has a very powerful language at 
his disposal and is able to defend 
himself. So, please don't take up others 
causes. 

VIJeyal_. Steel Plant 
*512. SHRI V. KRISHNA RAO: Will the 

Mjnister of STEEL be pleased to state: 
(a) whether the Government of 

Kamataka has chosen ESSAR Gujarat 
as the Joint Sector partner for setting up 
of the Vijayanagar Steel Plant; 

~b) if SO, the details thereof; and 
~) the time by which the Union 

Government is likely to clear the project? 
THE MINISTER OF STATE OF THE 

MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN OEV): (a} to (c} A Statement is 
laid on the Table of the House. 

STATEMENT 
(a) to (c) M/s. Kamataka State 

Industrial Investment & Development 
Corporation Ltd. (KSIIOC), a State 
Government Undertaking of the Govern-
ment of Kamataka, has selected M/s. 
Essar Gujarat Ltd. as their joint sector 
partner for setting up of an integrated 
steel plant in Betlary District of 
Kamataka. The proposed capacity of the 
Plant, at completion, is estimated to be 3 
MTPA. The product mix will include low 
calbon, medium carbon. low alloy, 
medUn alloy. high alloy. flat products in 
the form of strips, sheets and coils and 
special steel in 'the form of Bars and 
Rods and Struclurals. 

In view of the rec:entty announced 
changes in the induatrlal policy. a licence 
is not necessary for setting up this 
project by KSIIOC. 

SHRI V. KRISHNA RAO: Sir, our late 
Prime Minister, Shrimati Indira Gandhi 

laid the foundation stone of Vijayanagar 
Steel Plant in the year 1971-72 but even 
after 20 years no progress has been 
made with regard to this plant. Now. a 
joint sector has come forward to take up 
the work. May I know from the 
Government, whether they are going to 
set up this Vijayanagar Steel Plant in the 
8th Plan at least and see that it is 
completed within a stipulated time? 

SHRI SONTOSH MOHAN DEV: Sir, it 
is a fact that the late Prime Minister. 
Shrimati Indira~ laid the foundation stone 
of this Plant bu\ subsequently due to 
constrainst oi funds, this particular 
project was not started. Now, under the 
new Industrial Policy which the 
Government of India has announced in 
July, 1991, ~ is no need of getting 
any licence from the Central Government 
and neither the Central Government is of 
the opinion to set up any public sector 
steel plant. 

The Govern;nent of Kamataka has 
sponsored ESSAR Gujarat as the Joint 
Sector partner for setting up of the 
Vijayanagar Stool Plant. We shalt extend 
whatever help is necessary from our 
Ministry to the Gcvemment of Kamataka 
and I am sure that the State Government 
will see that it is started immediately. 

SHRI V. KRISHNA RAO: I would like 
to know what was the estimated cost at 
the time of tayi. lQ the foundation stone 
and what is thg estimated cost of this 
plant today, that IS what is the escalation. 

SHRI SONTOSH MOHAN DEV: Sir, 
since this project is not with us. I cannot 
give the exact figure but in the year 
1970, the projected cost was about As. 
1 000 crores. I am sure escalation will be 
there due to this devaluation and change 
of technology. Only yesterday I got a 
letter from the Hon. Chief Minister of 
Kamataka, Shr! Bangarappa. As it has 
come only y~erday. we are examining it 
and we will gi\-e a suitable reply. 

SHRI V. DHANANJAYA KUMAR: Sir. I 
would like to know whether setting up of 
Vijayanagar Steel Plant was originally 
included in the Plan programme; if so. 
what has made the Government to take it 
out of the plan programme now because 
just now the Minister said that due to the 
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change in the Industrial Policy, anybody 
is free to set, up the plant. 

SHRI SONTOSH MOHAN OEV: Sir, it 
is a fact that it was not included in any 
Plan. It was thought that it should be a 
public sector undertaking. Not only this, 
there is also another plant in Orissa. 

In 1991, a proposal was made to the 
Cabinet. The Cabinet decided that in 
view of the constraint of fur.ds, no public 
sector steel plant will be sponsored in 
any part of the country but the 
Government will give all necessary help, 
if the concerned State Governments start 
joint sector companies. 

As per this new proposal, the ESSAR 
Group will be there. Meanwhile, there Will 
also be a change in Policy. But as per 
this Policy. it is up to the State Govern-
ment to take necessary action 
.... (Interruptions) 

SHRI V. DHANANJAYA KUMAR: Mr. 
Speaker, Sir, I have asked whether it 
was originally included in the Plan 
proposal or not. 

SHRI SONTOSH MOHAN DEV: I have 
told you that it was included in the Plan 
proposal but adequate allocation was· not 
made. So. it was not taken up. 

SHRIMATI BASAVA AAJESWARI :Sir, 
I would iike to know from the hon. 
Minister what is the total number of 
applications received for setting up these 
Plants in the joint sector? Out of this, the 
Kamataka Government have preferred 
ESSAA Group to set up these plants in 
the joint sector. May I know whether the 
technology which has been adopted by 
the ESSAA Group, that is the Chinese 
techoology. has been approved by the 
tectlrlical experts of the Government of 
lncla? 

SHRI SONTOSH MOHAN DEV: Sir, it 
is a fact that the technology which is 
thought of for this particular Plant, is 
baed on Chinese technology. Our 
Ministry has supported it. Now. it is up to 
them to take necessary action. 

SHRI G.M.C. BALAYOGI: Mr. Speaker, 
&r. through you, I would like to know 
from the hon. Minister that in Andhra 
Pradesh. in Kaktnada. the ESSAA Group 
has already acquired 600 acres of land 
and paid "the amount...( InterruptiOns) 

MR. SPEAKER: No. Not lllce that. 
SHRI CHANDRA JEET YAOAV: Will 

the Minister take this fact into 
consideration that when the former Prime 
Minister Shrimati Indira Gandhi laid the 
foundation stone of this Steel Plant, it 
was an agreed demand on behalf of the 
people of Kamataka that after having 
given full consideration that a new Steel 
Plant has to come in that part of the 
country and also taking into account the 
large scale availability of iron-ore in 
Kamataka. Now the Minister is saying 
\hat if the State Governments take 
initiatives by way of joint sector Steel 
Plants, they will provide all help. 

Will the Minister take into consideration 
that if joint sector steel plant comes up, 
the Government of India will also make 
its financial contribution for that plant? It 
should (lOt only be limited to just giving 
clearance for foreign exchange but will 
the Government of India consider- if 
they are not going to have any Steel 
Plant in the public sector and if they have 
taken a policy ~ them to 
become the partners in the joint sector 
steel plants? 

SHRI SONTOSH MOHAN DEV: There 
is no such proposal received from the 
Kamataka Government and I do not think 
there is any possibility regarding this 
also. 

eros- Cowred Under Crop 
IMur8nce Seheme 

•513. PROF. UMMA REDDY 
VENKATESWAALU: 

·SHRI H'AAISINH CHAVOA: 
Will the Uiltilter of AGRICULTURE be 

pleased to State: 
(a) the Crops covered under the 

Comprehensive Crop Insurance Scheme. 
State-wise; 

(b) whether there is any proposal to 
extend the Crop Insurance Scheme to all 
the Crops in diHerent States; and 

(c) if so, the steps proposed to be 
taken by the Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHAI 
MULLAPAU Y RAMACHANDRAN): (a) A 
Statement is laid on the Table of the 
Sabha 

(b) and (c) Presently, wheat. paddy. 
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milletS. alaaada and pulses are covered 
under the Comprahensive Crop 
Insurance Scheme (CCIS). There is no 
proposal to extend the CCIS to all the 
crops in different states. However, 
demands have been made in the past for 
including more crops under the CCIS. 
These demands are in respect of fruit & 
horticulture crops, cotton, coconut, 

sugarcane, betal leaves, jute and some 
vegetable crops. Since the Central and 
State Governments are incurring heavy 
losses in running the Scheme and in 
view of operational difficulties such as 
multipicking, absence of reliable yield 
data, it has not been found feasible to 
include other crops under the CCIS for 
the Present. 

S.No. Name of Staees/U.Ts. 

1. Andhra Pradesh 

2. Assam 

3. Bihar 
4. Goa 
5. Gujaral 

8. Himachal Pradesh 
7. Kamataka 

8. Kerala 
9. Madhya Pradesh 

10. Maharashtra 

11. Manipur 
12. Meghalaya 
13. Orisaa 
14. Rajasthan 
15. Tamil Nadu 
16. T~ 
17. Uttar Pradesh 

18. West Bengal 

19. Jammu & Kashmir 
20. A & N Islands 
21. Delhi 
22. P& ldiotlerry 

STATEMENT 

Name of the crops covered 

Paddy, Jowar, Bjra, Maize, Ragi, Korra, Red Gram, Black Gram. Green 
Gram, Horse Gram, Groundnut, Castor and Gingelly. 
Winter Paddy, Autumn Paddy, Rape & Mustard, Wheat. Summer Paddy. 
Matikalai. 
Paddy, Maize, Gram, Masoor, Red gram, Rape & Mustard and Wheat 
Paddy, Ragi and Groundnut. 
Paddy, Bajra, Maize, Red Gram, Groundnut, Wheat, Gram and Rape & 
Mustard. 
Paddy, Maize and Wheat. 
Paddy, Jowar, Baji'll, Maize, Rag!, Red gram, Groundnut. Sunflower. Wheat. 
Gram, Saftlawer. 
Paddy. 
Paddy, Jowar, Bajra. Maize. Red gram. Groundnut, Sesamum. Soyabean. 
Kodakodki, WMet. Gram, Rape & Mustard and Linseed. 
Paddy, Jowar, Bajra Red Gram, Groundnut. Sesamum. Sunflower. Ntger. 
WMet. Gram, Saftlawer and Linseed. 
Paddy. 
Sali Paddy, Ahu Paddy, and Rape & Mustard 
Paddy and Groundnut 
Jowar, Bajra, Maize. Wheat. Gram. Rapeseed and Mustard. 
Paddy, Jowar, Bajra. Rag1. Groundnut. Sasamum and Sunflower 
Amen Paddy, Aush Paddy and Boro Paddy. 
Paddy, Maize, Bajra, Urad, Groundnut. Soyabean, Wheat. Gram. Peas 
Masoor. Rape Mustard and Ttl. 
Amen, Paddy, Boro Paddy, Wheat. Mustard. Linseed, Gram. Red grarro and 
Green gram. 
Paddy, Wheat, Rape and Maize. 
Paddy. 
Paddy. Bajra, Wheat and Mustard 
Pdly. 

PROF. UMMA REDDY year after year particu larly dunng floods. 
cyclone. etc. VENKATESHWARLU: Under the 

comprehensive crops Insurance Scheme 
only certain food crops, as mentioned by 
the hon. Minister, have been included. 
The most valuable crops like cotton, 
tobacco, chilli. sugarcane. turmeric and 
serveral other crops have not been 
covered particularly those crops which 
are highly investment intensive crops. 
The farming community particularly in 
coastal Andhfa has been suffering losses 

MR. SPEAKER: Will that be Included? 

PROF. UMMA REDDY 
VENKATESHWARLU; Will the Govern· 
ment consider bringing all these cash 
crops at least - I am not askmg for all 
the crops - which I have already 



23 Oral Answers AUGUST 22, 1991 Oral ll\nswers U 

mentioned above under the compre-
hensive Crop Insurance Scheme keeping 
in view the heavy losses suffered by the 
farming community in coastal Andhra 
during the cyctones of 1969, 19n, 1983, 
1986 and 1990 and a~o the suicide 
committed by the cotton farmers earlier. 

A Committee had t>e.;n set up a year 
ago for inclusion of thGse crops. Has it 
submitted its recol1lfll6npations; if so, 
what are the salient features of the 
recommendations? 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR): If you have 
studied the answer, you will find that the 
Crop Insurance Scheme was envisaged 
in 1987 and we specified there and then 
that it will be a sort of an experimental 
scheme for the time being; and specified 
aops were put under this scheme. 

As far as other crops are concerned, I 
must draws your attentivn to this that 
whosoever insures his crop, he is bound 
to come under that scheme if he wants 
to opt for it; and the maximum amount 
for that scheme is unly Rs. 10,000. But 
for other crops, as ~e have already 
explained in the answer. it has not been 
totm possible to determine how to 
operate it on a very f~<Uble basis. The 
whoJe problem is that the~e has been no 
fixed policy or a schem6 under which we 
can guarantee and protect the farmers. 1 
myself have been engaged in this 
exercise since 1973 to find a way out, 
but. so far nothing ta."lQible has come 
out. The minimum ar.lOUn1 for this 
scheme was Rs. 150; now it has been 
brought down to Rs. 100. The maximum 
amount is Rs. 10,000. The actual working 
result has been that Rs. 94 crores have 
been received as p.'8mium and the 
claims made are around Rs. 700 crores. 
It is only for 1oanee farmers. H we were 
to extend it to other crops and other 
areas, than we have tc find a way out; 
and I think I will have to ask for the 
opilions of the hon. Members also how 
to make it teasibte. The QUeStion is: can 
the farmers be able to pay that ninimum 
premium or not? This is a question which 
has to be veiwed in that context. 

I have also studied aM tried to study 
from aR over the WOI1d also whether any 
acheme which is worUble or is existing 

as on today is there or not; to my 
knowledge, it is not there. So, I wiH have 
to re-examine the whole thing. I would 
like to have the cooperation of all the 
Members how to make it feasible, 
because farmers will not be able to pay 
that much of premium which will make It 
feasible. Otherwise, all the insurance 
companies are viable. This is the only 
scheme which is unviable. So, that is the 
problem. 

PROF. UMMA REDDY 
VENKATESHWARLU: If I am not going 
in for a correction in the statement that 
has been made by the hon. Minister, I 
think the scheme had come into 
existence right from 1985 onwards and 
not 1987. The hon. Minister has very 
rightly pointed out that this scheme has 
turned out to be a credit insurance 
scheme rather than a crop insurance 
scheme. 

MR. SPEAKER: There are many who 
want to ask questions on this. So, please 
let there be a pointed question. 

PROF. UMMA REDDY VENKATESH-
WARLU: It has become a credit 
insurance scheme, rather than a crop 
insurance scheme. The scheme is being 
extended to those who are availing 
institutional finance from the credit 
instnuuons. For aft the farmers who want 
to pay their premium and insure their 
crops, the insurance agencies are not 
coming forward to accept. Will the hon. 
Minister extend this facility to all the 
farmers, even atleast for those crops 
which are not covered to avail this 
particular scheme? And the second part 
of the scheme is ..... 

MR. SPEAKER: Do not go to the 
scheme. Please come out with the 
question. 

PROF. UMMA REDDY VENKATESH-
WARLU: This scheme is being opetated 
when the losses are suffered over vat 
areas, whether it is a tahsil or a Samiti. 
But the losses are being suffered only in 
certain pockets, that is, the villages. Can 
this computation of the losses be allowed 
only keeping the village as a unit but not 
a wider area? 

SHRI BAL.RAM JAKHAR: The problem 
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is the same. I wish that I could extend 
the scheme to all the farmers. But the 
only question is the viabiHty. That is the 
crux of the problem. And I would like to 
haYe the opinion of all the Members 
hera, how to operate . it and how to 
detlrmine the losses, how much input 
is to be there, how much should be 
there for pest control and plant 
protection, how much for watering, how 
much yield is expected and also, how 
to determine what sort of indemnity 
bond is to be there and so on. That is 
the problem. It has not been solved to 
my satisfaction, nor to anybody's 
satisfaction. We have to evolve 
something which we can hold to and 
benefit the fanners. H I put it that we 
insure it, from the Government's side, 
that is not possible. Already there .... 
Rs. 700 CI'OI'8S involved in it. I wiD put 
it to all. There have been bunglings and 
some complaints are there about the 
aaaaasment problem. How do we 
818888 it? We pick cotton three times 
or four times and after three times you 
can do it. That is what they do. That is 
the problem we have to sit together 
and find a viable via media, a scheme 
which can help and be of some benefit 
to the fanners. That is what we want. 

PROF. UMMA-REDDY VENKATESH-
WARLU: My question has not been 
answered. 

MR. SPEAKER: He has said that it is 
not feasible to have a village only for 
computation. 

SHRIMATI CHANDRA PRABHA URS: 
One of the best canon growing 
countries is India but our farmers are 
not getting competent rates. Sometimes 
they ... •ISCIPtible to failures of crops 
which raeu1t In lolaes, aa also some 
c:rap-dila8811, etc. I would like to know 
from the Hon. Mintster whether there is 
any proposal with the Govenvnent to 
tonn a cooperation to come to the 
I'8ICUe of the farmers Ike the Coffee 
Board so that some export-orienled 
crape can be grown and which would 
8llilt the tarmers? Is there any such 
propoeel? 

MR. SPEAKER: This is about crop 
...... ICheme. 

SHRI BALAAM JAKHAR: We would 

always like to encourage exports and 
help the farmers. The Cotton 
Corporation of India is there for it. 

SHRI HARIN PATHAK: Paddy, bajra, 
maiZe, groundnut and grams come 
under the CCIS in Gujarat. I would like 
to know from the Hon. Minister whether 
the Gujarat Government has sent any 
demand for including more crops such 
as cotton under the scheme? 

SHRI BALRAM JAKHAR: The hon. 
Member must see that I have already 
replied that question. It is the same 
thing. It applies to cotton also. 

MR. SPEAKER: Why do you want 
that information and take time? 

8HRI BALRAM JAKHAR: We have to 
take aftother look, how to make it 
wOrkablr. That is the problem. 
[Translation] 

SHRI BRISHIN PATEL: Mr. Speaker, 
Sir. the agriculturists are being provided 
loan for fertilisers and seeds through 
co-operatives. I would like to know from 
the hon. Minister whether the loan 
provided for the purchase of fertilisers 
and seeds is given from the premium of 
Crop Insurance Scheme. Can croJf 
insurance be provided on a large scale. 
The Government may consider this 
point. 

SHRI BALRAM JAKHAR: Premium is 
not so much. It is realised at the rate 
of Re 1 I - per cent out of which fifty 
per cent is contributed by the farmer 
and 50% by us. 

SHRI BRISHIN PATEL: If it is 
feasible, why not to implement it? In 
Bihar State. the loan is realised by 
deductif1g Jrom the premium and people 
join the Crop Insurance Scheme. 

SHRI BALRAM JAKHAR: It is not 
feasible that is why the whole problem 
Is there. 
[English} 

SHRI SOBHANADREESWARA RAO 
VADDE: Mr. Speaker, Sir, the hon. 
Minlstier has referred about the losses. 
Is It not a fact that the losses are due 
to the misuse of the scheme in some 
norlhem States? Is it also not a tact 
thllt the present comprehensive 
insurance scheme covers onty standing 
crops? 
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I want to know from the hon. Minister 
whether it is a fact that in Krishna District 
along seashore, nearly 15,000 acres of 
paddy harvested and stocked were 
literally washed away by the tidal waters 
during May 1990 cyclone. I want to know 
whether the Government will bring 
necessary changes in the comprehensive 
scheme so that the harvested crop is 
also covered and the interest of the 
farmer is protected .... (/nterruptions) 

MR. SPEAKER: This question has 
already been answered. The Minister 
gave a very comprehensive answer to 
this. 

SHRI SOBHANADREESWARA RAO 
VADDE: Sir, that is different. 

MR. SPEAKER: It covered that also. 
Okay, come out- with a question. 

SHRI SOBHANADREESWARA RAO 
VADOE: Sir, let the Minister say so. 

SHRI BALRAM JAKHAR: Sir, I have 
already replied to this. It is not feasible 
and it ·is not workable so far ... 
(Interruptions) 
[Translations] 

• SHRI RAM NAGINA MISHRA: I would 
like to know from the hon. Agriculture 
Minister, it is a matter of pleasure that he 
is associated with agriculture .... 

MR. SPEAKER: Time is limited, if you 
want a reply please ask the question, a 
long introduction is not required. 

SHRI RAM NAGINA MISHRA: I am 
asking the question. Crop Insurance 
Scheme is not an ordinary task. How it 
will be invested, what will be the returns, 
are the points to be consider&d. 
Fortunately. the Agriculture Minister is 
himself an agriculturist. Will the 
government constitute a committee so 
that the Insurance Scheme is rightly 
applied to agriculturists which can give a 
right opinion after proper study which can 
be helpful in the long run? 

SHRI 8ALRAM JAKHAR: I am inviting 
suggestiOi1s and 1 am very much 
concerned about finding any such source 
which may be helpful in this so that the 
ac:heme runs smoothly. No such resource 
or ac:heme has come our way tiH today. 
You ..,.. suggest 

SHRI RATILAL VARMA: In Gujarat, 
the bafala is outs81ding under Crop 

Insurance Scheme, with the result they 
are losing faith on Crop Insurance 
Scheme. By what time the remaining 
balance would be paid? 

SHRI BALRAM JAKHAR: The claims 
are mostly from Gujarat, some are 
disputed and are resolved. It is under 
process. 
[English] 

SHRI MANORANJAN BHAKTA: Sir, 
what I want to know from the hon. 
Minister is this. Particularly, the crop 
insurance scheme is only applicable 
when a farmer is taking loan from the 
bank. In case other farmers, who are in 
the same block, are not taking loan ... 
(Interruptions) 

MR. SPEAKER: The Minister has 
already replied to this questions. 

WRITTEN ANSWERS TO QUESTIONS 
[English) 

People of Indian origin In Fiji 
*509. SHRI ATAL BIHARI VAJPAYEE: 

DR. LAXMINARAYAN PANDEYA: 
Will the Minister of EXTERNAL 

AFFAIRS be pleased to state: 
(a) the number of persons of Indian 

origin in Fiji who have left that country so 
far; 

(b) the number of them who have 
since settled in various countries. 
country-wise; and 

(c) the number of persons of Indian 
origin who are still living in Fiji? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) The number of persons of 
Indian origin estimated to nave left Fiji 
after the coups in 1987 is approx. 
20,000. 

(b) No precise figures are available. 
However. there are sizeable migrant 
communities of Fijians of Indian origin in 
Australia. New Zealand, Canada. United 
Kingdom and United States of America. 

(c) According to information published 
by the Fiji Bureau of StatistiCS in 
December, 1989, approx. 3,37,557 
persons of Indian origin were living in Fiji. 
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Flood-Control Scheme of Mllhalruhtnl 
*514. SHRI SUOHIR SAWANT: 

SHRI ANNA JOSHI: 
Will the Minister of WATER RE-

SOURCES be pleased to state: 
(a) whether the Government of 

Maharashtra has submitted any scheme 
to the Union Government for control of 
floods in the state; 

(b) if so, the details thereof; and 
(c) the action taken in this regard so 

far? 
THE MINISTER OF WATER 

RESOURCES (SHRI VIDYA CHARAN 
SHUKLA): (a) The flood management 
schemes costing more than As. 60 lakhs 
individually are reQuired to be submitted 
to the Centre tor techno-economic 
appraisal and investment clearance. No 
scheme on flood management has been 
received in the Central Water 
Commission from Maharashtra for 
examination and clearance. 

(b) and (c) Do not arise. 
(Translation] 
Irrigation Potential In Uttar PreciMh 

•515. DR. MAHADEEPAK SINGH 
SHAKY A: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) the area of unirrigated land in Uttar 
Pradesh at present: 

(b) the target fixed for creation of 
irrigation potential in the State during 
1990-91; and 

(c) the extent to which this target nas 
been achieved? 

THE MINISTER OF WATER 
RESOURCES (SHRt VIDYA CHARAN 
SHUI(LA): (a) As per Land Use Statistics 
(1987-88 Provisional), against the total 
net sown area of 17135 thousand 
hectares in Uttar Pradesh, the net 
irrigated area was 10043 thousand 
hectares thereby leaving an area of 7092 
thousand hectares unirrigated. 

(b) and (c) Against the target for 
creation of irrigation potential of 1220.85 
thousand hectares in the State during 
1990-91 , the anticipated achievement is 
reported to be 1229 thousand hectares. 

[English] 
lragnlted Fl8herle8 Development In 

Himachal Prlldeeh 
*516. SHRI D.O. KHANORIA: Will the 

Minister of AGRICULTURE be pleased to 
state: 

(a) the amount sanctioned by the 
National Co-operative Development 
Corporation to Himachal Pradesh for 
Integrated Fisheries Development during 
the current financial year; 

(b) whether the Goveminent of Hima-
chal Pradesh has spent the entire 
amount sanctioned therefor during the 
last financial year; and 

(c) if so, the details thereof? 
THE MINISTER OF AGRICULTURE 

(SHRI SALAAM JAKHAR): (a) and (b) 
No amount has been sanctioned by 
National Cooperative Development 
Corporation to Himachal Pradesh for 
Integrated Fisheries Development so tar. 

(c) No proposal has been received 
from the Government of Himachal 
Pradesh. 

Lok Ohara Edible 011 
•511. SHRI RAM KAPSE: Wtll the 

Minister of AGRICULTURE be pleased to 
state: 

(a) whether the National Dairy 
Development Board propose to introduce 
"Lok Ohara", a new brand of blended 
edible oil; 

(b) if so, the ratio of blending and the 
likely price of the edible oil; and 

(c) the steps taken by the Government 
to check the sale of adulterated edible 
oils which are marketed in 16 kg. tins? 

THE MINISTER OF AGRICULTURE 
(SHRI SALAAM JAKHAR): (a) Yes, Sir. 

(b) The ratio of blend and likely price 
of the blended oil can be determined 
after receipt of the notification permitting 
blending to be issued by Department of 
Health and after the allotment of 
imported oil to NOOB by Government of 
India. 

(c) The Department of Health of the 
Government of India has urged the 
concerned authorities of State 
Government and Union Territories to 
keep a vigil on the quality of edible oils 
sold in the market. 
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[Translation] 
FNedom Flghllrs Pen8lon 

•s18. SHRJ RATJLAL KAUOAS 
VARMA: 

SHRI ARJUN CHARAN 
SETH\: 

Wil the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the number of applications for 
freedom fighters pension received upto 
July, 1991 from various States, State-
wise; 

(b) the number of applications 
disposed of and pending finalisation, 
State wise; 

(c) the measures taken by the 
Govemmelll for expeditious disposal of 
pellding applications; 

(d) the amount being spent on such 
pelasion annually; 

(e) whether the existence of bogus 
fr8edom fighters have come to the 
notiCe of the GcMtrrvnent from any 
State; and 

(f) if so. the action taken by the 
Governnw1t in this regard? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): (a) and (b) A 
Tabular staaement is enclosed. 

(c) In respect of part (c) of the 
Question, it is stated that the 
applications pending disposal have 
been received after expiry of last date 
prescribad for receipt of applications 
i.e. 31.3.1982. Delayed applications are 
tiable for summary rejection unless 
theY are accompanied with 
documentary evidence from official 
records in support of the claimed 
suffering. Special drives are launched 
from time to time to clear the pending 
applications. 

(d) The amount spent on pensions 
during 1987-88, 1988-89 and 1989-90 
was As. 61,94,n,ooot-, As. 64,37,43,000/-
and Rs. 93,04,01 ,000/- respectively. 

(e) and (f) Some cases of non-
genuine persons applying for fr8edom 
fighters· pension on the baSis of 
fabricated forged documents have 
come to the notiCe of the Government. 
Such cases · are got investigated 
through the state Governments and 
Central Agencies. After investigation, if 
the applicant is not found genuine, 
and/or. eligible for pension under the 
Freedori'l Ftghters' Pension Scheme, 
pension is cancelled. 

STATEMENT 
Slate Ms8 I:Vlllll!~ ol applicllllions ffiCtJNed. their disposal and pendency as on 31-7-1991 

S.No. ,..,.,. al Stille I App/tcations Ap()/ICationS Appliealions 
Union Territo~)' received Disposed of pending 

2 3 4 5 
1. -- 26.888 26,813 73 
2. An&twa~ 38,133 33,525 5,808 
3. - 1,15,171 1.14,748 423 
4. Gujlrlt 6,831 6,720 118 
5. Goa 3,357 3,348 11 
8 . ....,.. 6.217 6,242 45 
7. ....... ~ 4,179 4,129 50 
a. Jlmmu & KMIWnir 10,735 10,708 'Z7 
•• IC8rnlll*a 20,448 18,783 1,8116 

10. ICMIIIl 52,470 52,412 58 
11. .......,.~ 4,747 4,747 Nil 
12. ........ 38,748 38,017 731 
13. ..... 888 - Nil 
1A. ~ 158 158 Nil 
15. ....... 8 8 Nil 
18. ........, 22 22 Nil 
17. Orilla 15,136 15,878 58 
11. P\qlb 29,784 29.722 42 
11. n ;r rhn 5.017 5,1)82 36 
20. .TMII Nlldu 22.521 22.428 15 
21. Tr1Ua 3.413 3,.441 17 
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1 2 
22. Uttar Pradesh 
23. West Bengal 
24 Chandlgarh 
'1$. Delhi 
26. Pondicherly 
27. A. & N. Islands 
28. Arunachal Pradesh 

3 
40,181 
79,135 

152 
5,321 
1,918 

98 
41 

4 5 
40,075 106 
79.108 27 

141 . 11 
5,272 49 
1,901 17 

91 7 

41 Nr 

TOTAl 5,34,503 5,25,230 9.273 

[English) 
Agro-bued Industries 

•519. SHRI MAHESH KUMAR 
KANODIA: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) the financial assistance given to 
each State/Union Territory for setting up 
of agro-based industries during the last 
three years; 

(b) the number of agro-based 
industries sanctioned and established, 
State-wise during the above period; 

(c) whether any State Government has 
sought additional financial assistance 
from the Union Government 1n this 
regard; and 

(d) if so. the details thereof and the 
~c:tion taken by the Union Government 
thereon? 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR): (a) There is 
no scheme of financial assistance to 
States/Union Territories by the Central 
Government except on a limited scale, 
mainly for the Boards and Corporations 
set up by the Government for promotion 
of these industries. Some assistance of 
this kind has been given by the National 
Cooperative Development Corporation 

(NCDC); Khadi & Village Industries 
Commission (KVIC) and the Ministry of 
Food Processing Industries. during the 
last three years. as per details given in 
the attached Statements I, II and Ill. 

(b) Majority of agro based industnes 
are set up in the small scale and tmy 
sectors. They do not require any sanction 
or licence for this purpose. The1r 
registration is done at the level of State 
Governments. As per information 
available with Development 
Commissioner. Small Scale Industries. 
number of such units, set up during three 
years upto 1988-89 is given in the 
attached Statement-tV. 

(c) and (d) NCDC has received request 
from 11 States for additional financial 
assistance of about Rs. 36.75 crores for 
20 agro-processing projects which 
includes 8 Sugar factories. 7 oilseed mills 
and 5 other processing projects. An 
additional assistance of Rs. 20. n crores 
has already been sanctioned against 
these proposals. Ministry of Food 
Processing Industries and Department of 
Small Scale & Rural & Agro Industries 
Departments, who also deal with such 
assistance did not receive any proposals 
for additional assistance. 

STATEMENT-I 
Fmanc1a! Ass1stance f}tven to each State!UT's by NCDC dunng the last three years 

(As. in lakhs) 

Sl State/U T Years 
No 1988-89 1989-90 1990-;i' 
1 Andhra Pradellh 548.372 322.375 2361 977 
2. Assam 640.825 175.787 701 400 
3 Bihar 5.776 
4 Gujarat 13.285 42.000 
5 Haryana 45.450 708.25 
6. Himllchal Pradesh 2.00 0.365 
7. J&K 78.260 63.264 106.836 
8. KMwtaka 1097.900 280.365 1379105 
9. Kerllla 925.850 748.863 1439.068 

10. Madhya Prlldelh 1983.948 899.781 1481142 
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(As. in lllkhs) 

SJ. State!U. r Years 
No. 1988-89 1989-90 7990-91 
11. Maharashtra 604.725 2034.51 3483.1n3 
12. Manipur 4.Q 
13. Meghalaya 
14. Nagaland 
15. Orissa 173.095 94.055 97.30 
16. Punjab 2106.438 1284.864 599.476 
17. Rajasthan 925.874 2098.057 814.930 
18. Tamil Nadu 283.765 645.510 699.240 
19. Tripura 2 654 
20. Uttar Pradesh 555.912 1615.505 2199 7C 
21. West Bengal 148.051 6.984 
22. Other urs 100.2 2 13~ 

TOTAL 10131.730 11128.146 158033&:: 

STATEMENT -II 
Industry-wise Disbursement made by KVIC to State/UniOfl Territones etc durmg 1989-90 for Agro-based & Fooc 

lndustnes 
(As. in lakhsi 

Industry Grant Loa· 
1. Beekeeping 57.33 55.33 
2. Chani Oil 40.34 35987 
3. Cane Gur & Khanclsari 11 18 174.30 
4. Patmgur 72.58 234.44 
5. Processillg of Cereals 39.19 465.75 

and Pulses Industry 
6. Foresl Plants and Fruits 1.14 52.65 
7. Fruit Processing 6.00 176.76 
8. Fbe 64.63 38250 

TOTI'.L 292.39 1991601 
STATEMENT-Ill 

SanctiOfls released dunng the year 1990-91 under tne Frurr and VegetaOie Processmg Sector 

1. Grant-in-aid to Modem Food Industries (India-Ltd.) tor research and 
de'Yelopment in fruit and 1leg8tllble processing under the ReMarch & 
O..elopment sa-. Rs. 2.5 lakhs 

2. Grant-m-aid to GeM. of Ullar Pradesh for setting up of training centres and 
~ of c:omrrunity training centres. 

I. Grant-tn-aid to Govemmeot of Ullar Pradesh tor Tr81ning and Visit Programme. 
4. Grant-in-aid to Central Food Technology and Research Institute, Mysore for 

l8ll88lth and delielopment in fruit & Vegetable processing under the research & 
de'Yelopl neut scheme. 

5. Grant-in-aid to Food Researctt & Analysis Centre for the purchase of equipment 
tor ~ of the tood testing laboratoly at New Delhi. 

6. Grant-irHtJd to Food Crall Institute for the cost incurred towards research & 
de'Yelopineut work for mushroom recipes. 

7. Grlnl-in-llid to All India Food Preservers Association for giving publiCity to 
mushroom products and recipes by producing and printing 10,000 recipe 
boOidlltll on art paper and 50.000 on ordinary paper. 

1. SMclion to National Productivily Council to incur an expenditure towards study 
on pe!1onnaa imprcMII1'Ient tor fruit & Vegetable processifl9 industry in the 
home IC8Ie MdOr. 

8. Sanction to ~ of Food Scientists and Technologist (India) to organise 
nalion8l ooutere~a on Procused Food on Rural Economy and Nutrition 

to. Grlnl-in-ald to Orissa Agro lnduslriel Corporation Ltd.. for Mushroom 
processing and intfaiiiNctufe delieloplnent. 

11. Grant.fn-aid to Govemmeot of West Bengal for marketing assiStance tor 
mar1ulting of fruit & Vegetable produce of small and oottage units to T eesta 
Fruit & Vegetable Prooesstflg Ltd 

As. 13.20 lakhs 
As. 2.00 lakhs 

Rs. 2.5 lakhs 

Rs. 5.00 lakhs 

Rs. 4000 

Rs. 1,80,000 

Rs. 2,82.000 

As. 25,000 

As 2,41,000 

Rs. 3.68 lakhs 
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12. 

13. 

14. 

-15. 

16. 

17. 

18 

19. 

Sl No 

1. 
2. 
3 
4. 
5. 
6 
7. 
8 

·~ 10 
11 
12. 
13. 
14. 
15. 
16 
17. 
18. 
19. 
20 
21. 
22. 
23. 
24. 
25. 
26. 
27. 
28. 
29 

Grant-in-aid to Orissa Agro Industries Corporation for Dehyderalion, Pickling 
and C&Ming of ~ grown in the nearby areas. 
Grant-in-aid to Government of. Himachal Pradesh for asaiS'ance in mushroom 
procesaing sector the Lahoul Potato Growers Cooperative Marketing-c:um-
Proceasing SOciety Ltd. 
Grant-in-aid to Government of Kamataka. for Marketing assistance to the 
Shimoga Distrlct Industry Supply & Marketing Society and the Chickmagalur 
Distrlct Industry Supply and Marketing SOciety. 
Sanction to Orissa Agro Industries Corporation Ltd., for establishing a grown 
centre-cum-nurs for Mango and Orange Planting material for meeting the 
raw material requirements of fruit processing unit at Jeerang and Ganjam 
district. 
6ar1clion to Madhya Pradesh State Agro,lncluslries Corporation Ltd., as Equity 
Capital for setting up/ strengthening of fruit and Vegetable processing plant at 
Babai. district Hoshangabad. 
Sanction to Kerala Agro Industries Corporation Ltd., as Equity Capital for setting 
up and strengthening of fruit and Vegetable processing unit near Kochi. 
Sanction to Haryana Agro Industries Corporation Ltd., as Equity Capital for 
modernisation of nuit and Vegetable procebing Plant at Murtha! {Haryana}. 
Sanction to Orissa Agro Industries Corporation Ltd., to incurr an expenditure 
towards advertising and publicity of Mushroom Production. 

TOTAL 

STATEMENT-IV 
Number of new agro-based unrts established in SSI Sector 

Name of State!UT 1986-87 

Andhra Pradesh 4898 
Assam 324 
Bihar 1336 
Gujarat 975 
Haryana 1280 
Himachal Pradesh 972 
Jammu & Kashmir 156 
Kama taka 2835 
Kerala 2267 
Madhya Pradesh 2359 
Maharashtra 3306 
Manipur 71 
Meghalaya 35 
Nagaland 339 
Orissa 17609 
Punjab 878 
Rajasthan 644 
Sikkim 29 
Tamil Nadu 1299 
Tripura 165 
Uttar Pradesh 7185 
West Bengal 7772 
Andaman & Nicobar 15 
Arunachal Pradesh 44 
Chandigarh 2 
Dadra & Nagar Haveli 2 
Goa 5 
Mizoram 40 
Pondicherry 40 

TOTAL 56882 

As. 21,14,940 

As. 19.00 lakhs 

As. 2.20 lakhs 

As. 18.50 lakhs 

As. 45.00 lakhs 

As. 6.375 lakhs 

Rs. 65.38 lakhs 

Rs. 47,000 

As. 214.38 lakhs 

1987-88 1988-89 

4638 6952 
254 361 

1316 1275 
1175 1108 
864 802 
512 544 
163 127 

2014 1954 
3173 3471 
2016 1747 
2620 2350 

34 65 
68 170 

345 429 
26115 21567 

1052 1053 
523 407 

8 19 
2554 2594 

133 118 
7287 8176 
8153 8508 

12 7 
26 27 

1 3 
4 2 
5 87 

11 8 
41 46 

65147 639n 

Telecom gateway facility to calcutta (a) the places in the country where the 
latest international telecommunication 

*520. SHRI SUDHIR GIRl: Will the 
services have been provided; and 

Minister of COMMUNICATIONS be (b) the reasons for not providing 
pleased to state: telecom gateway facility to Calcutta? 
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THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAJESH PILOT): (a) Sir, the 
tnternational telecommunication services 
are provided by Videsh Sanchar Nigam 
Limited (VSNL) from Four Gateway 
exchanges in India at Bombay, New 
Delhi. Madras and Calcutta. 

International Subscriber Dialled (ISO) 
Telephone service is available to 
telephone users with STD facility from 
over 1100 cities/town~ in the country to 
210 countries in the world. International 
Telex Service (IXSD) is available to 214 
countries and is accessible to all the 
telex subscribers m the Indian telex 
network. International Telegraph facility is 
available to nearly the whole world from 
all the public telegraph offices in the 
country. 

(bJ The question does not arise. The 
International gateway telephone 
excnange at Calcutta is already 
operational stnce 3rd June. 1991 . 
Statement on J&k in House of 

Commons 
·s21. SHRI RABI RAY Will the 

M1n1ster of EXTERNAL AFFAIRS be 
pleased to state 

(a) whether a statement on Jammu 
and Kashmir was made recently in the 
House of Commons by the Under Secre-
tary for Fore1gn and Commonwealth 
Affa1rs of the UK. and 

(b) if so. the detatis thereof? 
THE MINISTER OF EXTERNAL 

AFFAIRS ISHRI MADHAVSINH 
SOLANKii 1a1 and (bJ The Parliamentary 
under Secretary for Foretgn and 
Commonwelath Affa~rs of the UK. Mr. 
Mark Lennox -Boyd '1ad made a 
Statement on Kashmtr tn the course of a 
debate tn the House of Commons of 

Pakistan and Kashmtr on 25th July 
1 991 The text of the statement is 
attached. 

STATEMENT 
·t note carefully what my hon. Fnend 

said about Kashmu. We share his 
concern. that c.f the HouSP. and many 
other people tn th1s country about the 
srtuatiOtl in Kashmtr. not least the tenston 
that tt has caused t>etween lndta and 
Pak•stan DOth good fnends of Britatn and 

concems that have been expressed 
about human rights. 

I assure the House that, far from sitting 
on the fence and ignoring the problems 
of Kashmir, we have been active in 
encouraging India and Pakistan to find a 

1

. 

peaceful solution to the dispute. Bot~ 
sides have appreciated our efforts. We . 
welcome, in particular, efforts being 
made by India and Pakistan to reduce 
tension and reach agreement on various 
confidence-building measures through a 
series of regular talks between thetr 
senior foreign affairs officials. That is a 
process which we earnestly encouraged 
both sides to pursue in spring 1990. Both 
bilaterally and with our European 
Community partners, we have reiteratea 
our concerns about tension between 
India and Pakistan. about the activities ot 
terrorist groups and those who support 
them and about human rights abuses. 

We are aware of Indian claims, ana 
Pakistani denials. that Kashmtn 
extremists are receiving support from 
Pakistan with training and supply ot 
weapons. We have indicated to the 
Pakistan Government the concern that it 
would cause in Britain if official support 
were to be given. 

My hon. Friend referred to some of the 
historical background to the Kashmtr 
problem and to the United Nations 
resolutions on Kashmir in 1948 and 
1949. Those resolutions. which were 
agreed to by India and Pakistan and 
supported by Britain, envisaged troop 
withdrawals on both sides and a 
plebiscite under United Nations ausptces 
of all tbe inhabitants of the former 
princely state of Jammu and Kashmtr on 
whether to accede to India or Pakistan 
non-implementation of the resoluttons 
was due. at least partly. to the failure oi 
both sides to implement the provision on 
troop withdrawals. 

Pakistan maintains that the status of 
Kashmir can be decided only by a 
plebiscite in line with United Nations 
resolutions. We believe that it is for lndta 
and Pakistan to decide how to resolve 
thetr dispute over Kashmir, one element 
of whtch involves disagreement over 
whether Kashrniries have been able to 
express their wishes fully already. or 



41 Written Answers SRAVANA 31, 1913 (SAKA) Written Answers 42 

whether a further test of opinion should 
be held. It is not for us to attempt to 
prescribe how the problem should be 
resolved, but the difficulties of holding the 
plebiscite envisaged in the United 
Nations resolutions are obvious. The fact 
is that the former princely state of 
Jammu and Kashmir is now, in effect, 
split into serveral district parts. It has 
been divided de facto between India and 
Pakistan by the line of control and 
another part has been ceded to China. 

India argues that the 194 7 accession 
of the former princely state to India was 
legal, that ratification of the accession in 
1954 by the elected Kashmir constituent 
assembly fulfilled its commitment to a 
test of popular opinion and that Pakistan 
had failed to implement the basic 
provision of a complete withdrawal of 
forces. 

Our position on the status of Kashmir 
remains that this should be settled by 
peaceful agreement between India and 
Pakistan, in accordance with their 
agreement in 1972 at Simla, under which 
both countries "resolved to settle their 
differences through bilateral negotiations 
or by any other peaceful means mutually 
agreed between them··. This agreement 
also looked forward to a ·'final settlement 
of Jammu and Kashmir". 

I welcome the terms in which my hon. 
Friend raised the problem of the 
continuing violence in Kashmir. We share 
the widespread concern about this. We 
have consistently condemned those who 
use violence for political ends, and we 
support the Indian Government in their 
efforts to deal with the serious challenge 
from terrorist violence in Kashmir. At the 
same time, we continue to encourage the 
Indian Government to exercise the 
greatest restraint in dealing with the 
serious problems facing them. The 
maintenance of law and order in the face 
of violent challenge from certain Kashmiri 
extremist groups is clearly difficult. 
Abuses have certainly occurred on both 
sides. I assure the House that. in our 
contacts with the Indian Government, we 
have made clear the importance that we 
attach to human rights being respected. 

We have emphasised the importance 
of allowing independent investigations by 

human rights organisations, such as 
Amnesty lnternati6nal, and of being seen 
to bring to justice m~mbers of the 
security forces who may have 
misbehaved. The Indian Government 
have told us that allegations of abuses 
are thoroughly investigated, that they are 
concerned to bring to book those 
responsible for wrongdoing and that 
action has already been taken against a 
number of security force personnel. 

I assure the House that we will 
continue to watch the situation in 
Kashmir closely and to encourage India 
and Pakistan to find a peaceful solution 
to this dispute. We remain ready to help, 
if both sides would like us to do so. We 
hope that the process of confidence-
building between India and Pakistan will 
continue and that this will help to create 
the right conditions to bring an end to the 
violence and lead to a lasting settlement 
of a dispute which threatens political 
stability in India and Pakistan and has 
blighted the lives of many in the sub-
continent''. 
[Translation} 
Copper and gold deposits in Keonjhar, 

Orissa 
*522. SHRI GOVINDA CHANDRA 

MUNDA: Will the Minister of MINES be 
pleased to state: 

(a) whether any survey has been 
conducted for exploration of minerals in 
Keonjhar district of Orissa; 

(b) if so, whether big reserve of copper 
and gold have been discovered there; 
and 

(c) if so, the details thereof ? 
THE MINISTER OF STATE OF THE 
MINISTRY OF MINES: (SHRI BALRAM 
SINGH YADAV): (a) Yes, Sir. 

(b) No, Sir. 
(c) Does not arise. 

Telephone Exchanges in East Delhi 
*523. SHRI B.L. SHARMA PREM: Will 

the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of telephone 
exchanges functioning in East Delhi and 
the capacity of each of those exchanges; 

(b) the number of persons of the 
wa•ting list for telephone connections for 
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the last ten years in those exchanges; 

(c) whether the Government propose 
to increase the capacity of those 
telephone exchanges during 1991-92 in 
order to clear the waiting list; 

(d) if so, the details thereof; and 

(e) the time by which the waiting list is 
likely to be cleared? 

51 Name of the Exchange 
No 

1 Laxmi Nagar-! 
2. Laxm• Nagar-11 
3. Shahdara 

Remote L•ne Unlt-1 
4. Shahdara 

Remote L•ne Unrt-11 
5. Mayur V•har 

(b) 1 36 persons are on the waiting list 
for telephone connections for the last 1 0 
years in the trans-Yamuna areas. 

St Name of Exchange· Remote Lone Unrt 
No. 

Mayur V1har Remote Lone Unrt 

2. Laxm1 Nagar-11 
3. Shahdara Remote Lone Unll-11 
4 Yamuna V•har Remote Ltne Unot 

(e) The watting list as on 1 .4.1991 in 
these areas is expected to be mostly 
cleared by 31.3.1995. 
[Engltshj 
Organisations registered under FCRA 

*524. SHRI GANGADHARA 
SANIPALLI: 
SHRI SYED SHAHABUDDIN: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of organisations 
regtstered under the Foreign 
Contribution Regulation Act (FCAA) so tar: 

(b) the organisation:; and institutions 
obtaining foreign contributions at present: 

(c) the total foreign contributions 
received by these organisations during 
1989 and 1990. year-wise, state-wise; and 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAJESH PILOT): (a) Sir, The 
telephone exchange areas in Delhi are 
not co-terminus with the administrative 
division or electoral constituencies. The 
trans-Yamuna areas of East Delhi are 
served by 5 digital electronic exchanges, 
as given below: 

Code Capacity in 
lines 

22412211220 28000 
222 6000 
228 7000 

229 6000 

225 5000 

(c) and (d) Yes. Sir. The proposed 
commissioning programme of telephone 
exchanges in the above areas during 
1991-92 is as follows:-

Capacity 

ExpansiOn by 3000 Iones. (Already commissioned in 
June. 1991) 
Expansoon by 4000 hnes 
Expansoon by 2000 lines. 
4000 Iones. 

(d) the purpose(s) for which this money 
was received by these organisations? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): (a) As on 
31.3.1991 the number of registered 
associations under FC (A) Act, 1976 is 
13,370. 

(b) Approximately 9,000 associations 
were in the receipt of foreign contribution. 

(c) and (d) Computerised data of the 
foreign contribution is available only upto 
the year 1988. 

New Judicial Commission to Inquire 
Into assassination of 

Shrt Rajlv Gandhi 
*525. SHRI PRATAPRAO B. 

BHOSALE: Will the Minister of HOME 
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AFFAIRS be pleased to state: 
(a) whether the Government propose 

to set up a new judicial commission to 
inquire into the conspiracy behind the 
assassination of Shri Rajiv Gandhi; 

(b) if so, the details thereof; 
(c) whether any time schedule has 

been fixed (or the commission to submit 
its findings; and 

(d) if so, the details thereof? 

THE MINISTER OF HOME AFFAIRS 
(SHRI S.B. CHAVAN): (a) Yes. Sir. 

(b) to (d) The notification appointing 
the Commission under the Commissions 
of Inquiry Act . 1952 is be1ng issued. The 
Commission would be asked to submit its 
report within six months from the date on 
which the notification is issued. 
[Translation] 
Conversion of telephone exchanges 

Into Electronic exchanges In U.P. 
•526. SHRI SATYAPAL SINGH 

YADAV: Will the Minister of 
COMMUNICATIONS be pleased to state: 

(a) the total number of telephone 
exchanges in Shah,tahanpur district of 
Uttar Pradesh and the number of 
electronic eKchanges out of them; and 

(b) the details of exchanges in that 
district proposed to be converted into 
electronic exchanges during the current 
year? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATlONS 
(SHRI RAJESH PILOT): (a) Nineteen; 
out of which five are electronic 
exchanges. 

(b) Two electro-mechanical exchanges 
at Khudaganj and Miranpur-Katra are 
planned to be converted into electronic 
exchanOes during the current year (1991-
92). 
[English} 
Dairy and Poultry Development 

Schemes 
•527, SHRI CHETAN P.S. 

CHAUHAN: 
SHRI BALRAJ PASSI: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Union Government are 
implementing dairy and poultry 
are supplied to poor women in backward, 

development schemes for the benefit of 
weaker sections of the society; 

(b) if so, the details thereof; 
(c) the total investment made on these 

~hemes during the last two years; year-
wtse; 

(d) the States where these schemes 
are in operation; and 

(e) the extent to which these schemes 
have helped the weaker sections of the 
society? 

THE MINISTER OF AGRICULTURE 
(SHRI BALRAM JAKHAR): (a) yes, Sir. 

(b) and (c) Details are given in the 
enclosed statement 

(d) The schemes are operative in all 
the States I Union T erritorfes. 

(e) Under these programmes, the 
estimated number of beneficiaries are 
7,25,732 and 6,78.845 in 1989-90 and 
1990-91 respectively. 

STATEMENT 
The dairy and poultry development 

schemes for the benefit of the weaker 
sections of the society are as under:-

(1) Spec1al Livestock breeding 
Programme w1th ObJeCtives to:-

(i) involve the small/ marginal 
farmers and agricultural 
labourers in livestock 
production; and 

(ii) generate additional employment 
and income for them. 

The Special Livestock Breeding 
Programme has two components. 

Under rearing of calves. the rate of 
subsidy is provided at the rate of 50% to 
small I marginal farmers and 66 2 1 3% to 
agricultural labourers. 

Subsidy is provided tor setting up of 
poultry (layer as well/ as broilers Units), 
sheep and pig production Units at the 
rate of 25% to small/ marginal farmers 
and 33.33% to agricultural labourers. 

30% of the beneficiaries should come 
from SC I STs. In both components, the 
maximum subsidy per beneficiary is Rs. 
30001-, whereas for scheduled tribes, the 
ceiling is Rs. 50001- per beneficiary. 
(2) Establtshment of backyard poultry 
production Umts 

Under this scheme, small poultry units 
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tribal and other remote areas. 
The cost (subsidy) of each unit is Rs. 

5001-. which is provided over a period of 
two years (Rs. 3751· during the first year 
and Rs. 1251- during the second year) for 
the purchase of birds, one coupe .(night 
sheller) and feed. 

assisted families should be drawn from 
the scheduled castes and SCheduled 
tribes. 

In the field of dairying & poultry 
development, the following sub-
progr:amrne under IROP are being 
implemented:-

(3) Integrated Rural Development 
Programme (IRDP) 

IRDP is a beneficiary oriented 
programme_.lts objective is to enable 
selec:tad families in rural areas to cross 
the poverty line. AI. least 50% of the 

(i) Small and marginal 
fanners 

(ii) Agricultural labourers 

(iii) Scheduled Castes/ 
Schedulecf 
Tribes familes 

The total investment made on Special 
Lhestock Breeding Programme and 
establist.ment of backyard poultry units 
.. Rs. 1190.63 lakhs and Rs. 1351.15 
lakhs for 1989-90 and 1990-91 
raspectively. Besides this. investment 
has also been made for milch cattle and 
poultry units under the Integrated Rural 
Oewelopment Programme. 

Export or llllk Producla 
3818. SHRI DHARMANNA 

MONDA YY A SAOUL: Will the Minister of 
AGAICUl TURE be pleased to state: 

(a) whelher milk products are exported 
to Sri lria. Algeria and some European 
Cc:u11ries; 

(b) whether EEC countries which used 
to supply milk powder to India as gift 
... stopped the supply; 

(C) if 10, the total quantity of milk 
powder which was earlier supplied as gift 
....-.ly; 

(d) wlwh"-181hllh181- the Government ptopoee 
to "1IIOP export of milk products to make 
up the lhortfall; and 

(e) if 10. del8ill thenJof? 

THE MINISTER OF STATE IN THE 
I.INSTRY OF AGRICULTURE (SHRI K. 
C. LENKA): (a) ·The information is being 

To improve (i) the productivity of milch 
animals by rearing heifers and (ii) to set 
up poultry production Units by IROP 
beneficiaries. Assistance is given as 
indicated below:-

50% subject to ceiling of 
Rs. 30001-per family. 

662123% subject to ceiling of 
Rs. 30001-per family. 

50% subject to ceiling of 
Rs. 5000/-per family. 

collected and Will be laid pn the Table of 
the Sabha. 

(b) Gift supply of skimmed milk powder 
was not received from the European 
Economic Community (EEC) under 
Operation Flood-Ill (OF-Ill) Programme 
during 1990-91 and during 1991-92 (upto 
July. J991). 

(c) The quantity of skimmed milk 
powder eartier supplied by EEC as gift 
for the Operation Flood-Ill Programme 
during 1987-88 to 1989-90 is given 
below:-

Year 

1987-88 
1988-89 
198IHO 

TOT~ 

Ouanttty m 
MT 

12.000 
17.990 
14,991 

44,981 

(d) & (e) A decision has been taken 
that the National Dairy Oewlopment 
Board would not export milk powder any 
further due to the shortage of ff8Sh milk 
in the country. Other daily produd8 like 
ghee and butter are being exported when 
conditions permit. 
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Training of Militants by Pak 
3819. SHRI SRIBALLAV PANIGRAHI: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the estimated number of militants 
including women militants trained by 
Pakistan Army for purpose of sabotage 
and subversion in India during last three 
years; 

(b) the number of such militants 
crossed over to India during the above 
period; 

(c) the number of Kashmir and Punjab 
militants among them separately; and 

(d) steps taken to contain the crossing 
over of militants to India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND THE MINISTER OF 
STATE IN THE MINISTRY OF HOME 
AFFAIRS (SHRI M. M. JACOB): (a) to (c) 
According to the information available 
wiJh this Ministry an estimated 2,500 Sikh 
militants and 10,000 Kashmiri youths 
have been trained by Pakistan in the last 
4-5 years. There are no confirmed 
reports of women terrorists having 
undergone training. In the year 1990, it is 
estimated that approximately 200 Sikh 
extremists and 8,000 Kashmiri youths 
may have returned to India after training. 

(d) With a view to check infiltration in 
the Punjab sector, fencing in 236 Kms. 
and flood lighting in 382 kms. in Punjab 
sector and 58 kms. of fencing and 61 .8 
kms. of flood lighting in Rajasthan sector 
has been constructed along the border. 
Further fencing in 144 kms. and flood 
lighting in 175 kms. in Rajasthan has 
been sanctioned. Besides, vigil on the 
border by BSF has been increased, 
additional companies of BSF have been 
deployed in the vulnerable areas, wide 
gaps between t.he Border Observation 
posts have been narrowed by 
establishing additional BOPS, 
Observation towards have been erected 
along with border, patrolling parties have 
been provided with Jeeps/Motor-cycles/ 
Night Vision Devices/Binoculars/Hand 
held Search Lights and Intelligence set 
up of the BSF has been geared up. In 
Jammu & Kashmir, dusk to dawn curfew 

has been imposed within 5 kms. from the 
Une of Actual Control. In addition, strict 
vigil is kept on the borders to make 
border crossings more hazardous and 
risky. Intelligence set up has been 
beefed up. Disturbed Areas Act and 
Armed Forces (Special Powers) Act have 
been enforced in the border districts. 
Operations against · infiltration are 
conducted by the Army, Para military 
Forces and the State Police in close 
coordination. 

Graphite Reserves In Ernakulam 
3820. SHRI P. C. THOMAS: Will the 

Minister of MINES be pleased to state: 
(a) whether any survey has been 

conducted for locating graphite in 
Kalloorkad and Muvattupuzha areas of 
Emakulam district in Kerala; 

(b) if so. the details thereof; 
(c) the expenditure incurred and likely 

to 6e incurred thereon; and 
(d) the steps proposed to be taken by 

the Government for its exploitation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Yes, Sir. 

(b) Detailed survey has been 
conducted by Kerala Mineral Exploration 
and Development Project (KMEDP) of 
Government of Kerala. Investigations 
have proved 598,000 tonnes of graphite 
ore at Vadakode in Kalloorkad village of 
Muvattupuzha taluk and 148,000 tonnes 
of graphite ore with 7.3% graphite at 
Nagapuzha in Emakulam District. 

(c) A sum of Rs. one lakh has been 
incurred so far by Kerala Mineral 
Exploration and Development Project 
(KMEDP) .of Government of Kerola. 

(d) Project report for developing 
graphite deposits of Vadakode proposed 
by Kerala Special Refractories Umited, a 
State Government Undertaking is under 
scurtiny by Government of Kerala. 

[Translation] 
Czech Pistol Deal 

3821. SHRI SHIV SHARAN VERMA: 
Will the•Minister of HOME AFFAIRS be 
pleased to state: 
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(a) whelher the Central aur... of 
lrN u•galb• has ~ the 
imlll'igdon ,., to the Czech 
pillal deal and IUbmllad lis report 
to .. Union Government; 

(b) • .. the. acton taken thereon; ... 
(C) if not. the 

... the ... 
lrN111lgalan is 
CGntplllld? 

............ 
by which the 
lfely to be 

THE MINSTER OF STATE IN 
THE YNSTRY OF 
PARLIAMENTARY AFFAIRS AND 
MINSTER OF STATE IN llfE 
MINSTRY OF HOME AFFAIRS 
(StR M. M. JACOB): (a) The 
mallar is .. under irN litigation by 
Cenlnll ..... of lrN ll'iglllon. 

(b) n (c) The ...,... does 
not ..... 

(English) 
v.... .., ,.......... VIDe ........... ................ ., 

3822.. SHRI SYED StWIABUDDIN: 

WIU the Mlnisler of EXTERNAL 
AFFAIRS be ple81ed to atalli: 

(a) the names of the countries 
Wilted by the President, the Vice 
Preaident and the Prime Mlniltar 
aaparately during 199().91; 

(b) the dates, duration and nature 
of each visit; 

(c) the actual expenditure on the 
viails, separately for each digr".itory, 
during 199().91; 

(d) the dates of the last visit bv 
the Heads or Deputy Heads of the 
S1ate and the Head of the 
Govermtent of those counlrtel to 
India; and 

(e) the names of CCU1Iries 
J)loposed to be Wilted by the 
Preeident. the Vice Preaident and 
the Prime Minister during the currant 
year and the purpoee thereof? 

llfE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLAM<I): (a) to (e) The 
infonnallon is COittailied 1n the 
alt8ched Sl8lamenls I, II Md Ill. 

STATEIENT_. 
0111111 d liJIII d .. ,.,...,., .. Wee Pr8llldlnt Wid .. Prime ......., IUing tiiJO.It 

.......... ....... 
U.K. ..... ...... 

""- a.,dlll I .......... ....... 

11.1.10 
U.ID 
7A.ID 

11.11.10 

....., 
11.a..t 

..... 
11.7 .. 

1.4.10 
7.4.10 

10A.ID 
11.11.10 

10.a..t 
1utt 

11.1.11 
1.1.10 

...... ..7 .. 

.... .... , .. , .. 
2diiJII , .. 

... .. I,M,OII,51M • • For ec.ar.. 1,22,211.706 
lion d e.np.. .. ,_ ....... 
011C1111 .. 15.41.737 .., ...... 
IIIJIIII ..... 
Dar Clllllra-
IDnl d ....... 

I diiJII OIICIIII will 
I diiJII To ...... IUD.33' 

G-11 ..... .......... .. 
·- ............ 7JI'l,rJIJ .. .............. t,C11,1t.802 
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21.11.80 13.2.91 3 _,. To lllllnd 
SMRC 
&lnmll 

11,38,258 

13.2.91 15.2.91 3 clay! ........ Villi 
STATEMENT-I 

Details of Visits of Foreign Heads/ Deputy Heads of the State end Heads of Govemment 

U.K. 

Maldives 
U.S.S.R. 

Queen Elizabel1 
Pnme Minislar 
Prime Minislar 
Nil 
King of ....,. 
(Privalll Yiall) 
Prime Minislar 

President 
Prime MiniAir 
Prime Minislar 
King of Nepal 
Prime Miniller 

NcMnQir 17-211, 1883 
April 13-14, 1986 
January 7-13-11189 .. 
December 27-28, ·1988 

January 29-Februlry 1, 1987 
June 1~18, 1981 
NcMnQir 18-20, 1988 
NcMnQir 20, 25, 1987 
April 29-Miy 1, 1 fJ80 
Seplel•mer 29-30, 1988 
Nol!ember 24-26, 1fl80 
(AIIo villed from May 23-25, 1981 "' 
lllllnd the tunlnl of ... Pnme 
....... Shri Rljiv Gandhi) 
Seplel•mer 24-211. 1fl80 
Nowembel ~25. 1988 
JUly 23-28, 1981. 

-·~-----------------------------------------------------STATEMENT_. 
Proposed visits abroad of The President, The V~ee President and the Prime Minister ciJring 1991-92 

~ Counlry Llcely time of Yi8ll ~ 

Preeidllt No viiiiB ~ 
Vice President Bhutan October 1 fJ81 ........ ofllcill Yi8ll 
Prime MiniMir Germany Seplelnber 1981 For feiiMII of India Md ........ 

Villi 
Zimbllbwe October 1981 For ... l-' Apprliul Gloup 

Melling in Commouw...- .._. 
of GcMiiiR•il Mlelng. 

Venezuela NcMnQir 1981 For G-15 Summit 
Sri IM*a NcMnQir 1981 For SMRC Summit 

SUpport Price for Copra 
3823. SHRI KOOIKKUNIL SURESH: 

WiU the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government of Kerala 
requested the Union Government to has 
~ the support price of Copra; and 

(b) If 10, the action taken In thia. 
regard? 

THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
No request has been received flom the 
Government of Kerala to increase the 
support price of Copra after Its minln1um 
support prices went 8IIIOliiC8d tor 1891 .-an. 

(b) Does not arise. 
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[Translation] 
Central Allocation for Irrigation and 

Flood Control Projects In Blhar 
3824. SHRf LALIT ORAON : Will the 

Minister of WATER RESOURCES be 
pleased to state: 

(a) the amount allocated by the Union 
Government to Bihar for the 
implementation of irrigation and flood 
control projects during the last three 
years, year-wise; and ' 

(b) the amount speirt out of the 
allocated amount and the amount 
surrtmdered, year-wise? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA) : (a) and (b) For the 
implemenfation of irrigation and flood 
control projects, the amount allocated 
under State plans and spent by Bihar 
Government during the last three years is 
as follows:-

(Rs m crores) 

Year Amount Amount spent 
Allocated 

1988-89 437.50 373.27 
1989-90 429.12 391.37 
1990-91 429.44 405.75 

(Anticipated) 

The savings are utilised by the State 
Government in other development 
sectors of their State Plan. 
[English] 

Area Under Cultivation 
3825. SHRI BHAGEY GOBARDHAN : 

Will the Minister of AGRICULTURE be 
pleased to state : 

(a) the total area of land under 
cultivation in each State I Union Territory; 

(b) the area of land being cultivated by 
marginal and small farmers in each 
State I Union Territory along with their 
numbers; and 

(c) the average consumption of 
fertilizers by marginal and small farmers 
in each State I Union Territory? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALLY RAMACHANDRAN) :(a) 
Statement-! giving total cultivated area as 

per land use statistics 1987-88 (latest 
available) for different States I Union 
Territories is attached. 

(b) Statement-11 showing number of 
operational holdings and net cultivated 
area in respect of marginal and small 
farmers as per agricultural Census 1985-
86 is attached. 

(c) Statement-Ill giving the quantity of 
fertilizers (N + P + K) applied per hectare 
(in kgs.) during 1981-82 by marginal and 
small farmers-Statewise is attached 

STATEMENT-I 
Total cultivated area as per land use 
Statistics 1987-88 (latest available) for 
different States/Union Territones . .. 

rooo hectares) 
State I Union Territory Total cult1vated 

area 

Andhra Pradesh 13615 
Arunachal Pradesh 196 
Assam 2794 
Bihar 9458 
Goa 134 
Gujarat 10339 
Haryana 3761 
Himachal Pradesh 621 
Jammu & Kashmir 818 
Kamataka 11678 
Kerala 2259 
Madhya Pradesh 20135 
Maharashtra 18682 
Manipur 140 
Meghalaya 244 
Mizoram 248 
Nagaland 276 
Orissa 6574 
Punjab 4235 
Rajasthan 16654 
Sikkim 99 
Tamil Nadu 7139 
Tripura 267 
Ultat Pradesh 18330 
West Bengal 5798 
A & N Islands 36 
Chandigaltl 3 
Dadra & Nagar Haveli 25 
Delhi 54 
Daman & Diu 3 
l.aUI'IIIdweep 3 
Polldlc:heny 30 

AU.. INDIA 154648 
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ST ATEIIENT-11 
Number of Operational Holding and Net Cultivated area in respect of Marginal and 
Small farmers as per Agricultural Census 1985-86 

(No. in thousand) 
(Area 000 ha.) 

S.No. StatesiUTs Marginal farmers SmaH farmers 
(Below 1ha.) (1-2 ha.) 

No. of Net Cultivated No. of Net Cultivated 
Holdings Area Holdings area 

STATES 

1. Andhara Pradesh 4412 2007 1714 2356 

2. Arunachal Pradesh 14 7 16 16 

3. Assam 1444 531 546 705 

4. Bihar 7622 2797 1327 1553 

5.· Goa 58 20 10 13 

6. Gujarat 793 413 737 1~72 

7. Haryana 502 223 265 378 

8. Himachal Pradesh 447 156 155 160 

9. Jammu & Kashmir 829 277 187 207 

10. Kamataka 1788 845 1293 1835 

11. Kerala 3993 702 282 349 

12. Madhya Pradesh 2643 1118 1613 2166 

13. Maharashtra 2420 1137 2104 2899 

14. Manipur 67 35 48 64 

15. Meghalaya 59 32 51 68 

16. Mizoram 21 15 19 28 

17. Nagaland 8 3 19 22 

18. Orissa 1855 918 910 1271 

19. Punjab 256 133 208 309 

20. Rajasthan 1340 554 920 1152 

21. Silckim 13 5 10 11 

22. TamH Nadu 5335 1999 1260 1751 

23. Trtpura 211 89 70 101 

24. Ullar Pradesh 13373 4876 2964 4011 

25. West Bengal 4343 1710 1175 16n 

UNION TERRITORIES 
1. Andarnan & Nicob8r Neg 2 2 

lllands 

2. Chandigarh 2 Neg Neg 

3. o.dra & Nagar Haveli 5 3 4 5 
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S.No. S..IUTs Mllginel farmers Snlllll fMners 
(Below 1ha.) (1·2 he.) 

No. of -~ No. of ~~~~~~~ 
Holdings Area Holdings .... 

4. o.m.n & Diu 13 2 

5. Delhi 15 6 5 7 

6. l..llklhadwelp 4 Neg 1 

7. Poudicherry 24 8 5 6 

ALL INDIA 53889 20625 17922 24198 

NaiB: 1* In the .... of rnergiNII farmers, having operational holdings below 0.02 he., have been excluded. 

NaiB: 2 Toals may not add up cUI to rounding off. 

Ouantity of fertjijzers (N+P+K) applied per Hectare (in Kgs) by Marginal and Small Farmers. as oer input survey 
1981~ (latest available) 

Cluanllly applied per llectares (in Kga) by •ua• F&ll&s snw Panas tltti 
(lize daell below 1.00 llectares) daell 1.00.1.99 hectares) 

Andhra ,...., 
~ -Guilrlll 
Hlry8na ,..,...., ,...., 
.Mmmu & Kashmir 
~ 
~ 
u.t1ya ,...., ....,.,.._ ....., ....... 
NllgiMnd 
Orilla 
~ 
Alilltan 
Sllllim 
Tenil Nlldu 
Trlpura 
Ulllr Prmllh w... ..._ 
Unmn Terribiel 

ALL INDIA 

,._. AIIIICk on JoiNr 
3826. SHRI VLJAY NAVAL PATIL : 

M the Minieter of AGRICULTURE be 
piiMid to state: 

(a) whelher there is large scale pest 
attack on Jowar crops in the country; and 

(b) I 80, the step& taken by the 

70.9 55.2 
2.5 2.3 

15.3 22.2 
41.4 42.2 
36.7 33.7 
20.5 29.9 
29.4 32.0 
36.5 32.9 
38.1 47.5 

8.4 8.2 
74.6 56.2 
10.7 10.6 
16.9 22.0 

1.1 0.'7 
17.7 14.9 
84.8 100.5 

0.9 0.9 
5.2 6.0 

87.4 75.5 
18.5 16.7 
41.3 35.8 
37.3 42.6 
54.8 31.2 

40.8 37.5 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN) : (a) 
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and (b) there are no reports of large 
scale pest attacks on Jowar crop in the 
country. The State Government of 
Maharashtra has, however, reported low 
incidence of shootfly pest on Jowar crop. 
Necessary technology of pest control in 
Jowar crop has already been developed 
in the country by National Research 
Centre for Sorghum (ICAR) Hyderabad 
and State Agricultural Universities. As 
per the technology developed to control 
shootfty pest the farmers are advised to 
adopt soil application with pesticides 
namely Carbofuran or Phorat. The 
Government of Maharashtra is taking 
steps on these lines, in addition to giving 
subsidy to small and marginal farmers for 
purchase of pesticides. 
Sc.rclty of milk and Milk Produc18 In 

Delhi 
3827. SHRI MADAN LAL KHURANA: 

SHRI GOPI NATH GAJAPATHI: 
Will the Minister of AGRICULTURE be 

pleased to state: 
(a) whether there is a scarcity of milk 

and milk products especially OMS Ghee 
in Delhi; 

(b) if so, the reasons therefor; and 
(c) the remedial steps taken in this 

ragard? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAU Y RAMACHANDRAN) : (a) 
and (b) Delhi Milk Scheme (OMS) have 
maintained the levels of supply of liquid 
milk though the fresh milk procurement 
was lower than in the last year. This was 
done by reconstitution of skimmed milk 
powder and white butter. Milk products 
including ghee are manufactured to the 
extent of surplus milk fat available. 

(c)' The Delhi Administration have 
issued orders banning the production of 
milk products until August, 1991 in order 
to increase availability of liquid milk in the 
city. The State Cooperative Dairy 
Federations of neighbouring States have 
been contacted for augmenting supplies 
and daily supply of milk to OMS has 
since been Increased. 
K8lhnllrt ........ In IIIICihyll PredMh 

3828. SHRI SUSHIL CHANDRA 
VERMA : Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of persons migrated to 
Madhya Pradesh from Jammu and 
Kashmir during last two years due to 
terrorism; 

(b) wt"*her any assistance has been 
provided to such migrants; 

(c) if so, the details thereof; and 
(d) the details of the assistance 

provided to Government of Madhya 
Pradesh by the Union Government in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY. OF PARUAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB) : (a) to (d) As 
advised by the Government of Madhya 
Pradesh 274 Kashmiri migrants have 
taken refuge in Madhya Pradesh and the 
State Government is paying Rs. 200 /-
per head per month besides arrangement 
of blankets during winter season. They 
have also • waived the condition of 
Madhya Pradesh Domicile for admission 
of the Kashmir students in Engineering 
and Medical colleges. 

Government of Madhya Pradesh has 
not asked for any assistance in this 
regard. 
[Translation] 
Setting up of poat offices, telegraph 
offices and telephone exct.nges In 

Rajathlln 
3829. PROF. RASA SINGH RAWAT: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the district-wise number of post 
offices. telegraph offices and telephone 
exchanges proposed to be set up in 
Rajasthan during 1991-92; 

(b) the amount allocated therefore; and 
(c) the number of STD and ISTD 

connections provided in Ajmer district of 
Rajasthan during the last one year? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) ,_ omc.: The information is 
furnished in the Statement-1. 

T ........ omc.: No spedfic target 
has been fixed for opening telegraph 
offices in Rajasthan District-wise. h is, 
however, proposed to upgrade six 
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existing combined offices into 
independent telegraph offices in the 
following districts:-

Jaisalmer (one), Barmer (two), 
Chitlorgarh (one), Tonk (one) and Bundi · 
(one). 

Telephone Exchangea: About fifty 
new Telephone Exchanges are likely to 
be installed in Rajasthan during 1991-92. 
District-wise break-up is given in 
Statement-11 

(b) Poat orne..: Allocation of funds 
for expansion of postal networt<: is done 

on All-India bais. An outlay of Rs. 3 
crores has ~ approved for the current 
year (1991-92). 

Telecommunications: Vote on 
account lumpsum allotment of Rs. 27 
crores so tar has been made to 
Raj&sthan Telecom Circle tor the period 
from April 1991 to September 1991. 

(c) a total of 174 new connections with 
STO and ISO facility were opened during 
1990-91 in Ajmer district. In addition, 28 
PCOs with STO and ISO facility were 
also opened during 1990-.91. 

STATEMENT-I 
DtsiTICl-wtSe number of post offices proposed to be set up m RBJ8Sthan dunng 1991-92 Thts will. however. be 

subJect to JUStification. 

Name of DtsiTICl Post olfrces Name ot Distnct Post Offices 

A;rrll 4 Jodhpur 6 ,.,. 6 Jaisalmer 1 a.- 10 ..Jhul1hunu 9 
~ 5 Kola 2 - 1 Jhalawar 3 .... 1 Baran 5 
Silohi 1 Bundi s 

1 Tonk 1 
7 Sik8r 4 
2 Pali s 
7 Sriganganegar 1 
3 Nllglur 12 
8 Udllipur 3 
8 P$JTIIId 4 

TOIIII 125 

STATEMENT-I 
Drstnct-wrse Number of Telephone Exchanges proposed to be set up m RBJ8Sthan durmg 1991-92 

A 1D1iF1 0( 50 Talaphone Exdw1gaa .. pllnnad to be ret up Ill Pljarlhalt during 1991-92. Billed on the lilt 0( 
pnlblllle IDc:8lionS, .. dillliCl wile numblr wortls tD tollowing: 

Sl Name ol Drstnct Nool Sl Name ol Olstflct No. of 
No telephone No Telephone 

Exchanges exchanges 

1. A;rrll 2 12. Jlilllmlr 1 
2. ,.,. 1 13. Jhunjtulu 4 
3. ..... 2 14 . ~ 3 
4. a.- 1 15. Kota 2 
5. ..... 1 1e. Nlglur 4 

•• - 2 17. Pali 2 
7. 4 18. Al;lr 1111111 3 .. 2 18. S.•llmldhopur 3 

•• 2 20. .. 5 
JO. 1 21. &ng.lglfllglr 2 
11. 3 

{English) 
-- .......... tar lrrlgllllon 

Pftllectaln Oltlea 
Will the Minilter of WATER 
RESOURCES be pleued to state: 

3830. OR. KAATIKESWAR PATRA:· (a) whether 10me irrigation protects in 
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Orissa are being implemented with 
external assistance; and 

(b) if so, the details thereof? 
THE MINISTER OF WATER 

RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) Yes, Sir. 

(b) Upper lndiravati Project 
assbtance from OECF, Japan--3.744 
billion yen. Upper Kolab Project 
as~istance from OECF, Japan---s-3.769 
billion yen. World Bank assisted 
National Water Management Project-7 
project proposals estimated to cost a 
total of As. 32.15 crores cleared for 
preparation of detailed project reports. 
World Bank assisted Dam Safety 
Assurance and Rehabilitation Project-
Orissa component As. 73.71 crores. 

Suram Palem Reservoir Project 
3831. SHRI K.V.R. CHOWDARY: 

Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the Suram Palem 
Reservoir Project in East Godavari 
District of Andhra Pradesh is pending 
with the Union Government; and 

(b) if so, the time by which it is 
likely to be cleared? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHAAAN 
SHUKLA): (a) No, Sir. Suram Palem 
Reservoir Project in East Godavari 
District of Andhra Pradesh has not 
been received at the Centre. 

(b) Does not arise. 

Flood-Control Schemes In Trlpura 
3832. SHAIMATI BIF'1U KUMARI 

DEvt: Will the Minish; Of WATER 
RESOURCES be pleaseo to state: 

(a) whether some schemes for 
control of floods in Tripura are 
pending with the Union Government; 
and 

(b) if so, the time by which those 
are likely to be cleared? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) There is no flood 
control scheme at present in Central 
Water Commission for clearace. 

(b\ ~ not arise. 

Central assistance for Construction 
of Se•Wall In Kerala 

3833. SHRI T.J. ANJALOSE: Will 
the Minister of WATER RESOURCES 
be pleased to state: 

(a) whether the Government of 
Kerala has requested the Union 
Government to extend financial 
assistance for the construction ot sea 
walls to prevent sea erosion in the 
State; and 

(b) if so, the details thereof and the 
reaction of the G~vemment thereto? 

THE MINlST;::R OF WATER 
RESOURCES ~~;HRI VIDYACHARAN 
SHUKLA): (a) c.nd (b) A Statement 
giving details oi financial assistance 
rendered for th£ construction of sea 
walls to prevent sea erosion in the 
State is attached_ 

ST,".._TEMENT 
Details of tmancial assistance 
rendered to the State Government of 
Kerala for tne c;onstruction of sea 
walls to prev1:1nr sea erosion in the 

~)tc;te. 

Considering ttl~ financial constraint 
and urgency, the Central Government 
has been exle!1ding Central loan 
assistance to Kara!a since 1972· 73. 
For Phase I programme comprising 
construction of ~20 km. of new sea 
walls and refo!P1ation of 70 km. of 
damaged sea w~lls in critical areas. 
Out of total expEnditure of Rs. 94.74 
crores upto March 1991. Centre has 
contributed As. -!9.05 crores as per 
agreed norms. 1-Jearly 97% of new 
works and 61 "lo of reformation works 
have been comp:ated. In addition, the 
State Government has now come up 
with phase II comprising construction 
of about 128 km. length of new sea 
walls and approximately 54 km. of 
reformation works a: an estimated cost 
of As. 156 croras, seeking assistance 
on the existin~ pattern. 

The State Government has been 
requested to come up with scheme-
wise detailed project reports for phase 
II works supported by the approval of 
State Technical Advisory Committee, 
as per guide-
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~ .~ by the Central Water 
Commtsslon. 
Glwd of ..... for utlecllon of Granite 

In ...... .., 
3834. SHRI DAU DAYAL JOSHI: Wtll 

the Minister of MINES be pleased to ..... : 
(a) the locationS in Rajasthan where 

the leases have .been granted for 
exlrading granite; . 

(b) the names of lease holders and 
the f8rms and conditions thereof; 

(C) whether the Government propose 
to grant more extracting lease to the 
Slate; and 

(d) if SO, by what time and if not, the 
reasoos therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI 8ALRAM 
SINGH YADAV): (a) to (d) The 
-information is being collected and will be 
laid on the Table of the House. 

Coel of CUIIIvllllon of erop. 
3835. SHRI ANKUSHRAO RAO. 

SAHEB TOPE: Wtll the Minister of 
AGRICULTURE be pleased to state the 
per hectare cost of cultivation of 
Sugarcane, Rice, Wheat. and Maize, 
Slate wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN): A 
sbdlm8nt showing State-wise cost of 
cullivlllion (C2) per hectare of 
Sugarcane, Paddy, Wheat and Maize for 
the lallst available year is enclosed. 

llfAli!IIBI'I' 
sr.Mse lafest av81Jab1e Cost ol Cultivation (Cost 

C2J per hBclale ol SugarctJne, Paddy, WPieat ~ 
Mlize. 

ANI-. Plllllelft -...,.. "-ffllllla ......... 
~ ......... 
T_.Hldu 

ANI-. Plllllelft 
A.--

Yeer Cost o1 Cultivation 
(Cost C2) (Rs.IHa} 

(i} Sugarcane 
,.,... 1413ol.33 
,.,... 1338.GI 
1-.e7 5105.15 
1-.e7 ..... 74 ,...., ,.,2.10 (11179.16) 
,.,... 747a.e1 
,.,... 13204.42" 

(ii} Paddy 
,.,... 7121.10" 
,....,. 2511.57 
, ... 84.56' 

'Pn:Nilianll 

YNICost of 
Cultivation 

(Cost C2} 
(Rs.IHa) 

1881-89 5575.98 
18116-87 4551.22 
1987-e8 2878.85 
,.....,. 3188.16 
11J88.88 76114.71 
1987-e8 5478.58" 
1987-e8 e1.M' 

(iii} wr-1 
1881-89 4887 .• 
18116-87 2485.22 
198HO 8891.52 (7413.31) 
1987-e8 4271.58 
18116-87 4205.03 

(iv) Maize 
1987-e8 2021.87 
1985-86 2383.38 

FigUres in brackets indicate cor-
respollding cost C3 in respect of 
estimateS for the year 1989-90 onwards 
following the decision on the 
rac:ommendation of Expert Committee 
for Review of Methodology of cost of 
production of crops 

(i) by evaluating labour at casual 
labour rate/statutory wage rate 
whichever was found to be higher; 
and 

(ii) by raising the total cost. thus 
arrived at. by 10 per cent to 
account for .management input of 
the tanners. 

eomm.mor.tlve Poetel S1llmP on 
P8ndlt .... Clwldra Vidy8lllga' 
3837. SHRI SATYAGOPAL MISRA: 

Wil the Minisl8r of COMMUNICATIONS 
be pleased to state: 

(a) whether there is any proposal to 
l'8lea8e a c:omrnemo~ative Postal Stamp 
In the memory of PMdil lswar Chandra 
Vidyasagar during his birth centenary 
year; and 

(b) if 80, the details 1hereof1 

THE DEPUTY MINISTER IN THE 
M1NfSTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) No. 
Sir. There is no propoeaf to releue a 
Stamp on Pandit Vidyal8gar. A Stamp 
hu already been iiiUed on the 
personality on 26th Septernbel, 1870. 

Does not al'ile. 



SRAVANA 31, 1913 ($AKA) .... 69 Written Answers Written Answers 70 
[Translation) 

Traffic Signal Light on Road 
Croulnga In Delhi 

3838. SHRI GOVINDRAO NIKAM: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of road crossings in 
Delhi where traffic police have been 
deployed; 

(b) the number of road crossings in 
Delhi where the facility of traffic signal 
light has been provided; 

(c) the reasons for not providing this 
facility at every crossings in Delhi; 

(d) whether the Government propose 
to provide this facility at every crossings 
in Delhi; and 

(e) if so, by when? 
THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) Traffic police 
has been deployed at 260 road crossings 
in Delhi. 

(b) lraffic signal light has been 
provided at 405 inter-sections. 

(c) to (e) Before taking a decision to 
instal a traffic signal a feasibility study is 
carried out keeping in view the warrants 
laid down by the Indian Road Congress. 
These relate to (i) minimum vehicular 
volume; (ii) interruption of continuous 
traffic; (iii) minimum pedestrian volume; 
and (iv) past accidents experience. 
[English) 

Solution of Ethnic Problem In 
Sri Lanka 

3839. SHRIMATI VASUNDHARA 
RAJE: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) the important issues concerning 
Indo-Sri Lanka relations; 

(b) whether the Government have 
taken any steps to initiate a discussion at 
the official level to bring out a· political 
solution to the ethnic· problem in Sri 
lanka; and 

(c) if so. the details thereof? 
THE MINISTER OF EXTERNAL 

AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) to (c) The fallout of the 
on-going ethnic conflict in North-East Sri 
lanka has been a matter of continuing 
oonoem to the ~ o# India. It 
has led to a refugee influx to India and a 

deterioration in the security environment 
in the area. 

Discussions with the Government of 
Sri Lanka, both at the official and 
ministerial levels, have focused on the 
need to find a politically negotiated 
solution to the ethnic problem in Sri 
Lanka, with the participation of all 
concerned, which would meet the 
legitimate aspirations of the Tamil 
community. 

We have also urged the Government 
of Sri Lanka to take steps to create 
conditions for the early and voluntary 
return of about 210,000 Sri Lankan 
refugees presently on the Indian soil. 

The other issues discussed related to 
the need to give impetus to bilateral 
economic, commercial and cuHural 
relations. 

Wheat and Maize Production 
3840. SHRI R. K. G. RAJULU: Will the 

Minister of AGRICULTURE be pelased to 
state: 

(a) the total production of "VL-616" 
variety of Wheat and "Parvati" variety of 
Maize during 1990-91 ; and 

(b) the quantity of these Crops 
exported during last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAU Y RAMACHANDRAN) (a) 
The variety-wise estimates of production 
of wheat and maize are not compiled. 
However, as per the current assessment, 
the total production of wheat and maiZe 

~4Liring 1990-91 is likely to be 54.0 to 
•. 5 and 9.4 million tonnes respectively. 

(b) The quantity of wheat and other 
coarse cereals including maize exported 
during the last 3 years is given in the 
table below: 

Year 

1988-89 
1989-90 
1990-91 

QUANTITY' EXPORTED 

Wheat Other coarse 
(Lakh Tonnes) cereals 

including 
maize 

0.16 
0.12 
1.34 

('000 tonnes) 

8.13 
5.95 
1.32 
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Setting up of new sponge Iron plants 
3P.41. SHRI GOPI NATH GAJAPATHI: 

WiU the Minister of STEEL be pleased to state: 
(a) Whether there i!; any prOposal 

under consideration of the government 
for setting up of new sponge iron plants 
in Public/ Private Secior in various States 
and particularly in Orissa during the 
Eighth Plan; and 

(b) if so, the details ~ereof, State-wise? 
THE MINISTER OF STATE IN THE 

MINISTRY OF STEEL {SHRI SONTOSH 
MOHAN DEV): (a) and (b) Setting up of 
sponge iron projects in. the Private Sector 
does not require Govemment approval. 
In so far as the Public Sector. is 
ooncemed, Government have sanctioned 
preparation of detailed project report for 
a sponge iron plant to be jointly set up by 
Steel Authority of India Ltd. and 
Kudremukh Iron Ore Company Ltd. 
However. no investment decision on the 
project has so far basn made and the 
location of the project has also not been 
finalised. 
Setting up Indian Teifaphone Industries 

unit In Garhwal Region 
3842. SHRI BHiJWAN CHANDRA 

KHANDURI: Will !*"Ia Minister of 
COMMUNICATIONS t;.:.. pleased to state: 

(a) whether the GQvamment propose 
to set up a unit of the indian Telephone 
Industries in Garhwa; region of Uttar 
Pradesh; and 

(b) if so, the details thereof? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) No, Sir. 

(b) Does not arist<. _ .at...< 
Anti-Social Acttvltlac of lnter-st8 

Mafia Gangs In Delhi 
3843. SHRI V.S. VIJAY RAGHAVAN: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether anti-social activities of 
inter-state mafia gangs operating in 
Delhi, Noida and Gha;.iabad are increas-
ing; and 

(b) If so. the action being taken by the 
GcMJmment to check such activities? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARUAMENT ARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 

(SHRI M.M. JACOB): (a) and (b) The 
registration, investigation and detection of 
crimes of all categories in States is the 
responsibility of the State Governments. 
As far as the Union Territory of Delhi is 
concerned, no such inter-state mafia 
gang is reportedly operating in the Union 
Territory of Delhi. However, strict vigil is 
being maintained in Delhi to avoid any 
such activity. 
{Translation/ 
Enquiry Into the Functioning of c-DOT 

3844. KUMARI VIMLA VERMA: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether a number of enquiry 
Committees have been set up to look 
into the functioning of C-OOT 
Organisation and its former Advisor; 

(b) if so. the findings of these 
Committees and outcome thereof; 

(c) whether as a result a number of 
talented scientists have resigned and 
gone to foreign countries; and 

(d) wheth8r indigenous Rural 
Telephone Exchanges developed by this 
Institute have resulted in saving of 
adequate foreign exchange? 

THE DEPUTY MINISTER IN, THE 
MINISTRY OF COMMUNICATIONS (SHAI 
P.V. RANGAYYA NAIDU): (a) and (b) No 
enqutry Con}mittees have been set up. 
However. an expert Committee was set 
up by the Government in January. 1990 
for assessment and evaluation of C·DOT. 
The Committee's report • is under 
consideration of the Government. 

(c) A number of engineers have left the 
c-OOT. Whether ~Y have gone to 
foreign countries is not known to the Department. 

(d) A number of rural telephone 
exchanges developed by C-OOT have 
been deployed in the network. 
Development of indigenous technology 
for rural exchanges by C-OOT has 
resulted in saving of foreign exchange 
that would have been required in the 
event of import of equipment or 
technology for rural exchanges. 
Indian Cttlzenahlp to Bangl8ciMh 

Refugees living In Plllbhlt, U.P. 
3845. DR. PARSHURAM GANGWAR: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether some migrated persons 
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from Bangladesh are living in Pilibhit 
District of Uttar Pradesh; 

(b) if so, the number thereof; 
(c) whether all such refugees have 

been granted Indian Citizenship; 
(d) if not the number of such refugees 

who have not been granted Indian 
Citizenship so far; and 

(e) the time by which they are likely to 
be granted Indian Citizenship? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) to (e) According 
to the information available 113 
applications for grant of Indian 
Citizenship from persons who are 
residing in the Pilibhit District of Uttar 
Pradesh and who had come earlier from 
East Pakistan (now Bangladesh) have 
been received. Out of these, 111 persons 
had been granted Indian Citizenship 
under the Citizenship Act, 1955. 

Production of Wool In Rajasthan 
3846. SHRI GIRDHARI LAL 

BHARGAVA: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) the percentage of total wool 
production in the country being produced 
in Rajasthan; • 

(b) the steps taken by the Government 
for increasing wool production; and 

(c) the assistance provided by the 
Union Government to the Government of 
Rajasthan for that purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
About 40 percent of total wool produced 
in the country is being produced in 
Rajasthan. 

(b) FolloWing steps have been taken 
for increasing wool production:-

(1) Upgrading of indigenous sheep 
through selective breeding and 
cross breeding with superiOr exotic 
germplasm. 

(2) Production and distribution of 
superior rams of exotic 
inheritance for large scale cross 
breeding in fields. 

(3) Assisting the State Governments to 

strengthen the infrastructures in 
their sheep breeding farms. 

(4) Providing assistance for marketing 
of wool through State Government 
agencies. 

(c) The financial assistance provided 
by the Union Government to the 
Government of Rajasthan for this 
purpose during 1990-91 is Rs. 32.50 
lakhs. 
Alreged conspiracy to kill Chief 

Election _..commlaaloner 
3847. SHRI KAMLA MISHRA 

MADHUKAR: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether any conspiracy has been 
unearthed for the killing of the Chief 
Election Commissioner; 

(b) if so. the details thereof and the 
persons identified therein; 

(c) whether the Government have 
made any security arrangements for the 
Chief Election Commissioner and the 
other employees of the Commission; 

(d) if so, the details thereof; and 
(e) if not, the reasons therefor, 
THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) and (b) As per 
an unconfirmed report received in early 
July, 91 two Babbar Khalsa activists had 
been sent to Delhi in green Maruti to 
make an attempt on the life of Chief 
Election Commissioner. 

(c) to (e) Adequate security 
arrangements have been made for the 
Chief Election Commissioner and other 
employees of the Election Commission 
on the basis of the threat perception in 
their cases. On receipt · of the 
unconfirmed report, Delhi Police were 
sensitized and security arrangements 
were further strengthened. 
[English} 

Decontrol of Fertilizer Prtcea 
3848. SHRI SARAT CHANDRA 

PATTANAYAK: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether the Government are 
considering any proposal to decontrol 
fertiliZer prices; and 
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(b) if so, the details thereof? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
and. (b) No, Sir. The consumer prices 
under the Fertiliser Control Order, 1985 
of different fertilisers was last revised 
and notified on 14th August. 1991. 
Certain low analysis fertilisers such as 
Ammonium Chloride, Ammonium 
Sulphate, Calcium Ammonium Nitrate 
whose price was earlier controlled have 
been freed from price control w.e.f. 25th 
July. 1991. There is no proposal at 
present to decontrol. any of the existing 
fertilizers. whose price has been notified 
on 14th August, 1991. 
[Translation] 
Population of Scheduled castes and 

Scheduled Tribes 
3849. SHRI KALKA DASS: Will the 

Minister of HOME AFFAIRS be pleased 
to state: 

(a) the population of Scheduled 
Castes and Scheduled Tribes separately 
in the country according to the latest 
Census; and 

(b) the population of men and women 
separately among them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) and (b) The 
population of Scheduled castes and 
Scheduled Tribes in the country. 
according to the 1991 Census, is not 
available as the tabulation of Census 
data is in progress. Accordingly, the 
break-up of men and women is also not 
availabte. 
{English} 
Populllllon depelldent on Agriculture 

3850. SHRI S08HANADREESWARA 
RAO VAOOE: Wall the Minister of 
AGRICULTURE be pleased to state: 

(a) the percentage of population 
depand8nt on agriculture at the end of 
Fnt FMJ Year Plan and the Seventh 
Ftve Year Plan; 

(b) whether the Goverrwnent propose 
to being down this percentage; and 

(c) if so. the measures proposed to 

be taken by the Government in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAU Y RAMACHANDRAN): (a) 
The statistics about economic 
dassification of workers is collected 
under the population Census conducted 
every 1 0 years. As per the population 
census of 1961 and 1981 (Latest 
Available) the percentage of workers 
dependent on agriculture were 69.5 and 
66.5 respectively. 

(b) Yes, Sir. 
(c) The Government is trying to 

reduce the dependency on agriculture 
by promoting other sectors particularly 
small scale and agro-based industries in 
rural areas. Higher rates of growth are 
envisaged particularly in sectors other 
than agriculture through planned 
development which is likely to attract 
more workers from agriculture and rural 
sectors. 

Abduction of foreign tourl8ta 
3851. SHRI SIMON MARANDI: Will 

the Minister of HOME AFFAIRS be 
pleased to state the number of foreign 
tourists abducted and killed by 
terrorists I extremists I anti-social 
elements in the country during 1991 so 
far? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): The registration, 
investigation and detection of crime is 
the responsibility of the State 
Governments I Union Territory 
Administrations. Information regarding 
the number of foreign tourists abducted 
killed by terrorists extremists I anti-SOCial 
elements in the States is not separately 
compiled by Central agencies. 

Fixation of rent for ~ hhd 
by C.A.P .F. In Srineg8r 

3852. SHRI ANBARASU ERA: Will 
the Minister of HOME AFFAIRS be 
pleased to state the criteria laid down 
by the Government for fixing the rent 
for the houses hired by the Central 
Reserve Police FOt'C8 personnel in 
Srinagar for their uae? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS: 
(SHRI M.M. JACOB): The 
accommodation to CRPF is being 
provided by the Government of J&K. 

In regard to hiring of private 
accommodation, the Government of J&K 
has set up a rent assessment Committee 
comprising of the following: . 

(i) Deputy Commissioner, Srinagar. 
(ii) SSP, Srinagar. 

(iii) S.E., P.W.D., Srinagar. 
(iv) Executive Engineer, PWD, Srinagar. 

Government of J&K has informed that 
the rent assessment will depend in case 
of hotels on the basis of their category of 
registratoin with the Tourism Department; 
and in other cases on the type of 
accommodation, the year of construction 
and relevant rules which govern 
assessment of rent as per PWD norms of 
1983. 

Statu8 of Darjeellng 
3853. SHRIMATI OIL KUMARI 

BHANDARI: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the attention of the 
Government has been drawn to the news 
item captioned "Greater Nepal: Ghising's 
New Card" appearing in the Telegraph 
dated July 14, 1991; and 

(b) if so, the reaction of the 
Government in this regard? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRl M.M. JACOB): (a) Yes, Sir, 

(b) Government do not have confirmed 
Information regarding the reported move 
for creation of 'Greater Nepal'. 
Nevertheless the Government do not 
recognise such demands coming from 
whatever source. 

Conetructlon or .......,.. In 
UlW PnldMh 

3854. SHRI RAM BADAN: Will the 
Minister of WATER RESOURCES be 
pleaed to state: 

(a) the number of tubewells set up in 
Utlar Pradesh especially in Azamgarh 

and Mau districts with the assistance for 
the World Bank; 

(b) the number of tubewells out of 
those which are functioning and the 
number of such tubewells which are out 
of order; 

(c) the time by which those out of 
order tubewells are likely to become 
operational; and 

(d) the number of tubewells proposed 
to be set up in Uttar Pradesh during 
1991-92 with World Bank assistance? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) There are 80 tubewells in 
Azamgarh and 64 tubewells in Mau 
districts of Uttar Pradesh constructed 
with the assistance of World Bank. 

(b) and (c) At present there are no 
tubewells lying out of order permanently. 
Due to mechanical or electrical or 
hydraulic problems a few tubewella were 
out of order temporarily which were 
repaired immediately and put into use. 

(d) Recently Government of Uttar 
Pradesh has submitted a proposal for 
construction and Modernisation of 3000 
tubewells in phase Ill for World Bank 
assistance. 
[English] 

Telephone exchange at Osmanebed, 
llahanlshtra 

3855. SHRI ARVIND TULSHIRAM 
KAMBLE: Will the Minister of 
COMMUNICATIONS be pleased to state: 

(a) whether there is any proposal to 
instal a new electronic telephone 
exchange at Osmanabad, M$hara8htra, if 
so, when it is likely to be installed; 

(b) the total capacity of the present 
exchange and number of persons on the 
waiting list for new connections; and 

(c) whether the Government also pro 
pose to expand the capacity of the 
present exchange in order to clear the 
waiting list? 

THE DEPUTY MINISTER IN THE 
. MINISTRY OF COMMUNtCATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) Yes 
Sir, a new Electronic telephone exchange 
is planned to be installed at Osmanabad 
by March'93. 
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(b) Status as on 31.3.1991; 
Capacity- 500 lines 
Waiting list-336 

(c) Yes Sir, by 300 lines. 
•.....,...m of Agnl C8nal 

3856. SHRI AVTAR SINGH 
BHAOANA: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the Government propose 
to hand over the management of that 
part of Agra C8nal to Haryana which 
provides irrigation facility to the State; 
and 

(b) if SO, the details thereof? 
THE MINISTER OF WATER 

RESOURCES (SHRI VIOYACHARAN 
SHUKLA): (a) and (b) Transfer of 
management of that part of Agra Canal 
System to Haryana which provides 
irrigation facilities to. Haryana has been 
under discussion between the 
Government of Haryana and Uttar 
Pradesh. With a view to resolve this 
issue meetings were c:orwened by the 
1hen Union Minister for Agriculture & 
Irrigation in January, 1975 and April, 
1981 and Inter-State meeting was also 
convened by the Union Secretary, Water 
Resources in October, 1987. The Chief 
Ministers of the two States also met in 
May, 1989 which was followed by 
meeting of the Secretaries of the two 
States in June, 1989. No consensus on 
the issue has been arrived at between 
the two States so far. 
[Translation} 

Scheme to ....... larger ...... to 
vegwtllblegro ...... 

3857. SHRIMATI SUMITRA 
MAHAJAN: Wdl the Minister of 
AGRICULTURE be pleased to state: 

(a) whether the Government are 
forrnulaling any scheme to ensure a 
large share to the vegetable growers out 
d the price paid by the consumers; 

(b) if so, the details thereof; and 
(c) if not, the reasons thereof? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN): (a) 
to (C) National Dairy Development Board 
(NOOB) is implementing a Pilot Project to 
provide a direct link between vegetable 

growers and consumers by marketing 
their produce directly to the consumers at 
reasonable price through 166 retail 
outlets in Delhi. NDDB at the instance of 
the Government is conducting a pre-
feasibility for preparation of an Integrated 
Project to modernise and strengthen the 
procurement, transport, storage, 
processing and marketing of fresh and 
processed horticulture products linking 
important productiOn areas with six major 
urban centres namely Ahmedabad, 
Calcutta, Cochin, Hyderabad, Lucknow 
and Madras. Besides, National 
Cooperative Development Corporation 
(NCOC) is implementing a post-harvest 
Management Scheme for helping the 
vegetable growers to get a larger share 
of the consumer price. Under the 
scheme, NCOC provides hundred per 
cent assistance way of loan to the fruit 
and vegetable growers cooperatives and 
subsidy is provided by National 
Horticulture Board. 

Setting up of automatic telephone 
exchanges 

3858. SHRI RAJENDRA KUMAR 
SHARMA: Will the Minister of 
COMMUNICATIONS be pleased to state: 

(a) the number of automatic telephone 
exchanges proposed to be set up by the 
Government in the country during 
1991-92; and 

(b) the details th8reof and the amount 
allocated therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) 4550 Nos. 
of automatic Telephone exchanges are 
plaMed to be set up during 1991-92. 

(b) The details of exchanges are as 
follows:-

(i) The number of large automatic 
exchanges - 110 Nos. 

(ii) Number of small & medium sized 
exchanges I exchange units-4440. 
The budget amount estimated for 
establishing these exchanges 
aJongwith the associated external 
plant and other infra-structure in 
1991·92 is Rs. 2385 crores. 



81 Written Answers SRAVANA 31, 1913 (SAKA) Written Answers 82 

[English} 
Gold Deposits In Purulla, West 

Benganl 
3859. SHRI BASU DEB ACHARIA: 

. Will the Minister of MINES be pleased to 
state: 

(a) whether huge reserve of gold has 
been discovered in PuruJia district of 
West Bengal; 

(b) if so, the details thereof; and 
(c) the action taken by the 

Gqvernment for its exploitation? 
THE MINISTER OF STATE OF THE 

MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV):· (a) No, Sir. 

(b) and (c). DOes not arise. 

[Translation] 
lmgatlon Projects In Bihar Affected 

by Inter-State Disputes 
3860. SHRI DEVENDRA PRASAD 

YADAV: 
StiRI TEJ NARAYAN SINGH: 

Will the Minister of WATER 
RESOURCES be plee'sed to state: 

(a) the details of irrigation projects of 
Bihar affected due to inter-State water 
disputes; and 

(b) the irrigation and hydro-power 
generation potential of those projects, 
project-wise? 

THE MINISTER OF WATER 
RESOURCES (SHRI . VIDYACHARAN 
SHUKLA): (a) Clearance of none of the 
irrigation projects of Bihar is affected 
due to inter-state water disputes. 
However. in respect of two projects 
namely Kanhar. reservoir and Kadwan 
~r. the State Government is 
required to obtain concurrence from 
Governments of Madhya Pradesh and 
Uttar Pradesh for submergence of areas 
in their territories respectively. Also, 
Zamania Pump Canal Scheme requires 
concurrence of Government of Uttar 
Pradesh in fixing location of Pump 
house and alignment of feeder canal. In 
respect of TIIaiya Dhadhar and Konar 
Irrigation Schemes, resolution of the 
issue of extra land acquisition in Maithon 
and Panchet reservoirs of Darnodar 
Valley Corporation for creating additional 
storage capacity is the pre-requisite. 

(b) The irrigation and power potential 
envisaged in these projects is Kanhar 
56430 ha., TIIaiya Dhadhar 35460 ha., 
Konar irrigation 62830 ha., Zamania 
Pump Canal 30060 ha.. and Kadwan 
Reservoir (6 x 75) 450 MW apart from 
stabilising irrigation under existing sone 
cammand. 

[English} 
Indians In Iraqi Jails 

3861. SHRI E. AHAMED: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the total number of Indians in Iraqi 
Jails; and 

(b) the measures taken or proposed to 
be taken by the Government for their 
early release? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) and (b) While the Iraqi 
authorities. when approached, have 
maintained that at present there are no 
Indian nationals in Iraqi jails, a recent 
report contains a reference to 13 Indian 
nationals under detention in Iraq. This is 
being verified, as well as taken up with 
the Iraqi authorities. 

S.T.D. Facility In Arunachal Pradesh 
3862. SHRI LAETA UMBREY: Will the 

Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government have any 
proposal to expand the OOinmunication 
facilities in Arunachal Pradesh; 

(b) if so, the details thereof; 
(c) the names of the places where 

S.T.D. facility has been extended till 
date; 

(d) whether there is any propesal to 
extend S.T.D. facility in some more 
areas in the State during the current 
year; and 

(e) if so, the details thereof? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
Yes, Sir. 

(b) The Plan proposals for this year 
1991·92 provide for local switching 
capacity addition of 2500 lines, 1000 
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... tlllpmne CCJI'ii18Ction and 40 long 
diiiiiiC8 pubic talapo'1ones. 

(c) T.-,g, Bomdlla. Seppa, Ziro, 
Along, Anni, Hanagar, Naharlagan, 
Tezu, Khonsa and Passighat are having 
aut.crtJer trunk dialling facility. 

(d) Yea. Sir. 
(e) Subacribe trunk dialing facilty is 

planned to be extellded to Daporiza 
and Changlang during the current year. 
[Translation] 
.... condlllone al extra .,......... ......... ,... 

3863. SHRI SANTOSH KUMAR 
GANGWAR: Will the Minister of 
COMMUNICATIONS be pleaaad to ..... : 

(a) the saMce COIIdilioiiS of the Extra 
Department Postal Employees and the 
...n paid to them as salary; 

(b) whether their salary is covered 
..... the mnnun aca1e of pay; and 

(C) I not, the time by which the 
GcMNnmant PfOP08I 10 revile their 
.... of pay and provide ottW facilities 
ali* with the other postal employees? 

THE DEPUTY Mlt'ISTEA IN THE 
.-.sTAY OF COMMUNICATIONS 
(StR P.V RANGAYYA NAIDU): (a) 
11le broad saMce conditioll8 of Extra 
Dlpfmlllllal Aganls and the amount 
Pllid to them are given in the attached 
11 5 1118111l 

(b) 11le Extra Department Agents, are 
nat NgUiar ernplo}aes of the 
~ll ~ are paid a 
cxnc4ctr 2 d mGII?hlr alowMce ba8acl 
.. ..., worldoad. 11le ...... paid 
tD '*" .. nal CDW8Ied ..... any pay ..... 

STATEMENT 

A. Broad service conditions of the 
Extra Departmental Postal Employees: 

The Extra Dapartrnental system is 
mainly intellded to provide postal 
facilities in the rural and semi-urban 
areas of the country where a regular 
departmental post office can not be 
opened for want of adequate wortdoad 
and on cost consideration. They are not 
regular full time employees of the 
Department, but are only part-time 
employees. They are the local residents 
of the area in which the Extra 
Department Post Offices exist. They are 
required to have some independent 
source of livelihood and the allowances 
they earn are meant to supplement 
their basic income which they derive 
from other sources. Depending upon 
the workload, the duration of their duty 
varies from two to five hours per day . 
Thlt holders of the Posts of Extra 
o8partmentat Branch Postmasters and 
Extra Departmental SUb Postmasters 
are required to make available 
acconvnodation for functioning of the 
post offices and in lieu thereof they are 
paid an office maintenanCe allowance of 
Rs. 25 per rnonlh. They are entitled to 
a maximum of 180 days leave tnthout 
allowances. The normal age of 
superamuation is 65 yea.rs. Subject to 
their fulfilling the prescribed conditions 
of aligibillty with regard to recruitment to 
regular Group ·o· and Poslmen cadres. 
they are given .first preference against 
oulliders quata of vacancies and 
thereafter become eligible for all 
banefils at par with regular postal 
employeel . 

B. The amount paid to the Extra 
~· poetal ernplolj.. • 811ow•IC8: The extra Departmental 
Aganls .. paid abiiWICII ranging 
bitt .- a certain mlr*num and a 
maJdmum Mled on the wortdoad of 
..:h Callgoty of Extra Departmental 
POitlll employee~ as lndicalld below: 
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(1) Extra D"epartmental Branch 
Postmasters 
(2) Extra Departmental Sub Postmasters 

Other Extra Department Agents:-
(1) For less than two hours work 
(2) For two hours and above. 

Apart from the above, the Extra 
Departmental •nts of all categories 
are also paid Dearness Allowance at 
the same rate and frequency at which 
the regular employees are paid. The 
ED Agents are also paid Productivity 
Unked Bonus (PLB) on the basis of 
their actual emoluments. 
[English} 
lndo-Bangla DIJpute over some 

Island and nn Blgha Corridor 
3864. SHRI YASHWANTRAO PATil: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether there is any dispute 
between India and Bangladesh over 
some islands and Tin Bigha Corridor; 

(b) if so, the details thereof; and 
(c) the steps proposed to be taken by 

the Govemmep! to solve the disPute? 
THE MINISTERS OF EXTERNAL 

AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) to (c). Bangladesh has 
laid claim to the Indian Island of New 
Moore in the Bay of Bengal over which 
India has and continues to exercise 

Minimum 
Rs.275 

Rs.385 . 

Rs.240/-
Rs.270/-

Maximum 
Rs.440 
Rs.620 

Rs. 420/-

effective soverignty. This issue has 
figured in bilateral discussions in the 
past. 

There is no dispute between India 
and Bangladesh on Tm Bigha. We are 
committed to leasing Tm Bigha to 
Bangladesh in pursuance of the past 
agreements. Necessary measures to 
arrange this as early as possible are 
underway. 
[Translation 1 
New Telephone Exchanges In Bombay 

3865. SHRI HOMAN VISHNU 
RAWLE: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) the details of new telephone 
exchange, likely to be set up in 
Bombay; and 

(b) the time by which these are likely 
to be set up? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. AANGAYYA NAIDU): (a) and 
(b) Information is given in the statement 
attached. 

STATEMENT 
Details of 

Telephone Exchanges Ukely to be Set Up m t::Jombay from 8.8. 1991 to 31.3.1992 

Sl. 
No. 

1. 
2. 
3. 
4. 
5. 
6. 
7. 
8. 

Name of the Exchange 

City-4 
Cuffe Parade RLU 
Cooperage-6 
Mazgaon-3 
Mandvi ALU 
Gamdevi RLU 
Malabar Hilt-3 
Byculta -4 

Main Extension 

Main 
Extension 
Main 
Extension 
Main 
Extension 
Extension 
Extension 

capacity 

18,000 
1,000 
2,000 
3,000 
19,000 

5,000 
5,000 
4,000 

Ukely to be set 
up during 

February, 1992 
Novemb&r, 1991 
March, 1992 
August, 1991 
October, 1991 
February, 1992 
December. 1991 
January, 1992 
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Sl. Name of the Exchange Main Extension Capacity Ukely to be se1 up 
No. during 

9. Byculla RLU Main 4,000 January, 1992 
10. Prabhadevi-2 Extension 4,000 October, 1991 
11. Mumbra RLU Main 1,000 August, 1991 
12. Mankhurcl-2 Mian 4,000 December, 1991 
13. Chembur RLU Main 10,000 December, 1991 
14. Ghatkopar-3 Extension 1,000 February, 1992 
15. Powai RLU Extension 1,000 February, 1992 
16. Bandra-1 Extension 13,000 December,1992 
17. Vile Parle-3 Extension 1,000 September, 

1991 
18. Khar-3 Extension 1,000 December, 1991 
19. Andheri-3 Extension 1,000 December, 1991 
20. Kandivili-3 Main 16,000 February, 1992 
21. Bhayandar Extension 3,000 February, 1992 
22. JNPT RLU Main 1,000 January, 1992 
23. Uran RLU Main 1,000 March, 1992 

Total Gross 119,00. 
Old equipment to 
be scrapped 67,684 
Net Addition 51.316. 

If. Programme for addition of capacity during the years 1992-95 
Addition of capac1ty 

Year Gross Lines Net-Lines 

1992-93 169,000 
1993-94 124,000 
1994-95 141,000 

[English] 
Su~ on Tractors 

3866. KUMAR! UMA BHARTI: Will the 
Minister of AGRICULTURE be pleased to 
state the amount allocated to each State 
as 8Ubsidy for purphase of tractors and 
ancllary equipment under the new 
scheme to provide farmers with 
subeidised agricultural machinery? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUU.APPALL Y RAMACHANDRAN): 
Thant is no approved new scheme in the 
Ministry of Agriculture for subsidy on 
1rac1ors and therefore no State wise 
lllloc8lion has been made for such a subsidy. 
..... "' ArMourws In Delhi Police 
3867. SHRI RAMESH CHAND 

TOMAR: Wil the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether there is shortage of 
8f'I'AOlnl'8 in Delhi Police; 

110,400 
88,600 

113,000 

(b) if so. the details thereof and the 
reasons therefor; 

(c) whether Delhi Police has sufficient 
staff for the maintenance of arms and 
ammunition; and 

(d) if not, the reasons therefor and the 
corrective measures being taken in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARUAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) Yes, Sir. 

(b) to (d) The Delhi Police has 
undergone rapid expansion during the 
past decade. A large number of posts 
have been sanctioned for various units of 
Delhi Police. The Delhi Police/Delhi 
Administration are considering 
augmenting the strength of the 
arrnourers. Presently, the work is being 
managed by internal adjustment 
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[Translation] 
.... llr'8nch PoM offices and Sub Poet 

ortiCM In U.P. 
3868. SHRI RAJVEER SINGH: Will the 

Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether new post offices and Sub 
Post offices were decided t6 be opened in 
Barellly and Badaun districts of Uttar 

Pradesh during 1990-91; and 
(b) if SO, the places where those Post 

Offices have started functioning? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Yes, Sir. 

(b) The information is furnished in the 
enclosecl statement. 

STATEIENT 
New branch post offices and Sub Post offices decided to be opened in Bareil/y and 8adaun district of U.P. 

during 1990-91 

St.No. NAME OF THE POST OFFICE 

1. Himatpur 
2. Narharpur Gaurikhera 
3. Bhura Bahadurpur 
... Haroliya 
5. Kaimua 
6. Simaria 
7. Hurhuri 
8. Tandll 
9. Kunwarpurbanjar 

10. Rakhas 
11. Narlchera 
12. Jijonda 
13. Marawi 
14. l<aroli 
15. Gangoli 
16. Deorijeet 
17. lkhkhera 
18. Mealy 
19. Tara Pahakpur 
20. Rajender Nagar 

All the above post offices have started 
functioning, except Rajender Nagar Sub 
Post Office. 
[English] 
A1atandlon of Sorting SetAiona In 

A.M.S. 
3889. SHRIMATI SUSHEELA GOPALAN: 

WUI the Minister of COMMUNICATION be 
pleased to state: 

<a> whether the Sub-Committee of the 
Partlamentary Consultative Committee of 
the Ministry of Communications appointed 
in July 1987 on the restoration of sorting 
sections in R.M.S. has submitted Its report; 

(b) if so, the details of Its 
recommendatiOns; and 

(c) the action taken/proposed to be 
taken by the Government thereon? 
THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Yes, Sir 

(b) Summary of recommendations of the 
aub-commllteee are given in the attached 
Slatemenl 

(C) The matter is under active 
conelderation of the Government. 

District 

Branch post Office 

Sub Post Office 

STATEMENT 
Summary of Recommendations 

St. No. Nature of Recommendations 
01. More transit sections corwlectil1g major 

Rail routes should be introduced. 
02. Some sorting section on c:rucial lines 

wherever advantageous should be 
resorted 

03. Close coordination between the 
Department of Posls and Ministry of 
Railways for providing stable & 
satisfac:toly mail services should be 
maintained. 

04. The role of RMS should be fully 
racog~lised and a flexible & realistic 
sta'ld in regard to questions relating to 
sorting & tral1811'1is8ion of mails should 
be followed. 

OS. There is a need for placing the mail 
ITIOIIiloring orglnisalion in a stronger 
position and to learn from the c:auaas 
which led to the abolilion of old ROMs 
Scheme. 

06. An eflacttve machinefy for sysllmalic & 
periodical nMew and revision of mail 
arrangements In the field offices should 
be evolved. 
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07. There is a need for 1horough, ICianllllc 
fiMIU11Tl811t of the entire system of 
oolledlon and 8NIIy8is of ......... to 
make them more rational and rMIIslic. 

08. There is a need to ~ the post of 
OOG (NO) and to place the entire 
RMS wortt in the CCU1Iry under him 
CXII11t*illg .. inlllmal/inlamational mail 
.w. including Speed Post. 

08. There is a strong case to establish at 
least one separate . RMS Division in 
each Postal Circle like Himachal and 
perticulary RMS Units need to be 
placed under the control of the same 
cirde 

10. It is I'I8CaS8I'Y to establish at the 
Nalionel L8V8I a Hill area Mail 
Molllolillg Organisation to pay 
811111illiun to the Special features 
governing mail movement in such 
areas. 

11. There is a need to re-examine 
thoroughly the District Pattern of 
Sorting keeping in view the natural 
geoglaphical and communication links 
and more impor1antty delivery benefits. 

12. Annual meeting by the Hon'ble Minister 
(C) wilh Chief Ministers or his 
morill888 hardng Transport & 
........ of Railways, Minister for 
Swface Transport and Minister for Civil 
Avialion for 
proper coordination should be 
Olglllised 

13. sa.. L8V8I CoLn::ils at field levels wilh 
the Transport Agencies like Airtines 
and Swface Transport/State Govls. 
should be COI'Mr'l8d. 

14. The QuntiDn of~ a system in 
wttit the PIN Code is int8gratad wilh 
the addnaa·•IU system of mails, should 
be IIUdied. It may be considered if.._ 
PIN Code can be loaded wilh 
addlliol181 dale for easy recogJ Jillon of 
~beals. 

15. It is necee~~~~~y to re-examine the 
......... W1dertying the PIN Code 
.,.eem to It in wilh the pall8m of 
Sartlng 8dapl8d by the Oaplt. 

11. There il a need to have diffarent 
~ ol erMIIopeB for I & il Clasa 
Mila. 

11. A U1her lll.ldr is needed to ewwe a 
.......... ol Inking Ndonal Cllpltat 
.. .. Dill. HQ of .. COIM'Illy to 
PI"Wicce Ndonal ..... Grid. 

11. There ... need to chMge .. pr8lflnt 
....... ol .... ol mal .... to .................... 

19. There is a need to l'8llore Sorting 
88Ctlons where the OAK system has 
suflered and where there il 11'1 element 
of delay due to revised system and 
where the mails depend only on Mail/ 
Road services. 

20. There is a justification for the 
restorallon of preyious clir8ct bags 
which were suspeclded after new 
pattern was adopted Head Offices of 
neighbouring Distt. but in different 
States should have direct bags, in view 
of common community of lntentats. 

21. There is a need for better staff 
amentities. 

Import of Iron and Steel Proclucta 
under OGL 

3870. SHRI LOKANATH 
CHOUDHURY : Will the Minister of 
STEEL be pleased to state: 

(a) Whether the Government propose 
to allow the import of all prime iron and 
steel products under the Open General 
licence (OGL); and 

(b) of so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) No, Sir. 

(b) Does not arise. 
[Translation] 

~ Prteonera of War In Pllld8tan ...... 
3871. SHRI RAJNATH SONKAR 

SHASTRI : Will the Minister of 
EXTERNAL AFFAIRS be pleased to 
state: 

(a) the total number of Indian 
PrisOners of War (POWs) who have died 
in Patdstan jails during the last three 
years; 

(b) the total number of such P.O.Ws 
still in Pakistan Jails; 

(c) the efforts made by the Union 
Govemment for their early release; and 

(d) the number of P.O.Ws exchanged 
between India and Paldltan during the 
last three years? 
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THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) to (d) 54 mission 
Indian defence personnel are believed 
to be in Pakistani jails. Government 
have repeatedly taken up with the 
Government of Pakistan the question of 
their repatriation to India. The 
Government of Pakistan, however, 
maintains that there are no Indian 
defence personnel in its custody. We 
are continuing to press Pakistan on 
this issue. 
(English] _ 

Crop lneurance Scheme 
3872. DR. K.S. SOUNDARAM: Will 

the Minister of AGRICULTURE be 
pleased to state the total amount 

collected as premium under 
Comprehensive Crop Insurance 
Scheme and compensation actually 
paid to the farmers during 1990-91 , 
State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUlTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): A 
State-wise Statement showing the 
premium collected and compensation 
actually paid to the farmers under 
Comprehensive Crop Insurance 
Scheme (CCIS) during 1990-91 is 
attached. 

STATEMENT 

Sl. No. 

1. 
2. 
3. 
4. 
5. 
6. 
7. 
8. 
9. 

10. 
11. 
12. 
13. 
14. 
15. 
18. 
17. 

State/U.T. 

Andlva Pradesh 
Assam· 
Bihar" 
Goa 
Gujerat• 
Him8chll Pradesh 
Kamelllka 
Kenlla 
Mactlya Pradesh. 
Maharuhlra 
Meghal8ya 
Orlela 
Tamil Nedu• 
Tripura 
West Bengal 
Andeman & Nicoblr l8lendl 
POIICiicheiTy 

NEG: Negligible .mourt. 
• Clllml tor Ktwl 1990 of .... 81-. .. 
undlr u.nil1811on. 

Opening of Long Dlatance Public 
Cell Offtce8 

3873. SHRIMATI MAHENDRA 
KUMAR!: 

SHRI BHAGWAN SHANKAR 
RAWAT: 

SHAtMATI SUMITRA 
MAHAJAN: 

Will the Minister of COMMUNICA-
TIONS be pleased to sta1e: 

(a) whether the Government propoee 

195.94 
6.59 

58.87 
0.13 

305.06 

Rs. in lakhs 

0.03 NEG 
20.88 23.16 
12.17 NEG 
43.45 

178.74 9.06 
0.01 NEG 

53.58 
146.88 21.71 

0.63 
88.37 333.30 
0.13 
1.86 

1112.90 387.23 

to open more local and subscriber 
dialling long distance public call offices 
in various parts of the country; 

(b) if so, the details thereof; and 

(c) the other new te1ecom services 
proposed to be introduced during the 
current year? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): ·(a) 
Yes, Sir. A large number of public tele-
phones are proposed w be opened 
both in Urban and Rural areas. 
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(b) During the year 1991-92, it is 
planned to open more public telephones 
(PTs), as under:-
L.ocal Public Ta&phones -
Trunk Public Telephones -
STD Public Telephones 
Long Distance Public 
Telephones (Rural) 

16,250 
1,250 
7,500 

12,000 

(c) An important new service proposed 
to be commissioned duOng the current 
year wiD be the Packet Switched Public 
Data Network. 
lndlll'a Ael8donahlp with Eat 

Europenan Countrlea 
3874. SHRI M. RAMANNA RAI: Will 

the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the changes that are 
taking place in East European countries 
haYe any effect on India's bilateral 
relations including trade with those 
counlries; 

(b) if SO, the details thereof; and 
{C) the effects on Indian students 

undergoing studies in those countries? 
THE MINISTER OF EXTERNAL 

AFFAIRS (SHRI MAOHAVSINH 
SOLANKI): (a) and (b) The political and 
8COIIOmic liberalisation taking place in 
these countries offer further opportunities 
to stralgthen and diversify ~ 
coopellllion with them. 

(c) The impact of economic 
liberalisation including inflation has been 
felt by all seCtion including Indian 
students there. 

Agricultural Production 
3875. SI-\RI RAMCHANDRA VEE-

RAPPA: 
SHRI K. PRADHANI: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the value of agricultural crops 
produced, crop-wise during 1990-91; and 

(b) the share of it in Gross Domestic 
Product? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE' (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
The value of agricultural crops produced, 
crop-wise during 1990-91 has not been 
compiled as the final estimates of 
production are yet to be received from 
some of the States. However, a 
statement giving crop-wise value of 
output from agriculture produce at current 
prices tor 1 988-89 and 1989-90 (latest 
available) is enclosed 

(b) Separate estimates of contribution 
of agricultural crops to Gross Domestic 
Product (GOP) is not compiled. However, 
the contribution of agriculture sector to 
GOP, which inctudes crops, liveStock, 
liveStock productS etc. tor 1989-90 as per 
quick estimate of C.S.O. is 28.4 per cent. 

STATEMENT 
Value of output from Agriculture produce at Current Prices 

(Rs. crores) 

...,. .,. .. Clap 19118-88 1989-90 

1. c..ll 41884 43107 
1.1 ..., 23881 25805 
1.2 ... 11885 10773 
1.3 .-. 2446 3105 
u ... 1327 1186 
u ....., 311 2110 
u .... 1748 1946 
1.7 lllgi 480 808 
u ........ &Oilier~ 208 195 

2 ..... 7858 7410 
2.1 .... 3058 2812 
2.2 .,.. 1510 1581 
u Uld 131 8&4 
u IIIOCIIIg 1114 -u - 401 31M 
u ........ tiO 225 
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2.7 
3 

3.1 
3.2 
3.3 
3.4 
3.5 
3.6 
3.7 
3.8 
3.9 
3.10 
3.11 

4 
4.1 
4.2 

5 
5.1 
5.2 
5.3 
5.4 
5.5 

6 
7 

7.1 
7.2 
73 
7.4 

8 
8.1 
8.2 
8.3 
8.4 
8.5 
8.6 
8.7 
8.8 
8.9 

9 
9.1 
9.2 
9.3 
9.4 
9.5 
9.6 
9.7 

10 
10.1 
10.2 
10.3 

11 
11.1 
11.2 

12. 

[Translation] 

Name of the crop 

others 
Oilseeds 
linseed 
sesamum 
groundnut 
rapeseed & mustard 
castor 
ooconut 
niger and 
safflower 
sunflower 
Soyabean 
others 
sugars 
sugarcane & gur 
others 
fibers 
kapas 
jute 
sannhemp 
mesta 
others 
indigo; dyes & tanning material 
drugs & narcotics 
tea 
coffee 
tobacco 
others 
condiments & spices 
cardamom 
chillies 
black pepper 
dry ginger 
turmeric 
areca nut 
gart•c 
coriander 
others 
fruits & vegetables 
banana 
cashewnut 
potato 
sweet potato 
tapioca 
omon 
others 
other crops 
rubber 
gaur seed 
miscellaneous crops 
by products 
straw & stalks 
others 

value of output: agriculture 

Setting up of Mini Steel Plants 
38n. SHRI VISHWANATH SHASTRI: 

SHRI NURUL ISLAM: 
SHRI GOPI NATH GAJAPATHI 

Will the Minister of STEEL be pleased 
to state: 

1988-89 

584 
12061 

235 
482 

5101 
2469 
235 

2156 
115 
229 
194 
754 

91 
6300 
6292 

8 
3757 
3295 

393 
17 
49 

3 
4 

2288 
758 
498 
582 
450 

3596 
96 

1444 
190 
223 
333 
364 
381 
122 
443 

11912 
1188 
214 

1790 
152 
438 
454 

7676 
3012 

344 
230 

2438 
9345 
8653 

692 

102028 

629 
11673 

246 
617 

4831 
2322 
272 

1678 
139 
228 
398 
852 

91 
8245 
8235 

10 
4935 
4294 

562 
16 
60 

4 
5 

2811 
1174 
356 
768 
503 

3369 
195 
801 
135 
290 
330 
483 
655 
98 

382 
11710 

1189 
213 

1866 
157 
923 
445 

6916 
3165 

463 
169 

2553 
9670 
8952 

718 

106782 

(a) whether there is any proposal 
under consideration of the Government 
for setting up of mini steel plants in 
various states and particularly at Gazipur 
district in U.P.; and 

(b) if so, the details thereof, State-
wise? 

THE MINISTER OF STATE OF THE 
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MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) and (b) At present, 
1here are no proposals under the 
consicleration of Government for setting 
up of mini steel plants. Earlier, 
application were received for industrial 
licence for setting up of such steel plants 
in various States including one at 
Ghazipur District in U.P. However, under 
the new provisions, industrial licences for 
setting up such plants are no longer 
requinKI except ·in certain restricted 
locations. 
[English) 

llodemlsatlon of nsco at Kultl 
3878. SHRI HARADHAN ROY: Will the 

Minister of STEEL be pleased to state: 
(a) wh&iher there is any proposal 

under consideration of the Government 
for modernisation of liSCO at Kulti; and 

(b) if so. the details thereof? 
THE MINISTER OF STATE OF THE 

MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN OEV): (a) No, Sir. 

(b) Does not ariSe. 
{Translation 1 

Ban on Transfer of Fish Seeds 
3879. SHRI MAHENDRA KUMAR 

SINGH THAKUR: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether there is ban on transfer of 
fish seeds from Orissa and West Bengal 
to Madhya Pradesh; 

(b) if so, the details thereof and the 
reason therefor; and 

(c) the steps taken by the Government 
to 1ft the ban as it is likely to affect the 
IY8Ihood of fishermen in those states? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
to {c) Information is being collected and 
wil be laid on the Table of the Sabha. 
[English] 
v....-... 8nd Fruita Production 
3880. SHRI MUKUL WASNIK: 

SHRI UPENDRA NATH 
VERMA: 

Wilt the Minister of AGRICULTURE be 
pleaaed to state: 

(a) the vegetables and fruits produced 
during 1990-91; and 

(b) the per acre consumption of 
different varieties of fertilizers in the 
country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (~ 
As per the estimate from Agricultural & 
Processed Food Products Export 
Development Authority (APEDA), total 
fruits and vegetables production for 
1990-91 is 80 million tonnes. 

(b) The per hectare consumption ol 
different varieties of fertilizers te. 
nitrogen, phosphate and potash dunng 
1989-90 was 17.29, 7.06 and 2.74 kgs 
respectively in the country. 
{Translation 1 
Scheme for Checking Soli Erollon In Bihar 

3881. SHRI SURYA NARAYAN 
SINGH: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether any scheme for checking 
the soil erosion cau~ by the river 
Ganga in Begusarai district of Bihar 1s 
pending with the Union Govemment; and 

(b) if so, the details thereof and the 
time by which it is Wkely to be cleared? 

THE MINISTER OF WATER. 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b) Comments on the 
scheme for checking bank erosion near 
Chak village of Begusarai district costing 
about As. 160 lakhs received from State 
Govemment in ·April 1991 were sent 1n 
May 1991. Replies to the comments sent 
have not been received so far. The 
concurrence of the scheme will be given 
after modifications have been carried out 
and a communication is received from 
the State Government. 
[English] 
Supply of Low Ash Content Coal to 

Steel Plants of SAIL 
3882. SHRI DATTATRAYA BANDARU: 

SHRI BHAGWAN SHANKAR RAWAT 
SHRI VJRENDRA SINGH: 

Will the Minister of STEEL be pleased 
to state:· 

(a) whether the Bureau of Industrial 
Costs and Prices (BICP) has 
recommended for use of 30 to 50 per 
cent low ash content coal in the 
integrated steel plants of SAIL; 
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(b) the quantity of such coal imported 
by SAIL and the amount spent on it 
during the last three years; and 

(c) the action proposed to be taken by 
the Government to make available 
1\Jfficient quantity of indigenous low ash 
content coal to SAIL? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Yes, Sir. The Bureau 
of Industrial Costs and Prices has 
recommended use of 50% imported low 
ash coal in blend in SAIL plants instead 
of 10-30% use prevailing in 1987-88/ 
1989-90. It has also recommended 
increase in use of imported coal in blend 
from 30-50%, ·as a post-modernisation 
measure in SAIL plants, for increasing 
efficiency and productivity. 

(b) Quantity and approximate C&F 
value of 'Low Ash Metallurgical Coking 
Coal' imported by S.AIL during the last 
three years are as follows:-

Year Quantity Approx. C&F 
{Million value 
tonnes) (in Rupees) 

1988-89 3.740 329.2 crores 
;989-90 3.748 426.8 crores 
1990-91 4.493 543.13 crores 

(c) Every year e>ll the quantities of 
coking coal indigenously produced are 
consumed in the steel sector; imports 
being resorted to meet onty the balance 
requirement both in quantitative and 
qualitative terms. Efforts are constantly 
made to augment the production and 
washing of the raw coking coal 
indigenously. Government closely 
monitors the production of raw coking 
coal, washed coal and timely despatches 
to the plants with a view to ensuring that 
supplies are effected as planned. 
Economic sanctions against South 

Africa 
3883. SHRIMATI MALINI 

BHATTACHARYA: Will the Minister of 
EXTERNAL AFFAIRS be pleased to 
state: 

(a) whether the Government are aware 
that apartheid policy is still being followed 
1n South Africa despite the formal 
abolition of the 'Pillars of apartheid' in 
that country; 

(b) whether the Government propose 
to raise this issue at the international 
level so as to prevent withdrawal of 
economic sanctions against South Africa; 

(c) if so, the details thereof; 
(d) whether the Government have 

taken note of the protest by the African 
National Congress over the lifting of 
economic sanctions by the US against 
South Africa; and 

(e) if so, reaction of the Government 
thereto? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) Yes, Sir. 

(b) Yes, Sir. 
(c) At the forthcoming meeting of the 

Commonwealth Committee of Foreign 
Ministers on Southern Africa to be held in 
New Delhi in September 1991, the 
Government intends to take the stand 
that it would be premature to lift 
economic sanctions at this stage and to 
act in concert with the ANC to clearly 
spell out conditions under which that can 
be done. 

(d) Yes, Sir. 
(e) The Government is in sympathy 

With the African National Congress. 
Which considers the lifting of economic 
sanctions by the US against South Africa 
as premature. 

Illegal Mining 
3884. SHRI V. SREENIVASA 

PRASAD: Will the Minister of MINES be 
Pleased to state: 

(a) whether illegal mining of different 
lllines is on constant increase; and 

(b) if so, the reasons therefor and the 
remedial steps taken by the Government 
i11 this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b) 'Sporadic 
il'lstances of illegal mining of some 
rttinerals do come to notice from time to 
time. As and when ihStances of illegal 
lllining come to notice, appropriate 
rtteasures are taken by the State 
Governments. 
Waiting list for New Telephone 

Connections In Agra 
3885. SHRI BHAGWAN SHANKAR 

RAWNf: Will the Minister of 
COMMUNICATIONS be pleased to state: 
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(a) the number of persons on the 
waiting list for telephone connections in 
Agra till date, category-wise; 

(b) the number of telephone 
connections allotted during 1988-89, 
1989-90, 1990-91 category-wise; 

(c) the time by which the waiting list is 
likely to be cleared; 

(d) whether there is any scheme to 
increase the capacity of existing 
telephone exchanges or install new 
exchanges in Agra in near future in order 
to clear the long waiting list; and 

(e) if so, the details thereof and if not 
the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) The 
number of persons on waiting list for 
telephone connections in Agra as on 31-
7-1991 are as under:-

OYT NON-OYT TOTAL 

General Special 

517 9353 1075 10945 

(b) The number of telephone 
connections allotted during 1988-89. 
1989-90 and 1990-91 are as under:-

OYT Non-OYT 

1988-89 
1989-90 
1990-91 

17 
11 

109 

General Spec~al 

100 
237 
801 

5 
48 
61 

(c) The waiting list is planned to be 
cleared by 1995. 

(d) Yes, Sir. 
(e) The following scheme has been 

drawn to increase the capacity of existing 
telephone exchanges or install new 
telephone exchanges in Agra in near 
future:-

5000 lines crossbar type exchange and 
3500 lines electronic exchange are 
planned to be commissioned in 1991-92. 
[Translation] 

Shortage of ~tmen tn Delhi 
3886. SHRI ARVIND NET AM: Will the 

Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether there is shortage of 
postmen in each zone of Delhi several 
postal Divisions; 

(b) if so, the measure taken/proposed 
to be taken in this regard; 

(c) the number of distribution areas for 
which complaints regarding non-
distribution of dak in-time have been 
received; and 

(d) the action being taken for the 
proper distribution of dak? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
There are approximately 89 vacancies in 
Postmen cadre in Delhi Postal Circle 
which have mostly arisen on account of 
creation of 86 posts of postmen in 1990-
91. 

(b) Action is under way to fill up the 
vacanci~s. 

(c) 10 (Ten). 
(d) Most of these areas are newly 

developed colonies situated in the 
outlying areas. The delivery 
arrangements in these areas have been 
strengthened and delivery work is 
subjected to constant monitoring. 
[English] 
Conference on Indian Ocean as a 

Zone of Peace 
3887. SHRI CHANDRA JEET YADAV: 

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state; 

(a) whether the Government are 
approaching the U.N. for a fresh initiative 
to hold the Conference on Indian Ocean 
as a Zone of Peace; and 

(b) if so, the details thereof? 
THE MINISTER OF EXTERNAL 

AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) and (b) The Government 
of India has not mooted any fresh 
initiative in this matter. India has 
consistently asserted that the purpose of 
the proposed UN Conference should be 
to implement the 1971 UN Declaration on 
the Indian Ocean as a Zone of Peace 
(IOZOP) and that the objective of the 
Conference is to secure the elimination 
of Great Power military presence in the 
Indian Ocean. Accordingly, the 
participation of the Great Powers and the 
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major maritime users is essential for the 
convening of the Conference. 
Telephone Booths to Blind Persons 

3888. SHRI DHARAM PAL SINGH 
MALIK: Will the Minister of 
COMMUNICATIONS be pleased to state: 

(a) the number of blind persons 
allotted telephone booths (P.C.Os) in 
Delhi during the last three years; 

(b) the number of blind persons on the· 
waiting list for allotment of P.C.Os till 
date; and 

(c) the time by which the waiting list is 
likely to be cleared? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) Six 
blind persons were allotted telephone 
booths (P.C.Os) in Delhi during the last 
three Years. 

(b) Seven blind persons are on the 
waiting list till date. 

{c) The waiting list will be cleared on 
completion of the formalities by the six 
applicants. In one case the telephone will 
be given as soon as the space for booth 
is avail~ble. 

[Translation] 
Persons killed during Elections 

3889. SHRI UPENDRA NATH VERMA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the total number of persons killed 
during the elections to the Tenth Lok 
Sabha and number of persons arrested 
in this regard; 

(b) the number of persons arrested 
alongwith arms and ammunition in a bid 
to .capture polling booths; and 

{c) whether the Government propose 
to set-up special courts for speedy trial of 
persons arrested in connection with 
booth capturing? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) to (c) The 
information is being obtained from all 
State Governments/Union Territory 
Administrations and will be laid on the 
Table of the House. 

[English] 
Detention under NSA 

3890. SHRI NURUL ISLAM: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) the number of persons detained 
under National Security Act during the 
last two years in each State; State-wise 
and year-wise; ana 

(b) whether detention of people under 
NSA has . helped to reduce violence in 
these States during that period? 

THE MINISTER OF STATE IN THE 
MINISTRY. OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) A Statement is 
attached. 

(b) '"Public Order" is in the State list ot 
the VII Schedule of the Constitution. It is 
thus, primarily, the responsibility of the 
State Governments to maintain law and 
order. Preventive detentions are made 
under the National Security Act, 1980 by 
the State Government Authorities. when 
considered necessary. 

STATEMENT 
Number of perscns actually detaintKI under the 
Nat/Oflal Security Act. 1980 during the last two years 
i.e. 1989 and 1990 m each State. Statewise and 

yearwise 

51 Name of the StateiUT No. of persons 
No. actuaRy defamed 

1989 1990 

2 3 4 

1 Andhra Pradesh 
2 Assam 
3. Bihar 14 20 
4. Gu,arat 4 335 
5. Haryana 
6 Htmachal Pradesh 
7. Kama taka 2 
8 Madhya Pradesh 236 204 
9 Maharashtra 233 322 

10 Manipur 6 6 
11. Meghalaya 
12. Nagalarld 
13. Onssa 21 11 
14. Punjab 35 23 
15. Rajaslhan 23 6 
16. Tamil Nadu 13 59 
17. Tripura 1 
18. Uttar Pradesh 152 537 
19. Sikkim 
20. Goa 2 
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2 3 4 

21. Mizoram 
22. Andaman & Nioobar 
23. Chandigarh 
24. Delhi 10 10 

Total 752 1535 

Nolle: The National Security Act, 1980 is not 
applicable to Jammu & Kashmir. The State 
Gowmmeots of Kerala, Arunachal Pradesh, 
West Bengal and U.T. Aclmini$trations of 
Pondicherry, L.akshadweep, Dadra & Nagar 
Haveli have not invoked the provisions of the 
Act 

- indicates 'NIL' 
[Translation] 
Financial conditions regarding Teesta 

Barrage Project 
3891. SHRI SUBRATA MUKHERJEE: 

Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the Union Government had 
agreed to provide financial assistance for 
the T eesta Barrage Project in West 
Bengal at the time of approval of the 
Project; and 

(b) whether the financial conditions 
made between the Union Government 
and the Government of West Bengal 
relating to this Project have been 
fulfilled? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b) While giving 
approval to the Teesta Barrage Project. 
the Planning Commission has not made 
any mention for providing financial 
assistance. Irrigation projects are 
planned, financed and executed by the 
State Governments from their own 
resources as per mter se priority. The 
Central Assistance to the States is given 
in the form of block grants and loans and 
are not tied to any project or sector of 
development. 
[English] 
Flldlltles to Extra Departmental 

Agents 
3892. PROF. PREM OHUMAL: Will the 

Minister of COMMUNICATIONS be 
pleased to refer to the reply given to 
Unstarred Question No. 538 on August 9. 
1990 and state: 

(a) whether the grant of pro-rata 
wages, increase in the amount of ex-
gratia gratuity. and extension of the 
Group Insurance Scheme to Extra 

Departmental Agents have been 
implemented by the Government; 

(b) if so, the details thereof; and' 
(c) if not, the reasons therefor? 
THE DEPUTY MINISTER IN THE 

MJNISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) No. 
Sir. 

(b) and (c) The matter relating to grant 
of pro-rata wages, etc., is still under 
examination by the Government. 
{Translation] 

Mlnimata Major Irrigation Project 
3893. SHRI BHAWANI LAL VERMA: 

Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the construction work on 
the Minimata Major Irrigation Project in 
Madhya Pradesh started; 

(b) if so, smce when, the initial 
estimated cost, present estimated cost 
and irrigation potential of the project; 

(c) whether the World Bank has 
agreed to provide financial assistance for 
the project; 

(d) if so. the details thereof; and 
(e) the present position of the Project 

and the time by which it is likely to be 
completed? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARN 
SHUKLA): (a) to (e) A statement giving 
details of Minimata · (Hasdeo Bango) 
Major Irrigation Project of Madhya 
Pradesh is attached. 

STATEMENT 
Details of M1mmata (Hasdeo Bango) 

MaJor !rogation Pro,ect of 
Madhya Pradesh 

Construction work on Minimata 
(Hasdeo Bango) Major Irrigation Project 
was started in 19n. The project was 
approved in 1980. 

Initial approved estimated cost of the 
project was Rs. 115.30 crores. Present 
estimated cost as per Annual Plan 1991-
92 of the State Government is Rs. 
692.88 crores and irrigation potential of 
the project is 3,92.000 hecteres. 

Hasdeo Bango Project (Minimata) was 
included in the World Bank Aided 
M.P. Major Irrigation Project (CR. 
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11n-IN) which was operative from 4/82 
to 6/91 for an assistance of US $ 220 
Million. An ammount of US$ 187.9 Million 
has been reimbursed upto 3/91 for the 
credit as a whole. The position of 
progress of the project as on 3/91 is as 
under: 

I. Physical Progress 
(i) Earth dam: About 93% of the earth 

work in saddle dam I, II and Ill has 
been completed. 

(ii) Rockfi/1 dam.· About 95% work has 
been completed. 

(iii) Masonary dam: The work of 
construction of masonary dam 
including raising of R.C.C. pier 
over spillway has been 
completed. The spillway gates 
have been fabricated. 

Canals 
Right Bank Mam Canal (48 Km.) about 

95% work completed. 
Left Bank Main Canal (50 Km.) upto 32 

Km. earth work (98%) and structure 
(100%) completed. In balance reach 
earth work 65% completed. 

II. Financ1al Progress 
Latest estimated cost Rs. 692.88 crores 
Expenditure upto VII 
Plan Rs. 300. 17 crores 
Expenditure during 
1990-91 Rs. 41.00 crores 
Outlay recommended 
by the Working 
Group of Planning 
Commission. Rs. 50.00 crores 

Ill. Potential 
Ultimate potential 3,92,000 hectares 
Potential created upto 
VII Plan 1,01,000 hectares 
Anticipated achievement 
1990-91 12,000 hectares 

The project is scheduled to spillover 
beyond 1995. 
[English} 

Inquiry Into Meham Incident 
3894. SHRI S.B. SIDNAL: Will the 

Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether any inquiry has been 
instituted to probe into the violence that 
took place during Meham Assembly bye-
election; and 

(b) if so, the details thereof? 
THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) Yes, Sir. 

(b) The Commission was to make an 
inquiry with respect to the following 
matters: 

(a) the circumstances immediately 
preceding and resulting in the 
death, during the night of 16th/ 
17th May, 1990 of Shri Amir 
Singh, one of the candidates in 
the bye-election to the Haryana 
Legislative Assembly from 
Meham Constituency; 

(b) facts relating to the violent 
incidents in village Madina and 
the role of the police authorities 
therein; and 

(c) any other matter connected 
therewith or incidental theteto. 

{Translation] 
Construction of Barrage over Ganga 

at Kanpur 
3895. SHRI KESRI LAL: Will the 

Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the Government of Uttar 
Pradesh has since submitted to the 
Union Government the modified project 
report relating to construction of barrage 
over Ganga at Kanpur; and 

(b) if so, the details thereof and the 
time by which the project is likely to be 
cleared? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b) The modified 
report for construction of barrage over 
Ganga at Kanpur has not been received 
from the Government of Uttar Pradesh in 
Central Water Commission. While the 
barrage will enable water supply to 
Kanpur city. coohng water supply for 
power house and dry weather flow along 
the ghats of Kanpur. the details and the 
cost can be quantified after the modified 
proposal is formulated. 
[English] 

Cotton Production 
3896. SHRI M. A. KAOAMBUR 
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JANARTHANAN: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) the estimated production of cotton 
in cotton producing States during 
1990-91; 

(b) whether the Government propose 
to increase the support price of cotton; 
and 

(c) if so, the details thereof? 
THE MINISTER OF STATE IN THE 

DEPARTMENT OF . AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
The estimates of cotton production for 
major producing States for 1990-91 are 
given in the attached Statement. 

(b) Yes, Sir. 
(c) The recommendations of the 

CACP on the subject have been 
received. The GOvernment is likely to 
announce its decision shortly. 

STATEMENT 
Esttmated Production of Cotton m 

Cotton 
Producmg States durmg 1990-91 

State 

1 . Anclhra Pradesh 
2. Gu)arat 
3. Hatyana 
4. kamataka 
5. Madhya Pradesh 
6 Maharashlra 
7. PunJab 
8. Ra,asth8n 
9 Tamd Nadu 
10 Olhers 

Esr,mated 
Proa.JC:IOn 1m 

thousand oales 
ot '70 •gs eacn; 

1250 
1390 
1050 
654 
381 

1880 
1909 
918 
530 
38 

10.000 

Walt .1J List for New Telephone 
Ccruwc:tlons In Meharuhtra 

3897. SHRI PRAKASH V. PATIL: Will 
the Minister o: COMMUNICATIONS be 
pleased to stat6: 

(a) the number 01 persons on «he 
waiting list for telephor .e connections in 
Maharashtra. distric~·wtse; and 

(b) the steJ1S taken to clear the waiting 
lilt? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
The information is given in the attached 
Statemlnl. 

(b) The expansion plans have been 
drawn for clearing the waiting list 
progressively by March 1995. 

STATEMENT 
Number of persons on waiting list 
district-wise in Maharashtra as on 

31.7.1991 

S No Name of 01stnct 

1. Ahmednagar 
2. Amravati 
3. Aurangabad 
4. Akola 
5. Bhandara 
6 Buldana 
7. Bood 
8. Chandrapur 
9 Dhule 

10 Gadchiroti 
11. Jalgaon 
12 Jatna 
13. Katyan 
14 Kolhapur 
15 Latur 
16 Nanded 
17 Nagpur 
18 Naslk 
19. ~anabad 
20 Partlhant 
21 Pune 
22 R8JQ8d 
23 Ratnagtrt 
24 Stndhdurg 
25 Satara 
26 Saogh 
27 Solapur 
28 Wardha 
29 Yevatrnal 
30 Bombay exduding Thane and 

Bhyander 
31 Thane and New Bombay tn 

Thane Dtstnct 
32 New Bombay area tn Ratgad 

Dtstnct 

Total 

[Translatton] 

Wa1ting List 

6867 
4439 

11404 
3467 
1867 
1344 
1213 
2563 
2622 

66 
5779 
1570 

29644 
10946 
2506 
3076 

24978 
12437 

632 
952 

46925 
1987 
1978 
4n 

5141 
5276 
7123 
1112 
1097 

214036 

29219 

1320 

Rehabilitation of Indiana Leaving 
Abroad 

3898. SHRI KASHIRAM RANA: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the total number of Indians who 
had to leave the country where they 
were residing for several years during 
the ~ast two years, country-wise; and 

(b) the details of the steps taken by 
the Government to rehabilitate those 
Indians in those countries itself? 
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THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) · and (b) The required 
information is being collected and will be 
laid on the Table of the House. 

Irrigation FIICIIItiM 
3899. OR. LAL BAHAOUR PAWAL: 

Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) the percentage of the agricultural 

land for which irrigation facilities are 
available, State-wise and Union Territory-
wise; and 

(b) the irrigation potential that is not 
being utilised in various States? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIOYACHARAN 
SHUKLA): (a) and (b) A statement is 
enclosed. 

STATEMENT 

{In thousand hectare) 

51. Name of State Gross Sown Area covered % of Col. 4 Utilisation Unutilised 
No. Area under Irrigation to Col. 3 potential 

(Col 4--Col. 
6) 

facilities (as 
on 31.3.1991) 

2 3 

1. Andhra Pradesh 
2. AI\Jnachal Pradesh 
3. Assam 
4. Bihar 
5. Goa 
6. Gujarat 
7. Haryana 
8. Himachal Pradesh 
9. Jammu & Kashmir 

10. Karnataka 
11. Kerala 
12. Madhya Pradesh 
13. Maharashtra 
14. Manipur 
15. Meghalaya 
16. Mizoram 
17. Nagaland 
18. Orissa 
19. Punjab 
20. Rajasthan 
21. Sikkim 
22. Tamil Nadu 
23. Tripura 
24. Uttar Pradesh 
25. West Bengal 
26. Union Territories 

Note: As per land Use Statistics, 1986-87. 
[English} 

11693 
201 

3644 
10432 

130 
10962 

5661 
983 

1026 
11821 
2870 

22214 
19838 

189 
206 

71 
191 

9270 
7217 

17640 
134 

6508 
408 

25198 
8211 

202 

Train PuHngers Killed In Punjab by 
Terrorists 

3900. SHRI K. PRAOHANI: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether terrorists attacked 
passengers of two trains in Punjab and 
killed a large number of them on June, 
16,1991; 

(b) if SO, the details of the incidents 
and the number of passengers killed; 

4 

6407.97 
59.33 

815.53 
8452.00 

28.77 
3096.80 
3598.10 

139.31 
515.79 

2836.87 
1160.33 
4862.40 
4506.25 

109.72 
47.24 
10.27 
63.93 

3008.32 
5926.24 
4284.81 

24.12 
3387.17 

95.51 
25181.85 
3871.88 

106.49 

5 

54.80 
29.52 
22.38 
81.01 
22.13 
28.25 
63.56 
14.17 
50.27 
24.00 
40.42 
21.88 
21.71 
58.05 
22.93 
14.46 
33.47 
32.45 
82.11 
24.29 
18.00 
52.04 
23.40 
99.93 
47.15 
52.71 

6 

5950.05 
55.07 

662.11 
7294.00 

29.07 
2667.00 
3292.50 

120.43 
487.79 

2699.80 
1086.22 
4073.20 
3501.85 

94.49 
40.22 

8.96 
55.00 

2759.50 
5763.20 
3826.75 

19.35 
3357.82 

128.11 
22423.70 

3465.60 
96.72 

7 

457.92 
4.26 

153.42 
1158.00 

429.80 
305.60 

18.88 
28.00 

137.07 
74.11 

789.20 
1004.40 

15.23 
7.02 
1.31 
8.93 

248.82 
163.04 
458.06 

4.77 
29.35 

2758.15 
406.28 

9.77 

(c) whether the Government have paid 
any compensation to the families of the 
victims; 

(d) if so, the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARUAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
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THE MINISTRY OF HOME AFFAIRS: 
(SHRI M.M. JACOB): (a) and (b) 
According to infonnation available, 
aome terrorists fired on a passenger 
1rain on June 15, 1991, near Railway 
Slation BadowaJ on the Ludhiana-
Ferozapur section killing fifty 
passengers. On the same day another 
group of terrorists filed on a train at 
Railway Station Kila Rai Pur on the 
l.uclliana Takhal section killing 25 
passengers. 

(c) to (e) The State Government 
have paid on ex-gratia grant of Rs. 
50,0001- to the next of kin of 23 
persons killed, and is making payment 
to the legal heir of one other victim 
on receipt of details. In 25 other 
cases, the victims belonged to other 
States and the State Government are 
88C8ftaining particulars about their 
legal heirs from the District 
Magistrates conoemed. 17 persons 
Idled were Punjab Government 
emplof'88S and payment of ex-gratia 
and other relief under the service 
Rules are being made by the 
respectiVe departments concemed. The 
remaining 9 persons have not been 
identified. 
{Translation 1 
T......, Workers In Telephone 

Department 
3801. SHRI RAM AWADH: Will the 

...._ of COMMUNICATIONS be 
plaaaad to state: 

(a) the number of temporary 
wortas employed in the Telephone 
Depel1ment; 

(b) the number of workers 
belonging to Scheduled castes/ 
Scheduled Tribes among them; 

(c) the runber of years for which 
.... worUts have been working in 
.. Oepattmant; 

(d) wh8ltw the Government have 
.. 8Chame to make them permanent 
In .. Depal1ment; 

(8) if 80, the details thereof; and 
(f) if nat. the 1'88801. 1her8for? 
THE DEPUTY MINISTER IN THE 

MINSTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) 
liD (c) The lrDmatiolt ia being 

collected from field units and will be 
laid on the table of the House. 

(d) Yes, Sir. 
(e) Yes, Sir, on availability of 

requisite number of Group '0' posts. 
(f) Does not arise. 

[English] 
Outcome of talks held during 

Maldlvee meet of SAARC 
~. SHRI OHARMANNA 

MONDA YY A SADUL: Will the Minister 
of EXTERNAL AFFAIRS be pleased 
to state: 

(a) whether the issue of 
establishment of Nuclear Free Zone in 
South Asia was discussed during the 
recently concluded SAARC Starlding 
Committee of Foreign Secretaries 
Meet at Maldives; 

(b) if so, the outcome thereof; 
(c) whether the Foreign Secretary 

held any talks with his Pakistani 
counterpart during the Meet; and 

(d) if so, the outcome thereof? 
THE MINISTER OF EXTERNAL 

AFFAIRS (SHRJ MADHAVSINH 
SOLANKI): (a) No, Sir. 

(b) Does not arise. 
(c) Yes, Sir. 
(d) The two Foreign Secretaries 

discussed bilateral issues, including 
the schedule of meetings leading to 
the Fifth Round of Foreign Secretary 
level talks. India's Foreign Secretary 
expressed concern about Pakistan's 
propaganda on the Kashmir issue and 
its efforts to intemationallse it. It was 
also pointed out to Pakistan that its 
assistance to terrorism directed 
against India continued unabated. 
India's Foreign Secretary touched 
upon but did not discuss in any 
substantive details, the Pakistan Prime 
Minister's recent ~ for a five 
nation conference to clscuss nuclear 
non-proliferation in Sol,rlh. Asia. 

(See 197-A to 197-C) 
ll1lllng of the SAAAC Cowlcll of ................ 

3903. SHRI SHRAVAN KUMAR 
PATEL: SHRI SARAT 

CHANDRA PATTANA-.<: 
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WIU the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) the outcome of the Ninth Session 
of the SAARC Council of Ministers 
recently held at Maldives; 

(b) whether the issue of regional free 
trade was initiated by India during the 
meet especially in the context of changed 
perspective following Gulf War; 

(c) if so, the response of the other 
member countries thereto and the 
specific decisions taken thereon; 

(d) whether any recommendationS 
made by the SAARC in the field of 
environment; and 

(e) if so, the details thereof? 
THE MINISTER OF EXTERNAL 

AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) Among the important 
outcomes of Ninth Session of SAARC 
Council of Ministers at Male from July 3 
to 4, 1991, were the decisions to set up 
a Technical Committee on Tourism to 
promote cooperation in this field and a 
High-Level Committee on Economic 
Cooperation to promote regional 
cooperation in Trade, Manufactures and 
Services. 

(b) and (c) The possibility of moving 
towards a regional free trade was 
mentioned by India and supported by 
some other SAARC countries in the 
Ministerial-level statements made 'at the 
9th Session of the Council of Ministers. 
The decision taken on this subject was to 
set up a High-Level Committee on 
Economic Cooperation to examine the 
recommendations of the Study on 
Regional Cooperation on Trade, 
Manufactures and Services carried out 
by an Expert Group, identify measures 
for immediate action and oversee their 
implemehtation. The Study recotnmends 
a general freeing of trade in the region 
through the application of standstill on 
tariff and non-tariff barriers and their 
gradual roll-back. 

(d) and (e) SAARC is presently 
engaged In completing two Studies one 
on the causes and Consequences of 
Natural Disasters and the protection and 
preeervatlon of the Environment and the 
other on the Greenhouse Effect. These 
Studies, which are to be completed soon, 

will contain recommendations for regional 
action in this field. In addition, it has 
been decided to observe 1992 as the 
SAARC Year of Environment. 
Merger of Departmenta of POida and 

Telecommunlc8tlo18 
3904. SHRI HANNAN MOLLAH: 

SHRI SANTOSH KUMAR 
GANGWAR: 

Will the Minister of 
COMMUNICATIONS be pleaeed to state: 

(a) whether the Government propose 
to merge the Departments of Posts and 
Telecommunications into a single 
Department; 

(b) whether separation of Posts and 
Telecommunications at Board and 
Department level was suggested by the 
Department of Administrative Refonns or 
any other Expert Committee; and 

(c) if so, the details thereof? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATlONS 
(SHRI P.V. RANGAYYA NAIDU): (a) No, 
Sir. 

(b) and (c) Yes, Sir. A high power 
Committee "Committee on 
Telecommunications'' constituted under 
the Chairmanship of Shrl H.C. Sarin in 
1981 made the following 
recommendations in this regard which 
were implemented in 1985. 

-the telecommunication branch may 
be reorganised into a separate 
Government Department of 
Telecommunications with its own 
separate Telecommunicatio Board 
which should have the necessary 
delegated powers for its efficient 
functioning. The Postal Wing after 
separating may be suitably reorganised 
into a separate Government Department 
of Posts. Both Departments should 
function under a common Minislry of the 
Government of India which should be the 
Ministry of Posts and 
Telecommunicatio. 

-the Department of 
Telecornmunicati would be headed by 
Secretary Telecomrnunicati who 
should also function as the Chairman of 
the Telecommunications Board. The 
Department of Posts would be similarly 



119 Written Answers AUGUST 22, 1991 Written Answers 120 

headed by Secretary Posts with similar 
functions and responsibilities. 
Telephone Cor•-.ctlona on Priority 

Baals In Gurpon 
3905. SHRI BHUPINDER SINGH 

HOODA: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) the total number of telephone 
c:onnections sanctioned on priority basis 
in Gurgaon Telephone Exchange during 
January 1, 1990 to June 30, 1991; 

(b) the total number of telephones 
out of them installed so far in 
Gurgaon; 

(c) the reasons for delay in installing 
the remainit'Q telephone connections in 
Gurgaon; and 

(d) the time by which all such 
COMeCiions will be provided? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
519 telephone connections were 
sanctioned on priority basis in Gurgaon 
during the period. 

(b) Out of these. 69 telephone 
comeclions have been installed so far. 

(C) and (d) While action to provide 
1heae telapl'lone connections was under 
way, some cases of fake out-of-tum 
sanctiOn ordefs were brought to the 
notice by Telecom. Field Units. An 
inustigation by Vegilance Branch was 
onteral in May 1991 to detect fake 
CII88S .., action to provide telephones 
on out of tum sanctions was therefore, 
wilhheld pencing completion of 
iwaatigation. Further action is possible 
only on receipt of the investigation 
report However, in respect of 
recommendations made by Hon'ble 
M.Pa against their quota, further action 
for ptOVision of telephones has been 
inilildld sepalalely. . These will be 
inltllad proguuively on priority 
IUbject to tectncal feasibility. 

ICidnllpplnga In Delhi 
3806. SHFU GURUOAS KAMAT: Will 

the Minlst8l ~ HOME AFFAIRS be 
plaaed to stale: 

(a) the runber of incidents of lddl... that took place in Delhi 

during this year along with the details 
thereof; and 

(b) the remedial measures taken by 
the Government in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF HOME 
AFFAIRS (SHRI M. M. JACOB): (a) 
384 cases of kidnapping have been 
reported in Delhi during the period 
from 1.1.1991 to 31.7.1991. Of these 
cases 112 have been cancelled and 11 
have been filed as untraced. Of the 
rern8ining 261 cases, 30 are pending 
trial and 231 are pending investigation. 

(b) Among the measures taken are 
surveillance of known criminals, 
increased patrolling, proper investigation 
of reported cases and offering of 
rewards in some cases. Raids are also 
conducted in areas of ill repute to 
trace out kidnapped girts. 

Trifurcation of N.W. Telecom. Circle 
3907. SHRI PAWAN KUMAR 

BANSAL: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether a decision had been 
taken to trifurcate the erstwhile N.W. 
Telecom. Circle comprising the States 
of Punjab, Haryana, Himachal Pradesh 
and Union Territory of Chandigarh with 
headquarters at Chandigarh, Arnbala 
and Shimla; 

(b) if so, whether the orders for 
shifting the headquarters of Punjab 
Telecom. Circle from Ambala to 
Chandigarh have not been executed so 
far; and 

(C) if SO, the reasons therefor. and by 
when the process is likely to be 
completed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU): (a) 
No, Sir. The orders for Trifurcation of 
N.W. Telecom. Circle were ordered in 
April, 1986 to the extent as unc:ter:-

(1) Formation of an independent 
Telecom. Circle for the State 
of Punjab. 
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F•ation of an independent 
Telecom. Circle for the State of 
Himachal Pradesh. 

(iii) The residual N.W. Telecom. 
Circle was renamed as Haryana 
Telecom. Circle for the State of 
Haryana. 

(iv) The headquarters of Himachal 
Pradesh and Punjab Telecom. 
Circles were ordered to be 
located at Ambala initially. 

(b) No, Sir. 
(c) Headquarters will be shifted as and 

when the propsal to construct the 
Departmental Office building materialises. 

[Translation] 

Setting up of Aluminium Plant In Bihar 
3908. SHRI RAM SHARAN YADAV: 

Will the Minister of MINES be pleased to 
state: 

(a) Whether the Union Government 
have received any proposal from the 
Government of Bihar for settting up of an 
Aluminium Plant in the State; 

(b) if so, the details thereof; and 
(c) the steps taken by the Union 

Government in this regard? 
THE MINISTER OF STATE OF 'THE 

MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) No, Sir. 

(b) and (c) Do not arise. 
[English} 
Commernondlve Postal Stamp on Late 

Shrl Chlthlrathlrunal Maharaja 
3909. PROF. K.V. THOMAS: Will the 

Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Union Govemment 
have received requests from the 
Government of Kerala for release of a 
commemorative Postal Stemp in the 
memory of late Shri Chithirathirunal 
Maharaja, Trivandrum; and 

(b) if so, the action taken thereon? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU): (a) No, 
Sir. No such requests have been 
received from the Govemment of Kerala. 

(b) Does not arise. 

Modernisation of Irrigation Drainage 
and Flood-control Project In Anc:lhra 

Prade8h 
3910. SHRI G. M. C. BALA YOGI: Will 

the Minister of WATER RESOURCES be 
pleased to state: 

(a) whether certain schemes tor 
modernisation of irrigation, drainage and 
flood control projects in Andhra Pradesh 
are pending with the Union Government; 
and 

{b) if so, the details thereof and the 
time by which these are likely to be 
cleared? 

THE MINISTER OF WATER 
Rfi:SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b) Three Moderni-
sation of Irrigation Schemes including 
some provision for drainage and flood 
control works namely Modernisation of 
Godavari Delta System, Modernisation of 
Krishna Delta System and Modernisation 
of Pennar Delta Irrigation System were 
received from Government of Andhra 
Pradesh for Techno Economic Appraisal. 
These have been returned to the State 
Government for submitting modified 
proposals as per Central Water 
Commission Working Group Guidelines 
for Modernisation Schemes, in June 
1991, December 1988 and August 1991 
respectively. 
[Translation] 

Construction of Dam over river Sharda 
3911. DR. G.L. KANAUJIA: Will the 

Minister of WATER RESOURCES be 
pleased to state: 

(a) whether any scheme for the 
construction of a dam over river Sharda 
at Lakhimpur district of Uttar Pradesh is 
pending with the Union Government; and 

(b) if so, the details thereof and the 
time by which it is likely to be cleared? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) No such proposal has 
been received from the Government of 
Uttar Pradesh for construction of a dam 
over river sharda at Lakhimpur District for 
techno-econOmic_ appraisal in Central 
Water Commission. 

(b) Does not arise. 
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[English) 
Cyclone In lllzoram 

3912. DR. C. SILVERA: Will the 
Minister of AGRICULTURE be p!eased 
to state: 

(a) Whether assessment has been 
made on the damage caused to 
property and crops by cyclonic stonn in 
Mlzoram during April, 1991; 

(b) if SO, the detailS thereof; 
(c) Whether the· Government of 

Mizoram has sought additional 
assistance from the Union Government 
therefor; and 

(d) if so, the deciSion of the Union 
Government thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN) (a) 

& (b) Government of Mizoram has 
reported damage to property and crops 
due to the cyclonic storm in April, 1991 
as per details given in the attached 
statement. 

(c) Yes, Sir. 
(d) Under the present scheme of 

financing relief expenditure in operation 
from 1.4.1991, a Calamity Relief Fund 
has been constituted for each State 
with an allocated amount, 75% of which 
is contributed by Central Government 
and 25% by State Govemment. The 
State Govemment is required to meet 
all expenditure on relief operation in the 
wake of natural calamities, utilising the 
Calamity Relief Fund. The request of 
the State Govemment for additional 
central assistance has not been 
acceded to. 

STATEMENT , 
Extent of Damage to Crops and Property due to Heavy Rains 1 Cyclonic Storm in 

April, 1991 in Mizoram 

Items 

1. Loss of human lives 
2. Cropped area affected 
3. Value of damaged crops 
4. Number of houses damaged 
5. Number of PWO installations damaged 

(a) Buildings 
(b) Road 
(c) Bridges 
(d) Culverts 
(e) Retaining walls 

6. Cost of Electricity installations damaged 
7. Water Supply Scheme damaged 
8. Medical installations damaged 

(a) Major hospitals 
(b) Community health centres 
(c) Primary health centres/medical 

centres 
9. Food and Civil Supplies Department 

Godowns damged 
10. 8uildings, barracks. etc., of Police 

Department damaged 

Extent of Damage 
6 

2800 hectares 
Rs. 1.20 crores 

12,928 

699 
300 KM 

85 
79 

164 
Rs. 505 lakhs 

188 

6 
2 

137 

42 

298 

In addition some inStallations of Olher State Government Departments also suffered 
damaged of varying degrees. 

S1Dck of Fooclglllil18 
3813. SHRI SYED SHAHABUDDIN: 

Wll 1he Minis1er of AGRJCUL TURE be 
pllllld to state: 

(a) fie estimated sfOCk of foodgrain8 

grain-wise; 

(b) the actual Import and export 
during 1990-91, grain-wile; 
in the country as on April 1, 1991, 

(c) the estimated consumption during 
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1990-91 , grain-wise; and 
(d) the estimated per-capita 

consumption, on the basis of estimated 
mid-year population during 1990-91' 
grain-wise? 

THE· MINISTER OF STATE IN THE 
MINISTRY OF AGRICUTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN): (a) 
the estimated stock position of rice, 
wheat and coarse grains with public 
agencies on 1st April, 1991 is as 
follows: 

Rice 
Wheat 

Coarse grains 

(Qty. in lakh tonnes) 

112.39 
58.05 
2.27 

{b) The Import and export of grains 
during 1990-91 are: 

(in lakh tonnes) 

Commodity lmport(P) Export 
Wheat 0.66 2.01 
Rice 0.66 5.56 
Other- Cereals 0.16 0.57 
Pulses 7.92 

P: Provisional. 
(c) and (d) The data on consumption 

for 1990-91 are not available. Net 
availability can, however, be indicative of 
likely consumption of foodgrains 
although it is not strictly representative 
of the actual level of consumption 
especially as it does not take into 
account any change in stock in 
possession of traders, producers, and 
c;onsumers. The latest data on net 
availability available for the year 1990 
are as follows: 

Commodity 

Rice 
Wheat 
Other Cereals 
Pulles 

p : Provisional. 

Net avalla- Per c.plt8 
Net availa-

bility blllty 
(In l8kh (Kgs./ 

tonnea) v ... ) 
669.9(P) 81.0{P) 
390.7(P) 47.2(P) 
261.9(P) 31.7(P) 
110.4(P) 13.4(P) 

Commemorative Postal Stampe on 
Late Shrl C. Kesavam 

3914. SHRI KODIKKUNIL SURESH: 
Will the MiniSter of COMMUNICATIONS 
be pleased to state: 

(a) whether the Government propose 
to issue a commemorative postal stamp 
on former Chief Minister of Travancore-
Cochin Late Shri C. Kesavam; and 

(b) if so, the details thereof; 
TH~ DEPUTY ~INISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU): (a) 
No, Sir. 

(b) Does not arise. 
Provision of S.T.D. and Public C811 

Offices in Kerala 
3915. SHRI KODIKKUNIL SURESH: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the number of STD booths and 
Public Gall Offices proposed to be 
opened in Kerala during 1991-92; 

(b) the number of applications pending 
for allotment of STO booths and Public 
Call Offices in Kerala; 

(c) the number of Post Offices in 
Kerala where such faalities are 
proposed to be provided during 1991-92; 
and 

(d) the details thereof? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU): (a) 
300 STO Booths and 300 Local Public 
Telephones {Public Gall Offices) are 
proposed to be opened in Kerala Circle 
during 1991·92. 

(b) The number of applications 
pending for allotment of STD booths is 
1250 and for Local PTs (Public Call 
Offices) 505. 

(c) and (d) 7 Local PTs in Post 
Offices have already been provided 
during the period 1.4.91 to 31.7.91 and 
there is no further proposal in this 
regard during the remaining part of the 
year. 
Development of Fl8hertea In Kenllll 
3916. SHRI KOOIKKUNIL SURESH: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) Whether the Government of Kenlla 
has submitted to the Union Govemment 
schemes for the development of 
fisheries and welfare of the fishermen of 
the State; 

(b) if so. 1he details thereof; 
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(d) The funds proposed to be provided 
for those schemes? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
to (d) The Government of Kerala has 
submitted a number of schemes/ 
proposats for development of fisheries as 
well as for the welfare of Fishermen. 
Some of the important schemes/ 
proposals are: 

(I) Integrated Marine Fisheries 
Development Project Phase-Ill at 
a block cost of Rs. 6707.90 lakhs 
to be implemented by the Kerala 
State Cooperative Federation for 
FISheries Development 
(MATSYAFED) and by Primary 
FIShermen Development and 
Welfare Cooperative Societies 
Ltd. The National Cooperative 
Development Corporation has 
sanctioned the project with an 
estimated cost of Rs. 3560 lakhs 
on 12.8.91. 

(i) Project on Prawan Culture at an 
estimated cost of Rs.13n.so lakhs 
to be implemented by 
MA TSY AFED and Primary 
FIShermen Development and 
Welfare Cooperative Societies Ltd. 
was posed by National 
Cooperative Development 
Corporation to the EEC for funding. 
The EEC have expressed their 
inability to consider the project for 
funding. 

(ii) Proposal for construction of a 
fishery harbour at Chombal with 
an estimated cost of Rs.333 lakhs 
was received on 21.7.1991. 
Ministry of Agriculture, on 
examination of the proposal, 
edviled the State GoYemment to 
...t the proposal after ganing 
approved ~ the Central Institute 
of Coastal Ellgil1881 ii1g for Fishery 
(CICEF), which is necaesry for 
u:h a proposal. 

(iv) Enforcement of Marine Filltq 
Regulation Act/Rules. A cenbally 
IIPOf'IIONd ICheme has been 
tDnniMeld tor IINaglhening 
...... •lboement ..... of .. 

-·-.... including Kerala. 

(v) Centrally Sponsored Schemes for 
Welfare of Fishermen such as 
Development of Model Fishermen 
Village, Group Accident Insurance 
for Active Fishermen and Savings-
cum-Relief for Marine Fishermen 
have been approved for 
implementation in various States 
including Kerala in 1991-91. 

Expansion of Telephone Exchangu In 
Adoor Dlstrtct In Kenla 

3917. SHRI KODIKKUNIL SURESH: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the Government have a 
proposal to expand and provide STD 
facility in various telephone exchanges in 
Adoor district of Kerala; and 

(b) if so, the details thereof? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) and 
(b) Adoor in Kerala is not a District, but a 
Taluka of Pathanamthitta district. There 
are 5 exchanges in Adoor Taluka, 
namely, Adoor, Ezhamkulam, 
Kadambanadu, Kodumon and Pandalam. 
At present Adoor has STD facility. There 
are no immediate plans for providing 
STD facility to the remaining exchanges. 
(Translation) 
Auletance to Foreign Mtulonartee In 

Bihar 
3918. SHRI LALIT ORAON: Will the 

Ministers of HOME AFFAIRS be pleased 
to state: 

(a) the amount of financial assistance 
received by the foreign missionaries in 
Bihar from the foreign countries during 
the last three years; 

(b) whether it is obligatory on the part 
of donar to furnish infonnation about 
these funds to the concerned State 
GoYemmenl or the Union. Government; 

(c) whether the Government have 
receril8d any information about the 
misuse of thele funds during the said 
period; and 

(d) If 80, the action taken thetaon? 
THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
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(SHRI M.M. JACOB): {a) Foreign 
Contribution (Regulation) Act, 1976 
regulates receipt and utilisation of 
Foreign Contributions received by 
associations/ organisations having 
definite cultural, economic, educational, 
religious or social programmes, etc. 
Foreign Missionaries-wise information is 
not maintained. 

(b) Under the provisions of the Act, it 
is ndt obligatory on the part of the donor 
to furnish information about funds to the 
concerned State Government or the 
Union Government. 

(c) No instance of misuse has come to 
notice during the said period. 

(d) Does not arise. 
[English] 
Bonds Executed by Kuwait Refugees 

of Indian Origin 
3919. SHRI SUSt-IIL CHANDRA 

VARMA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state the 
decision taken by the Government in 
regard to the bonds which were got 
executed by the Kuwait refugees of 
Indian origin when they were brought to 
India? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 

SOLANKI): The Government of India vide 
Gazette Notification dated 20th March, 
1991 has waived the recovery of 
repatriation charges from the Indians who 
were evacuated from Kuwait to India 
during the period commencing on 2nd 
August, 1990 and ending with 14th 
March, 1991. Therefore bonds executed 
by them are not enforceable. 

Irrigation Projects in Maharashtra 
3920. SHRI ANNA JOSHI: 

SHRI SUDHIR SAWANT: 
Will the Minister of WATER 

RESOURCES be pleased to state: 
(a) whether some major and medium 

irrigation projects in Maharashtra are 
pending with the Union Government: 

(b) if so, the details thereof; 
(c) whether feasibility studies 

regarding those projects have been 
conducted; 

(d) if so. the details thereof; and 
(e) the details of the ongoing irrigation 

projects in the State? 
THE MINISTER OF WATER 

RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (e) A statement giving 
status of appraisal and details of ongoing 
irrigation projects of Maharashtra is 
attached. 

STATEMENT 

S.No 

1. 

2. 

3. 

4. 

(A, Starus of Appra•sal of /r:,gattOf' Pro;ects 

Status of clearance 

Techno-economiC examination completed. found acceptable by 
the Adv1sory Committee and referred to Plannmg CommiSSion 
for clearance after compliance of observations of AdviSOry 
Committee. 
Techno-econom1c exammation completed and found acceptable 
by the Adv1sory Comm1ttee subJect to compliance of certain 
observations by the State Government 
Techno-economic examonation completed ready for 
consideration of the Advosory Committee 
Under correspondence With the State Government for 
establoshing theor techno-economiC voabolity. 

No. of 
Major 

2 

10 

2 

Projects 
Medium 

17 

4 

Total 15 22 

For laying down comprehensive preparation of detailed project reports on 
irrigation and multipurpose projects. The 
guidelines include the types of 
investigations and studies to be made for 
establishing the techno-economic viability 
of the proposal. The guidelines have 

guidelines for preparation of project 
reports. the Central GL . <trnment had 
constituted a Working Group in 19n-78. 
The Working Group after deliberation, 
prepared guidelines in 1980 for 
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been circulated to all the State 
Governments for use in preparation of 

,.oject reports keeping in view the 
guidelines, the State Governments 
prepare the detailed project reports and 
submitted to the Central Water 
Commission for techno-economic 

appraisal. Before recommending the 
project for investment clearance, the 
Central Water Commission ensures that 
various planning studies have been 
conducted by the State Authorities 
justifying the investment proposed. 

(B) Detatls of ongoing Major and Medium ProjeCtS 
(I) FIMncial 

Cliegory 

IIUOR 
Appoved 
lNpproved 
IEDUI 
Appoved 
Unapproved 

TOial 

(l)flllplc8l 

Calegory 

No. of 
Projects 

28 
10 

43 
23 

104 

No. of 
Projects 

28 
10 

43 
23 

Latest Estimaled 
Cost 

5587.82 
990.11 

686.36 
204.34 

7468.63 

Ultimate PolenbaJ 

1740.53 
311.86 

241.92 
86.66 

Development of Agriculture in 
Maharashtra 

3921. SHRI ANNA JOSHI: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether the Government propose 
to introduce new schemes for the 
development of agriculture in 
Maharashtra; 

(b) if so. the details thereof; and 
(C) the time by which these schemes 

are likely to be implemented? 
THE MINISTER OF STATE IN THE 

DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) to (c): Schemes 
for creation of infrastructural facilities for 
extension training programme, 
eetablist.ment of COl nposite formers agro-
aeMce centre and popularisation of 
impruved agricultural implements have 
been sanctioned for implementation in 

Elcpendilure IJI*) 
3/90. 

2212.00 
98.36 

153.20 
20.91 

2484.47 

Polential cnt8led 
Ill*> and end VII 

Plan 

513.02 

44.13 
4.62 

Anlic:ipMIId 
upendilure 

during 1990-91 

189.33 
6.06 

56.01 
11.97 

263.37 

Anlicipaled 
acn-nent lor 

1990-91 
Polential 

24.20 

6.4 
0.1 

(As. in Crores) 

Oullay lor 1991-92 
as re-con•nended 
~ Working Group 

285.80 

69.83 
8.45 

364.08 

Thousend Hectares 

T atge1 lor 1991·92 
Polenbal 

29.00 

13.35 
0.5 

1991-92. Schemes for development of 
coconut. cashewnut. spices and 
vegetables have also been sanctioned 
for 1991-92. 
Credit to Fishermen Cooperative 

Societies 
3922. DR. KARTIKESWAR PATRA: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Union Government 
propose to provide credit to fishermen 
cooperative societies for acquiring fishing 
boats, nets and for creation of 
infrastructure facilities to produce 
advanced Carp fingerlings; and 

(b) if so, the measure taken/proposed 
to be taken to assist the fishermen 
cooperative societies in Orissa? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Yes. Sir. 

(b) National Cooperative [)evelopm8nt 



133 Written Answers SRAVANA 31, 1913 (SAKA) Written Answers 134 

Corporation (NCOC) has sanctioned an 
assist&nC8 of Rs. 441.69 lakhs to 
fisherm8n cooperative in Orissa of which 
an amount Rs. 62.1 lakhs has been 
releaSed so far. The sanction includes an 
818istance of Rs. 356.82 lakhs towards 

"'l purchaSe of boats, nets, creation of 
marketing infrastructure etc. under the 
Integrated Fisheries Development Project 
invOlving an outlay of As. 413.57 lakhs in 
Chilka lake area. 

NCDC has tentatively earmarked an 
outlay of As. 109.00 lakhs for assisting 
the variol.ls programmes of fishermen 
cooperative in Orissa during 1991-92. 
Central Assistance for Irrigation 

Potential in Kerala 
3923. SHRI P.C. THOMAS: Will the 

Minister of WATER RESOURCES be 
pleased to state the details of Central 
assistance proposed to be provided to 
Kerala for creation of irrigation potential 
during 1991-92? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUf<LA): Central assistance is given to 
the States in the form of block loans and 
grants and is not tied to any particular 
sector of development or project. The 
Working Group of Planning Commission 
has recommended an outlay of As. 99.10 
crores to Kerala for irrigation sector 
during 1991-92. 

Fishing Harbour Projects of Kerala 
3924. SHRI T.J. ANJALOSE: Will the 

Minister of AGRICULTURE be pleased to 
state the_ details of the Fishing Harbour 
Projects of Kerala pending with the Union 
Government? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): No 
fishing harbour project of Kerala is 
pending with the Union Government. The 
proposals for the construction of fishing 
harbours at Mopla Bay and Chombal, 
estimated to cost As. 505.00 lakhs and 
As. 393.00 lakhs respectively, are 
pending with the State Government for 
want of obtaining clearance from 
Environment Protection Act/ Rules. 
[Translation] 

New Telephone Exchanges in 
Rajasthan 

3925. SHRI DAU DAYAL JOSHI: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the details of new telephone 
exchanges likely to be installed in 
Rajasthan during 1991-92; and 

(b) the time by which these exchanges 
will start functioning? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) A 
list of exchanges likely to be installed in 
Rajasthan during 1991-92 are as per 
attached Statement. 

(b) These exchanges are planned to 
start functioning by March, 1992. 

STATEMENT 

It IS planned to mstall 50 exchanges in Rlijasthan in 1991-92 The /1st of probable locatiOfls ts given below 

Name ot Place 

1. Dhundhari 
2. Ramgarh 
3. Neemrana 
4. Naharpura 
5. Chanduji Ka gura 
6. Gandhav 
7. Dehra 
8. Bajju Khalsa 
9. Nal 

10. Chikan:la 
11. Btlinota 
12. Rood 
13. Sllamgalt1 
14. l..8chldsar 
15. Metworan \Jplldhiyln 

Equipped capacity proposed 

25 lines 
25" 
25" 
25" 
25" 
25" 
25" 
25" 
25" 
25 •• 
25" 
25" 
25" 
25" 
25" 
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Dislrict Name of Place Equipped capacity proposed 

Oausa 16. Chjandlawas 
17. Bajjupura 

Dungarpur 18 Manda 
Jaipui' 19. Jamua Ramgarh 

20 Railhal 
21. Marwah 

Jaisalmef 22 Bharnyana 
Jhurlhunu 23 Bangrri 

24. Bakhtawarpura 
25. Chapoh 
26 Oulanl8 

~ 27. Gaja~nghpur 
28 Gagant 
29 Kheiadtla 

Kola 30 Seemal.a 
31 Anushakti 

Nagaur 32 Pachwa 
33. San!OO 
34 Noowa 
35 Rohand• 

Pall 36. Smyah 
37 Falka 

Ra,aamand 38 Gnore GhatJ 
39 Gagul• 
40 Ptlooa 

Sawalmadhopur 41 G•Uoono 
42 Ajnon 
43 Haroft 

Sikar 44 Churoli 
45 Sewad Ban 
46 Nagwa 
47 &wat 
48 BajOf 
49 Na1rana 
50 19 z 

IOdnappings By Terrorists In Pun;ab 
3926. SHRI DAU DAYAL JOSHI Will 

the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of cases of 
kidnapping of men. women and chtldren 
registered during the last three years tn 
Punjab; 

(b) the number of persons rescued 
out of them; and 

(c) how many of them were killed by 
terrorists? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) to (c) the 
information is being collected and will 
be laid on the rable of the House' 

Rolling ..... In Mum 
39'0. SHRI DAU DAYAL JOSHI Will 

the Minister of STEEL be pleased to 
state: 

(a) the names of the rolling mills 

25 . 
25 . 
25 . 

128 Port. C·DST 
25 lines 
25 " 
25 . 
25 
25 
25 
25 " 
25 
25 " 

25 . 
25 

512 Pon ILT 
25 ltnes 
25 . 
25 . 
25 
25 
25 
25 
25 
25 " 

25 " 

25 
25 " 

25 
25 " 
25 
25 
25 
25 
25 

lytng closed in Assam and s•nce wner. 

(b) the reasons therefor; 

(c) the amount ()f capttal blOCked and 
the number of persons rendered 
unemployed as a result thereof; and 

(d) the steps being taken for their 
revival and the time by which those 
mills are likely to start functioning? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI 
SONTOSH MOHAN DEV): (a) to (d) 
The information is being collected and 
will be laid on the Table of the House. 

[Engltshj 

Membership of NAil and SAARC 

3928. SHRI SUSHIL CHANDRA 
VERMA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) the annual expenditure on 
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maintaining India's membership of NAM 
and SAARC including staff for the 
purpose; and 

(b) whether the political and economic 
gains to. the country are in 
commensurate with such expenditure? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MAOHAVSINH 
SOLANKI): (a) As a member of SAARC 
India is required to make a contribution 
to meet the expenses of the SAARC 
Secretariat, including its expenses on 
staff. The annual expenditure on this 
account has been Rs. 18.04 lakhs, Rs. 
11.93 lakhs and Rs. 31.25 lakhs during 
financial years 1988-89, 1989-90 and 
1990-91 respectively. India does not 
incur any expenditure on maintaining 
membership of NAM. 

(b) We believe that the political and 
economic gains to the country are 
commensurate with such expenditure. 
UNDP Assistance for Aluminium 

Silicon Alloy Project In Orissa 
3929. DR. KARTIKESWAR PATRA: 

SHRI ANADI CHARAN DAS: 
Will the Minister of MINES be pleased 

to state: 
(a) whether the Union Government 

have sought UNDP assistance for the 
proposed Aluminium Silicon Alloy Project 
and the Aluminium Rolled Product 
Project in Orissa; and 

(b) if so, the details thereof? 
THE MINISTER OF STATE OF THE 

MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b) Government 
of India have availed of UNDP 
assistance for determining techno-
economic feasibility of lndustnal Scale 
electro-smelting of Aluminium-Silicon 
Alloys in Orissa based on pilot 
technological testing of Indian raw 
materials. The UNOP input allocated for 
this project of National Aluminium 
Company Urnited is US $ 3,28,000. Draft 
of the final report has been received from 
UNOP. 

Government have not sought any 
UNOP assistance for an aluminium rolled 
product project in Orissa. 

[Translation] 
Aalatance to Bihar to meet N8tunll 

Celamltles 
3930. SHRI LALIT ORAON: Will the 

Minister of AGRICULTURE be ~ to 
state 

(a) the funds allocated to Bihar during 
last three years to meet the situation 
arising out of Natural Calamities in the 
State; and 

(b) the funds actually utilised by the 
State Government during , the above 
period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAU Y RAMACHANDRAN): 
(a) Details of amount alf9cated by the 
Central Government for meeting the 
situation arising out of natural calamities 
in the State of Bihar during last three 
years are as under:-
Year Amount Allocated 
1988-89 Rs.33.75 crores in Margin Money 

inCluding a ceiling o1 Rs 24.31 crores 
approved lor expenditure on relief on 
account of ear1hquake. 

1989-90 Rs.33.75 crores in Margin Money. 
1990-91 Rs.35.00 crores in Calamity Relief 

Fund (Rs.26.25 crores Central share 
and Rs. 8.75 crores Stale share) 

(b) Information is being collected. 
{English] 
Bomb Explosion lit Indira Gandhi 

lntemlltlonel Airport 
3931. PROF. ASHOK ANANORAO 

DESHMUKH: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether a bomb explosion took 
place at the Indira Gandhi International 
Airport shortly after midnight on June 24, 
1991; 

(b) the number of persons 
apprehended in this connection so far; 
and 

(c) the measures proposed to be taken 
to ensure satety at this Airport? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) Yes, Sir. 

(b) One person has been arrested so 
far. 

(c) The measures to ensure safety at 
the Airport include intensified cheCking; 
deployment of extra pickels; inslructing 
visitors not to touch alspicicM IS articles; 
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thorough checking of all incoming and 
outcoming vehicfes near the Airport, etc. 
Rates for STD calla mede after 11 

P.M. 
3932. PROF ASHOK ANANDRAO 

DESHMUKH: Will the Minister of 
Q)MMUNICATIONS be pleased to 
state: 

(a) whether the Government propose 
to reduce the rates for STD calls made 
between 11.00 P.M. and 4.00 A.M.; 

(b) if so, the details thereof; and 
(c) the new Stations proposed to be 

001wl8ded with STD during 1991 in 
Maharashtra? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
and (b) No. Sir. 

(c) The foHowjng stations in 
Maharashtra are proposed to be 
provided wtth the STD facility during the 
remaining part of the year ' e upto 
31 12. 1991 subJect to the availability of 
the equipment-

Paithan. Murtizapur. Chalisgaon. 
Savda. Katol. Nagothane. Karjat, Bhuinj. 
Pen. & tgatpun 
lllgllltlon of Hindus from Pllkistlln 

and Bangladellh 
3933. PROF. ASHOK ANANDRAO 

DESHMUKH: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of Hindus who have 
nligiU!Id to India from Banlgadesh and 
Paliat• during 1989. 1990 and 1991 
so •· separately alollgWith the reasons 
..... • and 

(b) the steps taken by the 
GcMimment to slop such migration? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARUAMENTARY 
AFFAIRS AND MINISTER OF STATE 
IN THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) and (b) 
......., nationals induding Hindus. 
who t-.. enler8d India after 25th 
March, 1971 without valid travel 
documlnls. .. treal8d as infiltrators. 
Since they .... ~ and go 
.............. it is not pNiible to 
dltlnnl• how nwty IUCh per10111 
..... - to India. There .. SWtding 

instructions to the State Governments 
and Union Territory Administrations to 
detect and deport in.filitrators. 

According to the reports received 
from the various State Governments 
and the concerned agencies, there is 
no significant migration of Hindus from 
Pakistan. Hindus. like other Pakistani 
nationals. visit India with valid travel 
documents. While some of them return 
to Pakistan. others apply for long them 
stay facilities in India. No separate 
statistics of Pakistani Hindus visiting 
India on valid travel documents has 
been maintained. 

Closure of Indian Embassy In 
Kuwait 

3934. SH~I ATAL BIHARI 
VAJPAYEE: 

DR.. LAXMINARAY AN 
PANDEY: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the Indian Embassy in 
Kuwait remained closed for some time 
during the Gulf war; 

(b) if so. the reasons therefor; 
(c) whether it has since started 

functioning; 
(d) if so. since when; 
(e) if not. the reasons therefor; 
(f) whether there is any reduction in 

the number of Indians working in the 
Embassy after the Gulf war; and 

(g) if so. the details thereof and the 
reasons therefor? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAVSINH 
SOLANKJ): (a) and (b) Yes, Sir 
because the Iraqi occupation authorities 
made its normal . functioning impossible. 

(c) to (e) following the liberation of 
Kuwait. the Indian Embassy in 'Kuwait, 
resumed functioning from March 28 . 
1991. 

(f) Yes, Sir. 
(g) The details are as under: 
PnM:Icc..,.alon: 

India baaed : 31 
Local baaed : 24 
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P8at-Liberlltlo: 
India based : 9 
Local based: 13 

The strength of the Embassy is 
determined by functional consideration 
and reviewed from time to time. 
AppUCidlon for Mining Leue by 

BALCO 
3935. SHRI MOHANLAL JHIKRAM: 

WIH the Minister of MINES be pleased to 
state: 

(a) whether the Bharat Aluminium 
Company Umited in Khur-khuri Oadar 
(Amarkantak) has applied for another 
mine; 

(b) if so, the details thereof including 
the location of the mine applied for; 

(c) whether the location of the mine 
comes under forest land; 

(d) whether the company has complied 
with all the terms and conditions in 
regard to leased mine taken previously; 
and 

(e) if so, the reasons for delay in taking 
a decision on the application? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) Yes, Sir. 

(b) The Company applied for another 
mine, namely Hazaridadar, in the 
Amarkantak area and has been granted 
a mining lease on 2Q-4-n tor 987 
hactares of land for a period of 30 years. 

(c) Yes, Sir. 
(d) Yes, Sir. 
(e) The Company was provisionally 

permitted by the State Government of 
Madhya Pradesh to mine in 10 hectares 
of land out of the total area. However. 
permission to mine in the remaining area 
under the Forest (Conservation) Act, 
1980 has· not been granted by the 
Ministry of Environment and Forest, 
Govemment of India. 

Procealng of Copper Ore 
3936. SHRI MOHANLAL JHIKRAM: 

Will the Minister of MINES be pleased to 
state: 

(a) whether copper ore extrac1ec1 from 
Malanjkhand in Madhya Pradesh is sent 
to Rajasthan for processing; 

(b) If eo, the quantity of copper ore 

sent to Rajasthan during the last three 
years, year-wise; and 

(c) the cost per tonne on its 
transportation and the total amount spent 
as freight during each of the last three 
years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YAOAV): (a) to (c) Copper ore 
from MaJanjkhand Copper Project in 
Madhya Pradesh, after beneficiation into 
concetrates, is sent to Khetri Copper 
Complex, Rajasthan for further 
processing. The quantity of concentrates 
sent to KCC, the cost per tonne on 
transportation and the total amount spent 
as freight during the last three years is 
indicated below:-

Year 

1988-89 
1989-90 
1990-91 

Quantity 
<in en 
metric 
tonnes) 

Rate for Total 
lrat ISJI(Irtation freight 
per dry paid (As. 
metric lalchs) 
tonnes (As. 
per tonne) 

47965 
63342 
42062 

541.65 
592.64 
918.69 

259.80 
375.39 
386.42 

[Translation] 
BALCO in Khur-khurl Dadar, M.P. 
3937. SHRI MOHAN LAL JHIKRAM: 

Will the Minister of MINES be pleased to 
state: 

(a) the period of lease of the Bharat 
Aluminium Company at Khur-khuri Dadar 
in Madhya Pradesh and since when this 
Company has been functioning there; 

(b) whether all the terms and 
conditions of lease are being complied 
with by the Company; and 

(C) the royalty paid by the Company 
during the last three years, year-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YAOAV): (a) The Bharat 
Aluminium Company has been 
functioning in khur-khuri Dadar in 
Madhya Pradesh since 1969. The period 
of mining lease is 30 years w.e.f. 
12.6.1969. 

(b) Yes, Sir. 
(c) Royalty paid by 1he Company for 

AlnarlcMtak Mine (Khur-khuri Dadar) for 
the last three years is as follows:-
1988-89 Rs. 2198290 
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1~90 As. 1916610 
1990-91 As. 1376780 

Abduction by ULFA 
3938. SHRI RAM NARAIN BERWA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of persons abducted 
by the United Liberation Front of Assam 
ten'olists during the last two years; and 

(b) the amount extracted as ransom 
by the ULFA terrorists from the 
abducted persons? 

THE MINISTER OF STATE IN THE 
MtNISTERY OF PARUAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) As per the 
report of the State Govt., number of 
persons abducted by the United 
Lmelation Front of Assam 
since 1989 are as under: 

1989 19110 1991 
(IJI*> 

18.8.91) 
16 146 83 

(b) No confirmed report is available on 
the amount of money extracted as 
ransom in respect of the abducted 
persons as they generally do not furnish 
such details tO the authorities out of 
fear. 

Bank Robberies in Delhi 
3939. SHAI RAM NARIAN BERWA: 

Wil the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of bank robberies 
cornmitled in Delhi during the last three 
years; 

(b) the number of persons killed and 
the amount looted in such inCidents; 

(c) Whether the Government propose 
" provide any financial assistance to the 
families of the persons killed in those 
incidents; 

(d) whether the Government have 
provided employment to any of the 
pet'SOIIS belonging to the families of the 
deceased; 

\o1 II SO, the defaifs thereof; and 
(f) if not. the reasons theretor? 
THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 

THE MINISTRY OF HOME AFFAIRS 
(SHAI M.M. JACOB): (a) 5 cases of 
bank robberies have taken place in 
Delhi during the period from 1.1.88 to 
31.7.1991. 

(b) 5 persons were killed and 
approximately an amount of As. 
12,71,179/- was looted in these cases. 

(c) to (f) The concerned bank has 
paid cash relief of As. 1.00 takh each to 
the next of kin of ·all the five persons 
killed. The bank has assured to offer 
compassionate appointment to the 
eligible family members of the deceased 
employees. 
Constitution of State Security 

Commissions 
3940. SHRI RAM NARAIN BERWA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the National Police 
Commission had suggested in its 
second report to constitute a State 
Security Commission in each State so 
that police investigation may be 
conducted on the principles of justice; 

(b) if so, whether such Commissions 
have been constituted in some States; 

(c) if so. the details thereof; and 
(d) if not. whether the Union 

Government propose to issue directives 
to State Govemments in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHAI M.M. JACOB): (a) Yes. Sir. 

(b) to (d) 'Police' being a State 
subject it is tor the State Governments 
to implement the recommendations of 
~ National Police Commission 
including those conceming the 
constitution of a State Security 
Commission. 
Bhanu Pnlblp Singh Committee on 

Agricultural Development 
3942. PROF UMMAAEOOY 

VENKA TESWARLU: 
SHRI RAM PUJAN PATEL: 
SHAI B. RAJA RAVI VARMA: 

Will the Minister of AGRICULTURE be 
pleased to state the steps taken by the 
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UniOn Government to Implement the 
recommendations of the Bhanu Pratap 
Singh Committee on Agricultural 
Development? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
~MULLAPPALL Y RAMACHANDRAN): 
Action has been initiated to finalise 
Government views on the 
recommendations of Bhanu Pratap 
Singh's Committee on Agncuttural 
Policies and Programmes in consultation 
with concerned Ministries of the 
Government of India. 
Comprehensive Crop Insurance 

Scheme 
3943. DR. MAHADEEPAK SINGH 

SHAKY A Will the Minister of 
AGRICULTURE be pleased to state: 

(a) the number of farmers covered 

under the Comprehensive Crop 
Insurance Scheme during 1990-91, 
State-wise; and 

(b J the target fixed for 1991-92, State-
wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN) 

(a) A Statewise statement showing the 
number of farmers covered under the 
Comprehensive Crop Insurance Scheme 
(CCIS) during 1990-91 is enclosed; 

(b) The CCIS is a voluntary Scheme. 
Implementing State/UTs are free to 
1mplement it in any area. Accordingly, no 
State-wise targets are fixed under the 
Scheme. However, at the National tevel 
a target of covering 52 lakh farmeras 
has been fixed for 1991-92 under the 
CCIS. 

STATEMENT 

Sf No State 

1 Andhra Praclesh 
2 Assam 
3. A & N Island 
4. Bihar 
5. Goa 
6. GuJIIfat 
7. H1macna1 Praclesh 
8. Kamataka 
9. Kerala 
10. Madhya Praoesh 
1 1 . Maharashtra 
12 Megttalaya 
13 Orossa 
14 Pondtcherry 
15 Tamol Nadu 
16 Tnpura 
17 Wes1 Bengal 

SUb-Institutes of Central Hindi 
Training Institute 

3944. OR. MAHAOEEPAK SINGH 
SHAKY A: Will the M1n1ster of HOME 
AFFAIRS be pleased to state 

(a) whether the Central Hmd1 Tra1n1ng 
Institute has set up sub-1nst1tutes dunng 
1990-91; and 

(b) if so. the details thereof. State· 
wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE 11\i 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): 

(a) Yes, Sir. 

No ;:;: 'ar'l1ers covered 

2.90.164 
21.797 

262 
1.34.708 

1.141 
5.90.355 

180 
41.056 
23.612 

2.12.an 
7.24,002 

36 
1.81.128 

1.413 
2,47.397 

1.657 
2,58,679 

27.30.464 

(b) Two Sub-Institutes of the Central 
Hindi Training Institute were set up 
dunng 1990.91, one each at Madras 
(Tamil Nadu). and Hyderabad (Andhra 
Pradesh). 
."Engiisn} 
Telephone Connections In Kangra 
and Chamba DistriCt of Himllchal 

Pradesh 
3945. SHRI D.O. KHANORIA: Will the 

Mm1ster of COMMUNICATIONS be 
pleased to state: 

1 a) the number of applicants on the 
waittng list for telephone connections in 
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Kangra and Chamba districts of 
Himachal Pradesh; and 

(b) the time by which new electronic 
talaphone exchanges are expeded to be 
commissi0i18d and telephone 
COiwMICtioiiS ant likely to be provided to 
.. applicanls on the waiting list? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): 

(a) Nwnber of applicants on waiting list 
(as on 31.7.91) for telephone 
COiwMICtioiiS is: 

(i) In District Kangra - 1129 
(i) In District Chamba - 308 

(b) During 1991-92 three new 
Elactrolic Exchanges are expeded to be 
commissi0i18d in Chamba district and ten 
In Kangra district. More Electronic 
8ld1anges wll be commissioned 
progrrasattety during 8th Plan period. 
ExpaiiSion plans have been drawn for 
dearing the waiting list. progressively by 
March 1995. 

New Telephol• ExchMgM In ...................... 
3846. SHRI D.O. KHANORIA: Wdl the 

.. istar d COMMUNICATIONS be 
plaasad to state: 

(a) whether the Government have any 
proposal for selling up d new telephone 
exchanges in Alampur, Sansai, Barot and 
Rajhun in Palampur Sub-Division of 
~Pradesh; 

(b) If SO, the delails thereof and the 
time by which they are likely to be set 
up; a 

(c) I not, the raasOi'IS therefor? 
THE DEPUTY MINISTER FOR 

CXMUICATIONS (SHRI P.V. 
RANGAYYA NAIOU): (a) Yes, Sir, at 
AlLY.- only. 

(b) 25 L.Na AuDnatiC exchange at 
.-...... .. paliled to be opened by 
MIN:h, 1982. 

(c) AI .,.._., there is no ragist8rad 
--ld tor Gpii.IQ of exchanges at 
a.at. RaJtun and SanlaL However one 
Nile cal Ofllce (PCO) at Sanl8i from 
a.l1llr exchange ... been plalli18d for 
lu 1 Fn'Dn by Mln:h. 1882. 

Move by European Perlllunent Asr-lnst 
Sardllr Sarovar Project 

3947. SHRI RAM KAPSE: WiU the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the attention of the 
Government has been drawn to the 
news-item captioned "EC urged against 
Nannada loan" appearing in the Indian 
Express (Bombay edition) dated July 15, 
1991 wherein it has been stated that the 
European Parliament has urged the 
member-states of the European 
Commission (EC) to refuse approval of 
any further application to the World Bank 
for loans to individual sub-projects 
forming part of the Sardar Sarovar 
Project or for the next major Narmada 
Valley Project till a comprehensive 
~ programme was submitted; 

{b) if so, the reaction of the 
Government thereto? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) Yes, Sir. 

(b) The European Commission, which 
is the executive authority of the 
European Parliament, has clearly stated 
that according to the information 
available with them the Project is well 
thought of and, therefore, needs to be 
supported. In view of this, Government 
does not propose to respond to the 
resolution. 

c.p.ctty Utlllutlon of DIIS •lk 
PIMt8 

3948. SHRI MAHESH KUMAR 
KANODIA: 

SHRI BAlRAJ PASSI: 
Will the Minister of AGRICULTURE be 

pleased to state: 
(a) the capacity utilisation of the Delhi 

Milk Scheme plants during the last three 
years and upon ........ 1991, year-wise; 

(b) the progress made in modemi· 
sa1ion I renovation d these plants and 
equipmenta; and 

(c) the steps taken to ensure that the 
beneiiiS of better capacity atililldlon and 
modemisation reach the coneumers? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): 
(a) The capacity utilisation of Delhi Milk 
Scheme (OMS) plants during the last 
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three years and upon June, 1991 is as 
follows:-
Year Capacity utilisation 
1988-89 95.5% 
1989-90 107.1% 
1990-91 110.7% 
1991-92 94.1% 
(April, 1991 to June, 1991) 

(b) The progress made in 
mcxtemisation I renovation of plants and 
equipments is as follows:-

1. Bottling plants have been replaced 
with new Polypack Machines. 

2. Two Milko-Scans for quick and 
accurate testing of Fat and SNF 
contents have been installed. 

3. Elecster Plant has been installed to 
process and pack sterilised 
flavoured milk in polypacks. 

4. Old Milk Pasteurisers have been 
replaced with new ones. 

5. Two Silo Tanks of One Lakh litres 
capacity each have been installed 
and two more Silo Tanks of same 
capacity are being installed. 

(c) Delhi Milk Scheme is a public 
utility Organisation. All measures to 
imporve its capacity utilisation and 
modernisation of plant and equiprnents 
benefit the consumers. 

SUpply of OMS Milk 
~. SHRI MAHESH KUMAR 

KANODIA: 
SHRI B.L. SHARMA PREM: 
SHRI CHETAN P.S. 

CHAUHAN: 
Will the Minister of AGRICULTURE be 

pleased to state: 
(a) the number and nature of 

complaints received between 
January-June, 1991 regarding 
irregularities in supply of milk by the 
Delhi Milk Scheme; and 

(b) the action taken thereon? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): 
(a) 907 complaints were received by the 
OMS. These related to irregular timings 
in opening depots and unauthorised bulk 
sale of milk. 

(b) The complaints were investigated 
and appropriate action taken including 

cancellation of agencies and removal of 
errant staff. 
World ·Bank Assistance for Purchase 

of Telecom Components 
3950. SHRI RAB1 RAY: Will the 

Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government have 
requested the World Bank for providing 
financial assistance for the purchase of 
telecom components; 

(b) if so, the details thereof; 
(c) whether the World Bank has sent 

a two member team to India in this 
connection; and 

(d) if so, the details and outcome 
thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) to 
(d) Discussions were held in September 
1990 with World Bank for possible 
funding of the procurement of 
components to meet the telecom sector 
requirements. World Bank suggested a 
telecom sector study to cover status of 
plans, indigenous tech.-101ogy 
development and production constraints, 
if any. Government accepted this 
propo5!lJ and a group of experts from 
World Bank have carried out the study 
during the period February to May, 
1991. Report of the World Bank is still 
to be received. 
[Translation} 
Commemorative Postlll Stamp 

"Shaheed Blrsa Adtvaal" 
3951. SHRI GOV1NDA CHANDRA 

MUNDA: Will the Minister of 
COMMUNICA T10NS be pleased to 
state: 

(a) whether the Government propose 
to issue a commemorative pestal stamp 
on ·Shaheed Birsa Adivasi•; and 

{b) if SO, the details thereof? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) No, 
Sir. A commemorative ,postage stamp 
has already been Issued on •e;rsa 
Munda• on 15th November, 1988. 

(b) Does not arise. 
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1illlphone FKIIIly In PaM orne. 
of Orlaa 

3852. SHRI GOVINOA CHANDRA 
MUNDA: Will the Minister of 
COMMUNICATIONS be pleased to state: 

(a) the number of post offices in 
Kecqhar, Mayurbhanj and SUndergarh 
dilllrids in Orissa where telephone facility 
is nat available at present; and 

(b) the time by which telephone facility 
is -..y to be provided in all the above 
Post Offices? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) The 
number of Post Offices where Telephone 
faclities are not available at present are 
as under: 

Name of 
Distt. 

No. of Post Offices 
without Telephone 

Facilities 

1. ~ 284 
2. Mayurbhanj 593 
3. Sulldergertl 3JJ7 

(b) The Department has planned to 
provide Telephone Facilities in all village 
Plnchayals during 1991--95. These 
Tellphones wil be located at Post 
ca., Panchayat Offices, Grocer's 
Shop or other suitable places with public 
Access 
(English) 
lltl pillion of lnUIIgmce AolfteiN 
3853. SHRI SUOHIR SAWANT: Will 

the Mllislef ~ HOME AFFAIRS be 
plnud to state: 

(a) whether the Government propose 
to ~- the functioning of the vario'A 
illlligi'D agencies; 

(b) I 80, the details thereof; 
(c) whether there is any proposal10 eel 

up - oftice ~ Chief of lntellgenc:e; and 
(d) I 80, the details thereof? 
THE ...sTER OF STATE IN THE 

...nAY OF PARI..IAMENTAAY 
/#FAIRS 1M) MINISTER OF STATE IN 
THE MNSTAY OF HOME AFFAIRS 
(StR M.M. JACOS): (a) n (b) TheAt 11 
no IUCh popaelll 111 preeent. 

tl=) No, •• 
fd) Doll nal ..... 

Introduction of Commercf8l om. 
Serw1ce 

3954. SHRI PRATAPRAO B. 
BHOSALE: WIH the Minister Of 
COMMUNICATIONS be pleased to state: 

(a) whether Commercial data ~ 
has been introduced in the country; 

(b) If so, the details thereof and the 
reasons therefor; 

(c) whether terminal for this service 
have since been installed at some places 
in the country; 

(d) if so, the details thereof and the 
expenditure incurred thereon; 

(e) whether this service will help 
development of rural areas; 

(f) if so, the details thereof and if not, 
the reasons therefor; and 

(g) whether some more terminals are 
to be installed in the ·country in the near 
future? 

THE OEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATibNS 
(SHRI P.V. RANGAYYA NAIDU): 
(a) Yes, Sir. 

(b) The commerdal data service has 
been introduced with the commission of 
Remote Area Business Message 
Netwoft( (RABMN). This is a satellite 
based Data Netwot1c comprising of 
Master Earth Station co-located with 
Delhi Earth Station at Sikandrabad (UP) 
& users' owned Very Small Aperture 
Terminal (VSAT) installed at their 
premiaes. 

(c) Yes, Sir. 
(d) n VSATs have been installed so 

far at different u&er premises througholl1 
the country. The present unit cost of 
VSA T is about Rs. 5.2 lakhs. 

(e) Yes, Sir. 
(f) The lntroducllon of this netwoftc will 

provide direct data communication 
fadlilies to I'8I1'IOt8ly located project sites. 
"*-· indu8triel in rural areas which will 
help in enhancing the socio«:onomic 
0011C11io111 of rural areas. 

(g) Yea. Sir . 
STD ~ In U.P., M.P. end 

RaJ• ...... 
3956. SHRt CHETAN P.S. CHAUHAN: 

SHRI IW.RAJ PASSI: 
Wll the Mlnllllr ~ COMMUNI· 

CATIONS be piiMid to ..-: 
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(a) whether the Government have 
provided STD facility to cities I towns 
haVing an estimated population of 
1,00,000 or above; 

(b) if 80, the names of such cities 1 
towns in Uttar Pradesh, Madhya Pra-
desh and Rajasthan which have not so 
tar been provided with . STO facility; 

(c) the reasons ther8for; 
(d) the action proposed to be taken to 

extend STD facility to each town of these 
States; 

(e) whether cities 1 towns having 
popdalion of less than one lakh have 
been provided with STD facility; and 

(f) if 80, the details of such cities? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
Yes, Sir; except a few. 

(b) In Rajasthan and Madhya Pradesh 
al cities I towns having population of 
more than one lakh (as per 1981 
Census) have been provided with STD 
tacllty. 

But in U.P. four such cities i.e. 
Amroha, Farukhabad, Jhansi and Sambla 
have not been provided with S.T.D. 
facility. 

(C) Due to the non-automatisat of 
the manual exchanges at these places 
and in addition non-availability of 
trMsmission media for Amroha and 
Samba! consequent to the shortages of 
equipment. 

(d) S.T.D. facility to each town of these 
States would be provided as per Eighth 
Plans objectives. Eighth Plan objectives 
in reg8ld to the provision of STD facility 
.. as foltows:-

1) All the ~ not covered in the 
Seventh Plan period. 

li) All sub-divisionaJ headquarters, 
equivalent T ehsil/ Block Develop-
ment headquarters. 

Iii) All telephone exchanges of 
capacity 500 lines and abcMt as on 
1.4.90. 

lv) All tourist centres, industrial growth 
centres. pilgrim centres. 

v) Olher automatic exchanges 
justified by traffic .. IUbiect to 
feasibility. 

(e) No, only partly provided. 
(f) The details are given in the 

attached Statement. 
STATEMENT 

The following Cities I Towns in U.P., M.P. 
and Rajasthan having population of less 
than one lakh as per 1981 census have 
been provided with S. T.D. facility:-
Uttar Pradeeb-(124) 
Almora, Amethi, Anandnagar, ~. 
Ayodhya, Azamgartl, Badaun, Badohi, 
Bakshi Ka Talab, Ballla, Balrampur, 
Banda, Bansgaon, Barabanki, Barausa, 
Baraut, B:uhalganj, Basti, Beejpur 
(Rihandnagar). Bhatparrani, Bijnore, 
Biswara, Campierganj, Captainganj, 
Chatta, Clement Town (Dehradun), 
Dadri, Deoband, Deoria, Dewasharif, 
Dhanpatganj, Doslpur, Etah, Fatehpur, 
Gauriganj, Ghazipur, Gokul, Golabazar, 
Gonda. Gopeshwar, Gopiganj, Hamirpur, 
Handla. Hardoi, Hamahi, Hathras, 
Jagdishpur, Jagdishpur Ind. Area, Jamo, 
Jaswantnagar, Kadipur l<annauj, 
Kasganj, Kashipur, Kasia, Kauriram, 
Khamria. Khurja, Kichha, Koeripur, 
Kosikalan, Kurebhar, Kurebhor, 
L.akhimpur-kheri, Lalitpur, l.arnbhua. Looi, 
Maharajganj, Mahmoodabad, Mainpuri, 
Malihabad, Mankapur, Mathura·refinary. 
Mauaima. Maunathbhanjan. Modinagar. 
Mohanlalganj, Mugalsarai, Musafir1dlana. 
Mussoorie, Naini (Allahabad). Nainital, 
Nandganj. Narora, Nautanwa. 
Nawabgani, Naida, Orai. Padrauna, 
Pauri, Phapharnau-AIIahabad, Phulpur, 
Phulpur (Allahabad), Piliphit, Pithoragarh. 
Pratapgarh. Pretmagar (Dehradun). 
Raebareili, Aaja-Ka-Talab, Rajpur 
(Dehradun), Ramganj, Ramnagar, 
Raniganj, Ranikhet, Roor1<ee, Rudrapur, 
Salempur, Sandila, Sardamagar, 
Shahjandwa (Gorakhpur), Shaktinagar. 
Shergarh. Shikohabad. Shukalbazar. 
Sidharthnagar, Simiri, Siswa Bazar, 
Sitapur, Soorajlur, Sultanpur, Tundla. 
Ujhani, Unnao, Vrindaban. 
.......,. Prlldlett--(34) 
Adampur, Ambikapur, Berasia. Balaghat, 
Bt*ld. Chhindwara, Dalia. Dewas, Dhar. 
Damoh, Dhamlari, Hoshangabad. ltarsi. 
Jaora. Jagdalpar, Jhabua. Khargone, 
Mandsaur, Mhow, Morena. Mandideep, 
Ma1dla Mistod, Nagda. Obedullaganj, 
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Pithampur, Rajnandagaon, Raigarh, 
Raisen, Satna Sehore, Seoni, Sanawada, 
Vdsha. 
R11Jn1Mft-(28) 
Abu Rond, Bauswara, Baran, Balmer, 
Behror, Bhiwadi, Bundi, Chittorgarh, 
Ctuu, Dholpur, Dungarpur, Jaiselmer, 
Jalore, Jhalawar, Jhunjhunu, Madanganj, 
Mandore (Jodhpur), ~r. Palimarwar, 
Phalodi, Pilani, Pokaren, Rani, 
Sawaimadhopur, Sirohi, Sumerpur, Tonk, 
Harunan Gam. 
,._ Plleeport Olllce Building In Delhi 

3956. SHRI CHETAN P.S. CHAUHAN: 
SHRI BAlRAJ PASSI: 

Wil the Minister of EXTERNAL . 
AFFAIRS be pleased to state: 

(a) whether the Government have any 
proposal to construct a new and modem 
building for passport office in Delhi; and 

(b) if SO, the details thereof? 
THE MINISTER OF EXTERNAL 

AFFAIRS (SHRI MADHAVSINH 
SOLANKI): (a) No, Sir. 

(b) Does not arise. 
[Translation] 
ap..q or Telegrllph ornce. 1n 

Aamprh Dletrtct or U.P. 
3957. SHRI RAM BADAN: Will the 

Minister or COMMUNICATIONS be 
plaaaad to state: 

(a) wh8lher the Govemment have any 
piapoeal to open telegraph oftices in 
Thekma. Bun:the. Mohammadpur and 
Goeai-Ki-Bazar ln:ier Azamgartl District 
or uaar Pradelh; 

(b) if so. 1he measures taken by the 
Govemment to open telegraph oftices at 
.. abo¥8 ptacas; and 

(c) if not. 1he reaons therefor? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RAHIJAYYA NAIOU): (a) to 
{C) T....,. fee... .. already 
..... •Thllcnw.. Bardah (There dole 
not appear to be q place by the name 
Burdle). Mohammadpur and Goui-Ki-
a.zar .... the Con1bNd POll and 
Telegnlph Ollcle. The c:urwnt llllgtWn 
1n111c dole not jusllfy openi~g or 
lndlpelldlnt T-aph Ofba at._. .... 

Aeeldentlal Accommodation for P& T 
&npaoy... In ...., and ~ 

Dletrtct of ua. PrlldMh 
3958. SHRI RAM BADAN: Wil the 

Minister of COMMUNICATIONS be 
pleased to state~ 

(a) whether there was any proposal to 
construct Government quarters for the 
employees of the Department of Posts 
and Telegraph in Mau and Azamgarh 
Oistricls of Uttar Pradesh; 

(b) if so, the number of quarters to be 
constructed, with locations thereof and by 
what time; and 

(c) the steps being taken by the 
Government for providing Government 
accommodation to all the employees? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATioNS 
(SHRI P.V. RANGAYYA NAJDU): (a) 
Department of Posts-No, Sir. 
Department of Telecom -Yes, Sir. 

(b) Department of Posts-Not 
applicable. 
Department of Telecom. 

The following No. of quarters proposed 
for construction: 

(i) Azamgarh (Microwave compound) 
8 Type II 

& 
1 Type Ill 
likely to be completed during 

1992. 
("li) Mau (Staff Quarter Compound) 

12 Type I & 
18 Type II 
6 Type Ill 
likely to be 

1992. 

Planned tor 
construction. 

completed during 

(c) Depaltment of Posts 
The policy relating to prcMsion of 

staff quarters to postal ~ ... 
is kept Lltder COO,Itant review and 
aatisfaction Ml 8litably rai8ed 
dependillg upon availability of 
resources etc. The Deparlment Is 
making efforts to echieve overall 
l8tilfadion Ml of about 15% at 
present. 
DepaJ1ment of Telecommuni-
cations 

As per policy of the Deparlment 
20% ..... talllfal*n is to be met 
durtng 8lh plllft period . 
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Llnldng Gurpon with Delhi by STD 
3859. SHRI AVTAR SINGH 

BHADANA: Will the Minister of 
COMMUNICATIONS be pleased to 
~~ate: 

(a) whether the Govemment propose 
to ·link Gurgaon, Taoru, Sohna, Nun, 
Ferozpur Jhirka, Hathin and Punhana 
with Delhi by S.T.D.; and 

(b) if so, the time by which S.T.D. 
facility is likely to be provided in those 
cities? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU): (a) 
Yes, Sir. 

(b) Gurgaon is already linked with 
STD facility. The rest Ble planned to be 
provided with STD facility progressively 
by 1994-95. 
Temporary Telepi....,"'"MM,..---.. Connections on 

Medical Grounds 
3960. SHRI RAJENDRA KUMAR 

SHARMA: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) the number of temporary telephone 
COOi18CtionS provided on meclical 
grounds during the last one y,·ar; 

(b) the number of applications 
received during the last one year and 
the number of applications out of them 
found fake and the action taken thereon; 
and 

(c) the time by which the temporary 
telephone connections are likely to be 
provided to the remaining applicants? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU): (a) 
and (b) No separate record of 
applications for temporary telephone 
connec:tions on meclical grounds is 
maintained. Therefore, it would not be 
possible to furnish the informatioo. 

(c) Temporary connections are given 
immediately subject to technical feasi-
bility. 
[English} 
Fruit ...:1 Vegetllble ProJect of NODB 

3981. SHRI E. AHAMED: Wltl the 
M1n11ter of AGRICULTURE be pleased 
tollate: 

(a) the places In Delhi where the retail 

ouUets of Fruit and Vegetable Project of 
NODS are functioning; 

(b) the profit earned by NODS from 
those outlets last year; 

(c) whether there is any proposal to 
open similar ouUets in other housing 
colonies of Delhi; 

(d) if so, the details thereof; and 
(e) if not, the reasons therefor? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN) (a) 
The places where NDDB Fruit and 
Vegetable retail ouUets are functioning is 
given in the attached Statement-!. 

(b) The project does not maintain 
separate account of profit eamecl from 
these ouUets. 

(c) Yes Sir. 
(d) The details are given in the 

attached Statement-It 
(e) Does not arise. 

STATEMENT-I 
Detail of F & V Project Retail Outlets in 

Operation in Delhi City 

Retail Locatloo 
Outlet No 

1002 Greater Kailash-Part-1 
1004 Kalkaji 
1005 Chilaranjan Pall< 
1006 I.Jijpat-Nagar-National Pall< 
1 007 L.ajpal Nagar-Police Station 
1009 Defenoe Colony 
1014 Hlus Khas 
1015 SarYodaya Enclave 
1016 Anchws Ganj 
1017 Krishna Markel 
1018 MaMya Nagar 
1019 P•dlelheel Pall< 
1021 Govind Puri 
1022 East of Kailalh 
1024 Nav Jeevanvihar 
1028 Gulmotw PMt 
1031 Jangpura Exllnsion 
1034 Mllljid Molh 
1036 South Exllnsion Pan--11 
1038 Friends Colony 
1040 Selalt 
1 0"2 Dlkshinpuri 
1043 ~ Exllnsion 
1044 Giri Nagar 
1045 Mlhnluli a.dllrpur Road 
~ S.CV-1 

1050 s.diq Nagar 
1053 ~~I 
1054 Sunlight Colony 
1059 SNidl Sin! 
1083 Metnuli a.dllrpur Road 
~ S.CV-111 

1084 Mlldlnglr 
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Reail Location Retail Location 
Qltlet No. Outlet No. 

1015 Allklw.a 1538 Gullbl Sigh II 
1CII8 SuldldiW w. 1544 ~ Block.SU 
1017 Sidhllttla Eldlnlion 1545 Pltllmpln Ollklhini 
1CII8 s.ta w. 1546 Pltllmpln Ulllrl 
1070 Selllt 1547 PruMnl Vlhlr 
1071 IChll a.on 1eo1 Rljourl Gelden 
1072 Kllklii Eldlnlion 1804 Janlkpuri, Block-8 
1104 R.K. "'""' SaciDr-N 1805 Janlkpuri, Block.C 
1108 R.K. Pur8m Seca'-VIII 1607 Kil1i Hlp 
1107 R.K. Pur8m Sec:a·XII 1611 Tagore Gelden 
1101 ...... 1614 Medlpur 
1112 v...a w.r 
1113 s...tung Enc:aw 

1320 lndertc* 
1117 s...tung (Opp. ~ Cinema) 1616 Rljourl Gelden 
1111 ....,.. Pura 1617 Janlkpuri. Block-c4-E 
1120 Dllhi c.. 1622 Subtl8lh Nlgllr 
1121 Dllhi c.. (GapiMI\ Bazar) 1627 Vlkaapuri 
1124 R.K. "'""' Sec:a-1 1634 Janlkpuri. Block A3 
1126 Soulh Mal Sigh 1636 Shlkur Pur 
lt27 R.K. "'""' Sec:a-9 1636 Mangolpuri. Block-! 
1129 v..,r K&q 1639 Mlngolpuri. Block-!< 
1130 Mul*ila w. 1640 Sultan Purl 
1131 v.- K&q. Plcl.·1 s.c:a-c 1&C3 Rani Sigh 
1'132 v.- K&q. Plcl.-8 Sec:D-c 1645 PaKifmpuri. Bloc:k.C 1t33 vasanr K&q 0304 
1134 IWIWeria s.n.; 1646 Rljourl GMten (Heri Nagar) 

1201 Ud1i Ccbly Shopping Cenlre G-8 AIM 
1202 l<idiiMi Hlp 1647 Nlngal Aaya 

t2D6 Moli Blgh 1646 RllgtU:Jir Nllgllr 
1210 ....... RaM 1651 Rljourl GMten. Block..J 
f211 ..... ICtwlll 8119' Marg 1652 PIIIChim Vih8r 
t2t6 .. Blgh 1653 s.n.w.li Vlhlr 
12t7 ........ ,664 PIIIChim Vlhlr 
1218 Soulh ,...,... 11155 R.B.I. Colony 
1220 l.almiblli Nlgllr 1el56 ~Enc:aw 
1221 Kllca Nlgllr 1657 l.ok Vlhlr 
1222 OoleMirllill 1el56 Rotlini CoiWenient Shopping 
1224 CtiMiky8 Puri Cenlre. Sec*lr·VIII 
12218 .......... 1658 Rotlini CoiWenient Shopping 
1229 Senljlni .... Cenlre. Sec:U·VII 
1232 Ud1i Ccbly 11!1110 Rotlini S.C:U-11 
1233 Kill 8lrl 1861 Awnllla Rotlini 
1301 ..... w.. 1882 Rotlini S.C:U-111 
1303 ......... 1883 Vlk8l Puri 
1304 .... Aljindlr ...... 181M KaRIItla Apll1mlla 
1305 Well P'* .... 1867 Rotlini Sec:U·V 
1301 Saull P'* .... 1868 Rotlini Sec:U-VIII 
1301 Old Aljindlr ...... 1888 Rohini Sec:U·VII 
1311 ... Real 17'02 a.. Colony 
1323 ...... Colony 1708 Vhllk Vlhlr 
1332 ... Puri 17t1 Nand Nager~ 
1410 RMINIIglr 1712 IO*:hri Pur 
1412 ...., RaM 1715 Kltltlna Nlgllr 
1101 Alhl* w. 1723 ,.... Vlw ,.,. Alhl* w. 1725 Trlak Puri ·- WGIIU II 1721& Dillt.t Gelden ·- ......... Ailed. ... B-2 1730 Ollgln Vlw 
1510 --~ 

1731 AOCR EnciiM 
1513 ........ 1732 Yemuna w. 
1515 ............. 1733 Trlollpurl 
11145 IIDdll TOlin (PicL Ill, ..... VIW) 
1511 .............. 1734 AnMd Vltw, Block-A - ,.. Pur 1801 Holda S.C. XII 
1121 Ohllla Colony 1102 Holda S.C. XV 
1127 

--- Puri 

,., Holda .... xx - ...... , .... Ailed. .... 0.7 1104 Holda..., XIX ,. AftkW. 1105 Holda ..._ XXVII 
1117 ........ 1105 Holda ..., XXXVI 
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Retail Location Retail Location 
Outlet No. OUtlet No. 

1807 Noida Seca XXI 1810 -Naida Sector XXIX 

1808 Noida Seca XXII 
1811 Noida Sector xxxxxv 

TOIIII ,. 168 Retail Oullets in ()peralion 
1808 Noida Sector XXVI 

STATEMENT-II 
Details of F & V Project Retail Outlets under Construction Comm1SS10nmg m Delh1 City 

S.No. Retail OUtlet No. 

1. 1089 
2. 1844 
3. 1863 
4. 1665 
5. 1666 
6. 1670 
7. 1727 
8. 1728 

' 1729 
10. 1737 
11. 1763 
12. 

13. 

14. 

15. 

16. 

17. 

18. 

18. 

20. 

21. 

22. 
28. 

24. 
25. 
21. 

71. 

21. 

3962. DR. LAXMINARAYAN PANDEY: 
WiD the Minister of WATER RESOUR· 
CES be pleased to state: 

(a) the time schedule fixed lor 
conlplellan of the Inter-State Bansagar 
Dim Project; 

Sarita Vihar 
Punjabi Bagh 
Vlkas Pun 
Rohini 
Rohini 
Rohini 
Fazalpur Mandavali 
Fazatpur Mandavafi 
Fazatpur Mandavali 
Suraj Mal Villar 
Loni Road 

Locat1on 

Local Shopping Cenller. 
Guprawata Town 
Local Shopping Center. 
Shalimar Bagh 
Convenient Shopping Center. 
Pitampura v Poorvi 
Converuenl Shopping Center. 
""-'abad. Rajaslhan Cooperalive 
Housing Society 
Local Shopping Center. 
Pamposh Enclave 
Convenient Shopping Cenler. 
Sheillh Satai, Phase-~ 
(NNr MIG, Retired Persons Housing Society) 
~ 
Facilities Cemlr, Kalcaji 
Convenient Shopping Center. 
Vasant Kunj. Pkt-P8. Sector 8 
Mayur VIllar, Poc:UI-11 
~ 
Local Shopping Center. 
P8tpargllnj (Cooperative Hc¥inQ Building Society), 
Mayur Vlhar. ~I 
Mayur Villar. Poc:UI-IV. ~I 
Local Shopping Centre. Mayur Vthar. Phase-tl (22 
Societies) 
Corrlnu1ily Centre, Vlkaspuri 
P-=tlim Vthar GH-13, category II Housing 
Convenient Shopping Centre. 
Sile-11, Paachimpuri. GH-5 & 7 (G-17 Area)· 
Swaslhya Vlhar (CooperatiYe Housing Building 
Society)• 
Ministry of Heallh 
Curzon Road 

(b) the present position of the Project; 
and 

(c) the time by which it is likely to be 
completed? 

THE MINISTER OF WATER 
RESOURCES ($HRI VIDYACHARAN 
SHUKLA): (a) As per the decision of 
the 10th meeting of the -~r 
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Conlrol Board held on 11.8.1990, the 
8Chadule of completion is as foUow:-

(i) Dam upto crest levet- June, 1992 
(I) Wilh gates - June, 1995 
(b) About 95% work on the Masonary 

Dam, 85% woi'k on the Rock Ftll Dam 
and 69% work on the Saddle Dam has 
been completed upto June, 1991. 

(c) The time of completion depends on 
11Q1881n81 at on rehabilitation and 
Allltllement policy and provision of 
comnteiiSUnlte funds for implementation 
of the WOlD. 
{Translation] 

.... c-oot exa.~gM In M.P. 

3963. DR. LAXMINARAYAN PANDEY: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

{a) Whelher new C-Oot exchanges 
have been set up and manual exchanges 
replaced by such machines in Madhya 
Pradesh; 

(b) if 10, the details thereof, district-.... ; 
(c) if not. the reasons therefor; and 
(d) the time by which they are likely to 

be- up? 
DEPUTY 

YNISTRY 
(SHRI P.V. 
Yes. Sir. 

MINISTER IN THE 
OF COMMUNICATIONS 
RANGAYYA NAIDU): (a) 

(b) The details are given below:-

K-,llma 

lit Dliry ~ Socilllea Olglliled 

(I) ,._....._.,LIN\) .., ........ pnx::iiRIIWII duling 1181 . 
....... li'Q. ..,,., .., Ia P-11 C I t' 18 Ciiii*IY (LIN\ ... ,., 

M Ia .......,. (Lalltl U.ldl¥) 

Name of Exchange District 

MIJIIU8l Exchanges be Placed 
D.mewada Bastar 
Harpalpur Chhattarpur 
~ Ohar 
Bhllanwar Gwalior 
Sarllipalli Ralput 

(c) The remaining manual exchanges 
could not be replaced due to non-
availability of C-Oot exchange equipment. 

(d) The remaining manual exchanges 
are planned to be replaced by 92-93 
except Neemuch which will be replaced 
in 1993-94. 
Operation Flood-HI Prog,...me for 

Dairy Development 
3964. DR. LAXMINARAYAN PANDEY: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(ai the financial assistance provided to 
the each State under "Operation Flood-
Ill" P'09f"&mme for dairy development 
during the last three years; 

(b) whether the desired results have 
not been achieved by Madhya Pradesh 
and Rajasthan; and 

(c) if so. the reasons therefor? 
THE MINISTER OF STATe IN THE 

DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI MULLAPPALL Y 
RAMACHANDRAN): (a) A statement 
indicating the financial assistance 
provided to various states under 
Operation Flood-Ill Progranvne during 
the last three i.e. 1988-89, 1989-90 & 
1990-91 is given in the annexed 
Statement. 

{b) and (C) Reasonable progress has 
been achieved by Madhya Pradesh and 
Rajasthan under Operation Flood 
Programme. The progress achieved upto 
March, 1991 is high-lighted below:-

~ Pradllh R i r.n 
3185 4814 

u 3.4 

2.57 3.17 

8.1 1.00 
2.1'1 1.34 

M C... Fflllfl ,... ....- (Mt Tonrw per dlly) 200 400 
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STATEMENT 
Finance Assistance provided to various States under Operation Flood-Ill programme 

during 1988-89, 1989-90 and 1990-91 
(Rs. in lakh) 

State 1988-89 1989-90 1990-91 . (Provisional) 

Andhra Pradesh 
Aalam 
Bihar 
Goa 
Gujarat 
Hlfyana 
Himachal Pradesh 
~ 
Kerala 
Jammu & Kashmir 
Madhya Pradesh 
Maharashtra 
Manipur 
Mizoram 
Nagaland 
Orissa 
Pondicherry 
Punjab 
Rajasthan 
Slkkim 
Tamil Nadu 
Tripura 
Uttar Pradesh 
Wesl Bengal 

[English] 
Armed Forces Special powers act In 

Arunachal Pradesh 
3965. SHRI LAETA UMBREY: Will the 

Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Government have 
enforced the ·Armed Forces Special 
Powers Act, 1958' in the State of 
Arunachal Pradesh; 

(b) if so. the reasons therefor; and 
(c) the time by which it is likely to be 

withdrawn from the State? 
THE MINISTER OF STATE ~N THE 

MINISTRY OF PARLIAMENTARY 
AFFAIRS MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
M.M. JACOB): (a) to (c) In view of the 
continuing insurgent activities by some 
secessionist organisations in the region, 
the whole of the area of five kilometres 
along and extending upto the 
international boundary adjoining the State 
of Nagaland and the Tirap and the 
Changlang districts of Arunachal Pradesh 
has been declared as 'disturbed area' 

535.29 464.56 627.63 
101.49 25.67 16.37 
209.09 269.69 119.87 

8.41 10.87 8.81 
780.82 390.01 1119.01 

56.94 97.43 140.49 
4.06 9.01 7.85 

797.04 656.20 456.94 
291.35 131.68 106.27 

0.13 
277.64 6.22 287.62 
399.46 81.09 126.43 

0.36 

1.24 0.27 
65.43 65.46 64.73 
14.34 12.02 10.63 

358.37 216.02 892.67 
451.03 127.29 70.94 

0.16 0.22 1.42 
96.28 221.26 430.51 

0.25 0.08 0.80 
703.85 142.12 347.13 

19.30 25.19 296.00 

under the Armed Forces (Special 
Powers) .Act, 1958. The present situation 
in the area does not warrant the 
withdrawal of the Act. 
[Translation] 
Shifting of Office of Post Master 

General in Rajasthan 
3966. PROF. RASA SINGH RAWAT: 

Will the Minister of COMMUNICATIONS 
be pleased to refer to the reply given to 
Starred Question No. 103 on January 3, 
1991 and state: 

(a) the reasons for not shifting the Post 
Master General's Office from Jaipur to 
Ajmer in Rajasthan so far; and 

(b) the time by which the office is likely 
to be shifted and start functioning there? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) The 
orders for shifting the office of the 
Postmaster General, Eastern Region, 
Rajasthan from Jaipur to Ajmer with 
effect from 1.2.91 were issued on 
1 0.1.91 and in complianCe thereof 
Postmaster General, Eastern Region 
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Rejasthan and Director of Postal 
SeMces Eastem Region started 
iJnclioning at Ajmer with effect from 
1.2.91. However, the Bharatiya Postal 
Administrative Offices Employees Union, 
Jaipur filed an application in the Central 
Administrative Tribunal jodhpur Bench 
against the orders of tansfer of officers/ 
officials of the office of Postmaster 
General, Eastem Region from Jaipur to 
Ajrner. The Central Administrative 
Trllunal. Jodhpur Bench passed an 
adinterim order against the transfer of 
officers/ officials from Jaipur to Ajrner 
and also allowed the officers/officials 
who had already joined at Ajrner to re-
jotn in Jaipur. The matter being sub-
judice, it is not possible to shift the 
headquarters of Postmaster General, 
Eastern Region from Jaipur to Ajmer. 

(b) Since the matter is sub-judice, it 
is not possible to indicate how much 
time it will take to shift the 
headquarters of the Postmaster 
General. Eastem Region, Rajasthan 
from Jaipur to Ajmer. 
[English] 
Radio Telephone service In 
Ahmadnagar District of llehllruhtra 

3967. SHRI YASHWANTRAO PATIL: 
Wdl the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the Government have any 
proposal to instal radio telephone 
services in the hilly areas of 
Ahmednagar distriCt of Mahatashtra; 

(b) if 10, the details thereof including 
name « the viltages; ·and 

(c) the time by which the telephone 
exchange will start functioning? 

THE DEPUTY MINISTER IN THE 
~ OF COMMUMCATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
Vee, Sir. The Goverrvnent has a 
proposal to install public 1elephones on 
Radio Medium in hilly district of 
Ahmednagar in Maharashtra. 

(b) The names of Village Panchayals 
which are planned to be provklecS with 
abo¥e public 18l8phone tacility are given 
in 1he llltached Slatemenl. 

(c) Telephone exchanges are already 
wodcillg at Akota and Sangamner tehlil 
~· Pubic telaP-"w:Jnes in 

village Panchayats will start functioning 
progressively during 1991--95. 

STAT&MENT 
The names of Village-Panchayats 

planned to be provided with Public 
Telephones. 

Ahmednagar District 
I. AKOI..A TEHSIL: 
1. Sugeon BK 
2. Pancha1pur 
3. M8noharpur 
4. Wasare 
S. Kalas BK 
6. Kalas Kd 
7. l<umbtlofal 
8. Sugeon Kd. 
9. Ohamangaon AWIIri 

10. Unc:hlkhlidlk BK 
11. Aurangpur 
12. Mahandurl 
13. Mahlldevi 
14. Nirnbral 
1 s. NiiYande 
16. Sherankhal 
17. lndori 
18. Ambad 
19. Vilhe 
20.Jamgaon 
21. Chilalvede 
22. Pangri 
23. Mhgra 

1=. 
28. Ohemengeon Pet 
'ZT. Chinc:ttlvlne 
28. Plmpelgeonktwtd 
29. S..geoupel 
30. Tahllcari 
31. KomtiNIIend 
32. KhiMnt 
33.Shenit 
34.Ekadere 
35. Pedolhi 
36.Sengvi 
37. K.elirnrarnbtl8 
38.Mahelungi 
39.Mulhllne 
40. 00IIglllgll011 
41. Hlvergeol I 
42. PWnpelgeon Nipenl 
43. Vllgeon 
44. IJhiNrt 
45.Tibll 
48. IJIICNIIcl'll.llt Kh. 
47. Garden~ 
41. Dholewedi 
48. AtnbhOI 
110 ....... 
51. GtiOCI ......... 
53. Pelllnil 
54.Ab111Hnd 
55. KelloU .......... 
67. T ... 
5I. l..tMclillaM 
51. l<nndl 
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eo. Jachakwadi 
81. .Jarnbhele 
82. 8adgi 
83. L.ahil Kh. 
64. Khilyachlwadi 
il6. Lahlt BK 
88.Weghapur 
87. Bori 
88.·~ 
88. Chas 
70. Pimpaldari 
71. Katllmb 
72.Kohendi 
73. Kelungan 
74. Mlleg8on 
75. KMad BK 
76.~i 
77. Babhulwandi 
78. Wanjulshot 
79. Tttavi 
80. Shelvihiri 
81. Pimpalgaon Nakvinda 
82. Manoohi 
83.Gondosni 
84. Pari 
85. Tanjare 
86. Ghatghat 
87. Shendi 
88. Ghire 
88. Murshet 
90. Chinctlondi 
91. Waki 
92. Malhere 
93. Mulkhal 
94. Shircumje BK 
95. Savarkute 
96. Ambit. 
97. Cachealai 
98.Udavale 
99. Terungan 

100. Dogaon. 
II. SANGAMNER TAHSIL: 

1. Shil'asgaon 
2. Pemgiri 
3. Savarohal 
4. Nimgaon Kd. 
5. Nimgaon BK 
8. Nandulimdumala 
7. Mirzapur 
8. Kauthe Ohandarphal 
9. N"IITI8j 

10. VIICigiiOn Landaga 
11. Plmpalgaon 
12. ChlldlaU 
13. Volhale 
14. Nimgllon Bhojapur 
15. Chikani 
18. Savlchlndi 
17. Kame 
18. Pimple 
19. Paregaon Kd. 
20. P8rlglon BK 
21. Pllukheda 
22. Sanewedl 
28. W.sari 
34.~ 
25. NemdtlaYan 
aa. Chorklllldhe 
27. Lohori 
•• Mirpur 
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29. Sonishi 
30. Tigaon 
31. Vadzari Kd. 
32. Pratappur 
33. Chinchapur 
34. Sadatpur 
35. Rurangapur 
36. Umbari Balaput 
37. Konchi 
38. Konkangaon 
39. Manoli 
40 Bazar Kd. 
41. Rahimpur 
42. Malegacn Havali 
43. Ko!Mwadi 
44.Ramanapur 
45. Kuran 
46. Pokhari Haveli 
47. Nilwande 
48.Karule 
49. Zole 
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50. Hivargaon Pavasa 
51. NimgaOn Tambhl 
52.Kolwade 
53. Ranldlambwadi 
54. Hivargaon Pathar 
55.Shirapur 
58. Jambut BK 
57. Mandave BK 
58. Warvandi 
59. Kavthe Malkapur 
60.Shindodi 
61. Khambe 
62.Kharshine 
83.Ghangaon 
64. Khali 
65.Karekathi 
86. Pimpriloke 
87. Nandur Khandannal 
68 Akalapur 
69 Kurkutwadi 
70. Ambi Dumala 
71. Mhaswandi 
72. Kukundi 
73. Bhojdali 
74. Ambi Khalsa 
75. Malegaon Palhar 
76 Sawargaon Ghule 
77. Sawargaon Tad 
78. Javale Balelltlwal 
79. Pokhari Baleshwar 
80. Pimpalgaon Malha 
81. Dolesane 
82. Kunjule Pathar 
83. Mahalwadi 
84. Kamthe Khed. 
85. .J<authe BK 
86. Vankute 
87. Watudi Palhar 
88. Shibalapur 
89.Panodi 
90.0igras 
91. MalunJe 
92.Ambhore 
93.Hangewadi 
94.Shedgaon 
95. Kankanpur 
96. Ozar BK. 
97. Pimpare 
98. Jakhali 
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98.Kanoli 
100. Waghlpur 
101. Nimbale 
102. Oeogaon 
103. Ghulelndi 
104. Sukewadi 
105. Mlld8d 
106. IOwldgaon 
107. Gl.qllwadi 
108. Keunt Oumala 
101. RllvMt 
110. Ravtewedi. 

Electlonlc Telephone Exctw.gea In 
NMneclnllpr Dlatrlct of ............... 

3968. SHRI YASHWANTRAO PATIL: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the Government propose 
10 provide electronic telephone 
exchanges in Pamer, Kopargaon 
Stirampur, Jamked, Newasa and 
Sangamner in Ahmednagar District of 
Maharashtra; 

(b) if so. the details thereof; and 
(c) if not, the reasons therefor? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): 
(a) Yes. Sir. 

(b) Details of the Electronic exchanges 
Plalnled for installation during 1991-95 
are given below:-

- .. IEJiclw; .. FWNr 
~ 
Shirlrl1u 
..Jirrlld.s ..... 
S.IOM•• 

Cllpeclly 
200 

1.500 
3.000 

384 
384 

1.500 
(c) Does not arise in view of (b) 

above. 
.._ Telephone Exch8ngn In 
Ahmlllr .... DISirict of ............... 

3989. SHRI YASHWANTRAO PATIL: 
Wi1 1he Minister of COMMUNICATIONS 
be pleMed to state: 

(a) 1he number of persons on the 
waiting list for telephone connections in 
Ahmednagar district of Maharashlra and 
...... ~ which the waiting list is likely 
10 be delnd; 

(b) 118 number of new telap.'1one 
..n.~ge~ propoeed to be opened In 
Ahmldnagar district; and 

(c) the towns in Ahmednagar which 
are being connected with STD facility? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
Waiting list for telephone connection as 
on 30.6.91 was 6645. The expansion 
plans have been drawn for clearing the 
waiting list progressively by March 1995. 

(b) 18 new telephor.le exchanges are 
planned to be installed during 1991-92. 

(c) STD facility is planned to be 
provided at Shirdi. National Subscriber 
Dialling facility is already available at 
Ahmednagar. Ahmednagar MIDC, 
Pravaranagar, Shrirarnpur and 
Taklibhan. Point to point STD facility is 
also already provided from Kopargaon to 
Bombay. 
New post offtc:es In ehmednagar 

dlatrlct of llaharaahtra 
3970. SHRI YASHWANTRAO PATIL: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the Government have any 
proposal to open new post offices in 
Ahmednagar district of Maharashtra; 

(b) if so. the details thereof; and 
(c) if not, the reasons therefor? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAIDU): (a) A 
target tor opening of 6 extra 
departmental branch offices in 
Ahmednagar district has been fixed for 
the current year. subject to satisfaction 
of noons laid by the Depar1ment. 

(b) and (c) Since proposals are still 
under formulation, it may not be possible 
to furnish the details thereof at this 
stage. 
[Translation] 
T•lephone Apperatua ~ 

CompeniM 
3971. SHRI MOHAN VISHNU RAWLE: 

Will lhe Minister of COMMUNICATIONS 
be pleased to stale: 

(a) the number of telephone apparatus 
menufaciUring companies owned ~ the 



173 Written Answers SRAVANA 31, 1913 (SAKA) Written Answers 174 

Union Govemment; and 
(b) the manufacturing capacity of each 

of those companies and the actual 
production achieved? 
[Translation] 

THE DEPUTY MINISTER IN THE 
MINIStRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
There is only one Central Public Sector 
Undertaking, viz, M/s Indian Telephone 
Industries Ltd.. Bangalore which 
manufactures Telephone Instruments. 

(b) M/s ITI have three units 
manufacturing telephone instruments, at 
Bangatore, Naini and Srinagar. The 
manufacturing cpacity and production 
achieved in respect of three Units during 
1990-91 is indicated in the following table: 
Unit Manufacturing Production Year 

capacity achieved 
4.0 lakhs 3,72.386 1990-91 
4.5 lakhs 3,62,500 1990-91 
2.0 lakhs 42.725 1990-91 

[English} 
Ken Irrigation Project 

39n. KUMAR! UMA BHARTI: Will the 
Minister of WATER RESOURCES be 

to state: 
.(i:l~ ·Nhether the modified project report 

r,,~ing the Ken Irrigation Project in 
Madhya Pradesh has been received by 
the Union Government; and 

(b) if so, the details thereof and the 
time by which the project is likely to be 
cleared? 

THE MINISTER OF WATER 
RESOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b) No, Sir. The 
modified report on Ken Irrigation Project 
has not been received from the State 
Govemment of Madhya Pradesh for 
techno-economic appraisal in Central 
Water Commission. The details about 
benefits and cost cOuld be quantified 
after the modified proposal is formulated. 
[English} 

Short Term Loans for purchase and 
distribution of Agricultural Inputs 
3973. KUMAR! UMA BHARTI: Will the 

Minister of AGRICULTURE be pleased to 
state the short-term loans advanced to 
each State for the purchase and 
distribution of agricultural inputs to the 
farmers during 1990-91? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): 
Short term loans are advanced to State 
Governments for Kharif and Rabi 
seasons separately for purchase and 
distribution of agricultural inputs viz 
fertilisers. seeds and pesticides. A 
statement indicating the amount of short 
term loan sanctioned to States for Kharif. 
90 and Rabi. 90-91 seasons is enclosed. 

STATEMENT 
Short term loans advanced to States durmg 1990-91 

(Rs. m crores) 

SOlo. Name of the State Sflon term lOans advanced 

Khan! 90 Rab• 90·91 
season season 

t. Andhra Pradesh 21.85 11.65 
2. Kamat.aka 11.50 3.85 
3. Kerala 2.00 1.25 
4. Tamil Nadu 9.10 8.85 
5. Gujarat NIL 12.95 
8. Madhya Pradesh 11.25 5.90 
7. Maharashtra 19.30 6.40 
.. Rajasthan 8.60 9.20 
•. HlryaNI 5.45 5.20 

10. Punjab 8.10 6.75 
1 1. Ultat PradeSh 17.65 17.95 
12. Hlmllt:hal Prldllh 1.45 1.30 
13. Jlmmu & KasiVnir NIL 1.70 

TOlal 
1990-91 

33.50 
15.35 
3.25 

17.95 
12.95 
17.15 
25.70 
17.80 
10.65 
14.85 
35.60 

2.75 
1.70 
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Sl.llk:l. Name of the Stale Shott term loans advanced 

Kharif 90 Rabl 00-.91 Total 

14. Alum 
15. -16. Orilla 
17. WeM eeng.l 
18. T ..... 
11 ....... 
20. ~ 

AI India 

[Translation} 
1a1port or Oll8eeds anc1 Pua.es 

3974. SHRI RAJVEER SINGH: Will 
the Minister of AGRICULTURE be 
pleased to state the Quantity and value 
d Oilseeds and Pulses imported during 
last three years. year-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): ........ 

Import of pulses during the last three 
years is as under:-

(Quantity : ·ooo tonnes) 
(Value: As. Crores) 

198&8J 1989-90 1990-91 
(ProwtlliOUII) (Prowtllionll) 

"'**Y fJZ7 429 792 v-. 383.50 221 86 473.24 

C:.llllla 
As per the prevailing policy of 

aov.mment of India, import of edible 
oils and Oil&eeds for recovery of 
wglllable oils can be done through the 
S... Trading Corporation and the 
Hindullan Vegetable Oils Corporation. 
Neilher of these organisations imported 
q oilSeed& during the past three 
,..... Howe\'er, a small quantity of 
Ollw oilseed& was imported, the value 
of which was as followS:-

198&8J 1-.eo 1f80.91 
7.81 3.41 6.G 

season season 199().91 

3.40 1.90 5.30 
16.40 13.90 30.30 
8.90 3.05 11.86 

17.80 20.36 38.15 
NIL 0.60 0.60 

0.50 0.31 0.81 
0.15 0.11 0.26 

163.40 133.17 296.67 

(a) whether the Govemment have 
decided to provide telephone service to 
each village before the end of this 
decade; 

(b) the number of electronic 
telephone exchanges required therefor; 

(c) the number of electronic 
telephone exchange equipments 
expected to be produced by I.T.I. units 
during this period; and 

(d) whether the remaining electronic 
telephone exchanges would be provided 
by I.T.I. by opening new units? 

THE DEPUTY MINISTER IN THE 
MINISTER OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) to 
(d) Yes. Sir, It is planned to provide 
each of nearly 5. 76 lakh villages with 
at least a public telephone by the 2000 
AD. To achieve this, connections will 
be given from the nearest telephone 
exchange. There is adequate capacity 
available with I. T .I. and other 
manufactures to meet the demand for 
small size electronic exchanges. Plans 
have also been drawn to achieve 
adequate production capacity within the 
country for large exchanges which 
includes upgradatiOn of existing 
facilities of I. T .1. but no new Unit of 
I.T.I. iS proposed at present. 

3978. KUMARI VIM&..A VERMA; Will 
the Minister of COMMUNICA T10NS be 
pleued to state: 
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(a) 1he total number of units l8l up by 
lndilln Telephone lndustly to manufac-
ture aectronic Talaphone Exc:ha'lge 
~; 
-!'-[Jhe cost incurred thereOn and the 

target fixed for production and the total 
production thereof; 

(c) the rneMUf8S beirig adopled to 
bring the production of these units at the 
level of their target; and 

(d) the details of loss suffered and 
profit made in respect of each unit? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU}: (a) 
Four, Sir. These are at Bangalore (in-
cluding Electronic C.'ty), Palghat, Man· 
kapur and Rae Bareli. 

(b) The investment proposed for man-
ufacture of Electronic Exchange Equipm-
lents for the Four locationS, actual ex-
penditure up to 31.3.1991, targets and 
production achieved for the year 1990-91 
are • indicated in the following table: 

Name Protect Actual Produc; 1990-9! 
ollhe tnveslt expen~ liOn 
Unit ment dlfure (IGiiy lineS I 

cost 
(Rs Ill amed Tatge! Achteve<1 

Ctote$) till 
313.91 

(Rslfl 
CfOifiS) 

8lnglln 46.38 18.71 275 218.5 
(irdldlng 
Sll*anic 
cily unl) ........., 211.38 113.11 500 48.3 
IW BINI 19.35 Ut 16 6.1 ,... 87.57 55.82 107.6 32.7 

+45 kilo +45.7 kilo 
cirCUill ol cift:uila ol 

OigiMI TAX Digilal TAX 

(c) Measures being adapted to im-
prove production inctude: 

- Introduce new incentive schemes 
based on quality. clefivery and COSt. 

- Improve productivity at au levels. 
- By upgradation of technology. 
- By adoptillg standardisation in pro-

cesa and components. 
- By better materials planning. 

(d) The . details of loss suffered and 
profit made in respect of each unit during 
the year 1990-91 are as follows: · 

[English] 

(Rs. in c:rores) 

7.75 

0.06 
46.20 

0.05 

lncreae In Price of EC grade 
Aluminium 

39n. SHRIMATI MAHENDRA 
KUMARI: 

SHRI DATTATRAYA 
BANDARU: 

SHRI BHAGWAN SHANKAR 
RAWAT: 

Wtfl the Minister of MINES be pleased 
to state: 

(a) whether the Union Government 
have received any J'8PI as entation in con-
nection with hike in price of EC gratte 
aluminium; 

(b) if so. the details thereat; and 
(c) the action taken thereon? 
THE MINISTER OF STATE OF THE 

MINISTRY OF MINES (SHRI BAL.RAM 
SINGH YAOAV}: (a) Yes, .sir. 

(b) A representation has been re-
ceived from the cable and Conductors 
Manufacturers Association of India, which 
states inter -alia that indigenous prices of 
all non-ferrous metals must be pegged at 
the old price for at least nine months and 
that import· of Aluminium shoul(2 be 
liberalised with reduction in the customs 
duty. 

(c) There is. no Government control 
over prices of Aluminium including EC 
grade AlurninUn. With the announce-
ment of the New Trade ~. aluminium 
can now be imported through Exim 
Scrips. The customs duty on import of 
Aluminium has been fixed after taking 
into account various factors induding in-
digenous availability. 
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Mineral Deposits In the Country 
3978. SHRIMA Tl MAHENDRA 

KUMAR!: 
SHRIMATI SUMITRA 

MAHAJAN: 
SHRI BHAGEY GOBARDHAN: 

Will the Minister of MINES be pleased 
to state: 

(a) the estimated quantity of various 
mineral deposits in various States, State-
wise; 

(b) the quantity of each of these min-
erals excavated during the last three 
years, year-wise, State-wise; 

(c) the plan, if any, for their commer-
cial excavation in the near Mure, State-
wise; 

(d) the quantity of each of these min-
erals exported during the last three 
years, year-wise. State-wise: and 

(e) the target fixed for export of these 
minerals during 1991-92, State-wise? 

Andbra Pradc5b 
Assam 
Bihar 
Gujarat 
Haryaoa 
Himacbal Pnldesb 
Jammu It Ka~lunir 
Kamatab 
Kerala 
Madhya Pr~h 
Maharashtra 
Orissa 
f'IIIIJab 
R.ajaldaae 
T.ail Nadu 
Uu.r Pradesh 
Wesl BcaPa 
Olhcrs 

AD India 

(b) To attain the sen-sufficiency in ed-
ible oils in a given time frame. a mission 
approach has been adopted through the 
TechiiOiogy Mission on Oilseeds and 
Pulses. Dilterent pcogrammes have been 
taken up to tackle the pcoblem from all 
angles i.e. development of production 
and proc8Siing tecmology. input support 
l8t'Vicls to the fanners and martceting 
support. The input support seMce is 
provided ~ the farmers through the Im-
plementation of Oil eds Production 
Progi•11JI8 (OPP), wtiiCh provicles finan 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV) : (a) to (e) The informa-
tion is being collected and will be laid on 
the Table of the House. 
Self-sufficiency In Edible 01• Produc-

tion 
3979. SHRI BHAGEY GOBARDHAN: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the existing. level of production of 
oilseeds, State-wise; and 

(b) the steps taken by the Govemment 
for attaining self-sufficiency in production 
of edible oils? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN) : (a) 
The State-wise production of Oilseeds 
during 1989-90 and 1990-91 was as 
follows: 

1~-'1() 1'1'10-'11 
( Prnvl'~<.>nal) 

224/i ~ JU7HI 
1-16 2 211'1 () 
J-1(1.1 III-lO 

2.txt. 'I 2fPt.ll 
.cx.x 1>'1111 

5-~ hO 
21\.5 <x 11 

I·US.4 : ~~s n 
1!1.4 i.\.0 

2242.11 ::!'IX2 U 
um 1 11!(15 u 
K30.1 !IYJ !I 
107.2 211 (I 

111-15.2 2SO.HI 
IJOS.7 127V 0 
llXI.J 1332.0 
.wu 431UJ 
M.n XI.IJ 

11>74'1 5 I '!OW 0 

cial support on production and distribu-
tion of seeds, rhizobia! culture. plant 
protection chemicals and equipment& im-
proved farm implements aAd gyp&nn and 
pyrites distribution. 

Ungulatlc MlnorltiM 
3980. SHRI BHAGEY GOBARDHAN : 

Wtll the Minister of HOME AFFAIRS be 
pleased to state : 

(a) the list of linguistiC minoritieS. 
State-wise; 

(b) the stepS taken for the promotion 
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and development of languages of linguis-
tic minorities; and 

(c) the States to which directions have 
been issued in this regard under Article 
350-A of the Constitution of India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB) : (a) The list of 
Linguistic Minorities State-wise, is given 
in the 27th Report of the Commissioner 
for Linguistic Minorities which has been 
placed on the Table of Lok Sabha on 
29th July, 1991. 

(b) The Government has appointed 
Commissioner for Linguistic Minorities in 
India under Article 350-B of the Constitu-
tion. The Commissioner submits Annual 
Report to the Government recommending 
mter alia various steps for the promotion 
and development of languages of linguis-
tic minorities. Necessary action is taken 
by State Governments (and the Central 
Ministries/ Departments wherever con-
cerned) on the recommendations of the 
Commissioner. 

(c) The Ministry of Welfare has not 
issued any direction to any state under 
Article 350-A of the Constitution. 
[TranslatiOn] 

Inclusion of Millet under SFPP 
3981. SHAI GIRDHAAI LAL BHAR-

GAVA: Will the Minister of AGRICUL-
TURE be pleased to state : 

(a) Whether there is any proposal to 
include millet under Special Foodgrain 
Production Programme; 

(b) if so, the details thereof; and 
(c) if not, the reasons therefor? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN) : (a) 
and (b) Special Foodgrains Production 
Programme on Maize & Millete is under 
implementation since 1990-91 in 13 
States viz, Andhra Pradesh, Bihar, 
Gujarat, Haryana, Kamataka, Himachal 
Pradesh, J&K, Madhya Pradesh, 
Maharashtra, Orissa, Rajasthan, Tamil 
Nadu & U.P. For implementation of the 
programme districts have been selected 
such as, Maize (59 districts), Jowar (68 
districts), Bajra (49 districts) and Ragi (31 
districts) to increase the production and 
productivity. An outlay of As. 20 Crores 
have been provided in 1991-92. 

(c) Question does not arise. 
Fodder Banks 

3982. SHRI GIADHAAI LAL BHAR-
GAVA: Will the Minister Of AGRICUL-
TURE be pleased to state : 

(a) whether the Union Government 
propose to set up fodder-banks in the 
country; and . , 

(b) if so, whether these fodder-banks 
are likely to be set up in the capitals and 
the district headquarters of each State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHAI 
MULLAPPALL Y RAMACHANDRAN) : (a) 
No, Sir. 

(b) Does not arise. 
Hoisting of National Flag at Jaipur 

Office of RFC 
3983. SHAI GIADHARI LAL BHAA-

GA VA : Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether the National Flag was 
hoisted at the Jaipur office of the Rajas-
than Finance Corporation of the Republic 
Day this year; and 

(b) if not, the reasons therefor and 
action being taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHAI M.M. JACOB) : (a) No, Sir. 

'{b) The Government of Rajasthan 
have informed that on every Republic 
Day, the National Aag is unfur1ed with 
ceremonies at Udyog Bhawan, Jaipur. 
where the Head Office of the Rajasthan 
Financial Corporation is located. Officers 
and employees of Rajasthan Ftnancial 
Corporation's Jaipur Offices alongwith 
the employees of its Head Office are 
required '0 attend the main ceremonial 
function 1 .eld at Udyog Bhawan. 
Construction of Shallow Tube Wells/ 

Dug Wells under SFPP 
3984. SHAI GIROHARI LAL 

BHARGAVA: WiU the Minister of 
AGRICULTURE be pleased to state : 

(a) the criteria followed for providing 
assistance to States for construction of 
shallow tube wells/ dug wells under Spe-
cial Foodgrains Production Programme; 

(b) the assistara provided to States 
so far under this programme; 
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(c) whether the Government of Ra-
jasthan has requested to the Union 
Gollemrnent for exlllldllg this prog-
rawne to al the districts in the 
State;-

(d) the decision taken by the Union 
~ in this regard. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUl.LAPPALL Y RAMACHANDRAN) : 
(a) The crileria follOwed for pnMding 
assistance to Stales for construction 
of Shallow Tube Wells/Dug Wells 
(S.T.W.ID.W.) under Special Food-
grains Pfoduction Programme (SFPP) 
is based on following considet ation : 

i) Pnlaance of rich ground water 
~; 

i) Stales having predominanlly 
wheat and rice crop rotation dis-
tricts with adeql aate ground water 
poaltial -for exploitation; 

ii) Stales to make firm blldgetary 
provisions for ~ the Cent-
ral Grant-in-aid; and 

iv) Encouraging conjundNe -- of 
ground Md surface water to 
check probfema of drainage and 
salinity. 

(b) lllfonnelion is fumiahed In the 
attachad staaernant. 

(c) Yes. Sir. GcMmment of Rajas-
tlw1 has made a request for exllnd-
ing the Programme. in the Slate. 

(d) The request of . the State 
Gowrmlent has been COIIIIideled Md 
the State Government has beln inti-
malad that Central allocaliotiS for the 
year 1991-92 have already been 
made to the existing Stales being a 
continued scheme from &w•tlh Five 
Year Plan. Therelore, it is not pos-
sible to include Rajasthan under the 
said Programme during the current fi-
nancial year. It has been fudMr inti-
mated that Government of India may 
COIISider the propoaal from 1882-83 
while reviling the EFC Memorandum 
for the Programme for Eighlh Five 
Year Plan • .... _ .. 

S... lli8e Md Year...._ Ctinlrlll FundS ~ tfJ' ~ ol Centtaly spotJIOifKJ Sc:tleme o1 
Asslslance 10 Smel Md Alarpnal Fenners tfJ' Cclnslrudlon o1 Shallow Tube-Weii/OuQ-Wels (STWIOW) 

tfJ' IJ)eCill/ loodgf8111S ptOductiOII p10f11'8f1Wi. cluflnO 1988-89 10 1991..Q2 
(Aa. In llllh) 

s. a.. Cennl Fundi ......., undlr ~ during 
ND. , .... ,...., 1110-e1 1., .. 

• ...... II) 

1. Anl:ln ........ 820a 321.40 100.00 111.75 
2. ...... 122.22 •• 175.00 31.25 
3. - 1M ... 1M.31 21 ... 112.50 
4. Oujlrlf 32.40 ..... , ..... 12.50 
5. ...,.,. 100.50 .. .. .. 
e. ---- 4ISO.OO .. .. .. 
7. ............... 4ISO.CIO 7210,01 ea.oo 1R7S 
8. .......... 381.10 7S.CIO 50.00 .. 
·- Orilla 72U4 7S.CJO 221.70 .,.. 

10. T ... Nldu 100.50# 40a ..... 10.00 
tt. "*',....,. , .... -.u .,.,., 1110.f10 
12. ......... Itt. tO 1a11 ... 121.00 

TOIII .... ...., 1717.41 -......... .... 13.111111h ... ,....,, 

tJn. ...... _. _....,.. 11r TN CDC. ............ a.. c111 liCit ••••• .. pea .,. ..... , .... . 
Fundi ... liCit .............. ..,..., ............... ·- • .., ... ..... .............. ~ ...................... ,.... 
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(English] 
EcoiiOIIIIc --- far Conlblllil'l 

~lnTrlpwa 
3885. SHRIMATI BIBHU KUMARI 

OEVt: W11 the Minister of HOME 
AFFAIRS be pte8l8d to state: 

(a) whether the Government of Tripu'a 
has submitted any package of eccnomic 
measuras tor trail*1g and ~ to 
the insurgent youth in order to ~ 
insurgency; 

(b) If so. the details thereof; and 
(c) the Government's tt~deciliollll'!illii'IVIn 

lhereon? 
THE MINISTER OF 'STATE IN THE 

MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) to (c) A tripar· 
tite agreement was signed on 121h lw-
gust. 1988, with the Government of India. 
Govenvnent of Tripu'a and the repaaan-
tatives of Tripura National Volunteer 
(TNV). This AQ:ord, inter alia, prcMded 
for training and ~ for the tribal 
youth of Tripura. Progress of implemelr 
1ation is reviewed from time to time jointly 
wtlh the State Government and TNV. 
lnlux of ........... In .. Country 

3886. SHRIMATI BIBHU KUMARI 
DEVI: 

SHRI S.B. SIDNAL: 
SHRI LALIT ORAON: 

WiU the Minister of HOME AFFAIRS be 
pleaaed to state: 

(a) whether 1here has been substantial 
inllux/ ilfiltlation from Bangladesh into 
our country; 

(b) if so. the details thereof and the 
number of such persons who came dur· 
ing last 1hr8e ve-s. year-wile and Stales 
where they Sllllled; 

(c) the runber out of them having 
valid docwnanls; 

(d) whether 1he rndar has been tllk8n 
up wilh the Government of Bangladesh; 
n 

(e) 1 so, 1he ouecame thereof and the 
..... ....., to check IUCh inllux/ .... 
ton? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 

AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) There are re-
ports of inllux/ il dilbatian of Ballgladelh 
nalionall into India. 

(b) and (C) Since most of the Bang-
ladelhi Nalior1818 enter . surreptilioully 
and go tn:lefground of fail to get them-
.... registered in the C8I8S of those 
hawing valid cbunenls, it is not possible 
to delermil11 how f1W'Y such peraor• are 
living in India. 

(d) and (e) The matter had been tllk8n 
up wilh the Bangladesh Government on 
various occasiow• but wilhout much ef. 
feet 

Various rneaans have been tllk8n to 
tactde the proban including infellllifir:a-
tion of patrolling by B.S.F. and olher 
agencies. Aa and when i•atols are 
intercepted, they are pushed back to 
Bangladesh. Border roads are being con-
Siructed for beD8r CDn'III'U1icali 
Mobile Task Force have been constiluted 
for delection of •• abs. Moreover. the 
State Govemments have stallldilg in-
structions to expel/push back Bang-
ladelhi it ratbaliOrl as soon as they are 
dell ctad. The State Government have 
also powers to proaec::ute them under the 
Foreigners Ad.. 1946. · 

Klhdavu lrriQt'klft PlojKt 
3987. SHRI M. RAMAf*tA RAI: Wil 

the Millister of WATER RESOURCES be 
pleand to state: 

(a) the initial Alestillfi'miwtedlltad cost of the 
Kakadaw Irrigation Project in Kerala and 
the expenc:ltln incurred lhereon so far; 
and 

(b) 1he present position of the Pro;act a the irigation polantial likely to be 
cruled on complation thenlaf? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) a (b) N. the request of 
the State Gollemment. the KIMdavu lrri-
galion Prajed cf Kerala - .... up tor 
......... ~ by the Expert Com-
millie due to the objldior• cf the people 
in the IUbmalgiiiCI .... in 1883. The 
project. .......... NIILmed to the 
State GcNimnllftt for ~ Iince 
Slpllmber 1885. The mediad project 
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report has not been received in Central 
Water Commission for techno-economic 
appraisal. 

The estimated oost of the Kakadavu 
Irrigation Project as originally received in 
Central Water Commission in 1974 was 
Rs. 13.36 crores. According to State's 
1991-92 Annual Plan document, the 
State Govenvnent has incurred expendi-
ture of Rs. 1.84 erores upto end of 
Match, 1991. As per original report, the 
project envisaged irrigation of an area of 
41,760 hectares annually. 
Telephone to VIllage P8nchayata In 

Karnatalul ' 
3988. SHRIMATI BASAVA RAJE5-

WARI: Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) whether the Union Government 
have prepared a plan to instal phones in 
all village panchayats in the country; 

(b) if so. the total number of village 
panchayats in Karnataka likely to be 
provided with telephones; 

(C) the total expenditure imlolved 
therein; and 

(d) the number of viHages in Kamata· 
ka likely to be provided with telephone 
facility during 1991-92? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P. V. RANGAYYA NAJDU): 
(a) Yes Sir. 

(b) Out of 8305 total Village Panchay· 
ats. 3373 are already provided with tele-
phone fadlity. The rernarilg Village 
Panchayats are planned for provision of 
tel8pt'lone facility during 1991--95. 

(C) Rs. 50 c:rores (approximately). 
(d) 270 VIllage Panchayats are P~­

ned to be provided with telephone lacilily 
during 1991-92. 

Hortlcultunll Projeda In K8mlllllka 
3989. SHRIMATI BASAVA RAJES~ 

WARI: 
SHRI S. B. SIDNAL: 

Wi1 the Mil lister of AGRICULTURE be 
pleased to state: 

(a) whelhel the Gowwrment of Kar· 
nalaka ..... aubmiUed propoeall for hor-
licullUral development in the Stale; 

(b) jf 10, the details thereof; 
(c) the propoeall clend bV the Union 

Gowwrwnent; and 

(d) the steps taken to implement those 
pro;ects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAU Y RAMAOiANDRAN): 
(a) to (d) The Government of Karnataka 
have submitted the following pro-
posals:-

(A) Foreign Assistance 

(i) Integrated ~nt of Horticul· 
ture in Kamataka for increasing pro-
ductionlproductivity of horticultural 
crops and developing marketing 
and processing facilities with Wor1d 
Bank assistance. The World Bank 
has advised to include this propo-
sals under the Integrated Develop-
ment of Tropical Horticulture Pro-
ject. 

(ii) Development of Coconut Plantation 
in Kamataka for increasing produc-
tion/productivity of coconut with 
EEC assistance. The State 
Government has been advised to 
resubmit the proposal on EEC 
fonnat. 

(B) Two Centrally Sponsored 
Schemes for development of fruits 
and floriculture and one for assist-
ance to processing units during the 
year 1991·92 have been received 
from the State Government in July. 
1991 . The Central Sector Plan 
Schemes for 1991-92 have already 
been finalised and the schemes 
now suggested cannot be included 
during the current year. 

Development ot w~ Projects 
In Kemnllca 

399Q. SHRIMATI BASAVA RAJES· 
WARI: Will the Minister of AGRICUL· 
TUftE be pleased to state: 

(a) whether the Kreditanstalt Fur 
Wlecluraufan Mission visited India in 
1989 to explore the possibltity of funding 
the selected agricultural development 
projeet8 in the country; 

(b) if 10, whelher the GcMmment of 
Kamataka had submitted some 
watershed projects to the Union Govern-
ment for clearance; 

(c) If 10. the details thereof; 
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(d) whether those proposals were ap-
proved by the Mission and the Uhion 
Govemment; and 

(e) if so. the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY. OF AGRICULTURE (SHRI 
MULLAPPAU Y RAMACHANDRAN): 
(a) Yes Sir. 

(b) and (e) Kamataka Government 
submitted an Integrated Watershed man-
agement Project recently in July, 1991 
for 1 0 watersheds located in the districts 
of Kolar, Mysore Mandya and Hassan to 
cover an area of 114956 ha. at a cost of 
Rs. 654.2 millions for being sponsored to 
Kreditanstalt Fur Wteduraufan. 

National Research Centre for 011 
Palm 

3991. SHRIMA Tl BASAVA RAJES-
WARI: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether the Govemment propose 
to set up a National Research Centre for 
Oil Palm in Shimoga district of Kamata-
ka; and 

(b) if so. the time by which Centre is 
likely to be set up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAU Y RAMACHANDRAN): 
(a) and (b) Sir, there is a proposal to set 
up a National Research Centre for Oil 
Palm bu the final decision regarding to 
location and establishment has not yet 
been taken. 

[Translation] 
Smuggling along Indo-Bangladesh 

Border 
3992. SHRI SIMON MARANO!: 

SHRI MONORANJAN SUR: 
Will the Minister of HOME AFFAIRS be 

pleased to state: 
(a) whether large scale smuggling and 

incidents of theft and dacoities are taking 
place on Indo-Bangladesh, Border; 

(b) if so. the details of the articles 
seized and persons arrested during the 
last three years; 

(c) the number of incidents of theft of 
cattle reported during that period; and 

(d) the steps taken or proposed to be 
taken by the Govemment in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARUAMENTARY AF-
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M. M. JACOB): (a) Government is 
aware that some incidents of thefts and 
smuggling are taki"Q place -on Indo-
Bangladesh Borde; 

(b) and (c) A stah 'ler.t is attached. 
(d) Patrolling/Nak2' e been inten-

sified. Observation Towers have 
been erected for better observaions and 
increased vigilance along the Internation-
al Border. Binoculars. twin telescope. 
PNV Binoculars and hand-hekl search 
lights have been provided for ensuring 
better vigilance on the border. Mobile 
patrolling by border patrols mounted on 
jeeps/Motor Cycles has been introduced 
fqr increased vigilance, effective surveill-
ance and quick reaction. 
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P1ant8tJon of Mango Trees In Bihar 
3993. SHRI SIMON MARANO!: Will 

the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government propose 
· to undertake the plantation of new 
varieties of mangoes in the forest are~ 
of Santhal Pargana and Chhotanagpur 1n 
Bihar to increase the production of man-
goes: and 

(b) if so. the details thereof? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MUlLAPPALL Y RAMACHANOAN): 
(a) There is no specific propo~l . to 
undertake the plantation of new vanet1es 
of mangoes in the forest areas of Santhal 
Pargana and Chota Nagpur in Bihar to 
increase the production of mangoes. 

(b) Does not arise. 
Extradition Treaty with Oubal 

3994. SHRI SIMON MARANO!: Will 
the Minister of EXTERNAL AFFAIRS be 
ple8sed to state: 

(a) wether the Government are con-
templating for an extradition treaty w1th 
Oubai in regard to extradition of cnm•-
nals. 

(b) If so, the details thereof; and 
(c) the time by which it is likely to be 

finalised? 
THE MINISTER OF EXTERNAL AF-

FAIRS (SHRI MAOHAVSINH SOLANKI): 
(a) No Sir. 

(b) and (c) Does not arise. 
Upper Tapti and Bargl Dam Projects 

3995. SHRI MAHENDRA KUMAR 
SINGH THAKUR: Will the Minister of 
WATER RESOURCES be pleased to 
state: 

(a) whether the construction of the 
Upper Tapti and Bargi dam Projects has 
started; 

(b) if so, since when and the time by 
which the projects are likely to be com-
pleted; and 

(c) the irrigation potential likely to be 
created on completion of those projects? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIOYACHARAN 
SHUKLA): (a) and (b) Yes. Sir. Construe-

tion work on Upper Tapti Project State-I 
of Maharashtra and Bargi Multipurpose 
Project of Madhya Pradesh were started 
in IV Five Year Plan. While Upper Tapti 
Project Stage-1 is scheduled for comple-
tion in 1995, Bargi Multi purpose ProJect 
is scheduled to spill over beyond 1995. 

(c) Ultimate irrigation potential of Upper 
Tapti Projects Stage-1 and Bargi Multipur-
pose Project is 55,140 hectares and 
2,19,800 hectares respectively. 
[English) 
Request by Amnesty International to 

visit India 
3996. SHRI MUKUL BALKRISHNA 

WASNIK: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the Government have re-
ceived any req•.•ec;t from the Amnesty 
International to visit certain parts of lrid.a; 

(b) if so. the details thereof; and 
(c) the reaction of the Government 

thereto? 
THE MINI~TER OF EXTERNAL AF-

FAIRS (SHRI MADHAVSINH SOLANKI): 
(a) Yes Sir. 

(b) Amnesty International . has . re-
quested for permission to viSit punJab. 
Jammu & Kashmir, North Eastern States. 
Andhra Pradesh. Maharashtra and Tamil 
Nadu. 

(c) These requests are under consider-
ation by the Government. 
New Equipment to Gauge the Water 

Flow in Cauvery 
3997. SHRI MUKUL BALKRISHNA 

WASNIK: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the Government have or-
dered for the installation of a new equip-
ment to gauge the exact quant\Jm of 
water flowing through the river Cauvery: 

(b) if so, the details thereof; and 
(c) the quantum of water flowing . in 

Tamil Nadu as per the existing eqwp-
ment? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b) The ~I 
Government have not ordered new gaug-
ing equipment for use in the Cauvery 
basin. The Central Water Commission 
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W:llllee in Alljnthan are available in the 
rolowing cities/ towns: 

UNDER NATIONAL NET WORK 

Jaipur 

UNDER POINT TO POINT SERVICE 

(i) Jaipur (li) Ajmer (iii) oJodhpur (iv) 
Udaipur (v) Kota (vi) Bikaner and (vii) 
Pali. 

[English) 

~ llultlpurpoM 
ProJect 

4001. SHRI V.S. VIJAYARAGHAVAN: 
WIU the Minister of WATER RESOUR-
CES be pleased to state: 

(a) whether the Kuriyarkutty-Karappara 
Multi-purpose Project in Kerala is pend-
ing with the Union Government; and 

(b) if 80, the details thereof and the 
time by which it is likely to be cleared? 

THE MINISTER OF WATER RE-
SOURCES (SHRI ~OYACHARAN 
SHUKLA): (a) and (b) No, Sir. The re-
vieed irrigation dlmponent of Kuriyartwt-
ty-Karappata Project of Kerala estimated 
to coat Rs. 80.16 aores was ceceived in 
the Central Water Convnisaion in June, 
1990. The modified power compoll8f1t of 
the project estimated to cost Rs. 131.03 
aores was received in the Central Elec-
tricity AUthority in January, 1991. The 
Saeening Committee of the Central· W• 
ter· Commission after examination found 
that the irrigatiol I component of the pro-
ject has not been prepared keeping in 
view the decillions of the ExJlert Convnlt-
tee. As the compliance would have mate-
rially aflacted the project proposal, the 
project was relumed to the State Gowm-
ment in June, 1991 for modifications. The 
Ministry of Environment and Forests re-
fuHd permission to the State Gowm-
ment to c.ry out detllilad invlatlgations 
in the area faling under Parambikulam 
Wildlife Sanctuary. Therefore. the State 
Government is not in a position to com-
plete delallad inveetigation for poW8r 
c:omponent. 

.,... Foodgralna Production Prog-,_ 
4002. SHRI V.S. VIJAYARAGHAVAN: 

WIU the Minister of AGRICULTURE be 
pleased to state: 

(a) the number of districts in Kerala 
covered under the Special Foodgrains 
Production Programme; 

(b) the progress made so far under the 
programme in Kerala; 

(c) whether the Union Government 
propose to bring more districts in KeraJa 
under this scheme; and 

(d) if 80, the details thereof? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
Frve districts in Kerala are covered under 
the lntegl ated Programme tor Rice De-
velopment (IPRO). 

(b) Under the Programme of 1991-92, 
so far, 5791 quintals of oet1ilied paddy 
seeds, 685 kg. helbicides, 235 kg. pes-
ticides and 43 sprayers have been pro-
vided to the farmers on sc lbsidised cost. 
Besides, field demonsttations on im-
proved rice production tech;lOiogy have 
been cxganised over 112 ha. on the 
farmers' holdings. 

(c) and (d) There is no proposal so far, 
to bring more districts in KeraJa under 
this scheme. 
Spol..ar of Indian Students for higher 

...... In Ausnlbl 
4003. SHRI V.S. VIJAYARAGHAVAN: 

WIU the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether any private agencies a.-e 
sponsoring Indian students for higher 
studies in Australia; 

(b) if so. the details thereof? 
(c) whether the Government are aware 

of reports of cheating of students re-
auited by these agencies in Australia: 
and 

(d) if so, the steps taken by the 
Government to regulate the activities of 
these agalcies? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MAOHAVSINH SOlANKI): 
(a) to (~ Information on the subject is 
being collected and will be laid on the 
table of the House. 
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Strengthening lntellivence Agencies 
to Forewarn Communal Riots 

4004. DR. SUOHIR RAY: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) the steps contemplated by the 
Government for strengthening the Intelli-
gence Agencies to wam to State 
Governments before the out-break of 
any communal riots/ acts of terrorism in 
the State; 

(b) whether the Government propose 
to organise conventions/ seminars, etc. 
prQmOting communal hl'trmony in the 
country; and 

(c) if so. the details thereof? 
THE MINISTRY OF STATE IN THE 

MINISTAY OF PARLIAMENTARY AF· 
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) "Public order is 
a State subject. However, the Central 
Government has from bme to time is· 
sued guidelines to the State Govern-
ments to promote communal harmony 
which. inter-alia. include the role of intel-
ligence agencies. The Central Govern-
ment also shares its intelligence with the 
concemed State Governments for pre-
vention of communal vioiEince. 

SCmilarty, whenever there is inform&· 
tion regarding terrorists a<..liVity. the infor 

mation is shared with the concerned 
State/UT Governments. 

(b) and (c) Under the National Integra-
tion Council Scheme, the Government 
gives grants-in-aid to voluntary organisa-
tions/ institutions who come forward to 
organise seminars, group discussions, 
cultural shows and loter-community 
celebrations of national days/festivals, 
etc. for the cause of promoting commun-
al harmony and national integration. . 
Ongoing Irrigation Projects In WMt 

Bengal' 
4005. DR. SUDHIR RAY: Will the 

Minister of WATER RESOURCES be 
pleased to state: 

(a) the details of the ongoing irrigation 
projects in West Bengal; 

(b) the amount of Central assistance 
provided therefor during the last three 
years; and 

(c) the time by which those projects 
are likely to be completed? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (c) A statement giving 
details of appraised on-going Major and 
Medium irrigation projects of West Ben-
gal is attached. 

(b) No Central assistance has been 
provided to MtJ project during 1988-89. 
1~::' :''; and 1990-91. 
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(b) end (C) No, Sir. HDMftw, due to 
dlplelion of en end ...._IDI'ftk: GDM~-
1ionl, the "*- .. KaW Gald fields ... 

being phased out. 

(d) No, Sir. 
SHRI MONORANJAN SUR: 

(e) Does not arise. 
STATEMENT 

Gold and Silver produced by various mines during the past 3 years. 

I. Sharar Gold 
Mines Lid 

19IIHO 
Gold Sihllll" 

(in Kgl) 

1990-91 
Gold Sihllll" 

(i) KGF group of 732.72 51.01 •. 15 ..... 40 47'9.80 35.33 
..... includ-
ing hNp IMI:h-
ingendold 
8iuNihMI Mine. 

(ii) ~ 79.63 6.47 76.14 627 189.87 14.17 
Mine 

(iii) YeppMWia 130.84 8.35 107.26 6.51 114.76 7.63 
Mine 
T0181 (BGMI..) 943.19 72.83 773.35 57 18 764.25 57 13 

II. HuRl Gold 
Mines Co Lid 
Huai Mines. 965.00 52.54 875 00 38.36 1049 00 56.32 
Dilll. RM:hur 
(I(MIIIIIIa) 

•· Hlnt:Juslan Copper 
Limited (HCLJ 

(i) Proclucld • 100.00 1025.00 101 00 954.00 75.00 866.00 
~ 
• ,...., Copper 
Complex. Gtllllhilll _._, 

(ii) ~ fWorn Tol Smiling 'of 407.00 5710.00 202.00 2387.00 
...... end .... llirMS fWorn 
lblu.cl 
Totll (HCL) 100.00 1025.00 508.00 6734.00 'U7.00 3253.00 

IV. Hmcalslan 3r.'48.00 3367'9.00 31-.00 
Zmc Lid 
Gr8nd Totll 2001.18 --.37 2156.35 40501.54 2090.25 34955.45 

IDlE 1 : 0ntr BGML. end HGML .. mining end paducing ptimlry gald. Gold iiiiiOdueld • a ~ 11¥ .. --~ IDlE I : ,_. .. no dadic:llld Sihllll" "*-· Sihllll" ill IIIOduCid • a ~ only. 
[T,.,..,.,J Sities are likely to be opened? 

Agrlculbnl Unlvwaltlee THE MINISTER OF STATE IN THE 
4008. SHRI ARVIND NETAM: MINISTRY OF AGRICULTURE (SHRI 

SHRI RAJV£ER SINGH: MUU.APPALL Y RAMACHANI)AAN\: (a) 
W11 the Minflllr of AGR1CUL TURE be Sir, there .. 26 State Agricu11ura1 Uni-

peued to state: versitiea in the CCMdy. 

(a) the total number of Agricullural (b) and (c) TheNt il a po1pou1 10 
UniverllliM in the CXUIIry; establlh a Central Agricullurall.JrliwMily 

(b) whelhlt ....... il .. propoeal to wilh h8adquMIII's in Manipur .. Cam-
open mont IUCh UN*'II11; and puMS in Mlghalaya. Mizoram, Tripura. 

(c) If.,, the Stalls wtleMIUCh UfMr.. ~ Pr8delh and Sildcim. 



201 Written Answers 
AUGUST 22. t•t 

Denl.-.r of HYV Seeda 
4010. SHRI ARVIND NETAM: WiH the 

Minister ol AGRICULTURE be pleased to 
state: 

(a) the High Yielding Varieties of seeds 
developed by Scientis1s of ICAR during 
the last three years; and 

(b) the notable benefits derived by the 
farmers after sowing these HYV seeds? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPAU. Y RAMACHANDRAN): (a) 
Sir, High Yielding varities of different 
crops evolved during the last three years 
are given in the attached Statements. 

(b) As a resun of the use of seeds of 
high yielding varieties farmers were able 
to ac:hiew higher productivity and eam 
more profits. 

STATEMENT 
H.gh Ytelding Vaflet~es released durmg 

last three year! 

(1) Food Crops:-

Aice 
Suraksha. Shaltiman. VIBHAV. Pusa 

Basmali-1. Kasturi. Annada. Heera. Van-
a;nbha. Kalyani. Salivahana. Dhnri, 
Pranava. Gayathri, Tulsi. Savilri. Phalgu-
na. Nalini, Pranava. CSR 10, Adilya. 
Govind. Tul. ..... 

PBW 154. HO 2428. HO 2270. HO 
2402. HI 9n, UP 1108, HO 2380. HS 
240. HS 207. Rai 3077. PBW 226. PBW 
175, HI 10n (Mangla). WH ,_,6, HOR 
n. HO 2501, KRL 1-4. ..... 

Ganga 11, SlrUij. VL 42. hrbhet. 
DMmlll. Hanrha. ....... PIMa Comp I, 
Pula Comp II. VL •• Surya. DeceM 1, 
Decc.n 1os. v.-.. Medtui. ....... 

SPH SCM, SPY 113. SSV 84, SPH •• ....., 
,tc.wl 18, K 401, OL 472 

Pulsel :-
(a) CNclcpM 

BG 256. PBG-1, phule 0-5, H 82·2. 
phule 0-12. 

(b) ....... 
ICPL 151, ICPH-8 (Hybrid) 

(c) llungiMNin 
Vamban-1, POM-54. 

(d) FleldpM 
Malviya Matar. Pant Matar-2, VL 
Matar-3. 

(e)BIIIckglwn 
POU-1 (Basant Balar), Vamban-1. 

(f) llolhbeM 
Moth-880. 

(g) ........ 
MaMya Rajmash-15. 

(h) Cowpea 
GC 82-7. 

(I)F~ 
Sel-9. 

(j) .......... 
AKWB-1. 

(k)Horeegl ... 
Marukulthi-1. ......... 

....a-60, RHRBH 8609, HHB-67. MBH· 
136, VBH-4. ICMP-8203, MP-155, Pusa 
sated. Mallikarjuna. Mukta, co-1. RCB-
IC-9. 

0... 
RGC-936. Gaug--34. 

Gnlln ~-· GA-1. a..,.. 
HG-8 . 
Flnglr .... 
C0.13, OUAT·2, VL-124, VL-148. 
ICodo -.a 
GPUK-3, JK-74. ...... .... 
8-114. ,......., 
N( 132·1 . .......... 
KE-12 (ChlndM), Vl·21, VL-21. 
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'ttroro ..... 
L 5224 (Nigarjuna) 
L 1387 (Sagar) 
(2) Ollllld CfOJNI 
Gtoundnut 
ICG$-44, ICGS· 78, ICGS.37, ICG 

(FORS)-10, Gimar·1, TAG-24, VRI·2, 
VRI·3, MH-4, RG-141, Somnath, ICGS. 
1. 

Raoeseed-Mustard 
(a) MuaWd:-

RL-1359, NDR-8501, RH-8113 
(Saurabh), RH·781, DJRA-367, DIR· 
247, RSK·10 (GM-1). 

(b) TOI'III 
TL·15, TH-88. 

(c)T....ara 
TMH·52. 

(d) Yellow s.r.on 
PYs-&42. 

Satfto-
JSI-7, JLSF-88 (Gima), BSF-168-4 

(Sharda). 
UneMcl 
Klran (Seed). Janak! (Seed), Negarkot 

(t<L·31), LCK-8528. 
Niger 
Shabanl. Shive. 
Sutdlower 
LSH-1. LSH-3, MSFH·17, SS.S8. ..... 
Railswari, RT -48, Improved Sel-5, 

OMT·11+3, JLT-28. 
8oybMn 
JS 80-21, JS 71-o5, MACS-58, PK· 

584, Puu-18, Puu·24, Pusa-20, 
Shivallk, VL Soya-2. 

(3) Collllnerolal c,. ColtDn:-
LH-1134, Puu-31, LH-888, RST· 
t, G-Cot. Hyb-8, G.Cot Hyb.-8, 
NHB-12, MCU.11, JK·1119, 
Abadhlta. OI)H.2, NA·920. 

Toe.bllaD:-
(a) FCV Tobacco 

Bhavya, Hema. 
(b) Chewing Tobacco 

Pula Tobacco-78 
Sugarcane:-

COU<-8102, co hnt-&4211, 
COC-81081. 

{English] 
Av .... Jtaputallan .._.. 11r PoM. 

T ......... TI ..... Fac·l· 
4011. SHRI SYEO SHAHMUDOIN: 

Will the Minister of COMMUNICATIONS 
be pleaeed to ..-: 

(a) whether the prcM16a11 of poets, 
telegraphs end tii1Ph0118 faclllllel .. 
considered as an 1111111181 IINice to 
the people; 

(b) If 10, the . a...,. papulation 
eerved by ... pall oflce Including 
branch and rural - ollcla ......... 
graph office and .-. p8blc lltep.w• 
as on April 10. 1111 tar e. cduniry • 
• whCite end for ... SliM; 

(c) whether the atJ11c1M of ~ 
disparity among varlaul StaiM/Unlon 
Terrlloriee In 11nn1 of tM ...... papu-
lation MIWd In .,. In view wllilll wor-
king out the .,.,.,., ptagl8miM tor ... 
paf1llon of poet. 1IIJOIIIflh ... 1111phone 
faclltlel; end 

(d) If 10, the avMg~ pap~dd'an ~ 
to be seNed .. per .. programme of 
action drawn tor 1111-82 Slliei/UnkJnl 
T err1tory wile? 

THE DEPUTY MNSTER IN 1tiE 
MINISTRY OF COMMUNICA110N8 
(SHRI P.V. fWGAYYA NM)U): 4a) 
The Po8fal and TelecOm Sal-- Con-
stitute an ......- ............ fDr .. 
socio-economic ... , .... til .. 
aoclety. 

(b) Average paptllllllcn ..- by 
8ICh poet office, T ........ alloe ...S 
Public Telephone • on 31.3.1181 ... 
.. follows: 

Poet Ollce 

TelegqphOfb 

Public Tellphone 

.., 
20405 

8180 

(c) A poet office II nat ~ CIIDned onlf 
on the bull of pup~lldon COI'IIkllltiiMo 
but other f8clora such as dlltaa flam 
the nearest past office lln'8ln and .... 
cial vlabilty ... also .... Into IICCOUnL 
On the whate, when post otllcll ... 
opened .. per Annual progllmi'M, it il 
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going to favourably affect the population 
ratio as a whole. 

The objective kept in view for expan-
sion of telegraph and telephone facilities 
Is to Increase access to these networt<s 
and meet the demand. 

(d) The average population likely to be 
served after execution of the postal and 
tei8COm programmes for 1991·92 is indi· 
cated In the attached Statement I & II 
respectively. 

STATEMENT-I 

Sl STATE 
No. 

Average poputat10n Ukely to 
be MI'V8CI on ex8C\.otlon of 
programme tor 1i91·1t2 (1981 
censua) 

1. Andhra ~ 
2. Allam 
3. Mlnlchal ~II'\ .. -5. ao. 
e. Guierat 
7. ....,.,. 
a. Hirnec:tlel ~ 
e. Jemmu & 1<a1t1m1r 

10. Kamallka 
11. Kerlla 
12. Mtdlya Pr-.n 
13. Mllhetaltln 
,.. Mlnlpur 
15. ~ 
18. Mlzotwn 
17. ~ 
18. Orilla 
18. PunjiO 
210. RlfuiMn 
21. Slddm 
22. TMII Nedu 
D. T,..._ 
:M. u.r Pr-.n 
a w. Bengal 
Union Terrltorln 
1. Ancllman ' Nic:otJer ...... 
a. Cllllldiglltl 
a. Dth 
... 0.0. & ,..., H.-
I. Dlmen ' Diu 
I. LMIIftdAIIP 
1. PonclcherTY 

Nl India 

ITATIMINJ-1 

3282 
5182 
2331 
6060 
3875 
3877 
5061 
1635 
3775 
3819 
5145 
4729 
5199 
2284 
2824 
1390 
2719 
3333 
4405 
3423 
1839 
-'020 
3006 
5639 
6452 

1832 

4-eoe populeiiOnltkMy to oe HtVeCt or 31 3 'gg,2 
bt .:II 7~ O#taiAIOIIC 1~. 

1. Al!clla ~ 
2. ~ 

a. -

Sl. 
No. 

4. Gujlrat InCluding 
o.man. Diu. Ntlglr 
HaYell 6 Oadra 

22830 5080 

5. Hary-
8. Himachal Predelll't 
7. Jammu & Kul'tmlr 

e. Kamalaka 
II. Kerata InCluding 

l.akshdweep 

40080 
7270 

186-'0 
11310 
1.:J60 

10 Madhya ~ 19320 
11. Mal'tarul'tlrl InCluding 30510 

ao. 

7510 
5100 

12 NcM1h Eaat ~ 8520 
13 on... 11530 aoeo 
14. Punjab inCluding 33eOO <1850 

Chandlgettl 

15. Rejulhan 25308 7180 

\ fl T arivl Nadu lncluc:llng 8730 21130 
Pondlc;herty 

1 7 Uttar Predelll't 20800 10800 

18 WHI Bengel inCluding 43100 8170 
"'*"'-" ' NiOOblt lllandl 

1 II Delhi 138150 880 
20 AI India 18850 1030 

f rranslatiOn] 

Acqulaltton of Land for Setting up of 
lnduatriH In ..... 

4012. SHRl SIMON MARANOI: Will 
the Minister of MINES be pleaMd to 
state: 

(a) the .,.. of land acqu!red/tlken on 
lease tor ..atng up of lndullrtee like 
black atone, bewdte. mJca. - ll1d Iron ore In the hlly .,... of Bihar: 

(b) Whether the llld IMd ... been 
gtven beck to the IMd ownera on expiry 
of ..... pertod/dolln ol 11ft lndulbY; 
and 

(c) If not. the reuone tM!IIIor lnd the 
time by which lind II Iaiiy to be gMr1 
'beck to the ownera? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHAI BALAAM 
SINOH YN'JAV): (a) to (o) 1M lnb'lnl-
lon 11 bMnQ ooiiCtf> :1 and wt1 be llld on 
the Table ol the HDl.~~ 
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(English} 
Opening of Telegraph and Poet 

OtflcH In Pune Dletrlct ot 
......... tra 

4013. SHRI ANNA JOSHI: Will the 
Minister of COMMUNICATIONS be 
pleased to state: 

(a) the target fixed for opening of 
telegraph and post offices In Pune Dis· 
tr1ct of Maharashtra during 1990·91 ; 

(b) YfMther the target has been fully 
achieved and If not, the reasons there-

, for; and 
(c) the number of telegraph and post 

offices likely to be opened during 
1891·92? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) A 
target of 4 Telegraph offices and 6 
Post Offices was fixed for Pune District 
for' the year 1990-91. 

(b) One Telegraph Office and 5 Post 
Offlcea have been opened. The delay 
In opening the remaining offices has 
been due to non-availability of suitable 
accommodation. 

(c) It Is propofed to open 3 Tele· 
graph Offices ana 1 0 Post Offices In 
Pune District during the year 1991·92. 
Converalon of Telephone Exchanges 

Into Electronics In Pune 
4014. SHRI ANNA JOSHI: Will the 

Minister of COMMUNICATIONS be 
pleased to state: 

(a) the details of electronic and other 
telephone exchanges In Pune, 
Maharashtra; 

(b) whether there Is any pwposal to 
convert all the exchanges Into elec· 
tronlc one; 

(c) H so, the details thereof and the 
action proposed to be taken In this re-
gard; and 

(d) If not, the reasons therefor? 
THE OEI-'UTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) 
There are 15 exchanges In Pune, out of 
which 5 are electronic exchanges. 

(b) No, Sir. 
(c) Does not arise. 
(d) Because all the non-electronic ex· 

changes are not due tor replacement. 
Mechanisation and Automation' of 

Po•tal Operation• 
4015. SHRI SARAT CHANDRA 

PATTANAYAK: 
SHRI PRAKASH V. PATIL: 

Will the Minister of COMMUNICA· 
TIONS be pleased to state: 

(a) whether the Government propose 
to mechanise and automate the postal 
operations In the country; 

(b) If so, the details thereof and 
States and Union Territories which will 
be covered under this scheme; and 

(c) if so. the time by which the work 
is likely to be completed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU)1 (a) 
There is a proposal to Instal counter 
machines in selected Post Offices. 
There Is also a proposal to Instal mall 
sorting machines in Bombay. 

(b) The list of selected Post Offices 
Is not yet finalised. 

(c) Does not arise. 
[Translation] 

Oppenlng of New Branch Poet 
Otrtce• In Hlmechal PrlldHh 

4016. PROF. PREM OHUMAL: Wltl 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the district-wise details of the 
proposals for opening the new branch 
post offices and upgrading the existing 
branch post offices Into sub post of· 
flees in Himachal Pradesh during 
1 990·91; and 

(b) the details of those proposals 
cleared so tar? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) 
and (b) The detailed Information Is fur· 
nished In the attached Statement. 
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STATIMINT 
a.... of Ptqaall for opening the 

... 8Nnch Poet Ollcea and upgrading 

.. .._. brMch Poet Ofllcellnto De-
,........ SUb Poet Ollcea In Himachal 
......... during 191N1. 
,., Post Offices 

a '*-lc:t Heme of .. propoeed .... POIII Olllcll 

1. ....... Jlinlll 
a. s. a. ......... 8erdtl 
4. KenQra NllcN* 
I. GldtUrll .. Mllldlhld 
7. u.. ...,. .. ..... eo.llhrtlna .. Dohllg 
10. u.. ONNila 
11. Big 
11. !Cal 
1S. Slllmla ~ 
14. en. 
11. ....... ......... 
11. Glllll 
17. ..... , .. Salin KGII 
11. BriOOd ao. ~ 
21. ...... 
22. ~ 8ecfW 
D. Nlol 
211. a.... T_..m 
25. KnwMgl 

AI._ ......... ,_. llelft ..._.end Polla 
c..~ ··u . ,. 
................... _, tnnl:h Pl)lll ollce iniO 

....... 0111» - ...... during \1110-9\. 
{EIJflltsiJ/ 

.. 1 .. 1' 7 - ...... to Exn 
0111 1 I .... Elllpla, ... 

e11. PROF. PAEM DHUMAL: Will the 
Ml 5 111 of ~TIONS be 
PIIMIII to.._: 

<.a ... number of Extra Deparlmenlal &"*'» ua under put-Oft:dutJ tor more 
._ IOJIVWI dariJ • on MM:h 31. 
1-: 

(tat ......... Gowmment PfOPOI8 
to ......... subli8lenCe llllowance; 

(C) If 10, the detllll thlreof; and 
(d) It not. the reuona therefor? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIOU): (a) The 
Information .. being oollected and will be 
placed on the Table of the House. 

(b) to (d) The lllue whether the Extra 
Departmental Agente are entitled to the 
payment of IIUbllatence allowance during 
the put..off duty period II pending judicial 
scrutiny In the Supreme· Court of India. 
The whole matter II thus subjudlc:e. 

Agro 111111 lnduetriM 
4018. SHRI S.B. SIONAL: Will the 

Minister of AGRICULTURE be piHNd to 
state: 

(a) whether the State Government 
have submitted propoeala to the Union 
Government for ..uano up of Agro-beeed 
lndustriel; 

(b) If so. the detafll thereof; and 
(C) the steps taken by the Union 

Government thereon? 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): (a) 
to (c) The information is being collected 
and will be laid on the Table of the 
House. 
OngoMg trrtgat1on Projecta In ..... 

4019. SHRI LAliT ORAON: Will the 
Minister of WATER Re80URCES be 
pleased to state: 

(a) the details of the ongoing map 
and medium irrigation projects In Bihar; 

(b) the progress made on thole pro-
j8Cts as on June 30, 1881; and 

(C) the time by which thole are tlkaty to 
be completed? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI VIOYACHARAN 
SHUKLA): (a) to (c) A atatement gMng 
details of appraiseCI Oft-OOinO mejor and 
medium irrigation projec1s of Bihar .16 
an.ctaed. 
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C.bretl In Delhi Hotell 
4021. S._.AI MADAN LAL KHURANA: 

Will the Minister ol HOME AFFAIRS 
be pleased to state: 

(a) the numbe·r of restaiJrants and 
hotels in Delhi having licences for 
cabarets; 

(b) the number of restaurants and 
hotels that are having cabarets on the 
"stay" order issued by the Court; and 

(c) whether the Government propose 
to take action to stop such cabarets 
going in the name of "stay" order issued 
by the ~rt? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF· 
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHAI M.M. JAC~ (a) The Delhi Police 
has issued licences to one hotel and two 
restaurants to hold floor shows. 

(b) and (c) There are two restaurants 
which are holding floor shows on the 
basis of the order of the court that they 
may not be prosecuted till their. applica-
tions for the grant of licences to hold 
floor shows are decided. Dtrections have 
been issued to the Delhi Police for the 
expeditious disposal of their applications. 
(Transi&Jtion I 
Identity C.rde to PeriOnl Living In 
Border Dlltrlctl of North Eutem 

Statee 
4022. SHAI KESAI LAL: Will the 

Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Government have de-
cided to Issue identity cards to the per-
sons living in the border districts of the 
Nohh Eastern States on Bangladesh bor· 
der; and 

(b) If so. the details thereof and the 
time by which the work is likely to be 
started? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF· 
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JAcoe} (a) and (b) Yea, Sir. 
It hM been cleelded to lrnplernent • 
ICheme of IIIUing ldlnllty eMil In. the 
Statel of M1zonun. Trtpura and Dt1.tbr1 
dlltrtcl of .-..m. Fundi haW Delln 

provided and guidelines given to the 
State Governments this year for taking 
up the scheme. Preliminary work in this 
regard has already started. 
Speed Poat Service In Uttar Prlldeeh 

402:\ SHAI KESRI LAL: Wtll the 
Minister ol COMMUNICATIONS be 
pleased to state: 

(a) the districts in Uttar Pradesh where 
speed post service is available at pre-
sent; 

(b) whether the speed post service 
proved economically viable in Kanpur: 
and 

(c) If so. the average yearly inCOme 
earned by the Government from this 
service since its inception in Kanpur? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDlt (a) 
Speed post S8Mce is available in follow· 
ing cities/towns. 

(i) Under National Netwot1c 
Kanpur. Agra. Lucknow, Meerut. 
Varanasi. Allahabed. Gorakhpur, 
Moradabad. 

(ii) Under Point to Point Sefvice 
Lucknow. Mussoori. Bareily, 
Dehradun. Nainital. Mathura, Jhan-
si. Aligarh. Saharanpur. 

(b) Yes. Sir. 
(c) The average yearty income earned 

is As. 12 lakhs approximately. 
{E nqllsl1j 
Irrigation Pfolecta In. Orleu AfiKtld 

by Inter-State W.., Dleputea 
4024. SHAf K. PAAOHANI: Will the 

Minister of WATER RESOURCES be 
pleased to state: 

(a) the details of irrigation pro;ects in 
Orissa affected due to inter-state water 
disputes; and 

(b) the irrigation and hydro-electric po-
tential of tl'losfp projects projects-wile? 

THE MINISTER OF WATER 
RESOURCES (SHAI VIDYACHAAAN 
SHUKLA): (a) No irrigation project of 
Orilla II held up due to inler·state water 
dllpule. 

(b) Doll nor ..... 
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Inatalled Production capacity of Iron
Ore

4025. SHRI SYED SHAHABUDDIN:
Will the Minister of STEEL be pleased to
state:
(a) the installed production capacity of

iron ore as on April 1, 1990 and actual
production during 1990-91;
(b) the quantity utilised internally and

exported during 1990-91;
(c) the per unit foreign exchange earn-

ing during 1990-91 and the average price
in the international market;
(d) whether any long term agreement

has been made with foreign countries for
export of iron ore; and
(e) if so. the details thereof including

the quantities involved and the price
escalation clause if any?
THE MINISTEA OF STATE OF THE

MINISTAY OF STEEL (SHAI SONTOSH
MOHAN DEV): (a) The installed produc-
tion capacity of iron ore of the mines of
National Mineral Development Corpora-
tion (NMDC) and Steel Authority of India
Ltd. (SAIL) as on April 1. 1990 is 33
million tonnes. Information relating to pri-
vate sector is not maintained by Indian
Bureau of Mines.
The production of iron ore in the coun-

try during 1990-91 was 54.7 million
tonnes.
(b) The quantity utilised internally dur-

ing 1990-91 was 22.3 million tonnes of
iron ore. The quantity exported was 31.1
million tonnes.
(c) The per unit foreign exchange earn-

ing during 1990-91 is as follows:
MMTC: As. 368.70 per tonne.:
KIOCL: As. 288.00 per tonne of

concentrates.
As. 634.00 per tonne of
pellets.

The average international market price
is dependAnt I"'Invarious factors like ship-
ping facilities. ocean freight etc. and
therefore there is no average Intema-
tional price for Iron ore.
(d) Yes, Sir.

(e) The following long-term agree-
ments/MOUs have been cOncluded:

(I) MMTC

Country POl/od Ouontity (M/lion
IOllfltlS per annum;

.} •Japan 5 yaars 8.5 to io.s
(Iron ore) trem 1st April.

1991.
S. Korea 4 years 3.55
(Iron ore) 'rom 1989-90

Pakistan
(Iron ore)

Oct. 1987 to
August. 1992

4.80 million tonnes
tor the year
1990-91.

(11) KI/(/",mllktl Iron 011I COIIIl>:lIIY t ta
(a) Concentrat••

Japan 1991--95
Iran about 25

million tonnes
over a period 0'
15 years.

2.75 10 2.85.
Quantity & Price to
be settled every
year.

(b) P.II.t.
Australia 1991--1994
Japan 1991--1995
Hungary 1991--1994
Indonesia 1990--1994
Prices are settled annually.

Allocation for Development of
Telephone System In Kerala

4026. SHAI P.C. THOMAS: Wnl the
Minister of COMMUNICATIONS be
pleased to state:
(a) the amount allocated by the Union

Government for the development to tele-
phone system in Kerala during the last
three years;
(b) the progress made in this regard

during those years;
(c) whether more development works

in the field of telephones are proposed
for Kerala during 1991-92; and
(d) if so, the details thereof?
THE DEPUTY MINISTEA IN THE

MINISTAY OF COMMUNICATIONS
(SHAI P.V. AANGAYYA NAIDU): (a) The
expenditure year-wise is as follows:-

1988-89 As.118.09 crores
1989-90 As.183.87 "
1990-91 As.170.17

(b) The progress made during these
years Is as under:-

1988-89 The switching capacity
lines added 28525.
-The net telephone con-
nections provided
24114.

-Stations connected to
TAX network 17.

0.3
0.28 10 0.4
0.6
0.2 to 0.3
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1989-90 The switching capacity 
lines added 21813. 
-Net Telephone connec-

tions provided 22558. 
-Stations brought under 

NSD/ISD networi( 15. 
1990-91 The switching capacity 

lines added 35417. 
-Net telephone connec-

tions provided 28819. 
-Stations brought under 

NSDIISD network 25. 
(c) Yes, Sir. 
(d) Plans tor the year 19:i~·92:­

-Switching capacity lines 

[Translation) 

to be adddd n403. 
--Net telephone connec-

tions to be provided 
40445. 

-Stations to be provided 
with STD facility 40. 

Flnenclel Aalstance to Blru Agrlcuf. 
bnl UnMnlty, Ranchl (Bihar) 

4027. SHRI RAM TAHAL 
Cl:fOUDHARY: Will the Minister of AG-
RICULTURE be pleased to state the 
quantum of assistance sought and given 
under the 'Establishment and Develop-
ment of Agricultural Universities· to Birsa 
Agricultural University, Ranchi, Bihar 
during the last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAMACHANDRAN): Sir, 
The details of funds asked for and 
amount released to Birsa Agricultural 
University, Ranchi, Bihar during the last 
three years al'8' as follows:-

Amount released 

(Rs. in lakhs) 
1fllll.l8 Nil 14.105 
1-.eD Nl 32.00 
1880-11 Nil 35.00 

Plllntrdlon of 011 P111m T,... 
4028. SHRI GOVINORAO NIKAM: Will 

the Minister of AGRICULTURE be 
pleased to state: 

(a) whether an Expert Committee had 
identified ~ areas in the country for 
plantation of Oil Palm trees in 1986; 

(b) if so, the details of the areas 
identified; 

(c) the steps taken by the Government 

to encourage plantation of Oil Palm trees 
at Konkan region; and 

(d) the schemes formulated for planta-
tion of high yielding Oil Palm trees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): 
(a) Yes, Sir. 

(b) The Expert Committee identified 
5. 75 lakh ha. in nine States suitable for 
oi! palm cultivation. The details are as 
follows: 

State Area (lakh Ha.) 

Andhra Prades.'l 2.50 
Assam 0.10 
K.amataka 2.50 
Kerala 0.05 
Maharashtra 0. 10 
Orissa 0.10 
Tamil Nadu 0.25 
Tripurll 0.05 
West Bengal 0,10 

Total 5.75 

(c) and (d) The Government of India 
jointly with Government of Maharashtra 
has launched the oil palm demonstration 
project in the Konkan region (Sindhudurg 
district) of Maharashtra to demonstrate 
the feasibility of ·oil palm cultivation under 
irrigated conditions over an area of about 
1000 ha. Oil palm nurseries have been 
established with elite, high yielding hybrid 
seeds both from imported and indigenous 
sources. The total field planted area is 
about 700 ha. so far and the remaining 
area is being field plant!Kf during this 
monsoon. 
(English] 

Ongoing Irrigation Pfolects in 
Rajaathlln 

4029. SHRIMATI VASUNOHARA 
RAJE: Wil.l the Minister of WATI;R RE-
SOURES be pleased to state: 

(a) the cost of the ongoing irrigation 
projects in Rajasthan; and 

(b) the present position of those pro-
jects and the time by which those are 
likely to be completed? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b) A statement 
regardifl! major I medium ongoing irriga-
tion projects of Rajasthan is attached. 
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STATEMeNT 
Position ol ongoing mtljoTimedium irrigation PfOiet;ts ol ~ as pe1 state annual p/1111 1991·92 

(Rs. Ctofes} 

Sl. Mime CJI fllaiect a...t COil ExpencliluM e':;:::: Sc:f'lldulll ol 
No. 7th~ Compltlllon 

1t80-81 
A. lltiP & ~ Pro;ec4 

1. 8illlpur Sllge-l (UA) 425.00 15.34 1.00 ~vm AM. 
2. SidhnUiti(A) 103.00 20.18 1.00 ~VIII AM. s. Nalllr(A) 40.80 0.00 0.05 ~VIII AM. ... Rlliling CJI KcM .... 10.56 0.33 o.ao Mnolt Clltllpl ... d. 

(UA) . ~ lllblllllls .. 

5. MIN Blja Sllglf Unl I & 382.58 
~ 

178.03 22.41 Unl I& u at;:;' 
II (A) IMing VIII . 

Lllely .. CJI cam-= CJI Unl-It & nat .... .... 
a. Indira Glndl1i ~ (A) 255.00 264.63 4.20 VIII PIM. 
7. Indira Glndl1i s..g..ll (A) 1430.00 455.00 16.25 ~IX Plln. .. .lllltwn(A) 74.48 56.34 uo vm Plln. 
I. Gu9Dn c... (A) 30.55 14.41 1.25 vm Plln 

10. Olltlll .... (A) 2.27 0.20 0.20 1181-12. 
11. ...,_. (UA) 54.80 2.63 0.50 ~vm AM 
12. a.mbll Ul Scheme 24.52 s,sa 0.75 VIII Plln 

(UA) 
S..TOIII 2123.33 1010.75 108.31 (A) 

B. Mlldun /mgrlflon Pro,ec1s 
13. ....... ,A) 24.11 24.13 0.15 Allport compiiMid 

~ enc1 CJI VII AM 
~ lilbiMils .. 
temlllling 

14. Wllgan (A) 12.20 11.75 0.20 -do-
15. a.- (A) 1.37 1.32 0.20 -do-
11. 8o1ft KMIIII Milia (A) IUS 41.30 9.80 VIII Plln. 
17. ~(A) 10.54 10.57 010 ~ tomplleld 

~ encl ol VII AM 
Onty ...... ........... 

11. Solll Kligdlr (A) 21.53 18.15 1.115 VIII Plln 
18. ,... •• (A) 30.58 19.10 3.00 VIII PIM. 
10. 8llinl .... CA) 11.53 11.11 0.20 VIII PIM. 
2t. .. CA) 12.00 .. ... 1!0 VIII PIM. 
22. DIIIIIP (A) •. 12 4 .. 2.00 ~VIII PWI .. ,._ Ul CA) 13 .. 3.11 0.40 ...., VIII PWI ... ......... (A) 15.46 !1.44 2.20 VIII Plln 
a ....... a... .... 17.1Ct ua . 1.50 VIII Plln . 

(UA) 
(B) 

Sub. TOIII 31U7 111.41 23.00 

C. IIODERNI SA TION PROJECTS 

•• ~(UA) ... 11.15 2.75 ~VIII PWI 
%1. ........ Udllpur (UA) 15.08 1.13 0.03 ...., VIII PWI .. ...... (UA) 27.11 ~ 0.05 ...., VIII PWI •• Mallll (UA) 3.t3 1.53 0.05 ~VIII"'-' • au..(UA) 7.Jit 2.1t 0.05 ...,.,. Vlll "'-' 
tt. 

-- (UA) 
2.77 Ul 0.05 ~VIII PWI .. ...... (UA) U1 1.G7 O.G3 Be,ond VIII"'-' .. Glllllll*t (UA) 11.71 .... 0.20 ....,.... VIII "'-' 

K ... (UA) .... 313 0.40 Beyond VIII Plrl .. 11 Dlllnwd ...... IUS 10.01 074 Be,ond V1ll Plan 
CCI 

M.TCIIII ... 72 41.07 4.36 

GIWI) 'I'OTM. OF .ot.72 1MU3 ,.71 
A+8+C: 

MOrt.: A- ··-&M-~. 
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Production of Iron Ore In Orfu8 
4030. SHRI GOPI NATH GAJAPATHI: 

Will the Minisler of STEEL be pleased to 
state: 

(a) the production of Iron ore In diffe. 
rent mines of Orissa during the last three 
years; 

(b) whether some iron ore mines have 
been closed down in Orissa; 

(C) if SO, the details thereof and the 
reasons therefor; and 

(d) the steps taken by the Government 
to re-open those mines? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEY): (a) As reported by the 
Indian Bureau of Mines, the production of 
iron ore In the State of Orissa during 
1988 to 1990 was as under:-

(In '000 tonnes) 
1988 7485 
11188 7276 
19110 79li8 

(b) to (d) The Information is being 
collected and willtle laid on the Table of 
the House. 

[Translation) 

....... Mining of Precious StonM 

4031. SHRI SHIV SHARAN VERMA: 
WiH the Minister of MINES be pleased to 
state: 

(a) whether there is an enormous loss 
of revenue due to the illegal mining of 
the precious stones In E_ilhar; and 

(b) if SO, the details thereof and the 
action taken by the Government in this 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b) The inform&.. 
tion Ia being collected and wiH be laid on 
the Table of the Houea. 

............. Captioned .Acllilat ec. 
..... 8hl Nahl ....... Delhi Pollee" 

-1032. SHRI SHIV SHARAN VERMA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a} whether attention of the Govern-
ment has been drawn,tp the news-item 
captioned • Adalal Ke Nirdesh Bhi Nahi 
Manti Delhi Police• appearing in 
'Jansatta' dated August 1, 1991; 

(b) if SO, the reaction of the Govern-
ment thereto and the action taken/ pro-
posed to be taken in this rigard; and 

THE MINISTER OF STATE IN THE 
MINISTRY OF P~.MENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) to (c) There 
was a news-item in •Jansalta• on 1st 
August. 1991 alleging arrest of aome 
ini'loc:ent Sikh boys and the defiance of 
Court Orders by the Delhi Police. The 
Delhi Police have reported thai four per-
sons mentioned in the newspaper, ,.,._ 
1y Jasvinder Singh, Rajvinder Singh, Veer 
Singh and Jagieet Singh were &n'8ld8d 
on 29th July, 1991. Thrae of them were 
in illegal possession of arms and the 
fourth was found in illegal poenasion of 
a grenade. A criminal case was regis-
tered separately against each of theln. 
The Delhi Police have also reported thai 
habeas corpus petitions moved on behalf 
of Jasvinder Singh and Rajvinder Singh 
were dismissed by the High Court. 

v.n. .....-, CommlaaiDn 
4033. SHRI SHIV SHARAN VERMA: 

WID the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether. the Verma Commission 
constituted to inquire into the assassi • 
lion of Shri Rajiv Gandhi has extended 
the period for giving statemenls in this 
regards; and 

(b) if so, the reasons therafor? 



231 Written Answer~ AUGUST 22, 1991 Written Answers 232 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARUAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M JACOB): (a) and (b) Yes, Sir. 

The time limit tor submiltlllg statements 
of facts was axtended by Venna Com-
mission of Inquiry in view of several 
requests received from various quarters 
particularly concemed Government 
Oeparlments and officials. 
[English) 
lntroclucttan of Fa llachlnea In Poet 

Offices 
4035. SHRI HANNAN MOU.AH: Wtll 

1he Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether 1he Government propose 
to instal FAX mactW1es in post offices on 
eJCpelimelltal basis; 

(b) if so. 1he details thereof; and 
(c) 1he steps taken or proposed to be 

taken lor popularisation of EJedronic mail 
aervice? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): 
(a) Ttwe is no such proposal at present. 

(b) Does not arise. 
(C) Eledrol ic mail has !'101 yet been 

intorduced. rr rsnsltllionJ 
Allged lrNgullrtlles In Project DINo-

-- on Cllllle. Meerut 
4036. SHRI SANTOSH KUMAR 

GANGWAR: Wil the Minister of AG-
RICUL TURE be pleased 10 state: 

(a) whelher several ca1e1 of lrre-
gularilies in Projed Directorate on Caale, 
Meenll ha'Wt been brouGht to 1he nolice 
of 1he Union Govenwnent. 

(b) if 10, the details thereof; and 
(C) the action taken by the Union 
~bnon? 

THE MINISTER OF STATE IN THE 
....sTAY OF AGRICULTURE (SHAI 
MUU.APPAU.. Y RAMACHANDRAN): (a) Y•. Sir. 

(b) The complaints relate to alleged 
in'egul8rill8s in 8X8CUiion of cMI WOib, 
tumilting of oflciat ~. &Me of 
oftidal Vllhide. eiC. 

(C) the compUiints on delailed ..,.. 

nation wete found to be untenable and 
without evidence. Consequently no furth-
er action was taken. 
(English} 
Conwralon of T1l1pi1one Exclwloei 
Into Electrofdc Excl-.lgla In Ortaa 

4037. SHRI SRIBAUAV PANIGRAHI. 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) the total number of telephone ex-
changes in Orissa and the number out of 
them likely to be converted into electronic 
exchanges during 1991-92 and 1992-93 
and 

(b) the steps the Government propose 
to take to expand the telecommunication 
network in Orissa? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Ttwe are 
4n telephone exchanges in Orissa as 
on 31.7.1991. out of these 128 are likely 
to be converted into eledrolic ex-
changes during 1991-92 and about 100 
during 1992-93. 

(b) The broad proposal to expand the 
telacom network in Orissa te1ecom circle 
during 1991-92 envisage, installation/ex-
pansion of over 90 e1ectro1 lie exchanges 
with a ne1 addition of 11 770 exchange 
lines and pnwiding 9589 new telephone 
COIW..ctlol• ..........,., of Sublcriber 
TNnk Ulllllng -=-v to 50 places. 

......... ofRMrao.rd 
4038. SHRIMAn VASUNDHARA 

RAJE: Will the Miniller of WATER 
RESOURCES be pleeled to state: 

(a) whelher 1he GcMwnment propose 
to ... up • River Board 

(b) If 10. the details thereof Including 
the main objecli\lel of l8bing up of sud1 

~time by wtich SUCh Board is 
IJCely 10 be ... up? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI VIOYACHAFWt 
SHUKLA): (a) to (c) A Statlment regard· 
lng tilling up of ... Board il attached· .,. .. _.... 

The ... SoenS Ad. .....ctld in 1956 
pnMdM tor •ltlllhmlnt of a nver 
board on a ,.quilt NCINed from the 
i ....... d GcMimrnlnl in lia behalf tor 
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advising in such matters like planning. 
regulation or de\-etopment of inter-State 
river or river valley or in a specified 
part thereof. 

The Functions envisaged for River 
Boards to be constituted under this Act 
.. as under: 

(a) advising the Governments in· 
terelltad on any matter conceming the 
regulation or development of any 
apecified inter-State river or river valley 
witiWI ils ... of operation and in par-
tic;ular. advising them in relation to the 
co-ordination of their activities with a 
view to resolve conflicts among them 
and to achieve rn8XImUI11 results in re-
spect of the measures under-taken by 
them in the inter-State river valley for 
the purpose of -

(i) Conservation, control and op-
timum utilisation of water re-
sources of the inter-State river; 

(ii) promotion and operation of 
schemes for irrigation, water 
supply or drainage; 

(iii) promotion and operation of 
schemes for the development 
of hydro-electric power; 

(iv) promotion and opefation of 
schemes for flood control; 

(v) promotion of afforestation and 
control of soil erosion; . 

(vi) promotion and control of navi-
gation; 

(vii) prevention of pollution of the 
waters of the inter-state river; 

(viii) such other matters as may be 
prescribed; 

(b) preparing scheme, including multi-
purpose schemes, for the purpose of 
ragulating or developing the inter-State 
river or river valley and advising the 
Governments interested to undertake 
IM88UI'8I for executing the scheme 
prepared by the Board; 

(c) Allocating among the Govern-
menta intare8ted the costs of executing 
~ ICheme prapared by the Board and 
of mairltainng any works undertalqm in 
.. 8HCUtion of the scheme; 

(d) Waletilng the progress of the 
....... lftiMtaken by the Govern-
menta intel.-ctt 

(e) any other matter which is supple-
mental, incidental or consequential to 
any of the above functions. 

In performing its functions under this 
Act, the Board is required to consult the 
Governments interested at all stages 
and endeavour to secure. as far as 
may be practicable, agreement among 
such Governments. 

Uptill now, River Boards Act, 1956, 
has not been operated upon because 
no request has been received from any 
State Government to this effect. 

4039. SHRI DAITATRAYA BANDARU: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of dowry deaths re-
ported during the last three years, year-
wise and State-wise; 

(b) the number of cases registetecl in 
this regard. year-wise and State-wise; 

(c) the number of persons convicted, 
year-wise and State-wise; and 

(d) the number of persons awarded 
death penalty. year-wise and State-
wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARUAMENTARY 
AFFAIRS AND THE MINISTER OF 
STATE IN THE MINISTRY OF HOME 
AFFAIRS (SHRI M.M. JACOB): (a) and 
(b) A Statement indicatil19 the State-
wise figures of dowry deaths raported 
during 1988, 1989 and 1990, is en-
c;lased. 

(c) end (d) The regisbation, irMistiga· 
tion and detec:.1ion of crime is the re-
sponsibility of the State Govenvnents. 
lnfonnalion regarding the number of 
persons conviclad and the number of 
persons awarded death penalty is not 
compiled by the Central Gcwenvnant 
agencies. 
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STATEMENT 
Number of dowry death cases registered 

during 1988 to 1990. 

Sl. S...IUT 1988 1989 1990 
No. 

(1) (2) (3) (.) (5) 

STATES: 
1. Ancllra Pradesh 99 320 344 
2. AniMc:MI Pradesh 1 
3. Asum 2 18 24 
4.8iher NA 228 243 
5. Goa 
6. Gujarat 32 51 125 
7. t-tarv- 93 151 126 
8. Hirnllc:hlll Pradesh 7 18 21 
9. Jammu & l<.astlnw 4 7 8 
10.~ 179 175 216 
11. Kerllla 6 16 11 
12. Mdlya Pradesh 192 282 397 
13 ........... 294 880 858 
14 ...... 1 
15. Meghataya 
16. MiDnm 
17. NegiMncl 
18. Onaa 23 42 64 
19.~ so 78 103 
20. fbj • ..., 107 130 Ul& 
21.Sidcim 
22. T.nl NaG.! 75 122 86 
23. T,..._ 7 9 5 
24 ...... Pr.sestl 777 1364 1516 
25. West Bengal 155 402 420 
UNION TERRfTORIES: 
26. A & N lll8nds 
v. Chlndiptl 2 
28. D& N...._. 1 
21. o.m.n & Diu 
30. Delhi 103 108 102 

2 

Hale: 1. Figlna .. be-.d on IIIOfllhiV c:nme ..... 
b n ,.., be --.d a p.ollieiOIIII. 
2. NA ._... lor '*' ,.,...._ .. 

......... ID tDne up Delhi Pollee 
«MM. SHRI RAJNATH SONKAA 

SHASTRI: Wil the Minister of HOME 
AFFAIRS be oleased 10 state: 

(a) whether me Delhi Police has not 
bien able 10 apprehend the culpl'ill ,.. 
sponsible for Okhta Sank IObbefy and 
allaCk on the lite of Oirec:IOr Oeneral, 
DoorUanlhan desPite broad daims and 
ba1dobalt; and 

(b) if so. 1he measures taken to tone 
up the working and funcliol Mng of lhe 
Delhi Police and to ,....,.. COilldlnce 
...,.._ 1he Oltlhlel? 

THE MINISTER OF STATE IN THE 
MNSTRY OF PARUAMENTAAV 

AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) Despite all 
endeavours, the police have not been 
able to apprehend the culprits respons-
ible kK Okhla Bank robbery and attack 
on the life of Director General, Ooordar-
shan. 

(b) The measures taken to tone up the 
functioning of the Oethi Police include 
covering of all wlnerable banks by 
mobile/foot patrolling and pickets includ-
ing Police Control Room Vans; close 
rapport of the police with bank managers; 
checking of the bank guards and the 
alarm system; stationing of Police Control 
Room Vans at strategic points; increased 
surveillance; coordination meetings with 
the officials of the neighbouring States; 
extemment proceedings against the 
knoWn criminals; etc. 
Conatruction ol Bulldll.. for T .... 

...,. Office 
4041. SHRIMATI SUSEELA GOPA-

LAN: Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) whether there is any proposal to 
construct new buildings tor Central Tale-
graph Office, New Delhi and Telegraph 
Office. Cak:una; 

(b) if 80, the present stage of the 
proiec:tS, 18pa1'8lety; and 

(C) the time by which the work is likely 
to be c:ompleted? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
{SHRI P.V. RANGAYYA NAIOU): 
(a) There Is a pn:lpOial 10 construct a 
new Central Telegraph Office building at 
New Delhi. There is no such proposal for 
Celc:uUa. 

{b~ (I) New Delhi Central Telegraph 
Office : Prapalation of drawings 
compleled. Approval or Delhi 
Urban Arts Commillion is 
ftllliled. 

(II) Calcutta c..tral T..._,., Of· 
flee: Not applicllble. 

(C) (I) New Delhi Central Telegfaph 
Office; It .. oe:...ved tNd en-
croachltWMl hat bien made by 
tame J.J. Dwel1r1 on.,. land 
propOIId to be Ulillllld for con-
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struction of building. DDA (Slum 
Wing) has been approached for 
9'tting eviction of encroach-
ment. Construction of building 
will take three years after evic-
tion. 

(II) calcutta Central Telegraph Of· 
"fice: Not applicable. 

Pen8lon to Extra Departmental Em-
ployen 

4042. SHRIMATI SUSEELA GOPALAN: 
Will the Minister of COMMUNICATIONS 
be pleased 10 state: 

(a) whether the Government are con-
sidering any proposal to grant pension to 
the Extra Departmental employees as is 
being given to tl'le agricultural workers, 
old aged and other weaker sections in 
the different States like Kerala; 

(b) if so, the details thereof; and 
(c) if not, the reasons therefor? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMUNICATIONS 
(SHRI P.V. RANGAYYA NAIDU): (a) No, 
Sir. 

(b) Does not arise. 
(c) Under the orders in force at pre-

sent, pension is payable only to regular 
full time Government employees subject 
to the fulfilment of the conditions laid 
down by the Central Government in this 
regard from time to time. The Extra 
Departmental Agents. being part time 
employees, are not eligible for payment 
of pension under the existing rules of the 
Government. 

Pazhaul Irrigation Project 
4043. SHRI M. RAMANNA RAI: Will 

the Minister of WATER RESOURCES be 
pleased to state: 

' (a) the present position of the 
Pazhassi 
Irrigation Project in Kerala; 

(b) the original estimated cost and the 
irrigation potential of the project: and 

(c) the expenditure incurred thereon 
10 far and the time by which it is likely to 
be completed? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (c). The details of 
Pazhassi Irrigation Project of Kerala are 
given in the attached statement. 

STATEMENT 
Pazhassi lrrigatioo Project in Kerala 

envisaging construction of a barrage ac-
ross river Valapattanam was given clea· 
ranee by the Planning Commission in 
1964 for an estimated cost of Rs. 4.42 
crores to irrigated 32.400 hectares annu-
ally with Culturable Command Area of 
22,256 hectares. The first revised esti-
mate for Rs. 14.82 crores and second 
revised estimate for Rs, 42 crores en-
visaging ilo change in scope of the 
project were also accepted by the Plan· 
ning Commission in 1975 and 1981 re-
spectively. According to the latest infor-
mation received from the State Govern-
ment in June. 1991, the Culturable Com-
mand Area and irrigation potential of the 
project stands revised as 11,530 and 
23.050 hectares respectively. The poten-
tial created and utilized upto end of 7th 
Plan has been reported to be 11,460 
hectares. 

Latest estimated cost of the project as 
indicated by the State Government in the 
Annual Ptan document is Rs. 81.12 
crores. An expenditure of Rs. 71. 12 
crores has been incurred upto March, 
1990 and anticipated expenditure for 
1990-91 is Rs. 2 crores. Outlay recom-
mended for 1991-92 by the State 
Government is Rs. 3.40 crores. The 
State Government has programmed to 
complete the Project in 1992·93. 
Police of CommluioMr .,.._. In 

Delhi 
4044. SHRI MADAN LAl KHURANA: 

Will the Minister of HOME AFFAIRS be 
bleased to state: 

(a) whether there is any proposal to 
scrap the Police Commissioner system in 
Delhi; 

(b) if so. the details thereof; 
(c) whether any complaint has been 

received against the functioning of the 
Police Commissioner system in Delhi; 
and 

(d) if so. the details thereof and the 
action being taken in this regard? 
· THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS: 
(SHRI M. M. JACOB): (a) and (b) No 
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such proposal is I.Rier consideration at 
present. 

(C) and (d) A letlar was received 
tram a tormer Member of Parliament in 
July, 1991 that the Police Commissioner 
system in Delhi should be abolishad as 
with its Introduction thent had been an 
increase in crime. The letter also stated 
that the Police Commissioner system 
conferred unlimited powers on the 
police which had resulted in corruptlon. 
(Translation) 

U.. $pen ol Big AI II NOire 
4045 SHRI RAM TAHAL 

CHOUOHARY: Will the Minsiter of WA· 
TER RESOURCES be pleased to state: 

(a) the life span of the big resetYOirs 
inCluding the Rihand Dam assessed at 
the time of their c:onstruction, reserwir· 
wise; 

(b) whelher the life span of thole ,.. 
I8NOirs has deCreased considerably 
due to the depoeil of excessive slit 

................ , 2• Yc..n 

therein 
(a\ 
(c) if so, the reasons for the depoit 

of excessive silt in the said raaervoirs; 
and 

(d) the corrective measures being 
taken in this regard? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI VIOYACHARAN 
SHUKLA): (a) and (b) The majOr reter· 
von in the country have been planned 
for a life of 100 years. Silting of ,...... 
voir's is a natural phenomenon and pro-
visions are made in the capactity of the 
resaNOir for accommodating the silt. In 
respect of Rihand Dam unexpectedly 
high lOss in the storage due to siltation 
has not been reported. In other dams 
also, wheAt siltation has been reported, 
generally the lOss in storage due to 
siltation has not been unduly high. The 
life expectancy of some of the ma;or 
I'8S8IVOifs in the country has been ... 
I8St8d as follows:-

2 ...... Cil......wPr.dnlll 
-'-T~C~I 
... G-.. s.., ,.......,. l'ladnll) 

IW y,:an 
~.it11 v~-an. 
IW Yc.n 

J.a.o :!-' YCWIC '"~79) 
H!i 12 ,cant 1974--{16) 

J.a.IU )2 \'can{ 1"3-&SI 
:! 3 16 Y can( 141ft0-7&) 
7.2 1.a YCWICIWIS-79) 

IU 27 YanCim-14) 
s,. :!9 Yantlm-tr7) 

s. Ginu ............... 
........... (Onl.a) 
7. ltlukna 1....,..,1 

IW Yean 
.uJ Yc.n 
1111 Yean 

(C) and (d) The .. of lillalion de-
pends upon the f8ctonl .. .,. 
capacily of 1he f'8liiMJir in PfQPOI1iDn 10 
............. of ..... ~ 
cal ....... c:lim8le and the land u. 
~ in .... Miil. catc:hmenl -. 
~ .......... shed .... 
8glftW1t piOjedl and soil COI-WIIian 
........ ia .. t*Chinenl - .. 
......... br .. - GoM'nrnelll 10 ............ 
(EngtlshJ 

..... ol ..... Anflln;-
4048. SHAI GANGADHAAA 

SAMPALU: 
SHAI MOAESHWAA SAVE: 

\WI 1he Mil ·111r of COIMJNlCA. 
1lOHS be plellld 10 .-.: 

(a) wheiMr 1 hM come 10 the no1ce 
of 1he Govemmenl ... 1he dilb ...,. 
... lor rtMewing of belgn progrwn-
..... being milueld; and 

(b) I 10, the 111Pa the Govemmenl 
tNM 1IMn in ... NIQifd? 

THE DEPUTY .. rEA IN THE 
MINISTRY OF COMMUNICATIONS 
(SHAI P.V. FWGAVYA NAIDU): (a) 
... (b) The opnli ........ 10 ... 
1llbllh. mli•• Of WOftt .. clth 
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antenna and IIIOCiated front end con-
wrtor used or capable of being used for 
the naplion of ...... progranme 
from the Indian satellite q is being 
islued by the various field unils of De-
partment of Telecommwication8. There 
h&ve been rwports that these can be 
used for receiving televt8ion pl'99l'llllllll 
from foreign stellite also. The dish .,..,. 
na are licenced for Indian Satellite. There 
are rwports that the antenna are being 
used for receiving foreign programme 
also. The regulatory policy on dish anten-
na capable of rec:eivlng television prog-
rammes from foreign satellites is now 
under active consideration of the Govern-
ment. 
[Translation] 
Judicial Rlghla 8nd Pow .. tD Nyaya 
~ 

4047. SHRI RAM NARAIN BERWA: 
Will the Minsiter of HOME AFFAIRS be 
pleased to state: 

(a) · whether it is proposed to provide 
judicial rights and powers to the Nyaya 
Panchayats in rural areas to dispose of 
the general offences under the Indian 
Penal Code; and 

(b) H so, when and if not, the reasons 
therefor? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF PARUAMENTARY AF-
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M. M. JACOB): (a) and (b) The 
matter is engaging the attention of the 
Government of lnida. 
(English) 
FWI Producta Procenlng Unlta In 

eo.t.l AniM 
-4048. PROF. UMMA REDDY VEN-

KATESHWARLU: Willlhe Minister of AG-
RICULTURE be pleased ao state: 

(a) whether "Tiger Prawn• culture has 
made tremendous strides in coastal 
Andhra Pradesh; 

(b) whether a "Prawn hatchery• is also 
proposed to be set up at Saryalanka in 
Guntur District of Andhra Pradesh under 
Marine Products Export Development Au-
thority; 

(c) if so, •he details thereof; and 
(d) wheth ... i there is any proposal to 

start fish produts processillg units in 
Coastal area to facilitate further develop-
ment of exports? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MUUAPPALL Y RAMACHANDRAN): 
(a) Yes, Sir. 

(b) and (c) The Departmenl of Agricul-
ture & Coopelation haw sacntioll8d es-
tablistiment of a prawn seed hatchery at 
Saryalanka in &Jnlur Dishlric:l of Andhra 
Pradesh, dli~ December, 1989, at ..a 
IDtal estimated cost of Rs.210.80 lakh. 
under the Centrally Sponsored Scheme 
'Integrated Brackishwater FISh Fann De-
velopment'. This hatchery, on complec-
tion, will be in a position to produce 
about 25 million tiger prawn seed per annum. 

(d) At present. there is no proposal to 
start new fish processing units in the 
coastal areas. 

(Interruptions) 

12.00 .... 
SHRI SOMNATH CHATTERJEE (Sol-

pur): Sir, you were good enough to say 
that I will be allowed to raise today the 
question of the reinstatement of the dis-
missed railway er'lployees. But yesterday 
the hon. Railway Minister had made an 
accouncement I only. hope that you will 
ensure that they will keep theri commit-
ment. Therefore, 1 do not wish to take the 
time of the House. (Interruptions) 

(Translation] 
SHRI HARI KISHORE SINGH 

(Sheohar): Mr. Speaker, Sir, I would like 
to draw the attentioo"' of the Govemrnent 
towards a news itam published in the 
newsp8pers regardi!1g the attempt on the 
life of our ambassador to Romania Shri 
J.F. Roberrio. It Has created a sense of 
panic. Before this incident, Shri Mehatnt, 
attach to our High CorNnissioner in Lon-
don was also killed. I would like to know 
the action proposed ao be taken by the 
Government 'in this regard. I would also 
like to know whether the GoVernment 
propose to take steps to provide security 
to our cliplornates abroad if so, the details 
thereof? 
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(Engrlsh) 
SHRt SOBHANADREESWARA AAO 

VADOE (Vijayawada): Sir, hough you, I 
would .. to draw the dlllllan of the 
~ Nlglll'ding the alluallon 
...... atudan1s who .. llllctld lor 
..,.alan irm Ffnlt.aus....., callgoly 
...... c..trel Schoala could not be 
.......... of .. inoldl .... delay 
... il tlldng place in .:cofdlng appnMI 
lor atlnl11ian 11om lhe Gowernment of 
India. In ...., 300 Cenlral Schools .... 
llll.lallon il .....,... becal.- of which 
............ of c::hildra1 could not 
be atlnlllld and 1heir paNt1IS ....... 
ing a lot of agony. Thelelore, I ..,... 
1he .. 'at• of Human ~ De-
...._.. to look im ... ......,. and 
accord nee a aaary appnwellor atlniaaicn 
of the IIUdlnls irm Fnt Qaas under 
CMagowy IH and cleceu~asn 1he proce-
dunt ., 1heiiUCh type of inoftllnale delay 
... not .... place in -...... 

SHRI M.R. KADMBJR .wwmtA-
NAN (l'irunelwel): Sir, hough you, I 
would ... to draw the dllllion of .. 
~ and the Plllaq Commi-
liDn 1hel the long coastal lne of Taml 
Hldu ,_ became more ..,.... border 
.... to the ••veness of he Himllla,-
...... We ........ Pllliillg Com-
......... ID include the Sebl Slmundram 
Plajlcl in .. Eighlh Plan in .. of .. 
impaflala tram of ,. cllf•a • wei 
- flam ... ---- point of .... il .. willh of .. Taml NMu people 1hel 
.... Slmundlwn Ploject should be fn. 
dueled in .. Eighlh Plan. 

SHRI MAHOAANJAN BHAKTA (Anda-

,_, Nicablt): Mr. -··-· Sir. • .. Plfl8d in ,. nu..,. the h8raic 
.... people CJI SeMI Union ... .. 
.._. .. dlmocl-=r. I ...... 1hel .........., ......... ..... 
dllnocriC'J in 1he Wartd. should con-
....... people of .. Sowilt Union 
tDr IIIIIWing dlmOcracy and goodwil ID. 
.. ScMit Leater, Shri Mllhlil Oar· ...... 

8HAI CHANDRA JEET YADAV 
(AZMtglm): Sir ....... should con-
., our ...... on behllf of .. people 
til India tD .. people of ScMit Union 
_.PIIIIIdlnlltlltMIIhlil~on 
.. **"Y ....... ldlmaollle bell. 

(Interruptions) 
SHRt MANOAANJAN BHAKTA: We 

a11o oondenll\ the bell which _.. 
euppartillg .. people who haw brought 
In the coup ... ·~ 

MR. SPEAI<EA: You .. on a diiiNell 
point. Mr. Bhllda. v-. ....._. Singh ...... 

(lt*nUIJflonll 
SHAI JASWNfT SINGH (OIIaprh): 

Mr. -···· Sir, .. .....,. ...... PMy and I peNOnlllly halil the diMI of 
Ill UlldemoCiatic craup In .. USSR. We 
further ..... NIIDralion of .. Uhortly 
of .. SeMel Partlamn and .......... 
lion to oflice of Prllidllat GoltJachev. 
Thil il a mornen11ota deul..-at. It il a 
cMIIgpmllat in the conec:t clrecllon and 
• il of much graellr globll impor· 
tlnC8 .., .. Cllginlll Rewolulon of 
Par8llrolra and 0111'1011. II 11 .... of 
the SeMel people 1hel ,_.......,._._We 
... .. deiRocr8lic spirit and .. conwnit· 
.._.of .. men and woriwn of the USSR 
1D clllmoa'acy. We greetltlern in this hour 
of their ... triumph and .. triumph of 
dllnoc:ncy. 

The moral and ~ courage of .. 
thole ...._. 1hel IIDOd on the.-. 
liCade8 lid .,.. .. FUiian PNIIIdelit 
8oltl Yelllin il a wry fiiCMng uga. ... (ln-
tenuplions). 
~- SPEAKER: Well, I .. say •••... 

~J. 
&ttl JASWNif SINGH: I .. con-

dude. Sir, but I haw ID _.. ~ obeer· 
valionl on Iii~ ..... .(lntet-
tupt;ons). 
~ SPEAKER: Well. llil ia welcome 

and you .. WIIC'nil.., hl.ll .. 
{lfrllllrtlllll} 

SHR1 JASWNtf &INOH: But while 
alcomlng. I haw to ntlllfa m, ObiiM-

IIoM and place them on MOCifd. Sir. 
While ..,._. not OCIIIIMftiiiiiQ on the 
cllccNI ..... of m, frtlndl tn .. CPI(M). 
I dD nat wilh tD ._ ••• .(~). 

8tR IOMNATH QtATT&UEE: Sir. 
.. OGCII'IIit Ia being ....... .,.. fff'f 
friend. Why .... ........ ., ~ 10 
haw a dig • Ul?. We ._. our CQIN'Iil· 
....... We aiiiO ......... of 
USSR. We ...,. ........ ~ the .......................... 
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this and ttiey have got it. But this is not 
the way, Sir... (Interruptions). A very 
good friend of mine is talki13 of democ-
rcy and the triumph of the people in 
Soviet RU88ia but what he is and his 
party is doing for the people of this 
counby, let us not forget that ... (lnterrup-
tions). 

SHRI CHANDRA JEET YADAV: Sir, 
this is the unanimous opinion of the 
~ from all sides. Let us do it with 
grace ... (/nterruptions). 

MR. SPEAKER: Please Lokanathji ... 
(Interruptions) 

MR. SPEAKER: Momentous events 
are taking place. Let us be very very 
careful in saying and let us do it in such 
a fashion that we do not enter into 
controversy in the House ... 

(Interruptions) 
SHRI JASWANT SINGH: I proceed 

fUrther, Sir. I, however, wish to say that 
the conduct of our policy by the Govern-
ment of India on as vital an issue as 
Indo-Soviet relations, marked by the 
statement that was made by the hon. 
Minister of External Affairs can only be 
categorised as blinkered with timidity and 
ineptitude. This statement itself which is 
on record of the Parliament .. (lnterrup-
tions). 

AN HON. MEMBER: He has started 
the debate, Sir, 

SHRI JASWANT SINGH: I am making 
my observations. I welcome the transfor-
mation that has taken place ... (lnterrup-
tions ). I welcome the transformation that 
has taken place in the Congress ben-
ches ... (lnterruptions). The Government 
respotlded to a situation of grave import-
ance. lndo-SoYiet relations ware involved 
and the Government did respond with 
ineptitude blinkered with timidity. It re-
sponded in a situation where it appeared 
that the Government's response was 
grooved in yesterday's ctk:hes. We have 
there on record not just that statement 
but an observation by the Prime Minister. 
tiled with the urlil8C8Ssary homilies. that 
rafonnlsts must be careful. It is reported 
In the newspapers that our Ambassador 
In Moscow has made some observations 
on tbe CD.tP that took place. Now, if 
theae obleNations are correct as they 
are lliii)Otted ..... 

MR. SPEAKER: Well, Jaswant Singhji, 
this is a very very delicate issue ..... 

{Interruptions) 
SHRI JASWANT SINGH: That is why I 

am raising it. (Interruptions) 
MR. SPEAKER: Please .... 

(Interruptions) 
SHRI JASWANT SINGH: I am not 

yielding. Let me conclude. (Interruptions) 
MR. SPEAKER: I am onty requesting 

Shri Jaswant Singh to conclude. 
SHRI JASWANT SINGH: H the reports 

appearing about what our Ambassador in 
Moscow has said are correct. then that is 
inefficient and insuftic:ient information be-
ing handed ineplly. H they are correct. 
then the Government must make amends 
immediately. becaiiS8 what is involved 
are Indo-Soviet relations. H it is incorrect, 
then, yet again. the .Govenvnent must 
make amends immediately becaiiS8 what 
is involved are Indo-Soviet relatiOns. 

MR. SPEAKER: Jaswant Singhji, theae 
are very very delicate matters. Do not 
jump to conclusions. 

SHRI JASWANT SINGH: I am not 
jumping to conclusions. I am saying bolh. 
H they are correct. then one conclusion 
follows and if they are incorrect. then 
another conclusion follows. I demand that 
the Government must come forward with 
a statement on the issue. Either way the 
Government must come forward with an 
authoritative statement inside the House 
and not comment on these events out-
side the premises of Partiament Thank 
you. 

MR. SPEAKER: Now Shri George Fer-
nandes. 

(Interruptions) 
SHRI LOKANATH CHOUDHURY 

(Jagatsinghpur): Sir, please allow me. 
{Interruptions) 

MR. SPEAKER: I will allow you. 
{Interrupt~} 

MR. SPEAKER: Please let me handle 
it. I will allow you. I will allow Buta 
Singhji. 

{Interruptions) 
MR. SPEAKER: WeH, I am very sure 

that all of us understand the delicacy and 
the intricacy and the momentousness of 
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1he ewms that are taking place. My only 
request to 1he hon. MembtN's is to put 1he 
fads in a correct perspective so that our 
foreign policy becomes an instrument for 
creating c:onducive conditions throughout 
1he woftd. Yes, Shri George Fernandes. 
{Translation] 

SHRI GEORGE FERNANDES (Muzaf-
farpur): Mr. Speaker, Sir, through you, I 
urge this House to congratulate the brave 
people of Soviet Union for the commend-
able role they ptayed during 1he hour of 
crisis when dictatorship was being thrust 
upon them. . ... (Interruptions) ..... 

MR. SPEAKER; Sir, I would also like 
to state that whatever we witnessed in 
1he last 48 hours in Russia, It proves that 
in today's woftd, if somebody attempls at 
destroyirig 1he individual's freedom or 1he 
ciliz'8n's freedom, he wou!d not succeed 
in his endeavour. I do not want to enter 
i*) 81rf argwnent nor do 1 wish to initiate 
8lrf disaiSSion yet I regret to point out 
1hal pw Govenvnent should haw been 
... that 1he c:hMges brought about by 
Gorbachov were basic n radical n 
.... lked by 1he people there Y8I'Y 
nu::h. We had thought that like our 
au11ry there was politica of courtiers 
(Darbari Politics) in Soviet Union ... 
eo •••• .(lntsrruptions}: .... What we have ex-
pe~ieiiCed n aeen is lflei 1he demoenl-
cy of Russia is not confirled to Courlent 
only. In Soviet Union there i& clemocrq 
of the people in true -- and the 
people of Rul8ia succeeded in foiling 1he 
linllller daa·~· of lhoee who altempled 
to bring dictatorship in lhP eoutrj ..... (ln-
temJptions).. ... The MiniiMr of External 
Man ia pr8l8nt in the Houle. I was 
praeant on the day he made a ..... ,..,. 
in lia HoUle. I WMt to intlnupl l*n at 
.... time bul the dellcecy. to which you 
•••• jult now .•.•. 

MR. SPEAKER: I .. rnainlain I. 
SHAI GEORGE FEANANDES: Mr. 

Spill.,., Sir, I do not ..,.. that .... ill 
.. ciJbc:Y In .. 
[English] 

MR. SPEAKER: Let ua wail 
8HA1 JMMNIT SINGH: 1here ill no 
~ .._ people .. •ICing on ............. 

[Translation] 
SHRI GEORGE FERNANDES: Mr. 

Speaker, Sir, 1here is no delicacy In it. 
Gorbachov was an elected leader lind an 
attempt was made to overthrow .,-. 
elected leader. It was the duty of the 
Government to support Gorbachov orf 
behalf of people of the country who hav8 
always championed the cause of human 
rights ..... (lnterruptions).. ... Had our 
Government tried a bit to understand the 
power of Boris Yebin, Russia n the 
Russian Republic, we would haw saved 
ourselves from this embarrassing situa-
tion babe the people of Russia. I 

Mr. Speaker, Sir. 1 would like to thank 
all those people who supported the peo-
ple of Soviet Union despite the changed 
attitude of our Government. Mr. Speaker, 
Sir, I would request you to congratulate 
Shri Gorbachov, Mr. Boris Yelllin and 
the people of Russia on behalf of the 
country ..... (lnterruptions) ..... 
[English] 

SHRI SAIFUOOIN CHOUDHURY (Kat-
wa): Sir, it has been proved again that 
the people are the only determi ling force 
of the developments of history n no-
thing sustains against the will of the 
people. We wish well for the people of 
Soviet Union. It Is very good that 
tJk)odehed tau been averted n we, the 
pee;""' ~ Tl*d World CcM.mrte8, look 
fofw8rd to the SeMel Union to help the 
llrUgglea in ._ CXUllltee .. they did 
before. (Interruptions) 

MR. SPEAKER: Pteue don't have 8Ift/ 
aoa talking. 

(Interruptions) 
SHRIMATI GEETA MUKHERJEE 

(Panlkura): Sir. we have lllwaya the best 
relatiolllhip wtlh the USSR and our coun-
try delllllly -- to continue lt. There 
ill no doubt 8boul it. Aa .., • that is 
001amed. Sir, we .. afnlld that Ameri-
can np.i181m ill gJiing --~· 
bul then I do not ..,. to P181 11!J 
IUdgmlnll odly wllh that In their wlldofn 
1M 8cMJI people wll ..... vicDtOUS 
and the dllltlny ol the Tl*d Wortd coun-
.... wll be fuiiV prolldld. 

SHAI 808HANADAEESWARA RAO 
VADDE ~de): Mr. Spa .. .,., Sir. 
;. a 11w _. a:.klhe dllialapmenll in 
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Soviet Russia have perturbed crores of 
people throughout the world. 

Sir Mr. Mikhail Gorbachev is not only 
the President of the USSR, but he is a 
person who is loved among several 
countries, the peace-loving people, and 
he has almost become a symbol of 
peace and the raoent historic Agreement 
with George Bush has raised several 
hopes among seVeral countries regarding 
the future of the world. 

Sir, we are very happy and we join 
along with you and all our ~ in 
congratulating the people of SoViet Rus-
sia in bringing back Mr. Gorbachov as 
President, and ultimately they have 
proved that the people in Soviet Russia 
have really taken to Glasnost and Peres-
troika, which has been initiated by Com-
rade Gorbachov for the first time in the 
history of the Communist World. 

SHRI LOKANATH CHOUDHURY: Mr. 
Speaker, Sir, what has taken place in the 
Soviet Union is momentous and epoch-
making, and this whole process has 
started. But I share your view that the 
matter is still delicate. It is delicate in the 
sense that the development in the Soviet 
Union is still their internal affair. We have 
so far good relationship with the Soviet 
Union. And no doubt Soviet Union's con-
tribution to Third Wodd eot."fltries to keep 
their independent economy is imumer-
able. But, when the matter is unleashing 
it8eJf at 1his stage, we also know that any 
attempt to take power by coup is con-
demnable. The American imperialism has 
intervened in the internal affairs of the 
Soviet Union. 

MR. 8PEAKER: I have said that it is a 
delicate matter. 

(Interruptions) 
MR. SPEAKER: It applies to both the 

sides. 
SHRI LOKANATH CHOUDHURY: Sir, I 

am saying about the American Imperial-
ism and especially the role of Mr. George 
Bush. At the time when the Soviet people 
were to decide their tate, the intervention 
of any GcMtmment In any quarters in the 
intemal affairs of .. country is also con-
demnable. We should express that also. 
We, no doubt, tt*'k that the Soviet peo-
ple would ~ ahead and their collec-
tive will will work. But, at the same time, 

we must also take into c::onsideration the 
negative developments that are taking 
place in the world. That is why the 
Government of India giving any opinion 
at 1his stage wilf be delicate and we wilf 
have to watch till the condition is stabil-
ised. 

SHRI CHITTA BASU (Barasat): Mr. 
Speaker, Sir, it is a momentous develop-
ment; there is no doubt about it. But the 
sovereign people of the Soviet Union 
have got the inalienable right and ulti-
mate authority to choose their own way 
of life, to fashion their own economic 
policy and to formulate their own foreign 
relations. They are independent, they are 
sovereign and the Communist Party of 
the Soviet Union is the . party of the 
people of the Soviet land. The Commun-
ist Party of the Soviet Union has got its 
own policy and programmes. On the 
basis of the support of the membership 
and the general people, they have taken 
up their policy and programmes. We 
have got no right to interfere in that. 
Every political party has got the right to 
formulate its own policy and programme 
of action. I feel the CPSU. at this particu-
lar momentous period. wilf take the right 
direction and bring about political stability 
in the Soviet Union. So far as Indo-Soviet 
relations are concerned, the people of 
India, for ages together have been nurs-
ing the friendship between the two great 
people. I think the Government of India 
would continue that policy which it has 
been pursuing for so long and the people 
of India wil! be happy 11.> see that the 
Government of India do not depart from 
that policy. 

Sir, I hope, I believe, I trust and I am 
oonvinoed that the Soviet people who 
have got the revolutionary legacy would 
continue to struggle for the re-establish-
ment of socialism in Soviet Union and for 
peace and democracy in the world. 
[Translation] 

SHRI BUTA SINGH (Jallore): Mr. 
Speaker, Sir, the concern expressed by 
all the parties on the development in 
Soviet Union is something very natural. I 
urge that instead of dSCIISSing this issue 
by rising above party lines, the leader of 
the House should express his views on 
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..... of the Govemrnanl and CollgNSS 
PM,. Aa nWIIiall8d by Shri ManorMjan 
Bhlllcta, I would ,.._ you to bring 
torw.d • n18011dlon welcomilg the .....,.. 
ralion of damocrllcy in Ruslia on behalf 
of the ... ~ Becatll8 lncla is • 
pioneer of world peace and Shri Gor-
b8ctlav and Shri Rejlv Gandhi had work-
ed ...... for achieving world peace ..... 
(Interruptions}..... When Rajv Gandhi 
8lllrtld tis ~ of world peace liD 
bring 1he Gul war to an end, 'tis first 
8IDp-CMr .. Moecow and tis first delib-
eration .. wilh Mr. Gorbachov. 

The hisiDrlc naty signed belween 
Gorbachov and PnMiident Bush •. racendy, 
can succaastuly be implemellled when 
.... is democracy in Soviet Union. For 
1his .. al pray to the M'nighty, thai there 
be lt8billy and d8mocrac:t in the Soviet 
tnon. 

Th8 age old frieiKIIhip between India 
and Soviet Union should continue. Such 
• n18011dion should be bfought by the 
.... oflhe Houee. 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (SHRI 
NUUN SINGH): Han. Spall•. Sir, 1tMn 
is no drUJt that 1his is a ........,.,. 
4MI'II not only in the life of a great 
na11on. 1he SeMel Union, but I lf*tk in the 
hiiDical COLn8 pelapedNe for the 
damoc:llllic aspillllions of people al over 
... world. The ups and downs. the 
ngedy and lriumph thai haYe accom-
panied il .. al part of tisloly, I wauld 
- thai not -- glll8lllliolll but limes 
Gl ...... and umoil haYe always been 
.. a.lue epoc:hl of tisloly. 

We do not l'8ed q ham••• on Indo-
.,_. friendlhip. Pemall me to f80CMit 
......... •c:HIIcl of ... lnclan 
Nllion, Panclt ........... Nlhnl ..., llid 
.. ICIId taundllliolll Gl lndo-ScMet 
Mlndlhlp. For .. ._ ,.... • ill • 
..-r Gl NCDfd thai._ ra'dawll haYe 
taundiUppOrtflaln ........ in .. ..., ............... .... 
...,.. tlltlo. in 1hllr awn Iagie. ~~ought 
ltltw ... tJDin1 a till too win aur 

triendahlp wllh the Soviet Union. But • it 
has been llid lime and aglin. .... friend. 
lhip hel not been forged far .. .. 
from the glllery, .... frielldlhlp hel not 
been forged for or against ~. this 
frielldlhip hel been bgld in the crucible 
of lime In the lnt8relt of the gnNd Soviet 
people and in the lnhnlt Gl the great 
people of India. 

1halelore, I not 01:tiY join but I rejoice 
wllh the people of the Soviet Union who 
have once again ........,_ lheir IUP&-
macy in whateY8r 1hey .,.m to do in their 
CCUiby. 

H the Hon'ble Foreign Minister was 
raticant the other day, It .. not thai on 
our '*'· there WD anylling wanlil1g in 
our commitment to the expa~ldlng hori-
zons of democracy. That WD a diploma-
tic l'8ticance and, I thk1k ad lhoee. in this 
House who have, at one time or lhe 
Olher sat on the treasury beiiChes, would 
very well know. I do not want 1D ell any 
example and I do not -.t liD pick any 
excuae against anyone. 

I would like liD say lhat 80 far D lhe 
raported llaklment of the Amblllldor to 
USSR is cancemed, I have 188n that 
praes NPQrt. II hel been qualld from 
8DI1'Jel)od!;alaa who hD qualld the Am· 
b a nedor. II wil be in flmaaa of '*'95 
1hat the Foreign Ministry should be al· 
lowed to acert8in • to 8X8CIIy whlll are 
the ,_ of the caae. If I had been a 
clr8Cl quca from the Ambanldor. it 
would have been qulle I clfteralt INng. 
Somabodyalaa is rapol1ld to have 
quoled the Annllldor • hiWig said 
that. 

MR. SPEAKER: That ill why, we do 
not retv on 1hat • 

StR ARJUN SINQH: But thlt has 
beln nlferNd hent. 

MR. SPEAKER: You .. rtght In eaying 
lhlll But w do not retv on lhlll 

StR ABDUL OHAFOOR (Oclpllglnj): 
Shrt Shllllclr oay.a Singh ._ jUit come 
flam Moeoow. He told me thai tw had 
diiQ ......... Indian Ambllll-'or-

MR. SP&MER: No. 1hll ill a prtvate 
0011W!DIIan ..a 1t11 ill a c1111ct111 mat· 
llr. I .. laokiND I lfld I .. take a 
...... dlcllllcllt. 
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SHR1 ARJUN SINGH: The Hon'ble 
Foreign Minist8r wil ascertain the facts 
and he will-come to the House becal• it 
is not. all said. a question of expedieri-
ey 01 conva'1ience. Indo-Soviet relations 
and friendship are baled on sold found-
ations. They are not only of mutual Inter· 
est but have aJso been inllrulnental for 
preaarving the peace n tranquility d 
over the worfd n to stand up against 
anyone whenever peace is ttnatened. 
democracy is threatened, well being of 
the weaker nations is ttnatened. When 
the poor people around the country 01 in 
the world face an adverse, a situation. 
somebody has to speaK up f01 them. At 
least, the last 40 years have proved that 
it is the bedrock of Indo-Soviet frieudship 
which has emboldened millions of people 
around the globe to stand up against 
imperialism n fight fOI their rights irres-
pective of the risk involved. I would, 
therefore. associate this Government and 
our Party with the triumph of democracy 
in the Soviet Union. 

We wish President Gorbachev all well 
who has boldly charted the course of tis 
own country for the fulfilment of whatever 
aspirations the Soviet people have. (In-
terruptions) 

MR. SPEAKER: Well, the Members 
have expressec:l their views. All the Mem-
bers of the House would like to have the 
facts in an authentic manner which may 
please be given by the Foreign Minister. 
He was asked to ascertain the facts and 
give them to the House. The same is 
being done now also. 

(Interruptions) 
SHRI CHANDRA JEET YADAV: No, 

Sir. I am SOifY. This is the unanimous 
view of this House that at least we 
should tend greetings to the people of 
Soviet Union n to the Government 
1here. Please send our greetings on be-
half of the Parf.anwtt ... (lnterruptions) 
Please send our greetings on behalf of 
this Parlament in the larger interest of 
Indo-Soviet friendship n peace. Every-
body has agreed on this issue. Let us at 
least convey the feelings of this House. 
(Interruptions) . 

MR. SPEAKER: Please take your 
...... Shri Thangkabatu, please take 
vow aeat. Please don't come to the 

the Table 
c:onclulion that the Members of the 
House have difterent views. But at the 
same time, y~ know, that we got the 
information two days back. You also 
know, the facts today are difterent. 

Allow me to discuss the same thing 
with you in the Chamber and then take a 
corract decision. Please do not come to 
the oonctusion as I do not decide like 
this. 

SHRI JASWANT SINGH: ,But the facts 
must come from the Minister. 

MR. SPEAKER: That is exactly correct. 
He was asked not to comment but to 
give the facts. I am doing the same thing 
now also. 

SHRI DIGVIJAYA SINGH (Rajgarh): 
Sir, 1 would like to raise a very important 
matter. The Railway Protection Force 
had an Association fOI 13 long years 
from 1973 to 1985 and the permission to 
the Association was withdrawn in 1985. 
Now, the Railway Protection Force has 
been agitating for a very long time to 
fonn an Association. Yesterday, Stvi Har-
ish Rawat. former Member of Parliament, 
had staged a dharna before the House of 
the Railway Minister. Those who took 
part in the dharna were taken away to 
the Police Station and were detained. 
This is a matter which has the consenl of 
the House also. The Committee on Sub-
ordinate Legislation in ils report has al-
ready given a view that that order n 
that Act. by which this Association has 
been withdrawn, should be rescinded. I 
would like to urge upon the Railway 
Minister to take up the issue once again 
and restore the right of fanning the As-
sodation of the Railway Protection Force. 
The Leader of the House should react. 

MR. SPEAKER: Now, Papers to be 
Laid. (Interruptions) 

12.32 ...... 
PAPERS LAID ON THE TABLE 

Notlftalllona under ... s.ry Mel Al-
lo_ ... of ......... of Oppoeltloft In 
~ Act, 1W7 etc. 

[English} 
THE MINISTER OF. STATE IN . THE 

MINISTRY OF PARliAMENTARY AFF· 
AIRS AND MINISTER OF STATE IN 
THE MINISTRY OF LAW. JUSTICE AND 
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COMPANY AFFAIRS (SHRI RANGARA-
JAN KUMARAMANGALAM) (ON BE-
HALF OF SHRI GHULAM NABI AZAO): 
Sir, I beg to lay on the Tabl&-

(1 ) A copy each of the following Notifi-
cations (Hindi and English ver-
sions) under sub-section (3) of 
section 10 of the Salaty and Al-
lowances of Leaders of Opposition 
in Parliament Ad.. 19n:-
(i) The Leaders of Opposition in 
Parliament (Allowances. Medical 
and other Facilities) (Amendment) 
Rules, 1991 published in Notifica-
tion No. G.S.R. 269(E) in Gazette 
of India dated the 8th May, 1991, 
IOgether with a corrigendum there-
to published in Notification No. 
G.S.R. 346(E) dated the 19th July, 
1991. 

(ii) The Leaders of Opposition in 
Parliament (Advance for Motor 
Car) Rules, 1991 published in 
Notification No. G.S.R. 270(E) in 
Gazette of India dated the 8th 
May. 1991 together with a cor-
rigendum 1h8r8lo published in 
Notification No. G.S.R. 347(E) 
dated the 191h July. 1991. 

(2) A statement (Hindi and English 
versions) showing reasons for de-
lay in laying the papers mentioned 
at (1) above. 

[Placed in Library. See ·No L T -433 I 
91] 

Det1:11d o-• tor Gr..aa of a. 
.. ....,, of .... tor 1111..f2 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH Y ADAV): Sir. I beg to lay on the 
Tab'8 a copy of the Oelailed. Demands 
tor Grants (Hindi and English versions) of 
the Ministry of Mines tor 1991-92. 
[Placed m Library. See No. LT--4341 
91] 
............ under E111 'tlllll C... 

...... Act, , .... 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL Y RAMACHANDRAN): Sir, 
J beg to lay on the Table-

(1) A copy each of the following Notifi. 
cations (Hindi and English ver· 
sions) under sub-secJion (6) of 
section 3 of the Essential Com· 
moditles Act, 1955:-

(i) S.O. 473(E) published in Gazet· 
te of India dated the 25th July, 
1991 fixing the maximum price of 
fertilisers to be sold in bags to tea, 
coffee or rubber plantations or to 
cultivators. 

(ii) s.o. 18n published in Gazette 
of India dated the 6th July, 1991 
appointing Shri R.M. Sethi, Joint 
Secretary, Ministry of Agriculture 
as Contloller of Fertili8ers vice Shn 
K.C. Krishnamoorthy. 
[Placed in Library. See No 
LT-435191} 

(2) A copy each of the following pap-
ers (Hindi and English versions) 
under section 619A of 1M Com-
panies Act. 1956:-

(i) Review by the Government on 
the working of the Uttar Pradesh 
State Agro lnduslrial Corporation 
Umited, Lucknow. for the ye8l 
1982-83. 

(ii) Annual Report of the Uttar 
Pradesh. State Agro Industrial Cor· 
poration l..imlled, Lucknow. tor the 
year 1982-83 along wilh Aa:oun1S 
and contriWda of the Comptroller 
and Auditor Genenll thereon. 

(3) A statement (Hindi and English 
versions) showing reasons for de· 
lay in laying lhe papers rnentiQned 
at (2) above. 
[Placed Ill Library See No 
LT-436191] 
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12.34 hrs. 
The Central Excises and Customs 

Laws (Amendment) am· 
[English] 

THE MINISTER OF FINANCE (SHRI 
MANMOHAN SINGH): Sir, I beg to move 
for le&ve to introduce a 'Bill further to 
amend the Central Excises and Salt Act, 
1944 and the Customs Act, 1962. 

MR. SPEAKER: The question is: 
"That leave be granted to introduce 
a Bill further to amend the Central 
Excises and Salt Act, 1944 and the 
Customs Act, 1962. ·' 

The motion was adopted .. 
SHRI MANMOHAN SINGH: I introduce 

the Bill. 

MR. SPEAKER: Now we shall take up 
Matters under Rule 3n. 

(Interruptions) 
MR. SPEAKER: Achariaji, why are you 

doing like this? You are a very intelligent 
and a capable Member, you can use the 
rules. Why do you say all this? Not this 
way. It is not in your interest. It is not in 
anybody's interest. I do not understand 
why you do not attach any importance- to 
the regular business mentioned in the 
agenda. 

(Interruptions) 
MR. SPEAKER: Not like this. Please 

come to my Chamber. I am not going 
back on that matter now. 

(Interruptions) 
SHRI DIGVIJA VA SINGH (Rajgarh): It 

is a very important issue. Let the leader 
of the House react to it. (Interruptions) 

MR. SPEAKER: Not like this. Please 
sit down. 

(Interruptions) 
MR. SPEAKER: H I allow you, I shall 

have to allow him, I shall have to allow 
everybody. I cannot do that. 

Rule 377 

(Interruptions)® 

MR. SPEAKER: It will not go on re-
cord. Only what Shri Sawant says will go 
on record. 

(Interruptions)® 

MR. SPEAKER: I am not going back to 
that item now. If you have anything, you 
please come to my Chamber. 

(Interruptions) 

MR. SPEAKER: It is in your interest 
that you should allow the proceedings in 
the House to proceed according to the 
rules. This thing is not in your interest. 
Today you are doing it, tomorrow some-
one else can do it . 

(Interruptions) 

MR. SPEAKER: Shri Sudhir Sawant to 
speak. Only what Shri Sudhir Sawant 
says will go on record. 

(Interruptions)® 

MR. SPEAKER: I will talk to you in my 
Chamber. You come to my Chamber. 

(Interruptions) 

12.37 hrs. 

MATTERS U,.~DER RULE 3n 
(I) Need to provide television 

facilities to people of R8tn8glri 
and Slndhuclurg district, 
llaharuhtrll 

[English] 

SHRI SUDHIR SAWANT(Rajapur): 70 
per cent of the area constituting Ratnagiri 
and Sindhudurg district of Maharashtra is 
not covered by the T.V. transrl',lissio. 
This area is the most backward area in 
the country. The absence of T.V. trans-
mission facility has added to the anguish 
of the people; who have been denied of 
the fruits of development for the last 40 
years. It is requested that this area be 
brought under T.V. coverage before 
June, 1992. 

:published in the Gazette of India Extraordinary Part II, Section 2, dated 22.8.1991. 
Introduced with the recommendation of the President of India. 

@Not recon:tecl. 
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12.38 .... 
fMA. DEPuTY-~ in the Olair) 
(I) Needtoeetupa~of~ 

High Coutt ... IIIIID one more 
Admlnlstntlve Tribunal Ill 
"Trtftndurm\ • SHRI A. CHARLES (Trivandrum): It is 

reliably learnt that the question of setting 
up of a few Benches of the High Courts 
in the Capitals of the State where there 
.. no High Courts has been seriously 
.-.gagiiQ the attention of the Govern-
ment It is a fact lhat there is no High 
Court at Triva1dn.m, the Capital of Kera-
la. In Seplembar, 1971 the Government 
of Kerala l'8qii8Sied the Central Govern-
ment tor establshi~g a Bench of the 
Kerala High Court at Trivandrum. There-
upon, a few c::lat1ficatiolas were sought for 
by the GoYeninent of India. After pro-
longed conespollldence in April 1985, the 
OcMimment of Kerala intormed the 
Government of lncla that they have de-
cided to go tor the estMIIst;ment_ of an 
Adriiltlathe Trbntl in Trivandrum 
and that a tlnll view of the Trivandrum 
Benc:b of the High Court .. be taken in 
lhat conlaXl But the Adlni listlatiYe Tri-
tulal was IIIIo eetablshed at Cochin 
lllllng hill the Adriiltlative Tl'l'xnal 
could be llllt up adlf where there is a 
... of the High Court Ttu TriYandrum 
.. ball .. Bench of the High Court 
..:1 the AdlliiMaliw Trbnll. Undue 
.. dlhip .. CIU88d to .. Oovemment of 
IWala in view of the abeela of the 
linch of .. Hlgb Coult at .. capital 
ely. I. .............. that urgent ac-
lan may kindly be ..... tor the eetabl-
...... of • linch of .. High Coult 
..:1 one mont Adn*Mal~oe T ...... at 
T~ 

(II)-.. ...... •••awtlllllot-
....... n ....... .., ............ 
::::.: ....... of .... 

PROF. MVITHAI 1.AK8HMANAN 
................. of ... laMIIM 
- ....... aandldld nat dlrecly by ...... ...,, __ but by Clrllln 
.... OIIIIIIIL""-----FIId 
-·-· ........... of l.alllllll by ........ CNIIIIIJIFL n..- aom-

plaints regarding non-payment of major 
prizers, not notifying the place anc:J time 
of such draws, printing and sale of unau-
thorised tickets, Improper conduct of 
draw, inclusion of unsold tickets in the 
draw, non-submission of aocoums to pre-
scribed authority. Many State Govern-
ments seU their right to conduct lotteries 
to private agencies for fixed royalty for 
using their name. Thereafter, these pri-
vate agencies resort to many unscrupul-
ous methods to derive maximum profits. 
This cause incalculable loss to the lottery 
buying public who never get major 
prizes. The Director of State Lotteries 
has. informed that apart from the lotteries, 
directly conducted by State Govemment 
and State Government Corporation, tick-
ets of· 166 lotteries are put to sale in 
KeraJa State. It can be experienced from 
this that .a huge revenue is mopped up 
from the people, mostly poorer section of 
the sode1y. 

I would, therefore, urge upon the 
Government of India to ban all the unau-
thorised lotteries conduc:ted by private 
organisers ost8l asibly on behalf Qf State 
Government immediately. 

(1¥) Need to .. ~eve the Buddha 
Statue from the ... and tnstall 
It In the mldet of the Huualn 
Segar Lib In~ 

SHRI OA1TATRAYA BANDARU (Sec· 
underabad): A prestigious tourist attrac· 
lion project was plemed around the 
beautifuf Huaein Sagar lake in Hy· 
derabed by the Hyderabad Urban De-
velopment Authority (HUOA) and named 
after Bhagwan Buddha as "BUDDHA 
POORHtMA PROJEcr' The Oovem· 
ment of Andhna Pradesh had proposed to 
..a a huge rnoiiiOiiltic 1110ne Buddha 
libiiUe, well ICUipiLnd and waa ready to 
be illlllld in the "*Ill of 1he lake on 
the .. Rock of Gibraher". 8ul while the 
huge ...,. was being a.nted to the 
mkfdle of the like, I .x:idlntllly fell intO 
the like and-*- 8ul. • dlltll, eftorts to 
f8lllteve and lrillllll .. ..... at the 
ptopoeed ... pn:Mid '*· 

I eppllll to the U1Won Gow1Mt1nt to 
...... Naval fDa to .. out the huge 
.......... flam the ...... lnltall .it 
.... Thllwl .. to ....... hUrt 
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feelings of Buddhists all over 1he country 
and the workl and will be a very good 
tourist attraction from the east and far 
east Asian Nations. 

(v) Need to Introduce • new tndn 
between Gaya and Delhi and 
lll8o to regulalriH Deluxe Ex· 
preu on thla route 

[Translation} 

SHRI CHHEDI PASWAN (Sasaram): 
Even after 43 years of independence not 
a single daily train has been introdUced 
on the Grand Chord for Delhi, Bombay, 
Madras, AhmedSbad and other Met-
ropolitan cities whereaS a number of new 
trains have been introduced in other 
parts of the country from time tQ time. 
·For example, in case of Patna, six pairs 
of trains have been made available from 
Patna to Delhi. Out of these, two trains 
viz, the Sharamjivi Express and the Gan-
ga-Yamuna Express which originate from 
Patna itself provide convenient night ser-
vice. In the seventies,. :nnsukia Mail was 
introduced through the Grand Chord, but 
later it was diverted from Gaya-Kiul line 
and run via Patna. 

While there are eleven pairs of daily . 
trains for Delhi and Amritsar via Patna 
there is only one train (i.e., Kalka Mail) 
via Gaya and that too the whole day is 
wasted in train and it reaches Delhi at 
night. For the time being there is only 
one train running thrice a week on the 
Grand Chord. It is the Deluxe Express. If 
it is rLn for four days more, more than 1 
crore people in Nawada, Aurangabad, 
Rohtas and Varanasi districts will be 
benefited and with this their longstanding 
demand would be fulfllted. 

So, keeping In view the convenience of 
nae than one crore people of the Grand 
Chord area, I urge the Central Govern-
ment to Introduce a new train between 
Gaya and Delhi and regularise the ser-
W:es of 2381/2382 Deluxe Express on 
this route. 

(vi) Need to review the Proposal to 
lncreaae duty on paper rolled 
bldla 

[EngHsh} 
SHRISUDARSHANRAYCHAUDHUm 

(Serampore): Sir, paper-rolled Bidi man-
ufacturer is a small trade in the country. 
West Bengal pioneers· it and no other 
state tiU date manufactures this type of 
Bidi. popular1y known as Sadabidi, It is 
absolutely a labour-intensive industry and 
at no stage any machine is involved. This 
industry is partia.ilarly located In my con-
stituency Serampore where nearly 
25,000 workers, mostly women coming 
from the poorest sectionS of the society, 
are employed. 

This paper-rolled Bidi has been re-
categorised in this year's Central Budget 
proposal. It is proposed to levy excise 
duty at the rate of As .. 10.75 per 
thousand Bidis Instead of As. 3.90 
charged earlier. This proposal of abnor-
mal jump in the central excise duty woUld 
cripple this industry resulting in its c» 
sure rendering thousands of workers un-
employed. 

While appreciating the Union Govern-
ment's attempt to curb the dangerous 
habit of smoking, the Central Govern-
ment is requested to review ils proposal 
of levying such exorbitant duty on this 
industry otherwise thousands of poor 
workers in my constituency and their 
families would have to bear the brunt of 
the crisis of the industry. 

(vii) Need to ensure admission of 
deaervlng condldates In profea.. 
lional counea 

SHRI MORESHWAR SAVE (Auran-
gabad): Sir, the Constitution of 1ncia 
provides reservation for backward cJas.. 
ses in respect of admission to prates.. 
sional courses such as medical, en-
gineering, phannacy, etc. Howe".w, the 
Government of Maharashtra has allowed 
a few privately nm Goverrl'nent aided 
medical, er)gineering and other protes.. 
sional colle "gas to admit students upto 
20% at the disci elion of the managing 
committee. 

Several cases have came to notice 
where the managements have _, ..,_ 
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cepting donations upto Rs. 3 to Rs. 5 
lakhs for admission to medical colleges 
and Rs. 50-75 thousand for admission to 
engineering colleges and so on. This 
tentamounts to commercialisation of edu-
cation and deprives admission to other 
deserving candidates. 

I, therefore, urge upon the Central 
Government to look into the matter and 
ensure that only deserving candidates 
get admission in professional course. 
The practice of charging capitation fees 
should strictly be done away with. 

(viii) Need to take steps to solve the 
drinking water problem in 
Ajmer, Rajasthan 

[TranslatiOn] 
PROF. RASA SINGH RAWAT (Ajmer): 

Mr. Deputy Speaker. Sir, I would like to 
draw the attention of the House on the 
following matter of public importance 
under Rule 3n. 

Uke all other parts of Rajasthan. the 
city of Ajmer and Ajmer district are facing 
acute shortage of drinking water. Due to 
scanty rainfall and uncertain monsoon in 
last few years and drought situation and 
going down of water level in wells and 
ponds, the position of availability of drink· 
ing water in Ajmer. Beawar. Naseerabad, 
Kishangartl. Vtjay Nagar and Pushkar 
cities and the entire rural areas of the 
region has worsened further. In urban 
areas water supply is being made at a 
very low pressure, once in 48 hours or 
even in 72 hours. In the villages the 
situation is more critical. Great difficulty is 
experienced in fetdliOg water from long 
cistances. People are compelled to drink 
contaminated water. Most of the hand 
pumps have dried up and many are out 
of order. Because of this problem of 
dl ir*ir1g water there. no industrial de-
Yelopment can take plaCe in Ajmer city. 
lndustrialsts and Government are not 
able to sec up industries there because of 
scan:ity of water. Twice in a year big 
fairs are held in Ajmer. The Urs of 
Khawaja Saheb which is a festive occa· 
sion lor Muslims and the grand PUshkar 
Melli of Hindus on the Kat1ika Poomima 
day are held there. These celebnltions 
attract a l8rge runber of peopkt from 
diffef811l perfS of the country and abroad. 

On such occasions the problem of drink-
ing water becomes more acute. I, there-
fore, urge the Central Government to 
complete the Bisalpur· Project on a war-
footing to meet this basic human need of 
drinking water. The Central Government 
should get it completed with a special 
grant for this purpose without delay. 
Along with that they should also launch a 
special campaign for digging deep bore 
wells to solve the problem of drinking 
water. 
DEMANDS FOR GRANTS (General) 

1991 ·92-Contd, 
MINISTRY OF INDUSTRY-Contd. 

[Engltsh] 
12.49 hrs. 

MR. DEPUTY SPEAKER: The House 
shall now take up further discussion on 
the Demands for Grants of the Ministry of 
Industry. Shri Yaima Singh Yumnam to 
continue his speech. Shri Yaima Singh 
Yumnam (Inner Manipur): Mr. Deputy 
Speaker Sir. I made my observations on 
national policy on industries yesterday I 
shall now devote my time in respect of 
the necessity of the development of m-
dustries in Manipur. 

Manipur is a very rich State in raw-
materials for the establishment of a pap-
er mill. There is plenty of bamboo avail-
able in the vast forest areas in Manipur. 
So there is every prospect for large scale 
production of paper in that area If a 
paper mill is estabiished. 

Plenty of bamboo is wasted. without 
using it. So. I would like to propose to 
the Government to install or to establish 
a paper mill there. . 

It was in 1972 that the Government of 
Manipur proposed to the Central Govern-
ment for setting up of a paper mill there 
I was in the Ministry at that time, in the 
then Government. We came to rrnoet 
Madam Prime Minister. late Shrimat1 
Indira Gandhi. She almost agreed to the 
feasibility report submft1ed to her and she 
wanted to give the Letter of Intent. The 
Minister of State whO was looking alter 
the tndustries Ministry at that time was 
even asked to give the Lener of Intent to 
the Government of Manipur. The Minister 
ot State whO was looking after lndustnes 
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Ministry was one Shri M. Choudhury. He 
was interested in installing that paper mill 
in his area so that his cause for election 
may be promoted. Thus, he snatched 
away our right for that paper mill and he 
got installed that paper mill in his area. 
The raw materials for that, are being 
supplied from Manipur in the form of 
bamboo chips. Uttle quantity of bamboo 
chips is being supplied and so it does not 
serve the interest of Manipur. Therefore, 
1 would request the Government through 
you, Sir, that the Central Govemment 
should take up the proposal to install or 
establish one paper mill industry in 
Manipur. 

Now, I would come to another very 
important matter. Manipur is famous for 
handloom industries and loin-loom indus-
tries. The products of handloom and loin-
loom industries are very much in demand 
even in foreign countries like Japan, 
America, UK, etc. At other places also, 
there is a great demand for these pro-
ducts of Manipur. His famous all over the 
world. But, due to lack of patronage from 
the Central Govemment, such small 
scale industries are almost dead. These 
products eam foreign exchange also. Re-
ally, there is a great demand from out-
side the country, for these products of 
Manipur. Now. my plea is for the patron-
age from the Central Govemment to see 
that the small scale industries in Manipur 
get assistance so that a large number of 
people can be employed there. 

Lastly,· I would like to request the 
Govemment through you, Sir, that-when 
such small States like Manipur have no 
domestic resources and have no enough 
funds to fund all these small scale indus-
tries which depend mostly on the grants 
and aids from the Central Govemment-
they should give more funds to such 
small States, without going into the pro-
portional distribution system. It is not 
beneficial to the small States because 
the small States depend on the substan-
tive aid from the Central Govemment. 

While selecting sites for establishing 
sugar factories also, political considera-
tions prevail and that is why the failure of 
the existing sugar factory at Kabowakch-
ing in Manipur. 

That is why there was the failure of 
cement factory in Manipur. The previous 
Govemment belonged to the Congress 
(I) party. It selected the site for sugar 
factory to suit the wishes of the Members 
elected from that area. That is why the 
site was selected for the sugar factory 
where there was no land suitable for 
cultivating the sugarcane. There is 
enough land available in hilly areas 
where plenty of sugarcane can be 
planted. The selection of the site was a 
mistake because of political considers· 
tions. 

MR. DEPUTY SPEAKER: Mr. Singh 
·virtually six minutes were at your dispos-
al. But you have taken more time. There 
are other people who have to speak. 

SHRI YAIMA SINGH YUMNAM: Sir, I 
am not arguing on that point. My last 
request to the Central Govemment 
through you is that special consideration 
must bE' given to the small States like 
Manipur in the eastem most part of the 
country because they are backward. With 
these words, I conclude. 

MR. DEPUTY SPEAKER: Mr. Rajaram 
Shankarrao Mane. He is not there. (Inter-
ruptions) Then, Mr. Sukh Ram from Con-
gress. 
[Translation] 

SHRI CHHEDI PASWAN: Please allow 
us to speak (Interruptions) 
[English) 

MR. DEPUTY SPEAKER: There is a 
system here. 
[Translation) 

Business of the House is conducted 
under a system. 
[English) 

There is no discretion. 
(Translation] 

SHRI CHHEDI PASWAN: Yesterday, 
only one Member from Janata Dal spoke. 
(Interruptions) 
[English) 

MR. DEPUTY SPEAKER: Mr. Paswan, 
there are some mistakes here and there. 
You will have. to adjust t? such things. 
But nobody will be denied the oppor-
tunity. 

Now, Mr. Sukh Ram. 
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[Translation) 
SHRI SUKH RAM (Mandl"): Mr. Speak-

er, Sir. 1ha most important c:plelltion be-
fore 1ha fWiament these days is tiow to 
ramcMt 1ha economic backwardness of 
1ha wortd. We have to see how it was 
inlroduced in our country and in spite of 
adeql181e natural resources in 1ha matter 
of industrialisati Why countries like 
Soulh Korea. Indonesia. Malaysia and 
Pakistan are ahead of us. The per capita 
are ahead of us. The per capita incOme 
in Pakistan and China is nearty 400 us 
dolars but in our country it is only $320. 
What is important today is that we should 
think deeply over our trade, our ex· 
cNng& rates, licence and control so as 
to ensure that 0\lf country makes prog-
ress. Just now some of our friends in this 
House criticised severely that as per the 
changed Industrial Policy of the country 
foreign multinational companies have 
been permitted to hold 51 per cent equity 
holding. They are apprehensive that it 
would land the country in distress. This is 
a great criticism. I don, blame much the 
friends who do not know much about it. 
But there are some who have some 
knowledge but are tenderio-,g the same * advice 110 us. 
1Uotn. 

They are ignoring the changes taking 
place in the wortd and deliYer:t IQ the 
same old sennons to us. Mr. Deputy 
Spall•. Sir, tlwough you 1 would like to 
'*- the alt8nlion of the august Houle to 
lhe foreign inu 8llrn8nls .that have been 
made in Olher CCU1Iriea. neslmenl in 
u.ico upto 1989 was aboul 2241 n6ln u.s. Dolars. in Malay8ia 1845 ,..,.., u.s. Dollars. ir( Thailand 1850 ,..,.., 
u.s. Dolars. in ChN 1400 ..-an u.s. 
Dolars. in llldonllfl 735 milion u.s. 
Oalara ...... in India it is 425 ..-an u.s. Oolals only. So ~ of uproar • 
c:rwted hent and the GovemmlrC • held 
~ . ...,... a CO&I'IIry .. a.., 
.... 1hant is c.lllllly C:OIIIolld 
.. ICIIIY. made .,.. ir-.d looldng 
and opened .. doors tor fDnlign ....... 
nwc. But in our GOldy people oppo.e 
......,. ...... In ..... qulllty of 
pnldldan .. impnMd ... lnalllld 
on" account ot trnlgn lnu....._ 

Moreover Industrialisation could be 
boosled In the country by this invest-
ment The countries where aiCh Indus-
trialisation has taken place. are neither 
dependent on others nor their economic 
freedom is In jeopardy. 

During the years from 1980 to 1990, 
the average giUWlh of export has in-
creased. n is 12.8 per cent in Thailand. 
11.5 per cent In a... 19.8 per cent in 

. Malaysia and 8.5 in Pakistan whereas it 
is only 5.8 per cent in lndia. Smaller 
countries are much ahead of us in ex-
port. Our country is lagging behind. Un-
less there is industrialisati in the coun-
try, the requirements of 85 Ct'OI8 popula-
tion are met. our exports are Increased, 
our foreign exchange eamingl n in-
creased and our special requilements 
are met. we cannot become self-suffi-
cient. We import petroleum worth Rs. 
13,000 crores and it can be brought 
down only when we are self-sufficient. All 
the hon. Members are worried about 
fertilisers and it is a case of real c:oncem 
for the tanners. There is a need of 
importing fertilisers to the tune of nearly 
As. 5000 crores. n can be reduced only 
when the production is increased upto 
100 per cent. But even now we are not 
self-sufficient. Besides, there are so 
many other things also which we are 
required to import. Thefefore, such an 
appehension is wrong. The per capita 
G.O.P. of these countrieS has increased 
enormously, becatll8 they are encourag· 
ing foreign invealmelds. Then is adequ· 
ale protection in this policy for the points 
on which hon. Members are apprehen· 
liYel. For example, if the fol8lgn ex· 
c:h8nge requir8ment are more than equity 
in eny pojecl it '* to 888k permialion 
flom the GoverM1enl Adequate protec· 
lort .. been given in it. ll ia not enough 
tor foreign imreetmecdl. Ewn today the 
foreign ht81t1118111 ..wonment in East· 
.,.,. &.lope il much beller than India. 
They hawt WorUr Adla•Mallt18 Culture 
Md tndullrt8l Cullin. The fotwlgl..,.. will 
come bWMt tor INIIdng fmi...ament. 
~ Whln they .... good lvlng ~­
dald ... congenilll clmlllc oordlion tn 
.. GOldy. 

.... ~ -·--· •• my hofl. 
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friends have pointed out one thing here 
that the present Government has 
launched an assault on the public sector. 
1 believe that we are not against the 
public sector. The Public Sector has 
been pro'lided adequate protection dur-
ing 42-43 years of independence and 
unc:toubtedty the production has also in-
creased because of this. Upto last year a 
sum of about Rs. 99315 crores was 
invested In the public sector and I believe 
it must have crossed Rs. 10100 crores 
by now. I admit that in some areas there 
must have been something wrong, but 
today we have to think of the returns that 
the Government is getting. Though there 
is a retum of Rs. 3781 crores but the net 
profit is only Rs. 881 crores out of that. 
Can the country make progress in this 
manner? Howsoever prosperous a coun-
try might be it cannot afford to receive 
such a ·meagre retum from such a heavy 
investment. There are proposals that out 
Rs. 101000 crores, equity amounting to 
Rs. 2,500 crores would be offered to the 
private sector. This provision has been 
incorporated in order to bring competition 
and efficiency in the public sector. Won't 
there be any improvement in it? I admit 
that there is some danger in it. When 
talking of efficiency,. equity. quality and 
competition with other countries, there is 
possibility that there will be displacement 
of labour. For that, our hon. Prime Minis-
ter said that some facilities would be 
provided· on humanitarian grounds. In 
that case we may resort to Golden Hand 
Shake also. tn the industries to be set up 
by the multi-national companies, the sur-
plus labour would be their liability and 
they will have to absorb them. The 
GovWnment and the industry can intro-
duce Unemployment Insurance Scheme 
and some arrangements could be made 
for National Renewal Fund, Rehabilitation 
Md Trainings etc. But one thing that we 
shall have to keep in mind, is that this 
aTIOUnt of Rs. 101000 crores which is 
Invested In Pubic Sector belongs to the 
people of India and not to the tabourers 
Md Management The people are its 
trustees and it should ensure full returns. 
Unleu we get full retums, the country 
CMnOt make prog~aea and our lnduslrial-
illllan cannot proceed further. t would 

like to congratulate the Government for 
taking such bold steps. I would like to 
request my friends who are making long 
speeches and delivering sennons. to give 
suggestions to solve the financial prob-
lems facing the country. If the present 
Government has adopted a wrong policy 
they should give suggestions for indus-
trialisation; 

We have introduced a package of 
measures including that of devaluation of 
our currency. It will help liberalise trade 
regime, and get some assistance by way 
of enhancement in export. Unless our 
export increases, our problems cannot be 
solved. 

Ftnally, I would like to make a submis-
sion to you. So far as my State Himachal 
Pradesh is concemed, it is a beautiful 
State, but it is a hilly state studied with 
numerous difficulties. It is dependent on 
the Central Government. Earlier I made a 
submission and today also I would like to 
submit to this august House, through 
you, that we have got two major indus-
tries. The hyclel project is one of them. 
Please provide us some assistance for 
this project. I had also suggested that the 
scheme of un-accounted money should 
be extended to it. Then comes our next 
major project i.e. the tourism industry. 
For this, there was a scheme which was 
started when I was a Union Minister. The 
Government can prepare a scheme of 
Rs. 3-4 crores for that purpose. In addi-
tion to this. financial assistance may also 
be taken from the Private Sector. That 
way it wiH become more prosperous and 
all the same we wont depend on the 
Central Government any more. There-
fore, my submission is that so far as 
Industrial Policy and other such 
measures taken by the Government are 
ooncemed, 1 would like to congratulate 
the Government for it. At the same time I 
would like to make a submission to the 
august House that it should give some 
attention to the changing global scenerio. 
The hon. Members allege that the 
Government has abandoned the path 
that was shown by Nehru, Ra;iv Gandhi 
and other great leaders. Had Nehru been 
alive today to see that we tag behind 
many ameller countries he would haw 
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been really disheartened and the policies 
adopted by the Government now would 
have been adopted by him ten years 
eartier. Therefore, I make a submission 
to all the Members of this House that 
they can come to Power in the name of 
religion, backwardness, and on the basis 
of caste. But may I know from them as to 
what are their economic policies? May I 
know the policies on the strength which 
they came to power at the cen!re? Let 
them bring the poor and backward clas· 
ses to Parliament. We have no objection 
to that. Are they going to share poverty 
of people or see that the country makes 
progress by raising its wealth? In this 
way can they save the present of the 
country? If they want to make a prosper-
ous and strong India, they shall have to 
make sacrifices so that the future of the 
country is made strong for next hundred 
years. It is in this country only where our 
attention remains fixed on the elections 
and we are worried how to fetch rr .ore 
votes, how can we keep people happy' 
.... (Interruptions) 1 

[Engltsh} 
MR. DEPUTY SPEAKER: The time 

allotted is over. There are a number of 
Members who want to speak. 

SHRI SUKH RAM: I will wind up within 
two three minutes. Shri Mane was ab-
sent. 

MR. DEPUTY SPEAKER: But that 
does not mean that you should take Mr. 
..._.s time. There are so many Mem-
bers of your own Party who want to 
speak. 
[Translation 1 

SHRI SUKH RAM: I would like to make 
the only submission that the policies 
lnlroduced through this budget are very 
good. Espedalty the policy of liberalisa-
tion in industry and other programmes 
.. highly laudable. I am supporting 
these. I hope the people who want to 
make 1he country stronger would also 
tuppOrt these policies. 
[English] 

MR. DEPUTY SPEAKER: Shri Oe-
vegowda. Pteate oondude your speech 
wiltlin time. NtBf ten minutes, I will ring 
the bell. You lhould understand that you 

will have another five more minutes to 
complete your speech. Because, there 
are many Members who want to speak. 

SHRI H.D. DEVEGOWDA (Hassan}: 
Sir. from our Party I am only one 
Member who is going to participate in the 
debate. At least be generous for our 
Party. 

MR. DEPUTY SPEAKER: You will be 
counted as the Member of the hon. 
House. 

SHRI H.D. DEVEGOWDA: At the out-
set, I would like to thank you for giving 
me an opportunity to participate in the 
Demands for Grants for the Ministry of 
Industry. 

Sir, the Industrial Policy and the Trade 
Policy have been simultaneously an-
nounced by the new Government with a 
sole object of boosting our production. to 
earn foreign exchange and also to see 
that our foreign exchange requirements 
are met to clear our debts. This is one of 
the major issues where we are forced to 
go before the IMF. I do not want to go 
into the major consequences that are 
going to take place on account of New 
Industrial Policy because of the paucity 
of time. If I can get some time, I will 
elaborate the implications of the New 
Industrial Policy. But unfortunately, your 
goodself has already indicated me about 
the time. So, I will stick on to the time 
that has been indicated to me: You may 
kindly pardon me if I consume a little 
more time towards Kamataka. 

Sir. Para 11 of the Industrial Policy 
document says: "Spreading of industrial· 
isation to backward areas in the country 
will be actively promoted through approp-
riate incentives, institutions and infras· 
tructural investments." 

Sir, I want to ask the G,ovemment 
whelheF such facility has been provided 
in the industrially backward areas. This is 
one of the moot points that I would like to 
ask the Government to consider. So, I 
want to know whether any ~ 
fadlity has been provided in 1he States or 
in areas where they are industrially back· 
ward Ot no industry areas. 

Sir, about Kamataka-tet my friendS 
should not think that I am so parochial or 
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1 am only trying to concentrate on Kar-
nataka by using this platform because 
unfortunately the time is so short that I 
have no other option except to try and 
highlight the issues that are related to 
Karnataka-1 want to point out certain 
things. 

Sir, about the infrastructural facilities, I 
would like to ask the Central Government 
as to what type of infrastructural facilities 
they have got for developing industries or 
for developing a particular area and for 
enthusing the entrepreneurs for going 
there? 

Sir, unfortunately, in Kamataka. the 
three major components-Highways, 
Broadgauge and the power sector-
-which are necessary for industrial de:-
velopment are totally neglected since 
1947. My sister Shrimati Basava Rajes-
wari may not mistake me if I make any 
allegation. I do not want to comment on 
their existence here but the way in which 
these matters have been dealt with so 
callously forced me to comment some-
thing about them. I want to quote some 
of the developments that took place 
there. How Kamataka has been treated? 
On the last occasion also, I tried to quote 
this. So far as the development of High· 
ways in Kamataka is concerned, it is 
lowest in the country. The Gauge conver-
sion is also one of the lowest in the 
whole country. Out of 10,000 Km for 
Broadgauge conversion, only about 210 
Km has been converted in Kamataka. 
Hardly in five districts, broadgauge con-
nection is there. out of the total 19 
districts. How can you talk of industrial 
development by creating infrastructure? 
All these laudable talks are only sermons 
and it is not going to help the industrially 
backward area in Karnataka. 

Sir. about power sector. I want to 
quote how tbings have been totally ig-
nored regarding this sector. 

I would try to concentrate on the power 
sector. Last time. casually. I mentioned 
about the investment that had been 
made in the power sector. I would like to 
mention that as far as thermal power 
production is concerned, Kamataka here 
it was neglected through it has been 
classified as a deweloped States. 1 cto not 

know who has classified Kamataka as a 
developed State. What are the norms 
and the guide!ines to come to such a 
conclusion that Kamataka is one of the 
developed States? I am giving you an All 
India figures. Th~?. thermal power produc-
tion in the country is like this: Gu-
jarat-3633 MW; West Sengal-3096 
MW; Maharashtr8-5975 MW; these are 
the developed States. The under-de-
veloped States, according to their clas-
sification are: U.P.-6625 MW; 
M.P.-5583 MW: Kamataka-2070 MW. 

What for have we come here? I want 
to ask my Karanataka friends, what for 
have we come here. I have come here 
only to get some ~rnoluments or certain 
privileges. I would like to ask my sister to 
rise above party lines and figtlt the battle. 
I do not want to toierate it any more. The 
party is no c.c·nsideration. We should 
come out of the party matter and fight for 
the cause of Karnataka how we are 
going to develop it. 

Out of 19 districts. hardly Mysore and 
Bangalore are the two districts where 
thermal power industries have come up. 
If this is the state of affairs, how can you 
develop it? What is the infrastructure 
they have made; what is the infrastruc-
ture they want tc provide for the indust-
rial development, for inviting foreign capi-
tal, inviting equi~. etc.. I do not want to 
enter into this controversy of foreign capi-
tal at this stage. 

Now I want -to quote from the Industrial 
Policy Documem on page 5. para 15. It 
reads as follows. 

"Today the State has other· instru-
ments of intervention, particularly 
fiscal and monetary instruments. 
The · State also commands the 
bulk of the nation· s savings. 
Banks and financial institutions 
are under State control. Where 
State inta;vention is necessary. 
these instruments will prove more 
effective and decisive." 

Why I have quoted this is only to 
strengthen my argument how the invest-
ment has been made by various financial 
institutions which are under the control of 
central Govt. in Kamataka for its de-
velopment. I would like to draw your 



275 Demands For Grants 
(General) 1991-92 

AUGUST 22. 1991 Demands For Grants 276 
(General) 1991-92 

attention to the investment that has been 
made by lOBI. In the Seventh Five Year 
Plan. Kamataka has been placed in the 
eighth place. I am just telling you be-
cause Kamataka has been classified as 
a developed State. We MPs from Kar-
nataka has got some advantage for our 
development. What about Kamataka de-
velopment? 

SMT. BASAVA RAJESWAAI (Ballary): 
Kamataka is very much dependent on 
idle power. As on today. there is an 
acute shortage of power. Mr. Devegowda 
was the Minister of PWD and Power for 
a long time over there. Why should he 
blame us here? (InterruptiOns) 

SHAI H.D. DEVEGOWDA: I welcome 
healthy criticism by my sister. What 1s the 
contribution made by the Central Govern-
ment? What is the capital that has been 
invested by the Central Government? It 
is not 1n the hands of the State sector. 
What is the money that has been in-
vested for power production in the coun-
try? Kamataka has been neglected very 
badly. Kamataka has been given As. 801 
crores whereas Gujarat has been given 
As. 1442 crores. Punjatr-Rs. 1639 
crores. Tamitnadu-Rs. 2010 crores. 
U.P.-Rs. 3403 crores. Madhya 
Pradesh-As. 2660 crores and West 
Bengai--Rs. 1249 crores. 

1 would like to ask a question: Is this 
decision the making of the State Govern-
ment or the Central Government? 

I will try to draw the attention of the 
Honourable House how the financial m-
stitulions have also treated the Kamataka 
State. The lOBI and others are institu-
tions where the savings of this country 
are invested. The various financial institu-
tions invest money for the industrial de-
velopment of the country. So far as the 
1081 is concerned the investment is only 
about As. 1334 crores whereas in Tamil 
Nadu it is As. 2524 crores. in Uttar 
Pradesh it is As .. 2538 crores and in 
Gujarat it is As. 3.030 crores. 

I am saying all this because I want 
everybody to open their eyes so far as 
kamataka is concerned. We have not 
come here to while away our time. 

In the Seventh Plan, the Industrial 
Finance Corporation has invested only 

As. 343 crores in Kamataka whereas in 
the other States it is much more. I would 
have had no grouse if the other parts of 
the country are to be developed. But 
while making such investments the othe~ 
areas should not be neglected and all 
areas should be treated on par with the 
other developed States. That is all I want 
to emphasise. 

Under the Industrial Finance Corpora-
tion. Tamil Nadu is given As. 354 crores. 
Uttar Pradesh gets As. 1615 crores. 
Gujarat gets As. 497 crores whereas 
kamataka gets hardly As. 237 crores. 

Now I come to lOBI. These are all the 
institutions from where the money is 
going to be provided for various industrial 
development projects. Kamataka gets 
only As. 11.98 crores wehreas West 
Bengal gets As. 237 crores. I can give 
several instances. it is a long list. I tried 
to collect the information. just to substan-
tiate my argument. I do not want to come 
without any proper material to thts house 
at my disposal. That is my habit. And my 
sister Smt. Basava Aajeswari tned to 
pounce on me. In fact. I fought the battle 
on the same issue and I had restgned 
my m1nistership. 

These are the core sectors. For any 
industry or for agricultural development. 
or for any development power and irriga-
tion are core sectors. I staked my politi· 
cal career and· I resigned. You know 
what happened in Kamataka. I do not 
want to say anything more to my sister. 
That is why I am quiet for sametime 
because politics and power are not so 
1mportant. We have come here as peop-
le · s representatives. We have to do jus-
tice to them. 

The UTI gave As. 1332 crores for 
Maharashtra whereas Kamataka got only 
As. 217 crores. In UC. under the Gener-
al Insurance they have invested very little 
sum. I ~n go on quoting f~gures for the 
information of the Honourable House. 

Sir. why I am trying to highlight these 
things is to show how the infrastructural 
facilities have been provided so far as 
the so-called industrial development to 
boost the exports-to earn foreign ex-
change and get rid of the so-called exter-
nal debt-is concerned. 
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One other point I would like to men-
tiOn. You talk of NRis. Yesterday Shri E. 
Ahmed and Shri K.P. Reddaiah were 
having an argument and counter argu-
ment I was just listening. sitting in . the 
back benches. I was anxious to listen to 
the speeches of the hon. members. be-
cause I am a new comer. I want to just 
enlighten my self by hearing to our 
friends. 

I do not want to balme the NRis. I do 
not want to blame ~y entrepreneurs 
who wanted to come to help us. in the 
hour of our need. We are in a difficult 
stage. 1. do not want to blame unneces-
sarily. You and myself are aware of 
many things. One of 1he giants of the 
public sector. the Mangalore Chemicals 
and Fertilizers was handed over to an 
NRI for a paltry sum of As. 13 crores. 
Sir, how this has happened? This protect 
was started in 1969. Out of the total 
investment of As. 75 crores. Karnataka 
State Investment Development Corpora-
tion invested about As. 3 crores: Kar-
nataka State Cooperative Marketing Fed-
eration invested about Rs. 3 crores: Kar-
nataka Agro Industries Corporation in-
vested As. 1.5 crores and the public 
shares was Rs. 13 crores. lOBI. LIC and 
other banking institutions invested about 
the remaining Rs. 55 crores. This project 
has come into production by 1969. The 
total accumulated loss is Rs. 55 crores. 
165 acres of vacant land attached to this 
unit will cost about As. 200 crores. Today 
the cost of the entire unit will be about 
Rs. 400 crores. I want to know as to how 
many organisations came forward to take 
up this so-called unit. which is working 
under loss. I demand that the whole 
mattar should be probed by the CBI. 
Who are :'responsible for these things? 
Sir, IFFQO and KRIBCO. cooperative 
institutioris, and RCF. which is one of the 
other public sector companies. have 
come forward to take up this project. The 
State has not considered the offer made 
by these three organisations. 

One NRI, who had invested only about 
Rs. 13 crores in this project had tried to 
take over the control of this project and 
he had become the Chairman of that 
unit. Earlier senior lAS officers were 

there. I want to know as to how this unit 
had incurred loss. I would like to know 
the truth. I once again demand that the 
whole matter should be probed by CBI. I 
do not want to attribute any motive to 
NRis unless the matter 1s proved other-
WISe. 

The following projects are pending be· 
fore the Government for the last five 
years for clearance. 

1 . Sivasamudram Seasonal Power 
Project. 

2. Bhadra Right Bank Canal Power 
House Additional Unit. 

3. Sarpadi Barrage Hydro Electric Pro-
ject. 

4. Katla and Palna D1version Scheme. 
5. Super Thermal Protect at Man~ 

galore. 
I request the Members belonging to 

Karnataka State to JOin with me in 
pressuris~ng the Government of India to 
clear these pro,ects early. 

S1r. the 2400 MW Super Thermal 
Power Project at Mangalore is a part of a 
protocol whiCh was s1gned between India 
and Russia during Mr. Gorbachev's vis1t 
in late 1989. The work on this As. 5000 
crores project was expected to begin in 
full steam within months of the s1gning of 
the protocoL But it has not seen the light 
of the day so far. Why? Who is respons-
ible for th1s? 

Now I will come to new 1ndustnes 
wh1ch were proposed to be taken up in 
Karnataka. The foundation stone for the 
Vijayanagar Steel Plant was laid by late 
Shnmati lndiraji .n 1971 . In these twenty 
years. from 1971 to 1991. I would like to 
know the amount of money that has 
been invested for the development of 
major industries in th1s country. More 
than As. 60.000 crores have been in-
vested. At that time this project was 
costing only about As. 2.000 crores. I 
want to know from the Minister as to why 
it has not been implemented. 

Sir, about six months back. Kamataka 
has proposed to take up this project 
under JOint sector. Even this is pending 
before the Government for the last six 
months. Even this has not been cleared 
so far. A person who has come forward 
to involve in this new proposal of taking 
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up this project under Joint Sector, is he 
expected to come and grease the 
Government of India's machinery at vari· 
ous levels? I am not interested who is 
going to be associated with this Joint 
Sector. let A,B,C, D or X,Y,Z be given 
the opportunity to participate in this Joint 
Sector. But. I am only interested to see 
that this project is cleared immediately. 
Otherwise, the cost escalation will go up 
and the whole thing will funher come to a 
standstill stage. 

Sir, you are sitting in the exalted Chair 
and ' am standing here to speak. This is 
only a God given opportunity for us. We 
should all come together irrespective of 
the party. All the 28 ~.embers should 
ftght for the cause of the State of kar-
nataka and see that the injustice that has 
been done in the last forty years would 
pe undone otherwise we ~~~ should bend 
our heads in shame. 

I want to say something about Manga-
lore Refinery. We usea to read in the 
newspapers that it had been sanctioned. 
What happened to that? Wnen it is going 
to be started? At what :;tage is it pend-
ing? I urge upon the Government of India 
to see that the work is started imrnedi· 
ately. 

The other ISSUe is Uquified Natural 
Gas Terminal at Mangalore. Discussions 
have been held by the Stl\te Authorities 
with GAIL OffiCials and an indication had 
been given that setting up a 6 million 
tonne capacity terminal is justified on 
techno-economic considerations. Establ· 
ishment of a LNG terminal at Mangalore 
is therefore essential ·for the establish· 
ment of an LNG basej power project 
which can be set up quickly to add power 
generation capacity in the State. Of 
course, the gas terminal would also help 
the industrial development of the coastal 
region. Subsequently the gas from the 
terminal could be transported through 
pipelines to other potentii:li industrial cen-
tres in the State, where rich mineral 
resources are available, exploitation of 
which has not been so far possible. If 
this pro;ect is going to be sanctioned. it is 
going to help the coastal districts like 
Sou1h C8nara and North Canara for fast 
growth and development of industries. 

The other projects pending before the 
Government of India are (i) Proposed 
Scheelite benefication project at Hutti 
Gold Mines; (ii) Extension of Mysore 
Paper mills Forestry Research Project 
from five years; and (iii) Foreign Collab-
oration with Messers Yokagova Electric 
Corporation, Japan for the manufacture 
of process control Instruments. 

The other issue pending with the 
Government of India is growth Centres. 
Three districts have been identified 
namely Hasan, Raichur and Dharwar. A 
notification has been issued. What hap-
pened to this? What happened to these 
growth centres. When are they going to 
be started? 

My last point is about Agro·based in-
dustries and food processing complexes. 
We are producing tea, coffee, cashew-
nut. oilseeds. cotton. sea food etc. Does 
it require any foreign money or hard 
currency? Does it require any technical 
know-how from abroad? Can we not 
invest money? Can we not support these 
industries by taking advantage of the raw 
materials that is available. Why these 
areas have been neglected, I am unable 
to understand. 

,..,,-: ;~ the first time that a South 
Indian has become the Prime Minister of 
this country. I have the highest regard for 
Shri P. V. Narasimba Rao Jee who is one 
of the veteran politicians and freedom 
fighter. At least during his tenure as 
Prime Minister, I hope injustice done to 
kamataka will be set right to a larger 
extent. 

With this belief. I would like to thank 
the Chair for giving me an opportunity to 

MR. DEPUTY SPEAKER: Now, the 
names are given like this. According to 
the strength of the party. the names are 
called but there is a system also for ~ 
names to be called. Now, the next 
speaker is BJP's Prof. Prem Dhumat 
The next will be Shri Chhedi Paswan, 
then Shri Suraj Mandai and then Shrimati 
Basavarajeswari. like this it .goes on. 
Why 1 said this is so that the Members 
can have their lunch. Now I am calli!"Q 
Prof. Dhumal to speak_ 
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{TranslatiOn} 
PROF. PREM DHUMAL (Hamirpur): 

Mr. Deputy Speaker, Sir, we are discus-
sing the Industrial policy and the De-
mands for Grants· of the Ministry of In-
dustry. On this historic occasion when we 
are making a departure from the policies 
laid down by the great• leader Nehruji, 
and change is~ sign of life. I would like 
the Ruling party to admit that the earlier 
policies were wrong and that is why a 
change has been brought about in the 
industrial policy. 

1 would like to cite an example here 
about the earlier policies. According to 
Economic Industries Service Survey the 
Government expenditure in 1950 was 
Rs. 950 crore which was 10 per cent of 
the total budget. In 1991-92 it rose to Rs. 
1,84,000 crore which was 31.7 per cent 
of the budget. On the one hand the 
Government says that the non-plan ex-
penditure must be curbed where as on 
the other hand the figures contradict this 
theory. Similarly in 1950 we used to 
export goods worth Rs. 610 crore where-
as goods worth Rs. 650 crore were 
imported. We are yet to compile the 
figure of 1991-92. But according to the 
figures of 1990-91 we export goods 
worth Rs. 32.500 crore and import goods 
worth Rs. 43.100 crore. The price index 
has shot up from 76 points in 1980 to 
217 points. Similarly the price index of 
coal, petrol. electricity and other things 
have registered an abnormal increase. 
The price index of a petrol which was 65 
in 1985 rose to 170 in 1990-91. One can 
guess what would happen in 1991-92 
after the devaluation of rupee. Similarly, 
the price index of electricity was 78 in 
1980. It rose to 210 in 199()-91. That of 
coal was 77 and it shot up to 232 in 
1990-91. India occupies second position 
in the world so far as the population is 
concerned but it occupies 156th place 
when we look at the Gross National 
Product and the per capita Income. 
Therefore, I would like to submit that the 
Ruling party should muster enough cour-
age to say that the past policies were 
wrong and they are changing them for 
the better. We would welcome it. 

The Industrialists, should work like 

Trustees and there should be workers 
participation in Management. This is es-
sential for the workers. This would also 
prevent situations where the trade unions 
exploit the mill owners. If the Industrial-
ists become trustees, the situation can 
improve. Wages will have to be linked 
with production if workers participation in 
management is to be made successful. 
There is need to encourage small indus-
tries along with big industries. The potter. 
smith, carpenter and weaver who work in 
the villages must be encouraged so that 
the demand for their goods may in-
crease. I would urge the Government to 
ensure that their goods are popularised 
through the electronic media i.e. the 
Radio and Television, free of cost. There 
is need to set up fruit based industries. 
Lot of fruits are produced in hilly areas. 
Himachal Pradesh is one of the biggest 
fruit producers but the State Government 
cannot cope with the production and set 
up fruit based industries within its limited 
resourc._s Centre should pay attention in 
this direction and set up these industries 
so that people may get employment. 

One thing which is being observed 
these days is that corruption and ineffi-
ciency has increased in the Public Sector 
whereas the private sector is flourishing. 
Those engaged in the private sector in 
the same trade are earning lot of profit 
as compared to the public sector. What 
are the reasons behind it? One of the 
reasons may be that you appoint politi-
cians suffering defeat in the elections. as 
the Chairmen and Vice-Chairmen of the 
public sector undertakings or may be that 
the persons who have been appointed to 
these posts are not adequately qualified. 
Therefore I would suggest that a com-
mon pool of National ma,...agernent may 
be constituted wherein the talent of pri-
vate as well as the public sector is 
pooled together. This will not only benefit 
our private sector but also the Public 
sector. We would be able to have good 
Managers. 

Mr. Deputy Speaker. Sir, factories and 
industries are mushrooming near the 
cities. pollution is increasing and there is 
always a danger of accidents like the 
Bhopal Gas tragedy. Therefore my sub-
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mission is that when licensing system 
has been relaxed at least some condi-
tions should be imposed on the new 
industries particularly, making a provision 
of these being set up far away from the 
Cities. Those who are willing to set up 
industries in the backward areas and the 
hilly areas they should be provided sub-
sidy. A sub-indus~! area should be set 
up outside the Cities for industries man-
ufacturing poisonous chemicals and 
which are hazardous in nature so that 
incidents like the Bhopal Gas tragedy 
could be averted and people remain 
safe. 

Research and developmeflt should be 
encouraged as it is essentiaf for industrial 
development and modernisation. One of 
my friends said just now that the Govern-
ment should not spend its energies on 
the promotion of hotel industry and tour-
ism and it should be handed over to the 
private sector. For example if we com-
pare the margin of profit between the 
Government run hotels and the private 
owned hotels we would come to know 
the difference. Government hotels are 
runntng in heavy loss. With regard to the 
hilly areas I would like to add that the 
tribats should be provided employment 
and special attention should be paid to 
their craftsmanship. They are good craft-
smen but there is nobody to patronise 
them and nobody ·encourages them. 
Therefore the tribais engaged in small 
industries should be encouraged. 

Similarly, there are tremendous pos-
stililies. of Hydro-electric projects in 
Himachal Pradesh. 20.000 MWs of eiEic-
tricity can be produced there. You would 
also agree that the electricity produced 
from hydro-electric power plant is much 
cheaper than produced in Thermal power 
plant. As on today because of pauCity of 
resources only 300 MWs of electricity is 
being produced in Himachal Pradesh. 
Now as per the new Industrial policy the 
private sector has been invited to invest 
in it. I would like that private sector 
should be . invited to inveSt in the hydro-
etectric projecls in Himachal Pradesh. so 
that the power crisis in the country is 
..wed and our na1ura1 NIOUrC8I are 
tapped to the best. 

Similarly, there is ample potential for 
promotion of tourism in Himachal Prad-
esh but we do not get any special 
assistance in this field to develop the 
tourism industry. The Centre should pro-
vide assistance on a priority basis for the 
purpose. 

Mr. Deputy Speaker, Sir, the Centre 
alwayS discriminates with Himachal Prad-
esh and consequently no lleavy industry 
has been set up in the ~tate. There is 
tremendous potential for electronics in-
dustry in the State but no attention has 
been paid to it so far. I would like to cite 
an example in this regard. lnspite of 
repeated reminders by the State Govern-
ment to construct two kilometres of broad 
gauge line between Kalka and Par-
wanoo. which is a big industrial town, no 
attention has been paid to. it. I would 
therefore urge the Railways Ministry to 
expedite the work and extend the broad 
gauge line for two km. only; because if it 
is not done how would the Government 
be able to make the backward areas 
progress. How would these areas de-
velop? Similarly, the work of Nangai-
Talwara railway line had been started 
way tiack in 1973. Not even 14 kilo-
metres of the track has been completed 
so far. Only As. 2 crore have been 
released in this budget for this As. 1 00 
Crore project. Now you can yourself im-
agine as to tiOw much land can be 
acquired and how much track can be laid 
with this amount. 

The Central exCise duty on some 
goods has been increased and not re-
duced. Thus the goods have become 
costlier. For instance if an item used to 
be sold for Rs. 60 now it is sold for 
Rs.90-110. This has resulted' in addi-
tional burdon on the consumer: My sub-
mission is that when the prices of raw 
material nas increased and the cost of 
prOduction has increased the exemption 
limit for excise duty shoutd alio be 
raised. This would help in improving the 
quality and quantity of goods rnanutac· 
tured by small units. 

Sir, I would like to draw the attention of 
the Houle to ~ matter. Madhya 
Pradesh is one of the biggest proctucers 
of. Iron ore ~ It Is exported from thet'8 
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to Japan at throwaway prices and the 
State Government gets very little amount 
of royalty. Later we import the processed 
steel goods at exhorbitant prices. Now 
when we • are making drastic and re-
volutionary changes in the industrial poli-
cy, would the Government take steps to 
process the iron ore in the country itself. 
The hon. Minister who deals with the 
small scale industries is not present here 
in the House and therefore I would like to 
draw the attention of Industry Minister. 
Shri Thungon to this fact that lot of iron 
ore is being exported to foreign coun-
tries. The Government hag brought about 
revolutionary changes and is making 
claims that industry would progress by 
leaps and bounds. Will any steps be 
taken so that processing of iron ore is 
done in Madhya Pradesh itself and we 
are ab!e to save foreign exchange? With-
out taking more time, I conclude with 
these words. 

SHRI CHEOOI PASWAN (Sasaram): 
Mr. Deputy Speaker, Sir. the new Indust-
rial policy announced by the Government 
proves beyond doubt that most of the 
industries would be free from licensing 
system. ceiling of capital under the 
Monopolies Act would be done away 
with, foreign capital ratio would be in-
creased and traditional industries would 
be protected and promoted. Not only thts. 
the nexus between Government and 
Capitalists would become more vicious 
and we would drift away from socialistic 
philosophy and get into the American 
trap. This policy would definitely increase 
the gap between the rich and the poor. 
Medium scale industries would receive a 
setback and the opportunities of the de-
velopment of backward areas would also 
be remote. Foreign debt would increase 
and life of common men would become 
more difficuh. 

I would, therefore, like to submit to the 
Government that we would not be able to 
solve the problem of poverty. unemploy-
ment and regional imbalances through 
the capitalistic system. If we want to 
remove unemployment from this country 
we wiU have to give top priority to small 
and medium scale industries. The goods 
manufactured by the small units are in no 

way inferior in quality than the goods 
manufactured by big industries. So far as 
I know 35 per cent of the goods in the 
country are manufactured in the small 
and medium industries. 40 per cent of 
the exports are being shared by the 
small and medium industries. But it is a 
matter of regret that only Rs. 360 crore 
have been jllocated in this year's budget 
for the development of small. medium 
and rural industries. I would submit to the 
hon. Minister that unemployment could 
be removed if more small scale indus-
tries are set up in the country. Therefore. 
this provision of Rs. 360 crore should be 
increased to at least Rs. 1000 crore. 
There seems to be no other alternative to 
remove the unemployment problem. Be-
cause of the wrong policies of the 
Government about 2 lakh and 40 
thousand big and small units are lytng 
closed in the country today. The main 
reason for the closure of small or big 
units. except in two per cent cases. is 
internal feuds big industrial houses. 
Wrong polictes of the Government are 
also responsible for closure of factories. 
There is need to simplify procedures and 
other rules and regulations. Only then 
can we develop the small industries. 

Mr. Deputy Speaker. Sir. the new In-
dustrial policy has opened flood gates for 
the multinational companies. The 
Government should withdraw this policy. 
A new policy should be framed after 
arriving at consensus. While formulating 
this policy long term objectives have not 
been kept in mind. We have achieved· a 
lot through indtgenous techniques and it 
is only through this that our healthy 
development is possible. 

Sir. it seems that we have become 
staves of America. We wonder and fail to 
understand how the hon. Finance Minis-
ter Shri Manrnohan Singh rejected the 
path of socialism after 35 years adopted 
after Independence. Socialism was 
meant for the development of, backward 
areas and making the country self-reliant. 
The Finance Minister thinks that there is 
no need for that now. So far as I know 
the Finance Mintster. when he was Fi-
nance Secretary. Governor of Reserve 
Bank of India and Member of the Plan-
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ning Commission he always supported 
those polic1es. How there is a sudden 
change of heart. one fails to understand. 
We should seriously think why America 
wants us to remain in debt. Does it really 
want to bring India into the international 
market? 1 think that a handful of indus-
trialists. politiCians and bureaucrats want 
to influence the country's body politic. 

'14.00 hrs. 
1 would hke to suggest to the hon. 

Minister of Industry. who rs present here. 
that financ1al assistance to the brg indust-
rial houses should be given only when 
none of their other units is sick and 
agamst none of their units any dues of 
Government or banks or any financial 
institutions are pending recovery. It is 
being seen that their units are reported 
sick on one hand and on the other hand 
they are setting up new units with loans. 
They are also repaying their old loans by 
taking fresh loans. Today. to set up new 
industry and thereafter to make 11 sick 
and to get relaxations from the Govern-
ment. banks and financial institutions has 
become a profitable business. In fact 
these relaxations are meant only for 
small scale untis. Concession of crores 
of rupees have been given to the big 
industnes like Thapar K. Epitence Co. 
and the Ansal Paper Industry and their 
loans also have been wa1ved oft. At the 
same time the small Industrial units are 
betng auctioned. So. such dual standard 
policy must be done away w1th. Today. 
the owner of a small scale umt does not 
get any facility because he does not 
have access to the big politiCal leaders 
and the Government offiCials. If we really 
want to help the small scale industnes. 
they must be liberated from Inspector 
rule. On the one hand. 1n the name of 
providing reliefs to the big tndustnes. 
interest on their loanS is etther wa.ved ott 
tully or charged at nominal rates of 6 to 
10 per cent whereas on the other hand 
interest at the rate of 20 per cent is 
charged from the small scaJe units. So. 
rebate in interest rate or waiving off the 
loans is just a dt'8am for the small scale 
induStries. 

1 would like to draw the attention of the 
hon. Minister towards Bihar. Bihar is rich 

in mmeral deposits but there is a scarcity 
of industries there. There is a scope of 
Super Thermal Power Station there as 
there are a number of coal-mines in the 
State. I urge upon him to set up a Super 
Thermal P0wer Station there. In 1986. 
the Bihar Government had submitted a 
proposal to the Central Government for a 
Rail Engine and Coach Factory at Jamal-
pur in Bihar. But that proposal is pending 
with the Central Government. 4 unrts 
manufacturrng paper. sugar. dalda and 
cement are lyrng closed. Hardly. one or 
two units have been re-started. Other 
unrts should also be re-started. People 
whose land was acquired for PPCL lac· 
tory. Amjhore in Sasaram were assured 
JObs 1n the factory but nobody has been 
given any JOb in this factory. Smoke 
released from that factory causes pollu-
tion 1n that area and is harmful to the 
crops. trees and plants. Acid-gas is re-
leased at night when the people are in 
sleep. That gas adversly affects the pre-
gnant women and cattle and causes 
abortions among women. So. some ar-
rangements should be made for the use 
of the actd gas being em1tted by thts 
factory. I thank .you and concludP.. 

SHRI SURAJ MANDAL (Godda): Mr 
Deputy Speaker. Sir. the New lndustnal 
Polley IS be1ng discussed. Industrial poh· 
cy was framed first t1me in 1948 in our 
country. lndustnal policy was declared by 
the Minrstry of Industry. It was satd th3t 
there had been good productton and 
profit 
14.05 hrs. 

[RAO RAM SINGH m tne Cnarr) 
If it was so then why the tndustnal 

policy ts betng changed. India IS a coun· 
try of villages with its 85 per cent popula· 
tion living there. In this new industnal 
policy they have been totally neglected 
Our country's population 1s 85 crores 
whereas America· s population 1s 24 
crores. even then our country tS adopting 
the technology of U.S.A. by adOpting new 
technology. JOb opportumbes will de· 
crease. No tncenttve is being gtven to 
increase productton of those essent1a1 
commodities which are produced tn vii· 
lages. If we set up small and cottage 
industries in the rural areas. we can off£· 
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employment to our lakhs of unemployed 
persons. In this new industrial policy 
criteria for setting up small scale indus-
tries have not been prescribed. Tata 
manufactures steel and the same Tata 
makes farmer's plough-share also. So 
the village-folks and labourers jokingly 
say that Tata is the biggest black-smith 
of our country. Similarly Bata is the 
biggest shoe-maker and Birla is the big-
gest potter of our country. It is because 
of our industrial policy that potters, black· 
smiths shoe-makers have been rendered 
unemployed. 

Mr. Chairman, Sir, the Government 
should change this policy. I urge upon 
the Minister to visit at least the 'Khadi 
Bhandar' located ·in Cannaught Place of 
Delhi as they do not have time to go to 
the villages. And they should look the 
small items like honey and leather-shoes 
made by the farmers so that production 
of these items may be encouraged. 
Government should give incentive for the 
production of these items. No attention is 
given to the agro-based industries. Tata 
and Birla have been always encouraged 
in the country but agro-based industries 
have not been given any encouragement. 
Big industries must be set up undoubted· 
ly but mechanisation has rendered lakhs 
of people jobless. Government should 
think over this problem also. Trees are 
being planted under the aforestation 
programme in the country and the shoots 
are also coming out but like-wise popula-
tion is also increasing every minute in the 
country. The number of educated em-
ployed youth is increasing day by day. If 
you do not pay any attention to them, a 
day will come when the unemployed 
villagers will cut off the branches of trees 
s~nding in the magnificient bungalows of 
high-ups of Delhi and take them to their 
villages. 

tt seems from the way Tata and Birta 
have been encouraged during the last 43 
years that the wealth of villages has 
been brought to Delhi and now it is being 
carried to America and other C:ountries. 

Mr. Chairman, Sir.· Shri Pius Tirkey 
was saying the right things yesterday but 
the members were laughing at him as 
they did not take him seriously. We 

should listen attentively to a small child 
also if he says an important thing. In 
preference to foreign goods we are ignor-
ing our indigenous products. Today plans 
are made in the country on the basis of 
the assistance we get from the World 
Bank. What is the mystery behind it? The 
World Bank dictates their own terms and 
conditions in formation of our projects. 
Similarly. the way foreign capital is being 
allowed to enter into the country. it may 
pose serious dan;::;er to our hard earned 
freedom. 

Mr. Chairman, Sir. there was. some 
purpose behind nationalsation. Loopholes 
in nationalisation should have been plug-
ged. We know that th9re are few suppor-
ters of the so calle6 capitalists and these 
are the very peo~e who did not allow 
nationalisation to succeed. They did 
much harm to the industries. Our living is 
based on agriculture and forests. Incen-
tives are not being given to forest based 
industries. Today, there was question No. 
519 regarding setting up agro-based in-
dustries. Bihar h;:s been neglected and 
meted out step motherly treatment in the 
matter of setting up agro-based indus-
tries, as very few industries have been 
set up there as compared to other states. 
Mr. Chairman, Sir, I would like to give 
some figures in this regard. The State of 
Kamataka is smal~ than Bihar but the 
number of Agro-industries in 1986-87 
was 2835 in that State whereas it was 
1336 in Bihar. 17609 Agro-industries 
were set up in Orissa. During the year 
1987-88, 26115 and 1316 industries 
were set up in or.ssa and Bihar respec-
tively. In 1988-90, 21567 industries in 
Orissa and 1275 industries in Bihar were 
set up. Thus number of industrial units in 
Bihar instead of increasing is decreasing. 
Small industries are <;et up in cooperative 
sector. On this a•"\81ogy, farmers in Bihar 
should be givan incentives to set up 
sugar and jaggery units. Bihar has al-
ways been neglected, it did not get any 
financial assistance during 1988-90. In 
1990 it was given only Rs. 5 lakhs 776 
only. Once again during 1990-91 no as-
sistance was given to Bihar whereas 
Kamataka was given Rs. 11097 lakhs. In 
1989-90 and 1990-91 Kamataka was 
given 260.35 lakhs rupees and 105 lakhs 
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rupees respectively. So, other States 
have been given mont than Bihar. 

Mr. Chairman, Sir, 41 per cent of the 
mineral deposits are found in Bihar yet 
industries are not being encouraged in 
that state. It is the state from where 
ninenlls are supplied to the entire coun-· 
try. Thus, Bihar has been meted out 
step-motherly treatment. Aluminium plant 
was set up at Renukut for which ores 
are exported from Bihar. I am talking of 
the minerals deposits at lohardaga. At 
1M\ time of setting up an Aluminium 
plant at Renukut an understanding was 
given to set up an Aluminium plant in 
Bihar. Birta has not fulfilled that agree-
ment so far. Government has also not 
taken any step in this regard. Thus, 
Bihar is being neglected. Mr. Chairman, 
Sir, please give me some more time 
because it is my maiden speech. 

MR. CHAIRMAN: Every day you deli-
ver a maiden speech. 

SHRI SURAJ MANOAL: There are ten 
thousands industries in Bihar. H.E.L is 
in Hatia and Bokaro. Tata ·s industry is 
in public sector. If you want to encour-
age smal scale units in Bokaro, I would 
like to give two examples Chittaranjan 
Locomotive works is located near my 
1'81fdence. I want to give just an exam-
ple how enterpreneurs producing quality 
goods in sma1 industries are discour-
aged. There was an Engineer, Mr. SUr 
in Chittam;an Locomotive Wor1cs, who 
aller resigliiiQ from there set up a fac-
tory at Mihijam adjacent to West Bengal 
for making baD-bearing. He wrote to 
C.LW. offering to supply ball-bearings 
but his offer was rejected. C.LW. used 
to Import bal bearings from Japan. Then 
Mr. Sur COIIIaeted that company in 
Japan and found their ball-bearings ex-
Client. Later on he found that 1he indi-
genous bal bearings were marked the 
ll8rlp ol 'made in Japan' and were 
bllng •IPPied to Chiltaranjan 
Locom,..,.. So in thi8 CCU1by only 
.... products lind m&l1f8t which .. 
ptOduced under big lign boards and we.o. ..........,. ... are given on T.V. 
an n-. eca1e allhough these products 
may be IUb-ltandard. SUb-tB1datd pro-
... .. encouraged whereas good 

quality products are discouraged in our 
country. 

I would like to give another example 
of Bokaro to show as to how the small 
industries are crushed in the country. In 
Bokaro where lies the Steel plant, the 
Bihar Government has set up an indust· 
rial estate in which 50-60 small indus· 
tries have been set up. But today those 
units have been closed because the 
Bokaro Steel Company did not purchase 
goods produced by them. It purchases 
those very items from Chandigarh, Delhi, 
Bombay and Calcutta. Therefore, these 
units are on the verge of closure and 
that Industrial area now is eXisting just 
for name-sake today. But we should 
know the reasons behind all this. They 
do not purchase those items from there 
because these are available at cheap 
rates and besides that the amount of 
commission as charged by them would 
be known to all at once. Therefore. they 
do not purchase these goods from the 
market near to them. And who bothers 
of going to Delhi, Bombay or Chan· 
digarh to know these things? So, we 
should have to go through the reasons 
of failure of these units. Mr. Chairman, 
Sir, I would like to say as to why we are 
going towards de-nationalisation after 
nationalisation. 

Efforts were not made to rehabilitate 
those persons whose land was acquired 
to set up factories/projects. They have 
not been provided employment in them. 
As a result, when they start agitations 
the Government handover the manage-
ment of public sector undel1akings to 
that of private sector. Even in the field 
of coal production, foreigners have been 
Invited. There is a Rajmahal Thermal 
Power Project 10 which coal is supplied 
for Thermal Power. You entered into an 
agreement with Ca1ada Govemmant to 
incre811 the production of coal for T't*r· 
mal ~. Canadian people are avail· 
ing maximum facilities. The Dak~­
law which was U88d by us W8l not a~r· 
condllioned but aOer coming of Cana-
dian people it has, been made air con· 
dllioned. Air-COIIditloned C8t'l have been 
provided to them. There is a faiU8 of 
industries in our CCU1by owing to the 
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facilities provided to them. The people 
who work more get less remuneration 
and more money and more facilities are 
given to the people who work less. Hard 
WOitdng man who works for 8 hours daily 
get negligible facilities. Due to this 
reason. today our industries are proving 
to be a failure. 

Mr. Chairman. Sir, through you, I 
would like to draw the attention of the 
Government to the fact that out of about 
1 0 thousand industrial units in Bihar. 5 
thousand have been closed. The Govern-
ment should go into its reasons deeply 
why such a ~ number of industries 
have proved a failure. I would not like to 
repeat 'all that Shri Chhedi Paswan said 
just now. If a person declares the indus-
try-sick, which was. set ·up after taking 
loan from the Government, he does not 
hold any responsibility as far as the 
amount of loan is c::oncemed. But if a 
poor man gets loan of rupees 5,000 from 
any bank and if he finds himseH unable 
'to r;epay it for any reason, warrants ~ 
issued against him and his property is 
attached and land seized: On the other 
hand, if a person after taking loan from 
B.S.I.O.C. or B.S.F.C. declares the indus· 
try sick, he heaves sigh of retiel and the 
responsibility is shifted to the G.ovem-
ment. Non-repayment of loan pr~ 
bankruptcy of .industrial policy of o..•r 
country. This is U.. ~ why the 
Government has been foa;:ed to sell gold. 
Where has the gold gone? That gold is 
peing purchaaed by Indian PIIQple only. 
Contacted al the ~ India 

and after collecting the rJ'I\Jftey C!l8posited 
· .__.,. in Swiss Banks. Later on. gold 

is Sold 
MR. CHAIRMAN: It is not proper to 

guqte the rwne. You have taken rwne 
of who is not pnt88nt in the House. It is 
not proper. 

SHRI SURAJ MANOAL: He is not the 
Member of this House. 

MR. CHAIRMAN: Hi1 rwne should not 
be recon:ted in the. proceedilgS. No-
body's name wil go on racord. 

SHRI SURAJ MANOAL: It has become 
the country of Sldhus. 

·,. Aeconild 

Mr. Chairman, Sir, I would like to say 
that there are minerals, gold. copper and 
iron ore available in our country and 
recently gold has been found in the area 
of Munger but nothing is being done to 
explore the gold there. No effort is being 
made to . exploit those- minerals. H it is 
done the country will get the gold and 
people will get employment. Coal is pro-
duced in Jhartdland area but no thermal 
power station has been set up there. No 
industry has been set up there beca•IS8 
power is not supplied to that area. How 
the industry will run in the absence of 
power. Therefore, it is my demand that 
Karanpura Thermal Power Station which 
is under consideration of the Government 
should be cleared immediately. It should 
be cleared without any further delay. 
Injustice has been done with the people 
of Jharkhand and Bihar. Fanakka Ther· 
mal Power Station should have beer) set 
up at our place as coal and water is 
available at a distllnce of merely 10 
kilometres. At present also coal is 1ranS-
ported for this power station from Raj-
mahal which is at a distance of 188 
kilometres. But the thermal power station 
was not set up at that site. Thelefore, I 
urge upon the Government that Karanpu-
ra Thermal Power Station should be 
made operational immediately. 

I want to say one thing about mica. 
MIDCO was a soun:e of employment for 
the poor people of entire Chhota Nagpur 
and Jhartdland area. But today becaiiS8 
... : negligence of the Govelnment mica 
n.~·cotry seems to be at the verge of 
closure. ~ Government should pay due 
attention to it There is a proposal to 
merge it with M.M.T.C., an institution of 
all India level. You can merge It but 
Mica-based industries should be set up 
in our area because it is available it-that 
area. Industries should be based on min-
erals available in a particular anta. But it 
is not being encouraged as in the case of 
Bokaro Steel Plant. We get iron at that 
vary ..... at which it is aold in 
Atimedabad Md Bombay. Thus it is 
neceas ary to set up iron ore baled in-
dustries to provide employment to the 
ooemployad people of the place. You 
can provide maximum employment to the 
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unemployed only by setting up coal· 
based industries and cottage industries 
in the. villages. You should pay more 
attention towards cott.age and smaH 
scale industries. You should invest maxi· 
mum on setting up ot small scale indus· 
tries, cottage industries and leather in-
dustry. On these items you should invest 
seven thousand crores of rupees instead 
ot seven hundred crores ot rupees. Only 
then we would be able lo discharge our 
responsibility honestly towards the peo-
ple ot India and win their confidence. 
Therefore, 1 would like to ask the 
Govemment whether it intends to follow 
such a policy or not? 

Mr. Chairman, Sir. if any machine is 
procured. it is imported fro."Tl abroad. We 
see in Railways that every machine is 
procured from Ol,ltside the country. Ear· 
lier. 36 persons were deployed for repair 
of a wheel but now 8 parsons are found 
sufficient for doing the same work. If we 
go on doing the same thing in the name 
of modernisation, a lot of people would 
become unemployed. Money would be 
wasted in importing ll9W technologies 
from abroad. When Shri Madhavrao 
Scindia was Railway Minister. he pro-
cured new technology tor Railways from 
outside and 50 crores of rupees were 
invested. The result was nil. I mean to 
say that the money snuuld be invested 
in the villages of India and the industnal 
policy should be framed in favour of 
smaH scale industries. We should recon-
sider large foreign capital investment. 

Mr. Chairman. Sir, ! conclude with 
these words. 
(EngliSh) 

SHRIMATI BASAVA RAJESWARI 
(Ballary): Mr. Chairman. Sir. I thank you 
for having given me the opportunity to 
participate in today's discussion. 

Before I discuss tM Demands tor 
Grants of the Ministry of Industry. I 
would like to say a few words about the 
General Budget sinCe I did not get an 
opportunity to participate when the Gen-
eral Budget was discusSed. 

The Indian economy is now facing an 
unprecedented economic crisis in the 
histofy of independent India. almost 
direct foreign investment in specified 

reaching the threshold of debt trap. Any 
negligence and delay on our part in 
taking corrective measures at this junc-
ture would jeopardise our economic free-
dom. Our Govemment desetves con-
gratulations for taking timely and bold 
decisions to restore the health of our 
economy. 

The crisis the Indian economy faces is 
reflected as we all know. in an· 
unprecedented increase in public 
debt-both intemal and extemal-, loWer 
retums on investment, sluggish exports, 
rising imports, mounting fiscal deficits. 
double digit inflation. decline in the flow 
of foreign capital and balance of pay-
ment crisis. To put it in short, the coun-
try is living beyond its means. The coun· 
try can afford to have this luxury only at 
the ext>ense of our free economic 
freedom. 

The Indian economy which has de· 
veloped series of mal-adjustments in the 
last few years needs immediate correc· 
tive measures as well as long term 
stabilising measures. The economy 
needs shock treatment, surgical opera· 
tion and blood transfusion. Series of 
economic policies announced by our 
Government and the measures prQpOSed 
in the Budget will act as corrective and 
~ ... ~::: .. ;ilQ measures. 

Industry and :rade are given shock 
treatment by liberalising the poliCies. 
They are exposed to international com· 
petition so as to make them realise the 
need to achieve competitiveness. avoid 
waste. reduce cost of production. in· 
crease productivity. improve quality and 
augment exports. Another measure of 
shock treatment administered is reduc· 
tion and rationalisation Of subsidies. 

Surgical operation measures are pro· 
posed in various fields of the economy 
such as industry. trade. banking. etc .• to 
remove the superfluous things that have 
accumulated which are acting as impedi· 
ments for country's development. They 
are made to realise the need to act on 
commercial principles. 

The economy needs blood transmis· 
sion in the form of larger volume of 
foreign investment to sustain growth. 
The budget has proposed to welcome 
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high priority industries with a raised limit 
for foreign equity at 51 per cent. 

During the Seventh Plan, there was 
enormous growth of production in our 
country. It has risen to 8.5 per cent which 
is very much encouraging. Due to 
Govemment"s policy, good labour rela-
tionship, and timely supply of raw mate-
rials, it has resulted in increase in the 
production in the private and the public 
sectors and also in the small-scale 
sector. 

Before I come to steel sector. I would 
like to point out that it is very essential 
for the all-round development of this 
country. By and large, we are going to 
face shortage of steel within a short 
period. Even taking into account the ex-
pansion in the public undertakings and 
the secondary sector. there is going to 
be a shortage. Hence. it is very much 
necessary that more and more new steel 
plants should be started during the 
Eighth Plan period. 

As my friends put it. Vijayanagar Steel 
Plant has been pending for a long time. 
Very recently. Kamataka Government 
has enter~ into a joint sector and they 
have applied for a licence. As on today. 
under the new Industrial Policy. it is not 
necessary to have a licence. But I came 
to know today in the morning when the 
Hon. Minister was to reply. that technical 
experts have already cleared the techni-
cal feasibility of this project. 1 am shock-
ed to hear that Government of India is 
not at all concerned about the setting up 
of the Vijayanagar Steel Plant. They 
have said that it is the responsibility of 
the Kamataka Government to set up this 
projeot. I am afraid whether this project 
~ould at all come up with the huge 
1nvestment. It is our earnest desire that 
Vijayanagar Steel Plant should come up 
as early as possible. The ore produced 
there is of high grade. Suffic1ent ore is 
available. All the infrastructural facilities 
have been provided by the State Govern-
ment. Four thousand acres of land have 
also been kept idle. It is high time that 
the Central Government and the Plan-
ning Commission should come forward to 
see that the ViJayanagar Steel Plant 1s 
set up as early as possible. 

Regarding the mini steel plants, 1 am 
afraid that most of them are going to be 
sick. There is no ·scrap available. Even if 
it is available. the cost of scrap is going 
to be very high. Most of the mini steel 
plants in the Secondary sector are de-
pendent on the scrap. As on today, we 
are finding very difficult to get the foreign 
exchange to import the scrap through the 
MMTC. 

If the import of scrap is stopped by the 
MMTC abruptly, and if the actual users 
are not provided with scrap, then most of 
the industries are going to be sick short-
ly. So. the alternative is to set up sponge 
iron plants. So far, how many sponge 
i~on plants have been set up? To my 
knowledge. only one or two sponge iron 
plants have been started. And 30 per 
cent of this sponge iron can be used in 
mini steel plants. Thercwore. 1 would urge 
upon the Government to start more and 
more sponge iron plants. As on today. 
the Kudremukh Iron Ore Company has 
proposed to set up an sponge iron plant 
and in my constituency. Bellary also 
some private parties have come forward 
to set up sponge iron plants. Hence. 1 
would request that sponge iron plants 
should be started more and more for the 
secondary sector so that their enhance-
ment will be assured. 

Now. the housing problem IS very 
much increasing .. We have decided to 
see that each person in this country will 
have a house to live in. But as on today. 
we do not want to destroy the environ-
ment. So. what is the alternative? The 
alternative is to go in tor steel and 
aluminium. If the present situation con-
tinues. then it will be very difficult to cope 
up with the increasrng problem of hous-
ing. So. taking into consideration all 
these factors. the planner should think of 
expanding the steel industry. 

Cement is also very essential. There 
are very big plants which are producing 
cement and they are also making tittle 
bits of profits and dividends are also 
encouraged. I do not want to come in 
their way. But I would like to speak of my 
own State wherein we have started tiny. 
m1cro and mini cement plants using the 
VSK technology. Srr. for your information. 



299 Demands For Grants 
(General) 1991-92 

AUGUST 22, 1991 Demands For Grants 30o 
(Gerleral) 1991-92 

I am sorry to say that all the steel plants 
upto 100 CPO have been closed. The 
reason is that coke is not available tor 
these mini steel plants .. Coke bricks were 
available from VtSWeShwar Iron and Steel 
Company. We had projected that we will 
get it at a reasonable rate so that the 
mini cement plants which are mostly 
dependant on the coke bricks can make 
a little bit of profit. But as on today. it is 
not available. They have to get it from 
the main Steel plants of Rourkela, Bok-
aro or Durgapur. Since they are very far. 
it is very difficult to get the coke bricks 
from there. And even if we get it. the 
prices are very high. Hence. most of the 
cement plants have been small plants as 
they are using only scrapped ore and the 
entrepreneurs are local people. 30.000 to 
40,000 people have become unemployed 
after the closure of these units. Hence, I 
would request the Government to come 
forward and see that Small Industries 
Corporation collects the coke bricks from 
the main plants at a reasonable price 
and see that they are being distributed to 
the actual users as per their require-
ments. If this will be done, then I think. 
we will be saving a lot before they 
become sick and we will be doing great 
justice to the small scale sector. 

Then. 1 come to the sick industry. Most 
of the cases have been referred to the 
BAR. Most of the speakers who spoke 
on this Demands tor Grants said that 
there is lot of delay in the disposal of 
such cases. By that time. what will hap-
pen to the entrepreneurs? What will be 
the rate of interest? How much burden 
wi8 they have to face? If it is going to 
take years together for the disposal of 
such cases. then there should be a time· 
bOund progcamme to see that within such 
a period the revival of such industries will 
be done as early as possible. 

Regardir:lg small scale industries also 
we have to constitute some body wherein 
we can locate the small scale industries 
wtlich have b8c:ome sick. There are in-
dullries which have been started only to 
use the subsidy. 

Such industries can tota11v be cloaed. 
8ut there are some industries which can 
be nMvec:J wilh a little assislanCe from a 

bank or with some other help. Many ot 
these units were · clo8ad for various 
reasons such as power disconnections, 
insufficient wor1dng capital, subsidy not 
coming in time and so on. So, all the 
~ should not be clubbed together. It 
should not be said that lakhs of Indus· 
tries have become sick. Here I suggest 
that at every district level we should have 
a small committee. This committee 
should go into all the details and see why 
an industry has become sick and 
whether it can be revived or not. If it can 
be revived. it will have to be revived. If it 
cannot be revived, then only we should 
say that it cannot be revived. The com-
mittee at the district level should go to 
each plant and find out the details. H 
some remedial action can be taken to 
revive the plant, we should see to it that 
action is taken so that many industries 
can be cured of sickness. 

Now. I want to say something about 
the women entrepreueurs. I am glad that 
there is a separate cell tor women to 
start industries. 

MR. CHAIRMAN: Madam please wind 
up. 

SHRIMATI BASAVA RAJESWAAI: I 
will just take two more minutes Sir. I am 
speaking on women and a8 a woman 
speaking on women. I have to say what 1 
have to say and of course I should be 
given time. 

1 suggest that there should be a sepa· 
rate single window agency to assist 
ladies. Certain industries should exclu· 
sively be reserved tor women. Therefore. 
I would request that more and more 
women cooperatives should be given en· 
couragement. Also, there are a lot of 
women MBA graduates. But Government 
are not recruiting women managers. Do 
you mean to say that we are not. capable 
of taking up managerial jobs? Why are 
the public sector undet'takings not em· 
playing women MBA graduatal in their 
managerial cadres? Government *»Uid 
take note ol lhil and ... that ,.,.. anc;l 
more women .. taken in managerial 
cadres and they lhould be given all 
encouregement to ltatl inclultriel. 

Sir, I ..... that growth centreS 
should be encouraged. I find that 70 
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growth centres have been sanctioned. 1 
have been asking for the inclusion of 
Bellary and time and again I have been 
giving a proposal for t<urugod in my 
constituenCy. May be due to some politi-
cal considerations, I lost the chance. I 
plead that at least now the Government 
should take up this proposal for setting 
up a growth centre in Kurugod. This 
actually comes under 'no industry area'. 
Unfortunately, in our State of Karnataka 
only Bidar district comes under 'no indus-
try area·. Now industries are coming up 
very well in this area. I am not suggest-
ing that we should give up the concept of 
'no industry district'. But it should be 
justifiable. At least in the Eighth Plan, 
more growth centres should be located in 
more and more plaoes. Also, there 
should not be any discrimination between 
one State and another. Generally what 
happens is, if we do not cry, we do not 
get. It should not be like that. Wherever 
we deserve, we must get it. It is all the 
more necessary to decentralise industrial 
production. Those plaoes having resour-
oes and other material should be given 
preference so that more industries can 
come at district level and many more 
people can be employed at district level 
itself. 

MR. CHAIRMAN: Madam please wind 
up. I am very hesitant to check a lady so 
often. But please conclude. 

SHRIMATI BASAVA RAJESWARI: 
Just one mute please. 

Sir, a lot of gas is available in Bombay 
High and now it is being wasted. There 
should be a pipeline from Bombay High 
to Mangalore. Sinoe the distance bet-
ween Ratnagirl Coast and Mangalore is 
not much, this pipeline should be ex-
tended. Kamataka faces acute shortage • 
of power and we are depellding on 
hydro-eledricit only. We are asking for 
one super thermal plant in Torangal. A 
lot of mineral Is being canied out to-
Madras in trains and the wagons are 
returning empty. Why camot they bring 
charcoal 10 that we can have a super 
thermal plant at TorangaJ near Vljay-
anagarem Plant. This Is our demand. 

Sir, I allo ..... that Mangalont eo.. lne should be de'veloped. Here 

all infrastructure facilities and minerals 
and sandalwood and many other natural 
resources are available. 

I also feel that the surplus gas from the 
Cauvery Basin should be brought to 
Karnataka State. 

So, a southern Gas grid should be 
established which would be of great help 
to the entire southem · region. I request 
the Minister to consider it favourably. 

We have got a lot of mineral wealth. 
Minerals like the Gold, Iron, Manganese 
are in abundance. Those States which 
have the mineral wealth, they are making 
good profits. So, we should also explore 
these mineral wealth and in this way 
more and more people will get employ-
ment. 

ln my constituency thousands of peo-
ple are engaged in the garment industry. 
Ballary is one of the biggest place where 
this garment manufacture is going on. 
The Government should encourage this 
industry and see that local entrepreneurs 
and local craftsmen are employed in this 
industry. 

With these remarks, I support the 
Demands for Grants of the Ministry of 
Industry. I thank you for giving me so 
much time. 
{Translation] 

SHRI RAMASHRAY PRASAD SINGH 
(Jahanabad): Mr. Chainnan, Sir, I thank 
you for giving me time to speak on 
Demands for Grants of the Ministry of 
Industry. The discussion on new indust-
rial policy is going on. I oppose the new 
industrial policy. 

Sir, through you, I would like to say 
that the industrial policy of the country 
was fonnuta1ed during 1956 under the 
leadership of Pandit Jawaharlal Nehru 
and with its help we have dfweloped 
basic industries in our country. Al the 
time of developing basic industries as 
negotiations were being held with Ameri-
ca. OUr Prime Minister had even visited 
America for this purpose. The then Presi-
dent of America had. suggested not to 
develop these industries. There Is no dire 
necessity of developing basic industries. 
These industries are being dfweloped in 
private sector. After returning back from 
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there the same industries were set up in 
collaboration with U.S.S.R. We have en· 
hanced the prestige of our country after 
setting up these industries. As a matter 
of fact, our country has achieved a posi-
tion in the world in the field of industry. I 
am uhable to understand the reason of 
formulating a new industrial policy today. 
The reason was told that the previous 
industrial policf could not advance the 
country in the field of industry. We have 
suffered toss or earned less profit in 
public enterprises. It is a matter of seri-
ous concern. Why we have earned less 
profit in the industries set up by us. We 
should think over it. It is said that private 
sector eams more profit and production 
is more as com~red to public sector. On 
the contrary. public sector earns less 
profit and the production is less. I think 
that it should be corrected and accord-
ingly there is a need to change the 
policy. Apart from this, rampant corrup-
tion is there. It will remain whatever 
policy you may adopt. It has caused a 
great toss and contained profit in indus-
tries of the country. Who are the mana-
gers? They are the people of our coun-
try. Why do the people manage like this? 
It has already been disCIISSed in the 
House for a number of times tha~ there is 
a collusion between the managers of 
public sectors and private sectors. The 
\ft8nagerS of public sector receive a lot of 
money from private sectors. Private sec· 
tors intend to prove failure of Public 
sectors. Keeping in view all these things 
we should improve management. Though 
our Flllall08 Minister is a famous 
economist but the new industrial policy 
formulated by him will cause a great toss 
10 the nation. Foreign companies will. get 
a chance 10 enter lncia and set up a 
network here wilh the help of this new 
indullrtel policy. They will start producing 
mont and more in our country and earn a 
lot of fcnign exchMge in the name of 
production. And our c:onage and small 
.... lnduslrie8 will have to suffer. So .. 
..... '*191 should be 1aken into ac-
ccx.n While formulaling a new indulbi8l 
policy but no 8ltention hal been paid 1o 
it. 

Mr. Deputy Spallw, Sir, we wil come 
1o know the 1-..lls of this ·new policy 

within 6-8 months. Now, I would like to 
focus on my constituency. Bihar is a 
backward State. Although people say 
that Bihar is full of natural resources yet 
it is backward. It shows that adequate 
number of industries have not been set 
up in Bihar. Jahanabad is our distric:t, 1 
belong to it. It is a 'No Industry District'. 
But it has not been included in the list of 
'No industry districts:. It should be in-
cluded in the list. We are not getting the 
benefits. This matter had been raised 
many a time. When I was the member of 
the Advisory Committee on Industries 1 
had raised this issue even during 1984. 
Jahanabad has been formed a new dis· 
trict. That is a 'No industry district', and a 
sensitive area. It is a terrorist-infested 
area. We should set up industries there 
so that misguided youths oould get the 
job. But it is not being done at all. 

Thirdly. I want to emphasise that in· 
dustry should be based on maximum 
production of a particular state. Mangoes 
of good quality are produced in our 
Jahanabad in Bihar. These good quality 
mangoes are exported. We should set up 
an industry there. We can derive both 
benefits out of the crop. We can prepare 
juice of the mangoes as well as oil of the 
stone. We can also solve the problem of 
oil. There is a large production of paddy 
in Bihar. It is of good quality. We can set 
up an industry .. based on paddy. We 
should establish an industry in Bihar drat 
any other available place so that oil could 
be derived out of husk of rice and paddy. 
You can be benefited by way of develop-
ing edible oil. That is why we should say 
that employment can be prOvided to 
maximum people by way of setting up an 
industry based on production of a par· 
ticular State. You can also earn foreign 

• exChange by exporting the finilhed 
goods. But you should do all these 
things. The situation of handtoom Indus· 
try in Bihar is very precarious. It Ia on the 
verge of closure. Lakhs of people are 
facing unemployment. The first thing is 
that there is a scarcity of etectricity. All 
these electricity baled Industries are on 
the verge of closure. Secondly. there is 
no marUt for the goods produced by 
thele lnduslrieS. These people manufac· 
tuN 'l.ungl' towel (Gamsha) and bed· 
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sheets. If the Government wants to de-
velop this industry, a market should be 
opened in which all the goods are pro-
cured by the Government. Ont-y· then, 
these people will stand to gain otherwise 
they 'Viii not be benefited. Presently, all 
the managers are looting the handloom 
weavers, who have become unemployed. 
For them, I would like to request the hon. 
Minister that attC~tion should be given to 
encourage cottage industries. _If we want 
to contain unemployment. we should de-
velop cottage and small scale industries. 
Providing jobs will not solve the problem 
of unemployment. Owing to this industrial 
policy, I am oppOsing the Demands of 
Grants. The country will not be as bene-
fited as being considered. 

With these words, I conclude. I thnnk 
you for giving me an opportunity to 
speak. 

SHAI BHEAU LAL MEENA (Salum-
ba~): Mr. Chairman. Sir, I would like to 
s~ak on the Demands for Grants of th~ 
Mimstry of Industry. As regards, new 
industrial policy of the Government I 
would like to say on the basis of my 
personal experience that privatisation 
would benefit as well as harm the coun-

. try. I have woi'Ked among labourers. At 
present, the number of labourers in pub-
lic enterprises are more, and less labour-
ers are deployed in private industries. 
Labourers would either be retrenched 
due to modernisation or deployed less in 
the new industries to be set up. The 
production would be enhanced with the 
help of new technology and with the 
result there would be an exploitation of 
laboure~. This is the intention of the 
Government. All of us are aware how the 
private industrialists behave with the 
labourers. That is why I would like to say 
that strict rules may be made before 
private industrialists are incorporated. If 
an industrialist exploits the labourers, 
strict law should be enacted to check 
exploitation· of labourers. 

Mr. Chairman, Sir, I have no regret in 
informing you that most of the public 
enterprises are closed and sick, accord-
ing to my information. Who is responsible 
for it? I want to tell you on the basts of 
my experience as a labourer in Hindus-

tan Zinc that the management is re-
sponsible for it. The members of man-
agement visit abroad for training just to 
entertain themselves and a lot of money 
is spent on them. They want to work in a 
particular style whereas the workers want 
to work in a different style. Both aspects 
of practical and theoritical should be 
adopted in industries. The officers want 
to work on the line of theory but the 
workers want to do practical work. A 
difference of opinion develops due to 
separate views of !nem and deficit starts 
incurring in industnos. 

Today, we talk about participation of 
labourers in management and we have 
worked since long under this policy. The 
way the officers ~e maltreating the 
labourers the industries are running in 
deficit. • 

The same is the r.ase with other indus-
tries. I know that employing less officials 
in private sectors would incur profit defi-
nitely but it would not solve the problam 
of unemployment of the ·country. I wish 
that it should be ensured before enforc-
ing this policy that unemployment is not 
increased and labourers are not re-
trenched. 

Sir, I would like to know from where 
the labourers in vi!!ages get the educa-
tion of modernisation. They would not be 
able to adjust to it. In an advertisement, 
posts are advertised in which Scheduled 
Castes and SchedWed Tribes find them· 
selves unable to flllfil the -required high 
qualifiCation, and it •s said that the adver-
tisement is for them and they would be 
appointed. But in fact, these jobs are not 
given to them. 
15.01 hrs. 

[Shri Sharad Dighe in the Chair] 
Therefore, the new method which is 

adopted will certa!nly result in retrench-
ment of labourers. I would like that the 
illiterate labourers belonging to backward 
classes, residing in backward areas are 
taken care of. Illiterate and less educated 
labourers find it difficult to get a job in the 
industries that are being set up. During 
the installation of an industry these 
labourers are paid As. 10/- or As. 20/· 
per day! As soon as the industry be-
comes operational. they are retrenched 
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and new type of people come. What do 
the people of that area think? They are 
of the opinion that they contributed their 
might for the construction of the factory, 
and in the process. of construction a few 
lives are also lost, but after completion it 
is the outsiders who find employment in 
that factory. Definitely the people of that 
area feel sorry due to this state of affairs. 

I take this opportunity to submit that 
whenever some new factories are instal-
led, local people should be provided 
employment in those factories, so as to 
reduce poverty in the ·area. 

Sir, the contract system prevailing in 
our country has been opposed by all 
organisations and labourers. But contrary 
to it contract system is increasing day by 
day. labourers are exploited like any-
thing under the ~tract system. Despite 
taKing work from them, even for four-five 
months, they are not paid their wages. 
Therefore, I would like that the labour 
policy should be framed in such a man-
ner that stem action may be taken 
against the exploiters. In Rajasthan, 
there m8y be several such factories. 
Jaipur Cement Works of Sawai 
Madhopur in Rajasthan, has been lying 
dosed for five years, but the officials and 
labourers are still employed in the fac-
tory. Attendance of labourers is marked 
regularty; if any labourer is absent en-
quiries are made against him and they 
are suspended, but they are not being 
paid a single paisa as wages. 

Mr. Chairman, Sir, this was not the 
siluation before independence, but even 
after independence such treatment is be-
ing meted out to labourers. I would like to 
appeal to the hon. Minister to talk to the 
labourers of cement factory who are 
nowadays in the capital. This whole affair 
needs thorough investigation. Rajasthan 
il a backward state which is riCh in 
mhnll, but no big industry is there. 
Private or Public Sector Undertaking 
ahould be ... up there to exploit the 
miMnll weallh 10 that the backward 
MCiionl in Rajasthan may get some 
blnefil There is no small or big industry. 
81Pf1Cia11Y in tribal areas. In these areas, 
a. people depend on telling coal or 
culling wood from the forest for their 

livelihood. Now they are finding it difficuh 
to sustain themselves in the absence of 
food and regular employment. The region 
is rich in cement stone, several types of 
limestones and marbles etc.' Licences 
may be issued to the local people for 
exploration of minerals and they may be 
provided loan and subsidy facilities also 
so that they may become self-reliant. 1 
am slightly deviating from the main issue 
and would like to saY'something about 
the labour class. The limit of Income Tax 
should be raised from the present limit ot 
Rs. 22.000. Price of petrol has been 
hiked .• Workers and small farmers use 
motorcycles for selling milk and vegetab-
les. Hike in petrol and non-raising of 
income tax limit have been a cause of 
double suffering to them. No worker in 
the COUfttry at present draws less than 
As. 2,000. Any increase income goes 
towards income tax and the running ex-
penses of motorcycle has also gone up 
so their problems have increased tre-
mendously. I urge upon the Govt. that 
the limit of income tax should be rJtised 
atleast to Rs. 35,000 so that the workers 
and other sections may feel relief. We 
spend Rs. 12 to As. 18 on ice cream in 
Connaught Place in Delhi but the people 
working in factories and on farms earn 
Rs. 10 to As. 12 only in a whole day. I 
got an opportunity to talk to workers of 
cotton mills. In Aajasth8n minimum wage 
fixed is As. 22 and I tried my level best 
to get them paid thiS minimum wages. 
But despite my persistent efforts they 
were not paid and the factories owners 
could agree only to pay As. 14 otherwise 
they would close the factories. With great 
difficulty they agreed to only. for As. 18. 
but in practice they pay only As. 10/·. 
Though our agreement for the payment 
of Rs. 18 was also not correct, as the 
minimum wage is As. 22, yet they pay 
only Rs. 10/- to the workers and the 
workers accept Rs. 10 and sign for As. 
18. Just see the fun, on one side the 
workers receive Rs. 10 instead of As. 
18/- for their livelihood and on the other 
the peocllle are spending Rs. 32 on just 
taking ice cream: The House must think 
about the plight of people of our country 
about whom nothing is done by us. 

All of us, whether in the oppositiOn or 
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in Congress (I) have launched several 
movements. Every party exploits them, 
sometimes in the name of. Ram and 
sometimes on other counts. When votes 
are cast in favour of one, others get 
annoyed and refuse to listen to their 
grievances for not casting votes in their 
favour. I am highlighting this because if 
everybody refuses to listen to him then 
where will he go. Therefore, approach of 
both the ruling and the opposition parties 
should change towards this class. rt is 
the right of voter to cast his vote in 
favour of any party. However, such feel-
ings are prevailing in our country. I am 
saying this because the Rajasthan 
Government is doing .... 

MR. CHAIRMAN: Time allotted to you 
is over, please conclude. 

SHRI BHERU LAL MEENA: Panchay-
ats have been dissolved and fresh elec-
tions were not conducted. Now panchay-
ats are being reconstituted. 

A village of one panchayat is transfer-
reel to another panchayat so as to settle • 
political scores. I am telling you the way 
we are being exploited. What will be the 
state of those poor people living in the 
country where such political vendetta ex-
ists. The Secretaries of the Panchayat 
Samities and Patwaris are being transfer-
reel. This is on account of political rivalry. 
As such I would like to know what we 
wish to do ultimately. Elections are held 
in a democratic way but poor are haras-
sed. Foodgrains are not produced in 
tribal areas and they are landless. As 
such I would urge the Minister of Indus-
tries ,to pay attention to Rajasthan and 
set up small scale and cottaga industries 
in that state, particularly in the tribal 
areas. These people are skilled in marble 
work but on account of their poor 
economic condition they are unable to 
operate the marble mines~ They are skil-
led workmen and if financial assistance is 
extended to them they can work and run 
the rnarble industries with ease. 

In the end, I support these demarMts 
W1d thank you for having given me time 
to expntiS my views. 

[English] 
SHRI MUKUL BALKRISHNA WASNIK 

(Buldana): Mr. Chairman, Sir, 1 rise to 
support the Demands for Grants of the 
Ministry of Industry. Yesterday the biq-
gest efforts of Perestroika and Glasnost 
ultimately prevailed over the forces which 
wanted to hold the Soviet Union to its 
past. India today is also embarking on a 
massive change to re-structure our sys-
tem, from our experiences of the past we 
have leamt today that there is a need to 
bring in certain corrective measures. The 
welcome sign of these measures is that 
with all these changes coming in, the 
basic objective of the industrial policy of 
1948 still remains in tact with certain 
changes in the methods to achieve the 
goals. 

The new Government has initiated sev-
eral changes in its licensing policy, fore-
ign investment policy, foreign technology, 
the public sector policy and the MRTP 
Act. For the last two days we have been 
discussing the demands of this Ministry 
and several hon. Members have submit-
ted their views basically on the industrial 
policy. Those opposing have tried to 
oppose the policy in its totality and there 
were certain Members who while sup-
porting the policy supported its totality. 1 
do not agree with the criticism which was 
being made that the Congress Govem-
ment today has left the Nehruvian line of 
industrial policy. Way back when Pandit 
Nehru brought in his industrial policy, 
there was criticism that the wishes of 
Mahatma Gandhi had been ignored and 
Pandit Nehru had brought in totally diffe-
rent principles and philosophy. When ln-
diraji brought in certain changes, similar 
criticism was there. It was said that she 
had left what Nehruji had given to the 
nation. When Rajivji brought in a new 
policy, similar statements were made. 
And today, when this new Govemment 
under Narasimha Rao Ji has brought in 
this policy, again similar statements are 
being made that the Congress has left 
the Nehruvian line of thinking. The fact is 
that there has been a continuous and 
gradual change to amend tlie policy ac-
cording to the needs of the nation. 

Certain Members have stated to inter-
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pret that we have ignored the pnnct-
ples laid down in the Preamble of the 
Constitution. It is not a fact. The 
Preamble has specifically mentioned 
that India is a Sovereign Socialist Sec-
ular Democratic Republic and will sec-
ure to afl its citizens. among other 
things, social and economic justice. 
Further, in the Djrective Principles of 
State Policy, article 39 clearly states 
that the State shall, tn particular, direct 
its policy towards securing that the 
ownership and control of the material 
resources of the community are so dis-
tributed as best to subserve the com-
mon good; that the operation of the 
economic system does not result in the 
concentration of wealth and means of 
production to the common detriment. 
The Members, while quoting these very 
articles of the Constitution, said that 
we have ignored these principles. But. 
Sir. the industrial poticy laid before the 
House on 24th July has c1ea1ty stated 
that the Government's policies and pro-
cedures must be geared up to assist 
entrepreneurs in their efforts. This can 
be done only if the rote played by the 
Government were to be changed from 
that of only exercisinq control to one of 
providing hefp and guidance by making 
essential procedur&S fully transparent 
and by eliminating :aws. 

I believe that the best governance is 
less governance. The more we are go-
ing to have control&, the more prob-
lems and more hurdles will be there. 
The licencing policy has been changed. 
There haS been criticism about that. 
But with the licencing policy as it was, 
we know what typet of problems were 
there. 

I would like to talk about the other 
measures which have been initiated by 
the Government specificaJiy talk about 
the foreign investment and the need to 
encourage the foreign technology in the 
cowmy. In the past we have made 
certain efforts to enoourage foreign in-
Y8Siment and technology. But the ex-
perience has not been very good. 
Therefore, with an increased pat1icipa-
tion of foreign investment. which is go-
ing to riSe from 40 per cent to 51 per 

cent and . more-it can go upto 100 per 
cent also-in such circumstances. 1 
would like to caution the Government. 

The A.B.I. Report which has given 
the performance of 1 00 select com-
panies which entered into foreign col-
laboration has concluded that the ex-
pectations which were there to earn 
foreign exchange could not be realised 
ultimately. I would not like to go into 
the detailed figures of the various com-
panies, but the experience had not 
been very good. I support the encour-
agement for foreign investment and 
technology. But at the same time 1 
would like to say that when we are 
going to get the foreign investors into 
the Indian industry. precaution will have 
to be taken that the products which 
will be manufactured by these multina-
tional corporations are not going to 
compete With the same type of pro-
ducts manufactured by the Indian in-
dustry. There will be certain products 
manufactured by the Indian industry 
which will have to compete with the 
foreign multi-nationals. But if we are 
going to allow multi-national corpora-
tions to enter various items then there 
are definite chances that the products 
O#v"'V manufactured by the small scale 
industries will also be manufactured by 
the multi-national corporations and in 
that type of a situation, the competition 
which we want so much, that competi-
tion will not be there. That will not be 
a competition between equals; that 
competition will be between the de-
veloped and the under-developed; bet-
ween the privileged and the under-
privileged and that will not be a jus-
tified competition. 

In such circumstances. it is very es-
sential that if we want that the Indian 
industry should compete with the roulti· 
national corporations, you will have to 
give more facilities and concessionS so 
that the Indian industry uplift at the 
same level where It can compete on 
an equal fooling with the muHJ..national 
corporations and unless and until we 
are not going to do that, any competi-
tion resulting from this will be an un· 
equal competition and an unju8lified 
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competition and in such a competition, 
the infant industry growing on the Indian 
soil will be throttled and I do not think 
that is .he wish of the Government. 

Keeping these things in view. I would 
like to request the Government that when 
the multi-national corporations are al-
lowed in the Indian industry, those corpo-
rations will have to give an undertaking 
that primarily the products manufactured 
here will be tor exports whereby we will 
earn the foreign exchange of which we 
are in dire need today. 

SHRI SUDARSHAN RAYCHAU-
DHARY (Serampore): If they do not give 
the undertaking, what will be the policy? 

MR. CHAIRMAN (SHRI SHARAD 
DIGHE): Don't disturb him. 

SHRI MUKUL BALKRISHNA WASNIK: 
You speak when you are to speak. 

MR. CHAIRMAN: Continue your 
speech. 

SHRI MUKUL BALKRISHNA WASNIK: 
Sir, I think that unless and until we 
decide upon such norms, the experience 
which we had with the Pepsico, such 
type of things could happen where norms 
will not be followed, where export com-
mitments will not be fulfilled and where 
these multinational corporations instead 
of being an industry here, convert them-
selves into trade houses. This type of 
thing will have to be avoided at any cost. 

Sir, there has been criticism that the 
Government has changed its policy to-
wards the public sector. Our Government 
have come forward with this line of think-
ing that the public sector will have to 
continue to play the role which it had 
been playing in the past. But where there 
were mistakes, where there was ineffi-
ciency, where there were shortcomings, 
those shortcomings will have to be re-
moved. We cannot afford to have an 
inefficient organisation at least. It there 
are inefficient sick units in the public 
sector, we do not want that such sick 
industry should be encouraged to con-
tinue. Similarly, we do· not want that the 
manner in which the sick industry from 
the private sector was taken over by the 
Govemment and forced to be adopted by 
the public sector. That type of things 

should not happen and therefore, Sir, 4f 
we want to progress, and march forward, 
if we want to move fast, then we will 
have to have efficiency unless and until 
we have efficiency in our functioning, 
nothing will succeed. 

Sir, the policy placed before the House 
has certain suggestions which, I think, 
will lead the nation towards faster growth 
in industry. But, Sir, the implementation 
of this policy will naturally depend upon 
what type of infrastructure are we going 
to provide, what type of investment and 
human resource development will be 
there for the industry. Sir. the budget 
provisions for the infrastructural develop-
ment in the country, I don't think are 
sufficient enough to develop a strong 
infrastructure. 

Sir, there is only 2.5 per cent increase 
over last year in the Budget provisions 
for coal, 5.5 per cent for power, 9 per 
cent for telephones, 1.6 per cent for 
transport and 6.5 per cent tor railway. 
With such meagre provision, I don't think 
that we will have a sufficiently strong 
infrastructure to boost industry and the 
objectives we have laid down in the 
Industrial Policy, I don't think that with an 
insufficient infrastructure we are going to 
achieve the objective. 

Sir, there had been several problems 
about the flow of credit to the industry 
also. I do not want to go into the details, 
but the Government will have to ensure 
that there should be smooth flow of credit 
to the small scale industries and various 
other industries. De-licensing is okay, 
liberalisation and, various facilities are 
welcome measures but till the time we 
are not going to ensure a smooth credit 
flow, I do not think that any project will 
be a successful project. (Interruptions). 

Sir, you have been ringing the bell 
quite often and frequently. So, I am 
worried whether I will be able to com-
plete. 

I will just make one or two points. I 
come from a backward area. 

AN HON. MEMBER: Not from a back-
ward State. 

SHRI MUKUL BALKRISHNA WASNIK: 
A forward State, but from a backward 
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area. I come from Vldarbha. 

Sir, With the liberalisation and the 
changes in the licensing policy, I think, 
the industry will get a boost. But at the 
same time, the Govemment shall have to 
think about measures whereby the in-
dustrial development of backward areas 
is ensured. The Economic Survey has 
given figures about the letters of intent 
issued from 1988-89 to 1990-91. In 
1988-89, 1255 letters of intent were is-
sued, for the backward areas the number 
was 610; in 1989-90, the total number of 
letters issued was 1,155, for backward 
areas it was 550 and for 1990-91 letters 
issued were 931, for backward areas it 
was 399. We should find out the reasons 
for social tensiOns in the bordering areas. 
What is the reason for the naxalite prob-
lems in Andhra Pradesh, Orissa and 
Madhya Pradesh? What is the reason for 
secessionist activities in certain border 
areas of the country? Why is there a hue 
and cry in the North Eastem part of the 
country? Why is there so much of ten-
sion in the backward areas of the couo-
try? We will have to think about the root 
cause of these social tensions and, I 
think, one of the primary reasons for 
these type of activities is the Jack of 
industrial development in those areas. 
Therefore, the Government will have to 
prepare a specific plan and a pakage for 
industrial development in those areas. At 
the same time, we would like to have a 
shift of agricultural community to a cer-
tain extent from the farm to the industry. 
Today, the burden on land is becoming 
unbearable. The net return on investment 
in agricullur8 is going down day by day 
and in such circumstanceS if we encour-
age agro-based industries in rural areas, 
I lhil*. it wil help in shifting the agricul-
tural conwnunity towards industry. At the 
same time, it will help in employment 
genlfalion also. 

I would fulher like to say that thent is 
1111 ... 11 corruption at various .... of 
adminislralion, national level, state level. 
dislrict level, block level etc. Unless and 
until we are going 10 have llril~ge~lt 
meaues to check conuplion at 1hele 
1ew111. I lhil*. we will filii to achle~~e our 

genuine objectives. 
Sir, keeping in view the growing unem. 

ployment problem, if we do not have 
authority at the national level which will 
plan basically for employment generation 
and work out the figures of employment 
opportunities as part of long term plan-
ning, I do not think we will be able to 
move towards our goal of providing gain-
ful employment satisfactorily. I, therefore, 
think that there should be a central au-
thority. We can name it as National 
Commission for Manpower Planning. 
While planning, we have to keep in mind 
the agricultural development, the indust-
rial development and the scientific and 
technical development and we should 
also keep in view as to what number of 
engineers, we require, what number of 
doctors we require, what number of tech-
nicians we require and work out figures 
for the next 10 or 15 years; only by such 
long term planning will help in working 
out positive figures. Yesterday, Mr. Chat-
terjee was pointing out from a reply from 
the Govemment that yearly the Govem-
ment would generate 10 million jobs. 

SUch figures do not give any confi-
dence. Unless and until we concretise, 
unless and until we give specific num-
bers. we will not get any confidence from 
such replies. We may get satisfied that 
we have got a good reply. But we will not 
be happy because it wiH not be a reply 
which wiH see the light of the day. 

The report of the Committee on Public 
Undertakings which has been placed be-
fore the House has suggested the forma-
tion of AU India Management Service for 
top posts as well as converting the Public 
Enterprises Selection Board into a statut-
ory independent Authority capable of go-
ing into the MMce and the disciplinary 
matters and to advise the Govemment. I 
think that the suggestion made is good 
and the Government should apply its 
mind to the report of the Corrlmiltee on 
Public Undertaking~. 

Sir, I thank you very much for giving 
me this opportunity Md again I would 
like to repeat that r•••rday the blggell 
effort of GlawloiR and Pereetloika hal 
IUCC88ded ... ullimat8ly the will ol the 
people hM prMdled. The Nbml were 
....,.... The 0081111111 of .. economy 
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was accepted. Democracy had trumphed 
and those who wanted to throttle, those 
who wanted to create hurdles and those 
who wanted to hold the Soviet Union to 
its past were defeated. 

1 would like to ask the hon. Minister of 
State for Industries Shri P. J. Kurien to 
convey to the hon. Prime Minister Shri P. 
v. Narasimha Rao that he has taken a 
bold and risky initiative. With bold in-. 
itiatives, risk is involved but without risk 
there cannot be speedy developmental 
processes and, therefore, the country will 
stand with this Government and with its 
leader. The Govt. should continue to take 
strong bold and hard decisions to take 
this country out from the situation where 
it has landed today. 

SHRI BOLLA BULLI RAMAIAH (Eiuru): 
Mr. Chairman, Sir, The industrial policy 
which was formulated in 1956 had to be 
changed a number of times. Finally, we 
have now evolved the correct policy of 
liberalisation. From early times, we have 
continued to be one of the first ten 
industrial countries. But now its position 
has stripped down to as low as 20th. 
This new pOlicy which the Government of 
India has formulted is only one part of it 
but it requires a lot of coordination with 
the States and the Centre. There are lot 
of problems which require to be solved if 
the industry is to develop. There are the 
requirements of land, water, power and 
many other things. Those formalities take 
some time to be completed, to help the 
industrial growth in this country. 

When you want to liberalise the indust-
rial policy, the most important thing as 
my friend says is to be. very cautious 
about' the infrastructure in this country. 

Are we in a position to compete inter-
nationally with the large-scale and highly 
economic type of industries. 

We are not able to compete interna-
tionally because our power system is 
poor and our system of airlines and 
telecommunication and railways is ineffi-
cient. In the banking sector. we are faced 
with high interest f!lles and we do not 
haW proper expertise. 

Tbe industrially developed countries at-
_. have the expertise in the banking 

system itselt To· ~ the industries 
there, the banks WIM~vance finance and 
also monitor wheneVer they face any 
problems. 

That is the reason why they control, 
operate and give them all the guidance 
whenever and wherever it is required. 
But they are not operating at the primitive 
advance rates and deposit rates. This is 
very essentifl if any cou,ntry requires 
industrial de9etopment. 

Sir, 1 would like to tell you about the 
industrial sickness. We are facing it quite 
often. But it is not out of place to mention 
that the advanced countries also have 
got the industrial sickness. But, as I 
mentioned earlier, the banks and the 
financial institutions will always step in at 
an early stage before it becomes sick 
and they form amalgamations and coli~ 
orations which are required for the SUM· 
val and improvement as well as improv-
ing their efficiency. 

The other point is that the multinational 
companies are now going to enter this 
country. The most important aspect i~ 
that the' highly polluted and effluent in-
dustries should not be brought in without 
proper precautions. The multinational 
companies do not use their land for 
setting up such industries. They like to 
shift such industries somewhere else 
where the opportunities are there. Unless 
we take proper precautions and see that 
these things are properly taken care of, 
we will have to face serious cons..e-
quences. 

Please took at the steel industry. We 
are exporting a lot of iron-ore and getting 
very little foreign exchange. Instead of 
doing that. it is better we produce more 
quantity of steel. Even if necessary, we 
can produce cheapest quality steel with 
the technology from Korea or Japan. It 
wiH give us more employment to our 
countrymen. By that way, we can also 
develop new technology. Regarding ex-
port part of it, we will earn much more 
than what we are earning today by ex-
porting our iron-ore. This is one part of 
that industry. Wherever we have got 
sco~ for export of raw-materials, we 
should be cautious of such aspects. I feel 
that we should produce value-added pro-
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ducts. That requires industrial develop-
ment. Simultaneously, it will give more 
employment opportunities to our people. 

Look at the paper industry. We are 
facing acute shortage of paper though 
the country has got the potential to de-
velop cellulose. We are importing paper, 
pulp and waste paper. The reason why 
we are not able to develop it is be-
cause we have nQt developed enough 
amount of forest which plays an impor-
tant role. Its development requires the 
coordination between the industry and 
the Forest Department. If you say that 
we have to develop trees by planting 
as in the case of other countries-fast-
growing variety trees. probably there is 
no link between industry and the Forest 
Department. These are the things to be 
coordinated property before we develop 
that industry. 

The plastic industry requires a lot of 
imported raw-material. 

We are spending a lot of foreign ex-
change on importing such raw-materials. 
In future, plastic is going to replace a 
lot of wood, paper, glass and metals. 11 
will be the cheapest thing available for 
the common men. Unless we develop 
the plastic industry quickly we will be 
really facing the consequences in all 
other spheres. 

Look at the engineering industry. 11 is 
suffering a lot because of high cost of 
steel. Today. our steel is one of the 
very expensive steel in the world. As 1 
said earlier. we can produce the cheap-
est quality steel with our iron-ore which 
is available in this country. Because of 
the high cost involved in production, 
there is sickness in this industry and it 
is not really able to solve the problems. 
As I said earlier. we need good exper-
tise and early remedies for the indust· 
rial sickness. It is urgently required in 
order to save this country from the 
latge-sc:ale industrial sickness. 
·Next is manpower. We have got the 

1arges1 manpower. In fact, we rank the 
1t*d position in the world in this regard. 
But we also need proper training for 
tt.e people in order to utilise their 
l8f'Yices in a more ICientific way for the 
induStrial development etc. The most 

important thing which we have to con-
sider today is utilisation of non-conven-
tional sources of energy. As we pro-
ceed further, we find that not only in 
this country but all over the world, the 
energy source is slowly getting depleted 
and the requirements are increasing. Of 
course, the population growth of this 
country is to be curtailed. If you have 
to develop non-conventional sources of 
energy like the geo-thermal energy, tidal 
energy, solar energy, gas-based energy 
etc. Some sort of research and de· 
velopment is required. If it is not made, 
uhimately you will face serious conse-
quences. 

Sir. we have got tremendous amount 
of scope in this country for developing 
the pharmaceutical industry and the 
technology is available. A lot of export-
oriented activity has already been pick-
ing up. If the Government takes adequ-
ate initiatives, we can do a lot more. 
Regarding export, we have not de· 
veloped fully well. If you give more im· 
portance to the export zone, if you give 
priority to it, our foreign exchange earn-
ing will increase substantially. 

The agro-based industry is one of the 
most important industries in our coucrtry. 
h simultaneously gives more scope for 
development of industries. We can do 
fruit-canning, egg-processing and van-
ous other processing WOtks in order to 
develop inputs and outputs. 

We started the khadi and village in-
dustries in right eafnest. But unfortu· 
nately, we have not given enough sup-
port to it and, with the result. they have 
not developed to our anticipatiql. It is 
mostly a labour-oriented irldustry. And 
the cottage industries are mostly rural· 
oriented which will give tremendous op-
portunities for our rural areas to de-
velop. 

Coming to Andhra Pradesh, I would 
like to mention about a few industries. 
The colour picture tube plant is sup-
posed to come at Kondapal~ in collab· 
oration with Phillips. Somehow, it was 
delayed and it dragged on for a long 
time. It needs a quiCk action on the 
part of the Government of India to see 
that it gets a clearance. 
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Similarly, the tyre industry at Man-
galagiri was given a Letter of Intent long 
time back. But it has also still not 
materialised. 

Naphtha cracker plant at Vaag is a 
very important one and it is one of the 
items required for the development of the 
plastic industry. With the down-stream 
product, we will develop tremendous 
amount of ~ and opportunity for 
large scale and small scale sector. 

.In spite of the fact that bauxite is 
available in plenty, the aluminia factory at 
Vizag was not contemplated earlier. The 
reason for this is obviously not known. It 
was delayed. The Government should 
give top priority for that. 

As I said earlier, fruit canning and juice 
preservation industry, fish processing and 
poultry processing industries are based 
on agriculture. These have got very good 
scope· in Andhra Pradesh. Along with 
that, we can have the natural gas 
through the Godavari-Krishna basin and 
thus they can produce lot of fertilizers. 
Gas-based industries and the power gen-
eration are the very important items 
which we can develop in Andhra 
Pradesh. 

The Vizag Steel Plant had been drag-
ging on for the last 15 to 20 years. We 
know it requires immediate provision in 
order to have the futl capacity utilisation 
so that we can get reasonable economic 
cost. Otherwise, the administrative cost is 
going up daily. Ultimately, we do not 
know what will be the price of steel when 
it comes out-whether it will be used by 
~ Indian engineering industries which 
are capable of doing that and what will 
be the consequences of that. 

I thank you very ~ for giving me 
the opportunity to speM. 
[T ~anslation] 

SHRI HARAOHAN ROY (Asansol): 
Mr. Chairr'Mn Sir, I would like to speak in a..-. Since it is my maiden speech, I 
NqUife some time. Sir, I oppose the 
induetrial policy declared by the Govern-
ment. Two honourllble members from our 
party. Shri Ajoy Mukherjee and Shri 

Basuclev Acharya hqve already. spoken 
on the industrial oolicy. I do not want to 
repeat what they have already said. I just 
cannot think what is going to happen. We 
have a proverb in Bengali-A bum child 
dreads the fire. ! have .come from an 
industrial belt, Asansol. Unfortunately all 
the public sector industries have become 
sick there and it seems that they are in 
their last gasp. It is very difficult to say 
what will be the fate of these industries. 1 
would speak about them one by one. 
~ore that I wcL:!d like to say what will 
be the outcorne of this new industrial 
policy. We have taken or have been 
taking loan from the World Bank. I pre-
sume we have been dictated by all their 
terms and conditions. We device our 
industrial polic"; c• Agricultural policy, or 
ecoOomic polic'J. 8ut all our policies are 
actually devised in Washinghton and 
then they are branded as ours. This is 
the condition now. I am really scared 
because I feel that this will definitely 
endanger the independence and. integrity 
of our country. I am alarmed as I do not 
know what wou!d happen. I will first 
speak about the industries in my area 
and then I would talk about other indus-
tries of other S!aies. In Bhari Udyog 
Nigam in our area we have four Refrac-
tory and ceramic units of .Bum Standard 
under Bharat Bhari Udyog Nigam. There 
are 8 engineering units alongwith 8 Re-
fractory Units unc"~r Bharat Bhari Udyog 
Nigam. Of these a units, 4 are in West 
Bengal, one is in Bihar, Two in Madhya 
Pradesh and one in Tamil Nadu. These 
industries were taken over by the 
Government in 1974 and were 
nationalized in 1 976. During that time the 
then Industry Minister said that these 
industries have become sick because of 
the inefficiencY and worthlessness of the 
owners, their inability for investment, cor-
ruption etc. Prior to ;1ationalization it was 
said that since . these industries have 
important role for the economy of the 
country, particularly, all the Refractory 
Factories-the Ceramic Refractories-4 
are in West Bengal two in Madhya 
Pradedsh, one is in Bihar. one in Tamil 
Nadu should be taken over by the 
Government.. Moreover these industries 

'rrar.slation of the tpeech originally delivered in Bengali. 
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are important for steel also. Huge capital 
is needed to run these factories smooth-
ly. The owners are unable to invest the 
vast amount. So they are to be taken 
over. We also have been pressurizing for 
the nationalization of these industries. 
Due to our pressure these industries 
were nationalized. But it is a matter of 
regret that these . industries were taken 
over in 1974 and nationalized in 1976. 
Since then projects reports have been 
devised 10 times. Some project reports 
have been prepared by the Central Govt. 
and some have been prepared by the 
Company. We the members from West 
Bengal, the State Govt. have been 
pressurizing for more investment, for 
modernization for expansion of these in-
dustries. Since technology in glass. in 
steel. in Aluminium have been changing, 
these industries should make products 
suitable for the time. Machinery have 
been imported from outside. The Refrac-
tories should be moulded in consistancy 
to the machinery. So capital must be 
invested. We, that is, our Chief Minister. 
our labour Minister, the M.L.As and M.Ps 
from West Bengal have been appealing, 
writing again and again right from the 
Prime Minister to the Industry Minister. 
But it is matter of regret that nothing was 
achiell8d. There was no investment and 
fWIMl today there is no investment of 
fWIMl a paisa. Moreover there has been 
an endeaYour to dose or to denotify the 
indu8lries in West Bengal. But these 
induslries were taken over or 
nationalized not to be closed down or 
denotified. The purpose for nationaliza-
tion was for expansion, modemiza1ion, 
more facilities to the workers. The then 
industry Minister, Mr. T A Pai said at that 
time that the closure of the industry 
means the workers lose their jobs. They 
become jobless and they are the one to 
become most victimized. So these indus-
1ries were taken over with an idea that 
the workers could continue in their job. 
But where is that promise. that commit-
ment. What do we find in all the ptOject 
reports. tn 1974 there was the tiYee-men 
Committee. In the Conrnittee of 1981 it 
was popoeed to invest Rs. 15 lakhs and 
Rs. 20 lakhs in the two industries of 
tOphislicated in Raniganj No. 2 works 

bricks and lal Kuthi Silica works so that 
these could be viable. But the fund was 
n9t granted. In 1982 there was a report 
in which it was said that in Silica industry 
Rs. one crore thirty eight lakhs and for 
Durgapur Refractory industry 61 lakhs 
are needed. For Lal Kuthi Silica industry, 
the project report was implemented to 
some extent. But it was surprising that in 
th' age of technology machinery, the 
plants needed for modernization half of 
them had not been provided. These are 
essential for steel and for the production 
befitting the time. But these were denied. 
Now they allege that even after invest· 
ment, the industry could not be viable. 
But they never disclosed that these es· 
sential thir)QS were denied. Of course this 
has been brought to the notice of the 
Prime Minister, the Industry Minister, the 
labour Minister, many times. I had been 
an MLA at that time. I had been visiting 
Delhi since 10 years. But all my efforts to 
get these essential machinery' plants 
bore no fruit. There is nobody to listen to 
our complaints. 

Secondly in 1984 for No. 2 Sophisti· 
cated Bricks Industry Macon Co. was 
approached and they said that by inVest· 
ing Rs. 4 crores. the industry could be 
viable. Two lakhs were spent for report. 
But the investment for Rs. 4 crore was 
not granted. God only knows what hap-
pened to the report and the proposal. 

What I want to say iS thiS, that we had 
been pressurizing for these industries 
And the centre with a view to close these 
industries appointed the consuhant. Dr 
S.S. Ghosh-very renowned person in 
great haste. There was no data. no 
report and Dr. Ghosh was asked to give 
his opinion if these industries could be 
made profitable. Dr. Ghosh was in· 
stNCted to check these industries as they 
were then in that very condition. So 
naturaHy he suggested that under the 
existing circumstances the industries 
should not be viable. Our party member. 
Shri Amal Datta met Dr. Ghosh to have 
his opinion for these industries to be 
made viable. He prepared a projeCt re-
port suggesting investment of Rs. 4 
crores to make these industries viable· 
But that project report did not see the 
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day of light. We do not know where it 
disappeared. 

It has been seen that by new invest-
ment, the industry can have profit.(For 
Salem Work industry 18 crores were 
invested and there is a profit of Rs. 5 to 
6 crores annually. Crores of Rupees 
have been invested for Engineering in-
dustry. But they are running at a loss. If 
we judge the Refractory Factories as a 
~. we will find they are not running 
at loss. The Chairman of Bharat ·Shari 
Udyog Nigam has been trying to close 
down these factories and he did not try 
to find any solution for these industries. 
The project reports have been prepared 
by us, by the experts. The Company 
made an in and out house study in 1985. 
There was a OOmtnittee also to find out 
ways and means for these industries. 
They made a project report accordingly 
and that was not sent to the Board. The 
Chairman kept the Board of Bharat Shari 
Udyog Nigam and Bum Company in the 
dark and in CQIIusion with MECON asked 
them to prepare a report. That this report 
was conspiratory could be found out by 
any one expert. 

16.00 hrs. 
[Shri Ram Naik in the chair) 

This report said that crores of rupees 
have to be invested to make these indus-
tries viable but there would be only1/3rd 
labourers. 

Sir, this is not the end of the story. 
There were the captive industries of ISS-
CO during the time of Martin Bum. And 
since these were the captive industries of 
Steel, the ISSCO used to take their 
production. After nationalization ISSCO 
wy placed under the Ministry of steel 
and these factories after l\ationalization 
were placed under the Ministry of indus-
try. So they lost the status of captive. But 
after much later three closed factories of 
Bihar, Assam Silimanite Bharat Refac-
tories Ltd. and IFICO were taken over 
and have been mada captive of with 
Bokaro Steel. But these factories of Bum 
Standard were made decaptive from cap-
tive status. In West Bengal the three 
giant steel factories, Allied Steel, -Dur-
gapur Steel and ISSCO do not have any 
captive plant. And without investing any-

thing, these factories have been in-
structed to compete in the market. But 
how it is possible. The purpose of 
nationalization failed. We have been 
sending representation, meeting the 
Ministers. I have met the present Industry 
Minister, Shri Kurien and Shri Thungan 
also. I had met the other Industry Minis-
ters in the past also. But nothing has 
happened. 

Now if I disclose to you, you will be 
surprised to know that in 73rd Board 
meeting the Directors of Bum Standard 
said that as they were npt awar~ of any 
report they would not make any com-
ment. For Durgapur R~ractory Works the 
report recommended to sanction Rs.61 
lakhs. But it was spent somewhere else. 
But in the 7th Annual report it was written 
that the modernisation Programme is 
progressing is ruMing satisfactorily ac-
cording to the report. They claim in the 
report that the work for modernization for 
expansion are progressing in a satisfac-
tory manner. Now what reaction do you 
expect for this kind of bogus claim? 

It is nothing but sheer loot. Where did 
the money disappear. I have been asking 
them to go through the 7th Annual and 
8th Annual report and find out whether 
modernization of Durgapur Factory has 
been progressing. Then the Ministry of 
Steel, the Ministry of Industry and Minis-
try of Labour asked Macon BRL to Pre-
pare some plans so that these industries 
can be saved for their existence. They 
suggested some product mix. But even 
these were not implemented. 

Sir, there is no refractory expert in the 
Board of Bum standard. The then Minis-
ter Narayan Dutt T ewari said that the 
Board will be strengthened. A full time 
Director will be appointed. But a part time 
Director was appointed. And the present 
Chairman has abolished the post of Di-
rectQJ' and getting the work done by his 
own people. There is not a single Refrac-
tory expert. This I want to emphasise. I 
want to say how these factories can be 
saved. I must also mention Hindustan 
Pilikntron Glass Factory facing closure 
for more than 6 years. In the Business 
standard of Yesterday I have seen that 
50 to 60 factories will be dfsinvested. I 
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have become apprehensive. I quote from 
Scope Moots Exit Policy for sick PSUs. 
~According to him, ahout 50-60 PSUs 
have already been indentified for disin-
vestment but refused to disclose their 
names." This is alarming. We do not 
know what would happen. (The Bell). Sir, 
I must be given time. I want to say Sir, 
that I met the Chief Minister with the 
report of Macon and talk~ to the Chief 
Secretary and Dr. ·Ghosh who is an 
expert on Refractory ceramic and who 
had been the Chairman of DGTG for two 
terms and who has invented many 
things, had WOf'Ked in ve.rious capacities 
gave a report to the Chief Secretary that 
by spending only Rs. 8 crore three fac-
tories can be made viable: 

1. Raniganj No. 2. 
2. Lal Kuthi Silica. Qfld 
3. Durgapur Refractory 

[English) 
MR. CHAIRMAN: Ycu have to finish in 

two minutes. 
{T ranslatton] 

•SHRI HARADHAN ROY: No, I cannot 
finish in two minutes because this ts my 
maiden speech. I am !3!king about Re-
port tor Fajal Committett where it was 
suggested that these factories should 
have a separate boan.l. These factories 
as a whole are not ruMing at a loss. 
They could be made run separately. Why 
there are attached with the Engineering 
factories? These factories can be brought 
under Steel Ministry. We suggest that 
since it was captive under steel, it can be 
captive under steel. A!l the Ministers of 
lnduslry like Shri N.D. TIW8ri, Shri 
George Fernandes and Shri Ajit Singh. 
all suggested to shift these industries 
under steel. But they said they did not 
have funds so they coutc1 not take over 
these factories. What I am saying is 
based on the report of Govt. only. Why 
these factories should riiJf have a sepa-
rate board. These shouid not be closed. 
There shoUld be investment in these 
factories. These should be the C8JAive 
source of ISSCO. Besides Durgapur 
Glass Factory, Alfuminum Factory can 

al~ supply requirements after moderni-
zation I oppose that these factories 
should not be closed, or denationalized. 

Now I would like to talk about the 
workers labourers. Sir can anybody im-
agine that an unskilled labourer working 
in these factories of an unskilled worker. 
Indian Government get only Rs. 330.58 
paise. The basic pay is Rs. 197 and Rs. 
106.58 paise fixed D.A. Just think of it. A. 
clerical staff is getting Rs. 344.58 
paise.Their basic salary is Rs. 227/-. 
Their wages have not been revised since 
for the last 13 Years. Even the Hon'ble 
Calcutta High Court order for payment of 
interim relief has been ignored. 

Those who work under the contractor 
get only Rs. 7.50 paise. All the industries 
of Bharat Bahri Udyog Nigam Ltd. are 
running at a loss. I am not naming all 
because you are asking me to wind up. I 
name only Breith Wait & Co. and Bharat 
Wagon Bum Standard etc. I feel the 
Chairman of Bharat Bahri Udyog Nigam 
Ud. should be confen'ed Bharat Ratna. 
These factories will have to be closed 
due to the negligence of these worthless 
people. There was an agreement for 
modernization of Bharat Alluminium Co 
!n 1989. That factory remained dosed 
Si~ o years. It was taken over and 
nationalized during the time of Janata. It 
was said at that time that the factory 
would be opened fully. But just the tabri· 
cation Deptt. has been opened. The met· 
al Cell House. the Alluminium House 
and. Plastic Plant were not opened. 
There was a Power House which also 
was not opened. According to the agree· 
ment of 1989, Rs. 9 crores 70 lakhs were 
earmarked for the modernization and of 
extrusion plant and Its expansion. There 
was an agreement but that agreement 
was not made effective. This is the con-
dition. Now I am talking about liSCO. 
There was an agreement on 13th \luly. 
1989 for modemization. But thet'e .was 
retrenc:fwnent Many WOI1c8rs had to go. 
But we are in the same condition. Four 
Prime Ministers have come and gone but 
nothing has been done ., far. We do not 
know, if Modernization prog~amme would 

·Translation of the speect1 originally delivered in Bengali. 
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be taken for liSCO I met Shri Santosh 
Mohan Deb some days back. He said 
that they will take some decisions. But by 
the time they hike measures. These peo-
ple also will perhaps go; But there would 
not be any modernization for liSCO. 
(Interruptions) .... 
[English] 

MR. CHAIRMAN: Yoy must wind up. 
You have already taken your time. 
[Translation] 

*SHRI HAAADHAN ROY: No, I am conclu-
ding Sir. The Bangal Paper Mill factory 
was closed for 6 to 7 years. It was not 
taken over by the Government in Delhi in 
spite of pressure by the State Govem-
ment, the ML.A's the MPs & Trade 
Unions. The State Govt. could not take 
over for financial strains. One individual 
enterpreneur came forward to take the 
responsibility of running it. But. Punjab 
National Bank has filed a sL·it against the 
owner in the Supreme Court to get the 
money back while Crores of Rupees 
have been lying with other closed indus-
tries. Instead of getting back that amount 
the Bank wants to get back their money 
from this factory which has started func-
tioning. there has been a deliberated 
attempt to close the factory in corlni-
vance with the big monopoly. It is really a 
pitiable situation more than two thousand 
five hundred factories have been closed. 
270 big industries have faced closure. 
who is responsible for this? Thousands 
of people can be employed in these 
factories. Why these factories and indus-
tries have not been put to function? We 
have been appealing again and again to 
Central Government. But nothing was 
done. 
[English] 

MR. CHAIRMAN: Kindly conclude. You 
have already taken 20 minutes. 
{Translation} 

*SHRI HAAADHAN ROY: I am conclUding. 
We do not 'know where the policy of the· 
Govemment would lead us? 

Sir we have big collieries in our area. 
Big machineries have been imported 
from foreign country for these collieries 

only 30% of their capacity is being util-
ised. Shri Basudev Acharya has men-
tioned the other day about MAMC set up 
to make machinery for Coal industry. But 
instead of making machinery in MAMC 
we are importing it from foreign country. 
This is the question of commission. 
Everything is PPSSible if you have com-
mission. (Interruptions .. ) 
[English] 

MR. CHAIRMAN: Kincly c:lscontinue now. 
[Translation] 

*SHRI HARADHAN ROY: We have coal, 
we have steel, we have iron, aluminium, 
glass, · rail. We can have ancilliary fac-
tories. Lakhs of people will find employ-
ment. We can have coal base industry 
and thus provide employment to many 
people. You are facing land problems for 
opening of new mines. This can be 
solved, if seriously you implement the 
Sonepur Bajari Package and provide job 
and full rehabilitation for evicted people. 

We have been sold to the foreign 
country. Our country has been mort-
gaged to the foreign power. But the 
people, the mass are not going to stand 
this any longer. They will definitely revolt. 
That day is not very far off. With these 
words I conclude my speech and thank 
you. 

(English] 
SHRI HARISH NARA VAN PRABHU 

ZANTYE (Panaji): Sir, I rise to support 
the Demands for Grants under the con-
trol of the Ministry of Industry. 

I rise to support and commend the new 
Economic Policy of deregulation and 
"liberalisation. H India has to prosper, then 
India has to compete with the world 
market. H we have to compete with the 
wortd, then our product must be d>mpeti-
tive both in price as well as in quality. 
That means, we must have upto-date 
knowledge of the latest efficient technolo-
gy, efficient managerial supervision and a 
proper check on the cost of production. 
Besides, labour productivity has also to 
be improved. Let us study the example of 
Japan and South Korea. They import iron 

•Translation of the epeech originally delivered in Bengali. 
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ore from Goa and coal from some other 
COWdries and sell steel at much cheaper 
prices thwl our own steel mills supply. 
Why is this so? As compared with the 
b'eign countries, India's labour is much 
cheaper. The reason for their bright suc-
cessful achievement in aH fields of life is 
only hard wortt. sincerilv. diacipline. sac-
rifice and lov Not only 
that, in Japan and South Korea. these 
great qualities are injected right from 
their childhood and continued to be 
nourished further. 

The &COllOm)' of our country has be-
come Y8f'Y critical. The unemployment 
problem is increasing day by day which 
is Y8f'Y alarming. H we do not take very 
slrong. well studied decisions and imple-
ment them at JlfY cost. then the situation 
may go out of control and democracy 
may be put to danger. What steps does 
the Government intend to take in such a 
dilficutt situation? Education which is now 
imparted does not give the quality of 
education to ttMt poor children nor pro-
duce experts in different technical fields 
in big numbers except for a few bright 
students. So, the time has come when 
we aH have to sit together and think and 
stuctv deeply to find out a solution which 
may be harsh but definitely yield very 
fruitful resulls. 

1 am now going to give some humble 
suggestioiiS which may be given due 
COIISidenllion. 

GcMwmlent should create infrastruc-
tlnl and other facilities which are attrac-
tive, adequate and advantageous for new 
small scale industries that are comiAg up. 

Government should encourage small 
scaJe industries by giving them full tech-
nical as well as marketing facilities. They 
lhould also assist them whenever these 
unils are in difficulties. 

Nationalised banks and firianciaJ in-
stilulions must joinUy think of helping 
small entrepreneurs by giving them 
finance. Entr8preneurs should also be 
gNen technical guidance for manufadur· 
ing and marketing. 

Mer due stuctv of modem technology 
in clffeNnl fields in the progntSSive Md 
deYeloped countries, GoYemrnent should 
pass on the appropriate technical know· 

how to our young entrepreneurs so 'that 
they can with stand competitive markets 
at home and abroad. 

We keep on hearing about strikes, 
dharnas and lock-outs every now and 
then. This causes great damage to our 
industrial production and activity. Govern-
ment should work out a formula whereby 
the industry gets cooperation from the 
labour force and runs smoothly and pro-
fitably. The labour must also get some 
share in profits. At the same time respon-
sibility and IICCOUntability should also be 
fixed on them. 

Because of certain prevailing rules, it 
becomes very difficult to get land in 
Planning Zones at cheaper rates. It also 
takes lot of time. I suggest that land 
should be made available easily at 
cheaper rates for industr,y. 

Lot of concessions should be given in 
rural and backward areas in order to 
attract young entrepreneurs to villages. 
This will sollf8 unemployment problem to 
great extent. We all know that the inten· 
sity of poverty and misery is felt much 
mot:e in villages thwl in cities. 

Sir, Goa is a paradise for industrial 
investment. Government of Goa has 
come out with a package of incentives 
which is, at present, the most liberal in 
the country. the State Government will 
heartily welcome all non-polluting labour 
intensive industries. We have got all the 
infrastructural facilities and dlaciplined. 
educated and skilled labour force. Goan 
society is very warm and hospitable and 
on its behest. I extend a hearty welcome 
to all potential investors in Goa. 
[Translation] . 

SHRI RATILAL VARMA (Ohanduka) : 
Mr.. Chairman, Sir, the Members of our 
ruling party are commending the New 
lildustrial Policy. It is very doubtful as to 
whether the economic: condition of the 
country will improve with the adoption ~ 
new Industrial Polley a has happened tn 
the put. Late Shri Deen Dayal UpadhYand· 
ay had dema1ded work for each 
everyone and .water for ewry field. But 
even after 44 years of ildependell08 we 
coukl not IIChleYe this target. Conse-
quently. the major industries had been 
receiving and have been recaMng BSSISI· 
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ance wrth the result they are prospering. 
The outcome of it is that the rich and well 
off people are getting richer day by day. 
Bata has snatched the occupation of the 
cobblers who. were manufacturing shoes 
in the country. Similarly T ata has grab-
bed ti'M:t vocation of blacksmiths and 
small artisans. As such I would like to 
say that Bata and lata have become the 
biggest cobbler and blacksmith respec-
tively. Consequently the small scale in-
dustries, which were the source of earn-
ing a livelihood for the villagers, have 
been captured by lata & Birla with the 
result the people are rushing towards 
cities in search of a living. 

Mr. Chairman, Sir, we are trying to 
attract the Non-Resident Indians in the 
hope that it would be beneficial to the 
country. But my observation is that the 
only black money of our country depo-
sited in the foreign banks will come to 
India through these N.I.Rs. and will be 
converted into white money. Such is the 
arrangement made by this Government. 
This is my observation. Among them 
there will be~ people who would be 
interested to send their money earned by 
honest means to this country. But my 
view is that most of them would take 
undue advantage. If at all NRis are 
interested to invest in India, they should 
invest their capital in villages so that 
villagers could be benefited. Big indus-
tries are swallowing small scale indus-
tries. Therefore, incentives should be gi-
ven to small scale industries so that they 
could be saved from extinction. The fai-
lure to do so result in their collapse and 
the skilled people are in deep distress. 

Mr. Chairman, Sir, I would like to quote 
the example of Japan. That country was 
on the verge of destruction when bomb 
was dropped at Hiroshima and Nagasaki 
but the country progressed by leaps and 
bounds by encouraging small scale in-
dustries. Today Japan falls in the categ-
ory of developed countries. The 
economic condition of Japan is so sound 
that it has over taken U.S.A The Japan 
made clocks, T.V. and calculators are 
world renowned. Even our country enjoy-
ed world fame. The sarees made pro-
duced in our country were so fine that it 

could be passed through a finger ring. 
Stone carving and craftsmanship were 
world famous but we have forgotten this 
speciality and attention is being paid 
toward the major industries. The result 
was that the image of India before the 
world for these things was shadowed. 

Mr. Chairman, Sir, I reiterate that the 
small industries should be encouraged 
and extended financial assistance. As-
sistance is given to big industries but 
these industries close down overnight 
and the property worth crores of rupees 
of this country is concentrated in the 
hands of a few people. Poor people 
remain the same. We have seen that 
these people have praised the Industrial 
Policy. We feel that if the Industrial Policy 
had been correct the gold of our country 
would not have been mortgaged in fore. 
ign countries and there was no need for 
devaluation of our rupee. It's only reason 
is that our Industrial Policy is not correct. 
Wrth the result the economic condition of 
our country deteriorated more and there 
is a need to review it and some new 
concepts will have to be brought in. 

Mr. Chairman, Sir. I hail from Gujarat. 
The Government of India has not set up 
any new industry there for the last 4-5 
years which could provide some employ-
ment to the people there. Sometimes an 
industry is set up with an investment of 
crores of rupees, but how many people 
get employment? Only 50-100 people. 
If small industries are set up more people 
can get employment. Therefore small 
industries should be encouraged there. In 
Gujarat, Ahmedabad and Bhavnagar are 
the drought prone areas because of in-
sufficient rains. Wrth the result the people 
there become jobless. Small industries 
should be encouraged there and invest-
ment should be made in the field of 
Small Industries. Before Independence 
lakhs of people useCI to come to Surat for 
trade. It was a big trade centre at the 
time of Britishers. But now what has 
happened to that city? There . are no 
trade activities these days. Such is the 
position. Therefore such places should 
be developed. 

Mr. Chairman, Sir. Government is in-
teresteo to set up industries and im-
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plemal dation of new Industrial Policy is 
al8o being disatSsed but the policy 
won't be of any use at the places where 
the condition of the roads is not good, 
electricity and drinkilag water are not 
availabte. The Government wil have to 
consider al these aspects and provide 
roads, drinking water. electricity etc. Just 
now it was said that the bicycle which is 
the medium of transport for the poor 
people is also out of his reach. The 
rates of petrol too have gone-up. In 
1990, the price of a bk:ycle was bet-
ween Rs. 650 to Rs. 8001- and now it 
costs between Rs. 12001- to Rs. 15001-. 
Previously there was no excise duty on 
bi-cycles but it is said that the excise 
duty on bicydes has been waived. The 
common people are being misled. Bicy-
cle is a WII'J essential item for a com-
mon man. It is necessary to fix the price 
of such an ordinary item also in the 
lnduslrial Policy 10 that some definite 
Sl8pl would be taken agllinBt the people 
who .. ...,q 100 percent profit on 
IUCh • lim. Slaps should be taken 10 
that it does not COlt more and the 
bulin ••• ,...,.. allo don't ..,'Undue pro-
.. Alongwilh it the price of conwtwdliea 
that .. sold tor the common .,..,.. in 
the martcet ..... allo be .... Sulllidv 
and other I I I. I &lnce il provided lo the 
indullri8liltl but - ,.,.,. ICdt inlo the 
profit they .. ~- The peiCiftllge 
of their proll ..... ..... allo be 
~- Thereafter a c::hec* lhould 
be impoeed on it. 

Similar il .. c.. of blllck and ... 
telellilion. which il • .ouroe of ---
taittmenl tor the poor, IIP8rt from • 
.ouroe lo ............ The price~ of 
T.V. MIS tNMt allo gone up 10 high 
that nobody .., lllaftl lo ....a- it 
and here in ....... - ....... 
of 1811defitlg aome ,_ to them. ~. I 
would like to tel the MinlltJr : 

•IJihut...,. .............. 
neeli, 
Kllbhi ...... IOCihi - ..... --...... 
Sirf T• .. 8ilta ld hi berhi hai ..... 
Allpne IUibhi nllllin IOChi llya gau-
bon par bili. 

Garib aur aant janta ki aapne ki 
hai bari durgati, 
Khoob banai hai aapne apni nayi 
LfdYOg neeti." 

Wrth these words I oppose this policy 
with the expectations that there WOUld 
be some improvement in this policy. 
(English] 

SHRI SUNIL DUTT (Bombay-North 
West) : Mr. Chainnan, Sir, I rise to sup-
part the Demands for Grants of this 
Ministry and the Industrial Policy of my 
Govemment. 

I congratulate our Prime Minister tor 
laying such a wonderful Policy and 
especially loosening the strings and cut· 
ting so much red-tape thereby giving 
opportunities to small scale industries. 
public sector undertal<ings and big na-
tional industries. 

But, Sir, I have my own reservations 
with multi-nationals. Multi-nationals can 
be a great danger to the country. I give 
a tore-warning to my Government that 
they must see to it that multi-nationals 
when they come to this country do not 
become like East India Company of The 
Brititntrs and rule our COUntry. But to-
day. there is a fight not of weapons but 
it is an ec:onomic fight. All these multi-
...,..,. do not have any interest in our 
ndon except our wealth. Therefore. I 
will PNfer that our own industrialists 
lhould be givwl irtcentives. It is because 

. I have to18l faith in the people of our 
country, whether they .. WOI'kers and 
whether they are ~- You give 
a Clhance and you give a ctMIIIenge to 
them, 1 am sure they will try 10 raiee the 
economy of our country ttw1 giving 
1heM c:hancee to 1he multi-nationals. 
The mulli-nldionala will not bother to 
collect or get foreign exchange.·. They 
would be inlellltl d onty in their money. 
Thenlfore. "" ...... il that. wNntvef. w think of rnull-nalionlll, we lhould be 
wwy llriCt in laying down our agree-"** wi1h them. It il becl -· when 
~ come ewer here and ~tweet their 
,....,.., they will haw their upper-hand· .n.-... my request lo the Govern· 
ment il that they should be c.MiouS· I 
.... wilh ff'l COIIIIglle Shri Muku' 
W-* when he a11o railed this ques-
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lion. I am very happy that very many 
people in our Party also have this feeling. 
Sir, There is only one industry· that has 
been totally neglected and totally kept 
aside is the film industry. In this arena. 
the industry that gives jobs to ten lakh 
people all over India and that industry 
that gives As. 800 crores in the form of 
Entertainment Tax to all the States and 
that industry that makes the highest 
number1of films, that is 923, has beerl 
totally neglected in this Policy of our 
Government. 

I would like to bring to your kind notice 
that the film industry stands by the nation 
always at the time of war. at the time of 
drought, at the time of famine and all the 
natural calamities tbe film industry stood 
by the nation. 

Our film industry produces 927 feature 
films. Last year, it produced so many 
films. In spite of this, it is being neg-
lected; and the new policy has totally 
crippled the film industry. 

In 1995, the people all over the world 
will be celebrating a centenary year of 
the world cinemas. 

On 28th December, 1895, in Paris. Mr. 
August Lumiere and Louis demonstrated 
a short film "workers leaving the Lumiere 
Factory." And that was the begin.ning of 
the film industry; and that expanded in 
these 1 00 years all over the world and 
contributed to the world culture and world 
trade. I do not know whether in 1995 with 
this policy of our Government the film 
industry will be able to witness this great 
celebration of the centenary of the 
Cinema. 

It is so frustrating to mention in this 
august House that the film industry that-
makes the largest number of films. that 
gives jobs to ten lakh people, that gives 
As. 800 crores to different States in the 
form of entertainment tax where the 
State does not spend even a single 
peMr-usually, when you make money. 
you mvest the money. You are getting 
~ulti~als over here; they will be 
tnvesting money to get money-this is 
the one industy that does not take any-
thing from the Government, State 
Government; the State Government does 
not invest even a single penny; even 

then the film industry gives As. BOO 
crores In the form of entertainment tax to 
different States of our country. When this 
industry gives so much employment, so 
much money to the Government, in spite 
of this, this industry is so unfortunate that 
this Government never ever thought of 
this industry that where is a source of 
film. The source is the raw stock; the 
source is the negative and the positive. 
And in all these 42 years, after Independ-
ence. with all the governments came and 
gone of different political parties. they 
never thought that this industry gives so 
much employment to the people, so 
much money to the Government. And 
from where the raw stock comes. The 
raw stock is being imported. I am after 
the hon. Minister for the last one month; 1 
think he has realised that. this industry 
which gives to the country so much 
money, employment to the people and 
also other cultural service, that industry 
was importing the raw stock. If the raw 
stock is not available here. the film indus-
try can come to a standstill. 

On the 30th November. 1960. the 
Government of India set up a plant in 
collaboration with a French Company 
called M/ s BAUCHET of France. We 
have never heard the name of Mi s 
BAUCHET of France which manufac-
tured films. But they wanted to manufac-
ture films with M/s BAUCHET of France. 
We have heard the name of the RAW-
FILM manufacturers. we have heard the 
name of Fuji; we have heard the name of 
Orwo and r(odak all these are raw stock 
manufacturing companies. But they had 
a deal with a French Company. And a 
company over here was formed called 
"Hindustan Photo Film Manufacturing 
Company in Ooty. In 31 years of its 
existence, this Company has not man-
ufactured one foot of positive or negative. 
(Interruptions) I am very realistic. He is 
my ·next door neighbour over there. So. 
without ringing a bell. I am given three 
minutes. 

SHRI MUKUL BALKRISH,_.A WASNIK 
(Buldana): You will have to assure him 
that you will show him a film. 

MR. CHAIRMAN: Without ringing a 
bell, you are getting three minutes 
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SHRI SUNIL DUTT: I want to ask the 
hon. Minister whether this Hindustan 
Photo Film Manufacturing Company 
which has been existing in the last 30 
years has made even one foot of film; it 
has not made one foot film negative 
or positive. How much money has been 
spent on the administrators and the peo-
ple over there who are running this 
factory? . 

How much money has gone into the 
maifttenance of that factory? How much 
foreign exchange is spent so far for the 
import of raw stock of negative and 
positive? If the raw stock was to be 
manutactuted in India. we could have 
saved the foreign exchange. 

Due to the gross negligence of the 
Company for 31 years. they could not 
fulfil the purpose for which the Company 
was floated. It is because of this negli-
~ of the Company that the film 
industry has been suffering and it is 
suffering till today. 

Earlier, till the 14th June. 1991 a roll of 
1000 feet of film used to cost As. 2211; 
after the new Industrial Policy that the 
Government has brought in. the same 
roll of 1000 feet costs As. 3291 now. 
Thus for every one roll of 1 000 feet there 
is an increase of As. 1080. 

For every print that we make it re-
quires 16 rolls of 1000 feet each. So. 
every one pnnt film thus costs As. 
17.250 more. Previously the cost of a 
film used to be As. 45.250 Including the 
cost of raw stock. developing and print-
ing. Now the print costs As. 62.450. We 
usually take out about 1 00 pnnts for 
every film. thus. the producer will have 
an additional burden of As. 17.25.000 on 
every film that he makes. 

Therefore. for a total consumption of 
positive raw stock for an all language film 
about five lakh rolls of 1 000 feet. lor 927 
feature films. with an increase of As. 
1080 on one roll ol one thousand feel. 
the burdon shifted to the industry wtll be 
to the tune of As. 54 crores. This IS an 
1ncrease of 56 per cent and now. I come 
to the negative film. (lmerruptlonsJ I 
would like to bnng to the notiCe of my 
colleagues that It is very strange that we 
get the postt1ve from one company and 

the negative from another company. The 
stock of negative film we get from the 
National Film Development Corporation 
and we get the positive from the Hindus-
tan Photo Films. 

The total consumption of negative film 
for 927 films is 45,000 rolls of one 
thousand feet each. per year on an 
average. The negative used to cost As. 
8000 per thousand feet earlier and the 
total cost comes to As. 36 crores now 
With this new Industrial Policy, the nega-
tive costs As. 12,000 per 1000 feet Roll 
and this will be a total of As. 54 crores 
and the increase of As. 18 crores. it adds 
up to As. 72 crores more. That is what 
this Policy has given us! And 1 am 
g.-atefut to this Government that the In· 
dustry that has done so much is bur· 
doned by this Government, to the tune o! 
As. 72 crores. 

In the year 1990-91 the allocation of 
foreign exchange to import the negative 
film was As. 15 crores. 
{Translat,ory] 

MR. CHAIRMAN: Shri Sunil Outt Jt. 
please tell your demand. 

SHAI SUNIL OUTT: I will speak about 
the demand also. The condition of the 
Film Industry should be known to th1s 
House and the hon. Minister. (lnterruo-
tlons; 
[Engi1Shj 

Before the devaluation of the rupee. for 
the year 1991-92, the allocation was 
about Rs.20 crores for negative stock 
and now they have reduced 1t to As 10 
crores and after devaluation of the rupee 
by 22 per cent. it has gone down to As 
8 crores. 

You can 1magine how much negative 
stOCk can be purchased .with that money. 
and how many film can be made? Th1s 1s 
a reduction of 66 per cent. 

With th•s 66 per cent reduction. there 
will be a drop of 66 per cent in films and 
there will be a reduction of 66 per cent 
jobs in films. It means that more than s1x 
lakhs of people will be f0b1eSS and the 
State Governments will not get less than 
66 per cent of As. 800 crores. And th1s 1s 
one of the greatest toss to the film 
Industry. 



341 Demands For Grants SRAVANA 31, 1913 (SAKA) Demands For Grants 342 
(General) 1991-92 (General) 1991-92 

Sir, video piracy and cable TV are 
ruining the film industry. There are no 
rigid laws in the country whereby video 
piracy and cable TV could be controlled. 
In other countries. if any body is caught 
in video piracy and using the cable TV, 
that person has to compensate the cost 
of the production of film. But it has never 
happened in India. 

We shout~ not forget that the contribu· 
tion of Indian cinema is tremendous. Men 
like Shri Satyajeet Ray, Shri Mrinai.Sen, 
Shri Ritwick Ghatak, Shri Mehboob Khan, 
Shri Raj Kapc)or, Shri Guru Out( . Shri 
S.S. Vasan browQht 'Indian cinema on the 
international arena. If you go to Russia, 
East European countries West Indies, 
~frica and anywhere, you will come to 
know India through Indian cinema and 
people singing Indian sonqs. 

As far as spreading of Hindi language 
is concerned, it is my challenge that the 
Government programmes are not suc-
cessful as our Indian cinema is. You 99 
to Mizoram, Nagaland, North Estern 
States or South India, you will see peo-
ple there singing Indian songs. In a way, 
Indian cinema has contributed a lot to-
wards developing Hindi all over India. 

Sir, there are tremendous work of 
Indian cinema in regard to national integ-
ration. And what else the contribution can 
be? An why the cinema is being neg-
lected by the government? 

Sir. I now come t~ NRis. who pour 
money over here. If you go to any 
country and sit in their car. you will only 
hear the Indian music. It is the Indian 
music, Indian cinema. which is bringing 
their memory back home and they send 
their money to their parents and their 
families. That is how. we are getting so 
much of foreign exchange. Then the 
Government tells us that you are not 
earning sufficient foreign exchange; we 
earn through films and we earn through 
so many sources. We make many 
Indians to invest their money in India. We 
make them to send money to their 
families here. And this is one of the 
important contributions that our Indian 
cinema is doing. 

Sir, last but not the least. 1 would like 
to say to the Members of this House that 

we always remember cinema people 
whenever elections come. EverybQdy like 
to drag the cinema people when elec· 
tions come. We already witnessed that. 
Therefore, my request to the Members of 
this august House, whichever Party they 
belong to, as we all stood together on 
fertiliser subsidy, we should fight together 
for the cause of the film industry because 
film industry is no better and the artistes 
belong to everybody. If they have a liking 
for BJP, they work for BJP; if they have a 
liking for Janata Oal, they work for Jana-
ta Oaf; if they have a liking for Commun-
ist Party. they work for Communist Party; 
and if they have a liking for Congress 
party, they work for congress Party. 
Therefore. it is the duty of the Members 
of this House to join hands with me and 
fight for the cause of film industry. 

16.44 hours 
OR. JAYANTA RONGPI (Amo~ 

Oisthct): Sir, I rise to express my total 
disapproval to the Industrial Policy of the 
Government. Therefore, I do not support 
the Demands for Grants of the Ministry of 
Industry which the Government is 
seeking. 

Sir, the new Industrial Policy Resolu-
tion is contrary to our national objective 
and it is quite opposite to what we have 
declared in the Preamble of our constitu-
tion. I reiterate that it is quite opposition 
to the Preamble of our Constition. 

I did not want to go into the details of 
this debate in regards to changes in 
USSR. But. one of the hon. Member from 
the Treasury Benches. Shri Mukul Sal-
krishna Wasnik has mentioned about the 
developments in Soviet Russia. He has 
compared Glasnost and Perestroika with 
the ~~ Industrial Policy of the 
Government of India. It is ridiculous to 
say that the changes in the Soviet Rus-
sia are compared with the liberalisation 
POlicy of the Department of Industry of 
the Government of India. We must know 
that in the Soviet Russia there is a 
definite and strong socialistic system. 
There is Communist Party which have go 
its deep roots in each and every village 
of the Soviet Russia. In Soviet Russia 
there rs a strong socialistic economy. 
Their economy. their capital. their means 
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of production are still controlled by the 
State. But, we are among the semi feud-
al, semi colonial countries which has the 
highest illiteracy and unemployment in 
the entire world. Forty per cent of our 
people are living below the poverty line. 
We have housing problem. People are 
still living in the slums and we cannot 
provide them a decent housing. In this 
context, I think it is ~ ridiculous and it 
is very 'wrong, if we compare the 
changes in the Soviet Russia with the 
present liberalisation policy of the 
Government of India. 

Sir. the Government has advocated 
that by inviting the foreign capital there 
will be more employment, there will be 
new technology and our economy will 
grow. In this connection I want to bring to 
the kind attention of the hon. Minister 
about the Tea industry in Assam. Tea 
tndustty in Assam is 97 per cent privately 
owned. In the last decade its cultivation 
is expanded by more than 10 thousand 
hectares. But. if we see the employment. 
the employment has decreased in tt'!e tea 
gardens in spite of increase in the hec-
tares of the tea gardens. Why? It is 
because the private houses are retrench-
UlQ the WOf1t forces. Therefore. there is 
shrinkage of employment. 

Sir. I want to say something about 
technology. We need a good and modem 
technology But. •n that case also we 
must be choosy and there must be re-
strictiOnS I have read in the newspapers 
that by one of th•s new technology. a 
spectal type of utensils and frying pans 
Wtll be manufactured. so that eggs and 
vegetables shall not stiCk to it while 
cooking when our people are not getting 
enough food to eat and there are reports 
of starvation deaths. I do not understand 
why this type of technology IS a priority? I 
thtnk tt IS a very wrong step that the 
Govemrnent has taken. 

Another dangerous thing •s that the 
tocational restriction has been lifted. 
What will be its result? Many of the hon. 
Members have already potnted it out. We 
have seen the Bhopal Gas Tragedy. The 
industry of Union Carbide was situated in 
Bhopal. tn western countries or in other 
SOCialist countries this type of hazardous 

•nttustries are never allowed in and 
around a locality where there is concent-
ration of popula-
tion. In spite of having a little bit of 
location restrictions, incident like Bhopal 
gas tragedy has occurred. I am afraid, 
what will happen when this location re-
striction is totally lifted. 

Foreign capital is invited up to 51 per 
cent. It will lead to what? It will lead to 
total ownership of our industry into fore-
ign hands. 

Through you, Sir, I want to bring to the 
notice of the Government that a self-
reliant economy is essential for our inde-
pendent domestic policy as well as for 
our independent assertion in the external 
or the international arena. 

In spite of our so many wrong policies. 
in domestic affairs. in spite of our pover-
ty. in spi,te of so many problems in our 
oountry, still India has a prestige in the 
ir.temational arena because we could 
assert in the international arena with ours 
special thrust on our anti-imperialist 
movement. But the foreign capital will 
definitely dictate terms in our country as 
we have seen in other countries· where 
multinational companies, multinational 
agencies have entered, like in so many 
Latin American countries. Uke in Sri 
Lanka. like in Pakistan, they will dictate 
terms as to which WIJI'f we should go in 
UNO. which way we should take our part 
in the international debate. So. I wam the 
Government that whatever respect India 
has in the international arena in the 
international sphere, by this industrial 
policy. we will lose that. 

I want to bring to the notice of the 
Government that through this new indust-
rial policy. the regional imbalance would 
increase. Now in the Nof1h.East. though 
there is enough raw material and there is 
anormous potentiality. but because of 
lack of infrastructure, the pace of de-
velopment of industrieS is very slow and 
that has resulted in 80 many aocial ten-
Sions and 80 many underground armed 
insurgencies in the Notth-East. 

As I belong to the Nof1h.East. I want to 
wam the Government that bec:aUse of 
this new industrial policy, when the lOCa-
tion restriction hal been Hfted. the induS· 
JrV will concentrate only in those areas 
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where there is infrastructaJre and the 
North-East will be neglected as .it has 
been neglected sinCe Independence. 

Sir, it is already six years that the 
Government of India agreed by way of 
Assam Accord that there wilt be a fourth 
refinery in Assam. that there will be a 
paper mill opened there and there will be 
a gas crackers factory. Already six years 
are over but these are yet to come into 
existence. I doubt that this industrial poli-
cy will further aggravate the situation. 

I want to bring to the notice of the hon. 
Minister of State for Industry, who is also 
from North-East, that I am surprised 
when the hon. Members of this House 
here are demanding that there should be 
industries in their constituency or in their 
area. It may sound very absurd but it is 
true that if I advocate for an industry in 
my constituency, next time I may not win 
from that constituency because people 
are afraid of industries. People are afraid 
because when there is an industry, the 
ttbal peopte will lose their land and in 
that industry they will not get any em-
ployment, they will not get any job oppor-
tunity. Their fear is that the industry will 
bring pollution to the environment. They 
wiU not be able to do their JHUM cultiva· 
tion, they will not be able to grow. veg-
etables. I represent the Karbi ANGLONG 
and NC Hill district of Assam where the 
majority of population is tribal. 

There is one big cement factory in a 
place called Bokajan. Because of air 
pollution, 45 villages in an area of ten sq. 
kilometres cannot grow any vegetables 
now because it is full of cement dust. 
Therefore, while I vehemently oppose 
this industrial policy. at the same time, 1 
say that if this policy continues, this type 
of industries where there is not good 
working environment, where hazardous 
environment continues, whether in the 
monopoly private sector or with the in-
volvement of international agencies, 
should not be provided in my consti-
tuency. 

With these words, I conclude my 
speech. 

SHRI K. RAMAMURTHEE TIN-
OIVANAM (Tindivanam): Sir, I am thank· 
ful to you for the opportunity given to me. 

I ltlnd. here to support the Industrial 
PofWI of this Government and the De-
mands for Grants for the Ministry of 
Industry. As regards the policy is con-
cerned, the industrial development de-
pends on the likely economic change 
which is likely to bring out !n the area 
concerned as also in the area where the 
industry is to come up. This needs de-
tailed planning and de-centralisation of 
industires.-· Rural develoPment must be 
taken into consideration when the indus-
tries are tO come up. The employment 
generation must be taken care of 
whenever any industrial development is 
proposed. That will be the real develop-
ment. I find that in many places there are 
some industries which account for indust-
rial development in the area but at the 
same time. do not give enough employ-
ment and do not generate enough em-
ployment opportur>•tles. In my own area 
there is the granate 1ndustry. Though it 
requires a maJOr 1nvestment. the employ-
~~ Qe!l8ration of that industry is very 
little or very small. The net result is that 
in the map of 1ndustnal development, th4t 
area is shown as industrially developed 
area but whereas the poverty of the area 
and the unemployment of the area is 
increasing day by day in spite of the 
heavy investment in the industry. care 
must be taken to see that such industries 
are established which generate oppor-
tunities for employment. 

There was a policy which was adhered 
to a few years back. 1 do not know hoW 
far it is being implemented Of it is being 
.-emembered today. According to that. the 
industrially backward districts were identi-
cal, care has to be taKen into considera-
tion when a new industry is to be started. 
New industries should be established 
which will give a new thrust for the 
industrially backward areas. But that poli-
cy was forgotten now. It is time that we 
thank once again on those lines and 
think of identifying the backward districts 
- if not the entire district, at least the 
backward atea - and go in for establish-
ment of new industries. 

As far as the smaH scale industries are 
concerned. I must bring to the notice of 
the Government that the maximum cor-
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ruption takes place only in the small 
scale industrial sector. When a sanction 
is made for a small scale industry and 
the person goes for a loan for the par-
ticular industry which is sanctioned. the 
first practice is that the subsidy amount 
is taken away and the other amount 
alone is given to him. The grant is taken 
by the man in the financial institution or 
the man who identifies or helps the 
person through the Government. 

I find corruption at every stage. If Rs. 
25,000 is given as loan, at least Rs. 
20.000 is taken away at vanous stages 
by way of corruption or by way of 
brokerage. And then finally the man who 
is sanctioned the industry swallows the 
amount and no industry comes up. After 
two or three years; the Govamment or 
the concerned Department. or the Bank 
or the financial institution conveniently 
writes off the loan amount and no indus-
try actually comes in that area. This is 
bow the small industries sector is func-
tioning as regards the initial stages are 
ooncemed. 

There is no rmonitorinQ agency also. In 
the districts the monitoring agency or the 
helping agency is necessarily the small 
officers in the block development office 
or the times officer in the financial in-
stitutions which are concerned with the 
grant of the loan. 
17.00 hrs.. 
These two people identify persons who 
do not have an interest in bringing out 
the industry. They identify the persons 
who feed them in the tower ranks of the 
financial institutions. There is still np 
survey regarding how far the sanctioned 
small industries have come into exist-
ence and how many continue to func-
tion. This is the biggest hurdle that has 
come in the way of rural industrial de-
velopment. 

As tar the small scale industries are 
conc:emed. certain products are to be 
8armattced for small industries. In the 
hancloom sector. dhoti is earmarked for 
hallldloom industry alone. Ukewise. the 
platic industry. the spare parts for the 
motor industry and other industries must 
be eermarUd for some of the small 
scale inc1tltries. At one stage it was 

done, but ultimately it truned out to be 
the units of the monopoly concerns. To 
begin with. the spare parts production 
units started as a small scale industry 
and ultimatelv today they are in the 
hands of the monopoly industrialists, big-
ger industrialists. So the Government 
should find out the way to develop ~mall 
scale industries and medium industries 
and help the small entrepreneurs. 

As far as the public sector units are 
concenred ... 

MR. CHAIRMAN (Shri Ram Naik): 
Please conclude. 

SHRI K. RAMAMURTHEE TIN-
DIVANAM: I want more time, Sir. 

MR. CHAIRMAN: There is a long list 
of speakers. So please wind up. 

SHRI K. RAMAMURTHEE TIN-
DIVANAM: Sir about the public sector 
units. I have my own experience of them 
in my area. Neyveli. If at all corruption is 
found in any sphere of the Government, 
it is the maximum in the public sector 
units. And the public sector units which 
function in a particular area are jealous 
and they see that no ancillary industry 
comes up in that area and in the area 
surrounding it. 1 find that in spite of so 
many years of functioning of the Neyveli 
Lignite Corporation. the entire area 
around the Neyveli project is industrially 
a backward area. If the Neyveli Lignite 
Corporation needs any material to the 
printed. they go to Madras and they 
choose a particular printing press and 
get it done there. In the sai'ne way for 
each and every requirement of the pub-
lic sector unit, they run hundreds of 
kilometres. to distant places, to place 
the orders on the people who can 
grease their hands or the people in 
whom they are interested. 11 this is the 
way the public sector units are allowed 
to function, naturally you will not find 
any development in the surrounding 
area and the purpose tor which they 
were established is defeated. Not only 
the purpose of economic deve~t. 
but also of the industrial development 
will be defeated by these very bigger 
units. Therefore. the Government should 
do something to avoid all these things 
and the very functioning and manage-
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ment of the public sector units needs 
review. 

As far as Tamil Nadu is concerned, our 
industries are slightly different in regard 
to the use of power. We do not have the 
hydro-electric units. We have only ther-
mal power units. For this coal is the 
biggest necessity. Our biggest thermal 
unit is Mettur, which needs a high quality 
coal which is supplied only from Singa-
reni and from nowhere else in India. We 
do not get this regularly and the net 
result is, our thermal power units come to 
a standstill for a few days in a month and 
for several days in a year. If this is to be 
overcome, the Central Government must 
come forward to allow the State Govern-
ment of Tamil Nadu to import 3 lakh 
tonnes of buffer coal stock and this 
requires foreign exchange. Regarding 
this, the Government of Tamil Nadu has 
made a strong recommendation. I re-
quest the Government of India to sym-
pathetically consider it and sanction it as 
early as possible. 

In Tamil Nadu, we cannot develop our 
industries through railways because ours 
is mainly on the metre gauge sector. So, 
it is the road transport which is helpif\1 
us to a great extent. In this regard, the 
East Coast road work must be taken up 
immediately and completed soon. 

Then, there are some people who 
prevent others from getting licences for 
starting sugar industry, but at the same 
time they do not go in for establishing the 
industry even after three or four years. 
The Government should view it very 
seriously and cancel their licences. Then, 
there are some industrialists who conve-
niently take licencnes and get loans of 
several crores of rupees from financial 
institutions and after some time they say 
that the project has become sick. They 
squander money like this and this squan-
dered money should be accounted. The 
~an ~ho _takes the licence and gets 
financial a1d lives in comfort, but he 
squanders away the money which he has 
got as loan from financial institutions. 
This has become a regular feature 
among the capitalists. On the one hand 
the small scale industry is suffering and 
on the other hand several crores of 

rupees are being squandered by the 
industrialists in a big way in connivance 
with the financial institutions, with the 
Government offilcials and others. This 
must be put an end to. 

In Tamil Nadu, there is a need for a 
sattelite port iA Ennore which is likely to 
handle 8 million tonnes of coal in a year. 
It is coming up in a big way. This must 
be conSidered by the Government and 
early sanction must be given. The Tamil 
Nadu Electricity Board is setting up 
Cauvery Offshore Gas Utilisation Project 
whfch can produce 300 MW of power. 
bu1 the Central Government has slowed 
down~its progress. So, I request that the 
Government must increase the invest-
ment on ONGC in Tamil Nadu so that 
this project can be established soon. 

Then, the Hindustan Photo Films Li-
mited has given a proposal for cine-
colour positive film production at 
Ootacamund. This has not come up so 
far due to various political and other 
considerations. There is also a fear that it 
may not come up in Tamil Nadu but it 
may go to some other place. There is 
every necessity for this Unit to be estab-
blished at Ootacamandalam in Tamil 
Nadu. The claim of Ootacamandalam in 
Tamil Nadu for the establishment of this 
Unit should not be ignored by the Depart-
ment of Industries. 

The major industry in Tamil Nadu is 
handloorn industry. The powerloorn in-
dustry is facing lot of problems. The 
problems of the powerloorn industry has 
to be sympathetically conSidered by the 
Central Govemement because in Tamil 
Nadu, the State Government is fully with 
the handloorn industry and the power-
loom industry is neglected one. In com-
parison with Maharashtra and other 
States. the powerloorn sector in Tamil 
Nadu is suffering very much. The Central 
Government must come forward to sate-
guard and help the powerloom industry in 
Tamil Nadu. 

These are the basic necessities for the 
development of Tamil Nadu which the 
Central Government should consider. 
With this request I support the De-
mands for Grants for the Ministry of 
Industry. 
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[Translation} 
MR. CHAIRMAN: You see, the speak-

ers are 10 many n the time is limited. 
Each of the hon. Members should ex-
IRSS his views in fMt minutes. 
17.10 hrL 
[MR. ~ SPEAI(ER in the Chair) 

SHRI RAM NIHOR RAa (Robberts· 
ganj): Mf. Oepuly Speaker, Sir, today I 
haw got an opporiunity to speak on the 
Demands for Grants of the Ministry of 
lnduslry. So I am thankful to you. India is 
an agricultural country. Eighty five per J 
~ of the population lives in villages. 
Agriculturists Md labourers are associ· 
aled wilh agriculture. While opposing the 
lnduslrial Policy presented by the 
Government I would like to say that the 
Government has never expressed any 
sympathy towards the agricuhurists. Be-
cause I have observed that with the 
withdrawal of subsidy on fertilisers, the 
Government has been atrocions towards 
agricullurisls. 

OMJwdhary Chanin Singh ji has said 
1hat the country can develop only through 
villages and agriculture and not by big 
industries and beautiful cities. Respeded 
Charan Singh ji laid more emphasis on 
agricullure-bas induslries. 

MNnWhile, I would like to speak about 
my own area whelefrom I haw been 
eleded. In Mirzapur Sonbhadra there are 
only 5 thermal power stations and 6 coal 
"*-· Big thermal power stations at 
Anpara. Beejpur. Shaktinagar etc. haw 
been set up after uprooting the Adivalis 
and Harijans of the backward areas. 
Similarly many thermal power projects 
are under c:onsideralion. Rihand Dam 
was also constructed in 1954-55. At Mir· 
zapur Sollbhadra there is a fadory or 
Hindalco. Ttwough you, I would like to 
say lhat lhele .. big AlunWIU'n fac· 
toriel whelefrom AluminUn is being ex· 
ported in lalge quantities. Through you, I 
would say that the export of alunlnium 
should be 8topl:led. 10 that Adlvasis, 
......... Giri;ans and backward people 
may get jobs. I WOUld Ike to say 1hat 
-- doudl of hi-leech Clllbon ...... .. dilch8IVId flom KModia and HIN-
DALCO beca1.- of which U... people 

are very much disturbed. · Harr • 
Adivasis and forests are being ,an 
due to which many killer ~· _--.,. are 
_.,_""' there. Unemployed harr 
..Ala--'- ran .,.._ are not getting any jobs. In 
1954.-5$, in an area of 20 kms. from 
Anpara Thennal Power Station, poor 
people and all Harijans and Adivasis 
were displaced. Thereafter nobody was 
re-habilitated. After the displacement of 
those people from there, Shaktinagar 
Thermal Power Station was set up and 
adjacent ·to that, Anpara "A" and "8·1 " 
were set up. Besides there are coal 
mines at Kakri, Chilka Dau, Beena 
Kharia and Oudhi Chua. The condition oi 
the people living there is pitiable, their 
total development may be done. We 
have more than enough stocks of elec-
tricity, coal and stones for -'1 these fac-
tories. These are very costly stones. If 
small industries may be set up and these 
stones are utilised there, Adivasi and 
backward people of that area can get 
employment. Fifteen years ago a fertiliser 
factory was sanctioned in Mirzapur-Son-
bhlldra. But the then Chief Minister got it 
shifted to Phoolpur. In our area there are 
cement factories at Dala, Chuft( and 
Chtnlr. But that propoerty worth Rs. 7.5 
crores was sold at Rs. 26 crores only. 
Our gold is being sold in foreign coun-
tries, and it can be prevented. But I have 
raised questions about all ~ three 
factories. I haw relerred lheae · to the 
hon. Minister for sautiny. The figure 
estimated by 10.12 Industrial Houses is 
10 thousand crores. The total arrears 
may be realised from all Industrialists. 
There was a time ,when India was consi-
dered a golden spanow. Even now it is a 
golden sparrow. The people who becOme 
Ministers in our country, whether they 
belot'g to the ruling or opposition party, if 
they are honest n men of charaCter. 
within one year the whole situation will 
get changed and the gold which is mort· 
gaged w11 come back. 

Polilic:ians get financial eupport from 
the capit8list8 like Tata, 8irta and Sing-
hania tD ac:hi8ve their political motiveS 
and in lhil ...,.,.,. our counbY is bein9 
told. There II carpet bulineiS in my 
constitUenCy. Cotton •·-.a indUstrY 
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should be set up in small scale sector. 
Foreign exchange worth crores of rupees 
is earned and the industry is in deplor· 
able condition. Mirzapur, Sonbhaclra, 
Bhadohl and Madras are the biggest 
carpet markets of the world. Today, their 
condition is miserable. They have to 
purchase yam from big industrialists. 
Cotton spinning mills should be set up in 
small bJe sector in Mirzapur, Sonbhad-
ra and Bhadohi. As per the prevailing 
condition if we continue to take foreign 
aid, the development would stop. I would 
like to submit that this scheme should 
also be included in the new industrial 
policy and some provision should be 
made for the labourers working in carpet 
Industry and also for the small weaver. 
Medical and other facilities are available 
to Workers employed in big industries. 
However, there is no arrangement of 
medical and other facilities for the weav-
ers in rural areas who work in all condi-
tions throughout the year. These facilities 
should be provided to them also. 

People in Sonbhadra area have been 
displaced several times and this process 
is still going on. The hon. Minister says 
that no space is available to re-habilitate 
those people. It has been written in Pt. 
Oeen Dayal Upadhyaya's book on mono-
psychism that a country can develop onty 
when the villages of the country develop. 
If industries are set up in small scale 
sector it would increase the output and 
you will find that villages may prove a 
ma;or medium to prosperity rather than 
cities. A number of people were dis-
placed in Sonbhadra. Power stations and 
mines have been set up there but no 
place has been provided to rehabilitate 
them. The Government should give prior-
Ity to habilitate those people. Residential 
colonies should be constructed exclusive-
ly for them as it is done for the bureauc-
rats. Why are similar facilities not pro-
vided to them? Are they not the citizens 
of India, have they not the same rights? 
They are not given the same facilities 
be;cause they are illetrate, and therefore 
they are driven away. They gladly get 
ready to give their land. Wealthy people 
from Punjab, Haryana and other states 
go there. A Thermal POW4tr Station is 
baing installed at Bljapur which the hon. 

Minister visited last month. The contract 
of this power station was given to an 
English Company, though initially, it was 
to be given to BHEL There is a world of 
difference between input and output 
prices there. BHa had given an assur-
ance to provide to the product manufac-
tured there at cheaper rate. But even 
then the contract was given to that Engl-
ish Company. Heavy transportation 
charges have to be borne by the Govern-
ment to transport the goods manufac-
tured by the company in England. If the 
Government follows such policy certainly 
we will have to suffer, gold will have to 
be mortgaged, we will have to beg from 
door to door and it will be a matter of 
shame for India. Therefore, if smal In 
place of big industries are set up particu-
larly in Sonbhadra and Bijapur it would 
be very beneficial. Tendu leaves, stones 
used for constructing buildings are in 
abundance there and cement factories 
can be set up. The poor people in our 
district do the heavy work of breaking 
stones but remuneration is not paid to 
them accordingly. Therefore, the work 
should be handed over to small sector 
and labourers should be exempted from 
income-tax, sales-tax etc. Our farmers 
have to face attachment if they fail to pay 
a loan of merely one hundred rupees but 
no action is taken against big industries 
even when their dues are worth crores of 
rupees. 

There are no rules and regulations for 
them. The previous Government had as-
sured to waive off loans of about Rs. 
1 0,000 crores and had waived of about 
1000 ciores of rupees loans but the rest 
of the WOf1( could not be accomplished. 
Wdl this Government waive off the loans 
of poor farmers? Certainly, Govemment 
would like to take such action as there is 
no provision to so. Therefore, I oppose 
this Industrial policy. I would suggest the 

. hon. Minister of Industries to set up 
carpet factories there in small scale sec-
tor. HindaJco Aluminium Factory, which 
supplies its produce to Punjab, Delhi and 
Haryana and also to foreign countries 
should also be set up in small scale 
sector to generate job opportunities to 
lakhs of people who are unemployed n 
starving. Moreover, training centres 
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should be set up for poor Harijans, 
AdiYasis and people of other sections 
who are illetrate, backward and have no 
school facitities, to train them in carpet 
weaving. If small scale industries are set 
up there . they would not be ruined. 
There- fore, through you, I would submit 
to the hon. Minister to set up industries 
there •. 

Mr. Deputy Speaker, Sir Thennal Pow-
er Stations are there, I would not like to 
mention their names. They have been a 
major source of electric and coal supply 
to the whole oountry, even to Nepal. But 
there is dartmess in MirZapur and Son-
bhadra. Though the Minister to Power 
and Energy, who belongs to the adjoining 
area, is not bothered about it. He is 
ooncemed only to his own constituency. 
Everybody concerns himself and not 
Olhers. I would say that nobody is 
bothered about the oountry. I have been 
elected to Lok Sabha, I am very much 
worried. If there is proposal for increase 
in TA, O.A etc. Members would immedi-
ately led their support, nobody would 
oppose. But my submission is that if Pt. 
Jawahar lal Nehru or lal Bahadur Shas-
tri was alive today they would have been 
very much distressed over it But these 
people are doing nothing. They are de-
positing their money in the banks of 
Switzeftand just as in money was burried 
under the soil when there no banks. 
Politicians and ofticials are not at all 
honest After all they will not take this 
money with them after death. They would 
leave this with six metres cloth only. I 
would like the Government to punish 
such people, it is a crime against the 
country, we are in debt. 

Mr. Deputy Speaker, Sir, if we come to 
the streets people will automatically start 
agitations against the prevailing state of 
affairs within a month or ~ or a year at 
the moal Our country is playing in the 
hands of foreign countries. It has already 
come under the control of America. I 
would like to submit that if the farmers 
take loans to purchase tractors or pump-
ing 8818 etc. and then fail to pay the 
same in time they are deprived of their 
tancJ. Bulso far as Hindalco is ooncem.ct 
As. 2 CIOr8S are ca. from them for the 

last 3-4 years but no action has been 
taken against them so far. Had there 
been fair dealing their power supply 
would have been stopped. Therefore my 
submission is that big industries should 
be converted into smaller unitS and more 
employment should be generated. At pre-
sent there are about 1oo-200 capitalists 
in the country against whom dues worth 
crores of rupees are outstanding. About 
30-40 thousands of wor1<ers are on the 
verge of starvation there and fadories on 
the verge of closure. My submission is 
that BJP is in power there and Congress 
at Centre. The three cement fadOries at 
Oala, Chur1<, Kamarhar have been closed 
and thousands of labourers wor1<ing there 
are starving. The former Chief Minister of 
the State has also pleaded and I also 
repeat the same that interests of the 
wor1<ers should not be made to suffer 
because of political rivalry. These fac-
tories should be re-opened. The labour· 
ers are ready to participate in the man-
agement. The policy adopted by Janata 
Oal providing for wor1<ers • participate in 
the management, should be im-
plemented. The wor1<ers have more 
funds than the amount at which the 
fadOry has been sold to Oalmia etc. If 
the said policy of Janta Oal is im-
plemented, those fadories would certain· 
ty run in profit. 

Several times I have given notice 
under rule 193 but my notice was disal· 
lowed. I would like to submit that the 
Government should enquire into the ac· 
tions of lAS officials who wor1<ed for the 
profit of the fadories and also those who 
were responsible for the loss. Our Minis· 
ters dance to their tune. The Govemment 
should Older an enquiry into the whole 
matter. 

The equipment installed in the factorieS 
can be prepared even by the small wort<· 
ers. 1 am referring to an incident that 
occurred in the month of June four years 
ago. 1 belong the Robertsganj and one of 
the labourers made a requested that he 
might to be allowed to develoP a 
machine. He also said that It would cost 
only As. 10,0001· and he shOUld be 
promoted In recog1 dtion of execution of 
this job. 8ul the wort( was not entrusted 
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to him, instead it was given on contract 
d aboUt Rs. 4 lakhs, and the time 
allotted for it was six months. It was not 
done within the stipulated period. But it 
was not entrusted to that worker because 
the Government cannot afford to promote 
a person. This is the condition of our 
country. 

Opposing this Industrial Policy, through 
you, I would like to submrt that more 
provisionS should be made for the 
Adivasis in Mirzapur and Sonbhadra and 
small industrial units should be set up 
there. Wrth these words I oppose this 
Industrial Policy. 
[English] 

KUMAR! FRIDA TOPNO (Sundar-
garh) : Mr. Deputy Speaker Sir, while 
supporting the demands for grants of the 
Ministry of Industry, I would like to men-
tion a few points. Our country is facing 
financial crisis. A large number of our 
people are working in foreign countries 
who might be interested to establish 
industries in this country. They should be 
encouraged to do so. The foreign ex-
change that tt-.ey are earning will be 
utilised in our country for the establish-
ment of industries. But multi-nationals 
should be discouraged in the future inter-
est and safeguard of our country. 

Secondly, more of agro-basecl indus-
tries should be encouraged since our 
country is essentially an agricultural 
country. Besides, more small scale in-
dustries should be set up in the rural 
areas to give employment to our rural 
people who are very poor. Whenever any 
new industry is established, care should 
be taken to employ local unemployed 
persons. In every industrial unit, workers· 
interests should be safeguarded. Labour-
ers should be involved in the production 
side so that they will take more interest 
in the work. There should be good rela-
tionship between management and 
labour. 

I want to say something about my 
constituency. The Bonai Sub-division in 
my constituency posa asses the largest 
deposit of ~ in the COUntry. It 
supplies the beat quality of iron ore to 
Rourkela, Bhllai and Tata Steel Plants. 
Bonai sub-division is one of the most 
backward areas in the COUntry, having 

not a single industry, in spite of mineral 
resources plentily available. So, my sub-
mission to this august House, through 
you, Sir, is that this tribal dominated sub-
division is being neglected both educa-
tionally and economically. People are 

· mostly dependant on agriculture for their 
f1V81ihood which is not sufficient. Moreov-
er that area is mainly dependant on 
rains. Adequate irrigation facility is not 
available in the sub-division. Hence, 
there is no possibility of sound crop. Poor 
people sit idle for about six months. An 
industry is urgently required to be estab-
lished in that area. So, I request the 
Government, through you, Sir, to establ-
ish two sponge iron factories in Bonai 
and Gurundia, to improve the lot of the 
age-old neglected people of this sub-
division. 

There will be no transportation cost of 
raw-materials and disciplined man-power 
will also be plentily available which will 
create job avenues to the unemployed 
youths. 

Wrth these words I conclude my 
speech and I thank you very much for 
having given me time to speak. 

SHRI VlJAY. NAVAL PATIL (Elan-
dol) : Mr. Deputy Speaker, Sir, I rise to 
support the Demands for Grants of the 
Ministry of Industry. 

We know that since 1956-since the 
inception of the Industrial Policy-there 
have been changes, amendments and 
new face-lift to that policy. But, the year 
1991 saw a very drastic change. Wrth 
this has come the de-licencing and more 
equity participation of the foreign com-
panies. These two things are very impor-
tant. 

As far as the de-licencing is con-
cerned, it hU got its own dangers be-
cause it wiA unleash very unhealthy com-
petition and the main sufferers will be the 
sman scale industries. The small scale 
industries are enjoying some benefits 
now and those benefits will not be suffi-
cient for them because of the entry of 
other people in every field due to de-
licening. 

So also, the Govemment has allowed 
the banks to charge higher interests. 
Charging of higher interests on loans 
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advanced to the smaU scale industries 
will also result in more problems in re-
payment by the small scale industries. It 
is not sufficient just to de-licence, if we 
have to have proper industrial growth. 
We must see that ·the raw-materials and 
OCher infra-structure are supplied to the • 
industrial areas. What we see 1oday is 
that the contemplated growth in power 
generation has not taken place. Not even 
25 to 30 per cent of the target-what we 
have anticipated to happen by 1990-in 
power generation has been achieved. 

As regards power generation,- I would 
like to suggest that in industrial clusters, 
some private companies should be al-
lowed to enter. Instead of allowing the 
private firms which are generating power 
by means of thermal power plants or by 
hyde! power plants, to supply power to 
the grids, they should be asked to supply 
power to a particular industrial cluster, so 
that measurement can be proper and 
that particular Industrial area will get 
regular power. 

I will also suggest that some coopera-
tive societies can be formed by these 
industries and they can be allowed to 
gllllnlllt power so that there will be 
regular supply of power. So also, time 
hal come that we must give some incen-
tMts to industries which are using alter· 
nate 80UI'C8I of energy for production in 
... units. Some kind of incentive that 
18 being given today should be increased 
bec:al• in the very near fu1ur8 the 
Ioiiis' growth wil start exhausting. They 
wil become more costly. That is why the 
lnduslrial houses or industrial units, "'*" ulillle altemat8 IOUI'08S of energy, 
.. solar energy, should be given more 
incentives. 

Blicieney, compelition and modemila-
tion was the main obj8ctive of the new 
lnduslrial polcy that was backed by late 
Pllml Mililllr, Shrt Rlljiv Gandhi. During 
hit time IIIIo, he ~ to give ...., 
bw8rd to ow i1dullrilll production. Our 
~ iiCIIMid tt was 8.5 per cent 
gtUWih dwtng that period IIIIo. 8ul the 
~ hM nol incriMid..,. wllh 
lndullrtll gnMih. I would .. to quole 
- tg&na. 8nllll ac.le lndullry was 
.......,., 1.18 aont peaple In 1-. We 

are contemplating that it will be able to 
employ 1.33 crore people in 1 99().91 and 
1.56 crore in 1994. That is not sufficient. 
It should be more employment-oriented. 
With the overall employment, which we 
had seen in the decade 1970--80, the 
production was 4.5 per cent while the 
employment increased by 2.8 per cent. 
While it came down to 1.5 per cent in the 
case of employment, the production, ot 
course, increased by 8.5 per cent. So, 
the employment is not commensurate 
with the increase in the industrial growth. 
We see thousands and lakhs of unem-
ployed youth. For this also, in the Indus-
try Ministry, there should be some think-
ing. What I suggest is that more elec· 
tronics industries should be brought in 
because these are more employment-
oriented, 

So far as sugar factories are c:on-
cemed, I would like to suggest that the 
present policy of the Government for the 
last three years is that they are giving 
licences to the units having 2,500 tonnes 
per day capacity. It is not eoonomical. It 
is not compact. I would like to suggest to 
the Hon. Minister that the old facility of 
giving licences to the units of 1,200 
tonnes per day capacity should be re-
vived because that wiQ involve compact 
areas. Transport from tong distance will 
not be there. Many of the sugar faclorjes 
are from the cooperative sector. If it is a 
small unit of 1 ,200 tonnes per day capac-
ity. there wiQ be proper coordination 
among the members. 

tt is good that up to 51 per cent foreign 
equity will be allowed. What we see is 
that Japan has entered Into automobile 
industry. Germany and other countrieS 
are more intetasted in chemical Indus-
tries. We hear that because of pollution 
in their countries they do not want to set 
up more of chemical IndustrieS In their 
own countries. But they would like to 
collaborate with lndianl to atart more of 
chemical and petro-chemk:allndullrielin 
India. But if ... lndultriel .,. concen-
1rated in rnebopolitan .... .,..,. big 
dlles, they would CI1Nd8 more polluiiOn. I 
would suggest that when - ... thinking 
at atar1lng lndultriel In hlly ...... the 
peaple who want to COI'IIJ'b,de up to 51 
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per cent foreign equity. should be asked 
to open these industries In hilly areas. 
For example, there is a gas pipeline 
from Bombay High going to Jagdishpur 
passing through Satpura Hills and the 
Satpura Hills is in the border of Gujarat. 
Mahar8Shtra and Madhya Pradesh. That 
Is a tribal belt. There are five MPs 
representing that area. If some indus-
trialists can be motivated or asked to 
start some petrochemical industry. by 
allowing some gas which is going to 
Jagdishpur side or the Batra side in the 
Satpura area. then more employment 
will be there. 

Lastly. I would also like to suggest 
that inapite of the weak points, the pub-
lic sector units have to grow but their 
growth should not be concet ltrated. We 
know that in the present day era. if the 
nation does not industriallse, then it will 
perish. And if the district also does not 
industriallse. then it win remain very 
backward. Hence. a policy should be 
adopted that whenever a new unit of the 
existing public sector undertaking Is to 
be opened, it should be opened in a 
district, where there Is no public sector 
undertaking. For that matter, now there 
are about 240 public sector undertakings 
but we have got about 550 districts. If 
you want to open new units or new 
public sector undertakings. then you 
should see to it that they should be 
opened in the districts where there are 
no public sector undertakings today. If 
you do 80, then f!lllfKy district, In five 
years hence, will have at least one 
undertaking or one unit of an undertak-
ing. Thus there wiH be more local em-
ployment and proper lnc:Uirial growth In 
that area. 

I would like to conclude by saying that 
due to labour Ln8lt. we aee Industrial 
decline In Calcutta and due to good 
lndullrlal climate, we aee good Industrial 
growth and proeperoua lnduatrtel com-
Ing up In Gujarat. So, a IIUdy on 1hil 
altuation, palticularty on 1hil phenome-
non, 8hould be made 10 that suggee-
tlons on why IUCh '*91 .. hlppenll~g, 
w11 come forward. 1n ca1cuna. people 
lnvle the indullrtalllta but they .. not 
Nady to go there. But In Gujarat. they 

are sw•mlng in places like Ankleshwar, 
Wapi and Surat. So. an ideal industrial 
climate has to be created in f!111erY State 
where you want to establish new indus-
tries and for that proper coordination 
between the labour and management 
has to be brought in. We know that In 
India. people are aware of their rights 
but they should be told about their 
duties. We have enacted many laws for 
the welfare of labour. But if there Is 
more unionism then the result will be 
like that of destruction of textile industry. 
That should not happen. In Bombay, it 
has happened due to labour ln8Sl It Is 
bad. If it happens In other industries In 
other areas, then it wiH also be bad. 
That Is why' proper Industrial atmos-
phere must be maintained and for that, 
a study must be undertaken by the 
Ministry' by taking Calartta and Gujarat 
as examples. 

With these words, I thank you for 
giving me time to speak. And I support 
the Demands for Grants for the Ministry 
of Industry. 

SHRI P.C. THOMAS (Muvattupuzha) : 
Sir, I rise to support the Demands for 
Grants under the control of the Ministry 
of Industry. 

The new Policy has many asaets and 
the main asset that has been spoken by 
almost aB the ~ Is that there Is 
an element of elficiel~cy which Is given 
the top priority In this Policy. If effitiel w:y 
wiH be lncr8ased. then, there Is abso-
lutely not doubl that cu Industrial aector 
will get a very good boost. Curruption Is 
IOm8thlng which must be anbed. For 
thil also, I think the heallhy competition 
that can provided by the new Policy will 
be of great help. Red-taplsm and 
bureaucratic delays can be awided by 
liberallsation which is envisaged In the 
Policy. When the Policy Is brought to 
pw:tice. we will find very good 1'81U11s. I 
support the new Policy to a very great 
extent. 

Of course, there .. COIIStrilinls 11110. 
Though the Policy .... up very good 
guldell-. there ...... where ~ 
poly and eome of the wrong practices in 
trade may override the good inlenlionl 
which .. spell out In the Polic:y. Thent 
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must be some sort of monitoring or some 
sort of control to see that such wrong 
practices are avoided. 

I would stress upon another aspect. I 
demand that the new Policy, when im-
plemeltled, should give more importance 
to agro-based industries and industries in 
the small sector .. Thera are very many 
adrepreneufs, especially unemployed 
youth, who would like to start industries. 
They are willing to enter the industrial 
field and put their eftof1s with maximum 
honesty and efficiency. But it is unfortu-
nate that the industrial climate often 
stands against them and they are not 
given proper encouragement. For exam-
ple I can tell you what has happened in 
Kerala. For the past so many number of 
years, KeraJa is considered a State 
where there is a high rate of literacy. 
EdiiC8ted persoriS are in a very large 
number. Youth are generally very active 
and yooog altl8pi18118Ul"S are ready to go 
to any field and are willing to face any 
challenge. But when they enter the field 
ttinking that they can s.ICC88d, they face 
so many problems. They are so fed up 
and frustnlled that they start going back. 
tearing the new challenges. I feel the 
general industrial climate should improve 
a lot. Infrastructure and other facilities 
which are to be provided by GcMimment 
and other agencies should be improved. 
This particular aspect should be given 
much more importala. GcMimment 
should be ready to proved more encour-
agement .. well .. infrasttudure. 
Govenvnent must encourage the youth 
to start indu8tries in the cooperatiYe leC-
tor is allo on their own. Wilh this help 
and encouragement. they may be able to 
cope up wilh the problems that they may 
be lacing, in a beaer way. 

Sir, I am not going into the d8lalla of 
._ other facMI of the new lndulbial 
Poley. I welcome the new venu. by 
which 1M*--~ wll allo 
be given a booet. provided they are 
doing .... I do not agrw will many of 
our,.,., who uy that thil new Poley 
lnllllndl to cub .. 1M* I8Cb" under· 
tllclngl. It il not conwct. I I** gMng 
much men~ to the pubic..., 
wldlllllcil~g~ il a wry good euggnlat•. 

This is a welcome suggestion and if it is 
brought into practice, it will yield good 
results. When ~ public sector undertak-
ings are not subject to so many curbs on 
their functioning, they will rise to great 
heights and meet the industrial needs 
and I think they will be able to give better 
results. 

It is true that if a public sector under-
taking is not able to produce result; is not 
able to come to a proper standard we 
should have a second thought as to 
whether it should be given the same 
encouragement or not. I think the present 
Industrial policy has given a serious 
thought in this respect. 

If public sector undertakings are to be. 
given boost, the Government has to take 
much more responsibility. We have found 
in many fields that when it comes to 
industry, if the Government starts an 
industry, the Government as such is not 
a very good industrialist, because theee 
are so many constraints. Even though 
this is the situation, we have to encour· 
age public sector undertakings especially 
in certain areas and that is being done in 
this Industrial Policy. 

I have onty one suggestion in this 
reg&ld, as against what has been stated. 
I don't know why out of the 18 number 
mentioned in Annexure-11 of the present 
policy. the motor car industry is included. 
This is something which should be put to 
open competition because the common-
man finds that tranlportatlon is becoming 
so costly now that it is affecting almost 
all sectors and its is pulling down the 
progress in all sectors. So. this is some-
thing where more competition should 
come. 

I was told by one good fl1end, who has 
c1o1e .-x:iation with some of the indus-
trialisls as well as the Government agen-
ciea, that there are manufacturers who 
are ready to produce f1U)r cars and 
vehidel which can run with dielel engine 
or with dielel or IUCh petrOleum prodUdS 
which have very llmlled coet. I was told 
.... 1My .. ready to produCe such 
vehidel with • YfllfY YfllfY meagre amount 
~ to the praaant amount. I lhink 
IUCh • ..,..,...,. lhould be given 
- lclnd of encouragament In thiS re-
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gard and this shoUld be kept open so 
that there may be a healthy competition. 

Now, due to constraint of time I would 
stop here by saying one point with re-
gard to my constituency because I con-
not forget my constituency even though 
it is 6 o'Clock. 

MR. DEPUTY SPEAKER : 6.00 
o'Clock is a very precious time. You can 
remember your Constituency. 

SHRI P.C. THOMAS: My constituen-
cy. Mavattupuzha, as my friend re-
minded me, is a backward area as far 
as industry is concerned .. There is not 
even a single industry in many rural 
parts of my constituency. Mavattupuzha 
is the name of my constituency and it is 
a place where pineapple is grown in 
large number. As my hon. friend, Shri 
Kurien knows, if you pass through the 
road in Mavattupuzha you will find 
heaps of pineapples. Bu1 the poor far-
mers who are producing these pineapp-
les are now finding it difficult to produce 
them because they are not having any 
facility to store them. They don't have 
any facility to make the proper use of 
these pineapples. So, I suggest that a 
food processing industry which will give 
boost to the pineapple cultivation should 
be started in Mavattupuzha constituency 
in Kerala. 

I would like to say that some aid was 
promised by European Economic Com-
munity, EEC. 
18.00 hra. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI RAN-
GARAJAN KUMARAMANGALAM): Mr. 
Deputy Speaker, Sir, we will have to 
extend the time of the House. Could 1 
request for the extension of time by 15 
minutes so that the Members could 
complete their speeches? 

MR. DEPUTY SPEAKER: Is it the 
pleasure of the House that the time of 
the House may be extended by fifteen 
minutes? 

SEVERAL HON. MEMBERS: Yes. 

MR. DEPUTY SPEAKER: The time of 
the House is extended by fifteerl 
minutes. 

SHRI NIRMAL KANT! CHATTERJEE 
(Dum-Dum): Let us continue tomorrow. 

SHRI RANGARAJAN KUMARAMAN-
GALAM: There is one Member who 
wants to go for Onam tomorrow. That is 
the point. 

MR. DEPUTY SPEAKER: Okay Shri 
Thomas, you may continue now. 

SHRI P. C. THOMAS: So. I ~ 
that the Ministry should make an earnest 
endeavour to start an industry for food 
processing in my constituency. I would 
also say that this will also be exported 
so that there is a chance of getting a 
very large foreign exchange. 

PROF. K. V. THOMAS (Emakulam): 
Sir, I will not take much time. I am 
confining to the problems faced by my 
tiny State Kerala. For the first time, we 
have got a representative in the Central 
Cabinet, who is looking after the indus-
try. I thought, that I will bring to the 
notice of the House and the Hon. Minis-
ter the problems of my State so that we 
can get some help from the Government 
of India. Hon. Minister also knows about 
our problems. 

Sir, it is unfortunate that the industrial 
growth in this country is confined to 
certain States and to certain centres. In 
1959, the Central investment in Kerala 
was 3.6 per cent and now it has come 
down to 1.2 per cent. Kerala is one of 
the States where educated unemploy-
ment is soaring very high. So. I would 
like to make certain suggestions in ~ 
regard. Kerala is producing about 90 il8r 
cent of the natural rubber. Bu1 we have 
got only two tyr6 industries. A large 
quantity of rubber which is produced in 
Kerala is marketed elsewhere, rubber 
products are manufactured elsewhere 
and again they are brought back to 
Kerala. So, the Government of India 
should take adequate steps in order to 
see that the industries which are con-
nected with rubber should be started in 
Kerala. 

Kerala is the pioneer in agriculture, 
fish processing and fish exports. Our 
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contribution to the national exchequer is 
very high. But even now, the seafood 
industry has not developed to the extent 
that it should have .eloped. Those 
small countries like Thailand Korea 
which came to this industry • a tat~ 
stage, have developed to a very big size. 
So. in the development of seafood indus--
1ry, I have got three suggestions to 
make: . 

Firstty, deep sea fishing should be 
taken up extensively and the present 
curbs on the deep sea trawlers should be 
removed. Those who want deep sea 
trawlers either of Indian make or of 
toraign make should be encouraged. 

Secondly, new technology for the sea· 
tood processing industry should be ct. 
veloped. Now, new technology is avail· 
able only abroad. . 

So, the foreign technology should be 
brought in and we should go in a big way 
for the seafood processing industry. 

My friend Shri P. C. Thomas was 
telling about the pineapple. That is also 
an industry where Kerala can contribute. 

Now tourism should be anolher sector 
where it should be given all the benefits 
given to an industrial sector. It we look at 
the present political atmosphere of the 
country we will find that a southern State 
like Kerala can c::ontribule to a larger 
extent to the clevelopment of tourism. I 
am thankful to Mr. Madhav Rao Scindia 
who came to Kerala two weeks ago; and 
he himself along with some of our friends 
from this House have seen our Alleppey 
Boat function. A.nybody who comes to 
Kerala once. will definitely. 1 know. try to 
come again. Our cultural environment is 
IUCh where everybody would love to 
come to Kerala again. So, my request is 
that for the development of tourism, the 
Oovemment of India should extend a 
very good help. 

There are a number of small scale 
units in Kerala. Pr. P. J. Kurien knows 
1hat now the small scale industries are 
not gelling the prolection which they 
..,. getting ...... But I am not telling 
1hat they must be unduely proiiiCted. But 
I have got my own fear that the big 
....... houles wll make ., attempt to 
engulf ....... ecale lndullrtea. They 

were doing the same thing in a benami 
way. Now, there is no benami. But still 
we should see that those small scale 
industries, which if evaded by big indust· 
rial houses, they will not have any exist-
ence. So, those small scale industries 
should be identified and they should be 
given adequate protection. For example, 
there is a tread rubber industry. There 
are very very small units functioning in 
Kerala; whereas there are big tyre indus-
tries, MRF and other people who are 
also in this field. So, unless some protec-
tion is given to the small units for man-
afacturing rubber, they will be finished. 
So, Government should take adequate 
measures to protect them. 

Look at the small private limited com-
panies. It our present excise duty, 
income tax and wealth tax structure is 
not property monitored, many of these 
small private sector companies which are 
making profit will be finished. Dividend is 
given to the shareholders. After giving 
income tax and after giving wealth tax, 
they will not get anything in their pockets. 
So, the present excise duty structure. 
income tax structure and the wealth tax 
structure should be property pruned so 
that the industry will be able to develop. 

I am coming from the industrial centre 
of Kerala, Cochin. I am thankful to the 
hon. Prime Minister for sanctioning an 
ammonia plant to FAL T. Just two weeks 
ago, PIB had agreed to sanction an 
Ammonia Plant of 900 metric tonnes 
capacity. It costs about Rs. 400 crores. 
We are thankful to the Government tor 
this because this was one of the prO-
posals which was pending for the last ten 
years. This has been announced by the 
~Government 

The four1h unit of the HMT is one of 
the units in this country which is making 
profit; and we are manufacturing the 
printing machinery; and the printing 
machinery that is manufactured by the 
HMT Kalamchari Unit is so good that we 
are able to export them to West 
Germany. It has improved to that extent . 
So, there is a proposal for Rs. 800 crores 
for the development of this Unit. I request 
the Government to implement this pro-
posal immediately. 
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De Hindustan Insecticide Company is 
one of the few companies in the public 
sector which is making profit. There are 
proposals to expand this unit at Punalur. 
The Government shoUld take up speedy 
impJementation of this project. 

Prof. P .J. Kurien knows that the 
Hindustan Paper Coiporation is one of 
the few units which is making profit. The 
Punalur Paper Industry has been closed 
for more than one year. We should take 
steps so that this Pun&lur Paper Industry 
should be revived. One of the units of the 
HPC can come in a big way to help the 
revival of the Punalur Paper Industry. 

Sir, there was a proposal to have a 
Southern gas grid, Jhat is, gas from the 
Bombay High taken through Goa and 
Karnataka can go to up to Cochin. It can 
help the Southern States in two ways. 

SHRI RANGARAJAN KUMARAMAN-
GALAM: 'fVhy only up to Cochin? 

PROF. K.V. THOMAS: Only up to that 
place; if it is needed it can go upto 
Trivandrum. If this grid is implemented. 
then it can give cooking gas to our 
households. 

Secondly. there are a large number of 
petro-chemical industries in Kerala. Also. 
in Kerala, the electric supply is depen-
~t ~ly on hydro-electric projects. If 
th1s grid can be implemented, we can 
have a gas-based thermal power station 
in Kerala. This should be seriously consi-
dered by the Government of India. 

Regarding alcohol, the manufacture of 
alcohol is now purely dependant on 
molasses. My request is to trY to have 
the. manufacture of alcohol tapiOca. ·H 
tapiOca-based alcohol units can be 
started then the small tanners having 
tapioca farms will also be helped. 
~~~ the qoetin Shipping Yard in 
~· it IS facing an acute financial 
~.because of the unscientific way of 
deciding the subsidy by the Government. 
~~ happens is the price of the ship 
built '" the Cochin Shipyard is decided by 
the Government while the Goveminent 
has no control over the raw material 
Instead. we have sent a proposal to lh8 
Government that the raw materials 
should be given by the ship owner or the 

shipping line and the Shipping Yard 
should be given the administrative cost 
as well as the cost of construction. H this 
can be done, then only the Ship Yard will 
be saved and the Government should 
take serious consideration of this. 

Coming to foreign technology. very 
often it has been decided \hat foreign 
technology should always be welcomed 
and encouraged. We should be selective 
in this. 

For example. there is one company, 
the Toshiba Anand Batteries, which has 
been functionihg in my constituency tor 
the last 25 years. It is going to be under 
lock-out from tomorrow onwards. For the 
first 15 years it was makiilg a huge profit. 
Just five years back foreign ~ 
was imported from Japan and it has 
completely failed. In that factory, they 
manufacture torch batteries. This for8ign 
technology completely failed and As. 10 
crores were again pumped but of no use. 
It is going to be under a 

So. my request is that we have to be 
very selective and careful in selecting 
foreign technology. Otherwise, it is cost-
ing us lot of money. 

SHRI E. AHAMEO (Manjeri): Is it be-
cause of the technology or any other 
m1smanagement? 

PROF. K.V. THOMAS: It was due to 
the foreign . technology only. The Com-
pany itseH has admitted that the Japan-
ese technology has failed whereas our 
technology has succeeded. So, when 
you think of fOreign technology. do not be 
under the. impression that all fofeign 
technology should be welcomed. We 
should be careful about it. 

SHRI E. AHAMEO: ~.to .. 
~ the present situation they should 
discard ~ foreign tecMology. 

PROF. K.V. THOMAS: Some solution 
has to be found out. 

Another point is about the growlh 
centres. Now the Government of India's 
proposal is that each growlh cenlre 
should be of about 50 acres of land. '~n a 
State like Kerala we cannot give more 
than five acres. 

SHRI P.C. CHACKO (Trichur): You .. 
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making a wrong statement. Do you 
know that the Hon. Minister has made a 
Press statement that a new growth 
centre will be started in his consti-
tuency? 

THE MINI&TER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF: P.J. 
KURtEN): Sir. I am. sorry. I have not 
made such a statement. I will clarify 
what it is, ... (Interruption) 

SHRI P.C. CHACKO: It is a good 
decision. I am welcoming that decision. 

PROF. P.J. KURIEN: I do not want 
the Hon. Member to welcome it. I have 
not made such a statement. (Interrup-
tions) You should not allow this. Sir. 

SHRI E. AHAMED: Coming back to 
the growth centres. I may be permitted 
to say that the decision has been taken 
by the Government as far back as in 
1985 or 1986 but it has been im-
plemented only now. It happened to be 
in Alleppey which happens to be the 
constituency of the Minister; it is not 
because of the Minister. 

MR. DEPUTY -SPEAKER: He is com-
plimenting you. 

PROF. P.J. KURtEN: I do not want 
such compliments. 

PROF. K.V. THOMAS: Sir, corning 
back to the growth centre, if it is 500 
acres of land. states like Kerala cannot 
provide that much land. It can be 50 
acres or 30 acres. If there is one growth 
centre of 500 acres. in small states like 
Kerala. North Eastern States it can be 
divided into small centres of 50 acres or 
30 acres or 25 acres. So, this proposal 
also should be looked into .. 

With these words. I support the De-
mands for Grants of the Ministry of In-
dustry. 
[Translat1on] 

SHRI RAM KAPSE (Thane): Mr. De-
puty Speaker. Sir. the Government prop-
ose to bring about a change in the 
Industrial Policy being adopted since in-
dependence. More and more restrictions 
were imposed in the previous Industrial 

. Policy. · 
[English) 

MR. DEPUTY-SPEAKER: You can 
contiftue tomorrow. 

The House stands adjourned to meet 
again tomorrow at 11 A.M. 
18.17 hrs. 

The Lok Sabha then adJourned /Ill 
Eleven of the Clock on Fflday. August 
23, 1991/Bhadra 1, 1913 (Sal<a) 
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